
Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

 

Priority claimed from 20/07/2016; Application No. : 2016-077815 ;Japan 

3564432    31/08/2016
[International Registration No. : 1346717]
SNK CORPORATION

1-16-17, Esaka-Cho, Suita-City Osaka 564-0063 JP

Address for service in India/Agents address:
ANAND & ANAND.

B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer game programs recorded on CD-ROMs; computer game programs recorded on 
data media; computer game software for use on mobile and cellular phones; computer game software for use on mobile 
computers; computer game software for use on tablet computers; mobile computers; computer game software 
downloadable from a global computer network; game programs for arcade video game machines; game programs for 
home video game machines; video game cartridge; video game programs recorded on CD-ROMs; video game programs 
recorded on data media; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal 
displays; downloadable music files; downloadable image or video files; downloadable ring tones for mobile phones; 
compact discs [audio-video]; phonograph records; cinematographic film, exposed; exposed cinematographic films; 
exposed slide films; slide film mounts; electronic publication, downloadable; cell phone straps; portable telephones; 
tablet computers; telecommunication machines and apparatus; animated cartoons.

Cl.41;Game services provided on-line from a computer network; providing information on game services provided on-
line from a computer network; providing amusement arcade services; arranging and organization of game competitions; 
games equipment rental; video game machine rental; providing on-line images and videos, not downloadable; providing 
on-line music and sounds, not downloadable; rental of records and recorded compact discs; rental of recorded video 
discs; club services [entertainment or education]; providing information in the field of recreation activities; amusements; 
entertainment information; educational and instruction services relating to arts, crafts, sports and general knowledge; 
organization of exhibitions for cultural or educational purposes; arranging and conducting of seminars; providing on-line 
electronic publications, not downloadable; reference libraries of literature and documentary records; book rental; cinema 
presentations; film production; film distribution; entertainer services; direction or presentation of plays; musical 
performances; arranging and planning of movies, shows, plays and musical performances; organization of sporting 
events; organization of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, 
bicycle races, boat races and auto races; production of videotape film in the field of education, culture, entertainment and 
sports [not for movies or television programs and not for advertising or publicity]; providing amusement facilities; rental 
of toys; rental of amusement machines and apparatus; rental of game machines and apparatus; amusement park and 
theme park services; providing facilities for movies, shows, plays, music and educational training.
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Priority claimed from 03/03/2016; Application No. : 1038499 ;New Zealand 

3565495    23/08/2016
[International Registration No. : 1346696]
MCKENZIE GLOBAL HOLDINGS LIMITED

2 Garden Road, Raumati Beach Paraparaumu 5032 New Zealand

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Life-saving and teaching apparatus and instruments; magnetic data carriers and recording discs for use in relation 
to the education, diagnosis, assessment, empowerment and treatment of musculoskeletal issues and physical therapy; 
compact discs, DVDs and other digital recording media for use in relation to the education, diagnosis, assessment, 
empowerment and treatment of musculoskeletal issues; computer software applications for medical purposes namely the 
education, diagnosis assessment, empowerment and treatment, of musculoskeletal issues and physical therapy; 
computer software and downloadable computer software for use in accessing, updating, manipulating, maintaining, 
modifying, organizing, storing, backing up, synchronizing, transmitting, and sharing data, documents, files, information, 
text, photos, images, graphics, music, audio, video, and multimedia content via global computer networks, mobile 
telephones, and other communications networks in the field of medical treatment of musculoskeletal issues and physical 
therapy; computer software for storing, managing, tracking, analysing and reporting data in the field of medical treatment 
of musculoskeletal issues and physical therapy; downloadable electronic publications in the field of medical diagnosis, 
medical treatment of musculoskeletal issues and physical therapy; parts, fittings and accessories for all the 
aforementioned goods

Cl.10;Medical apparatus and instruments; orthopaedic physical therapy products; medical devices for physical 
therapy; lumbar rolls; cervical rolls; night rolls; coccyx cushions; medical furniture; special furniture for medical use; 
furniture adapted for medical treatment purposes; tables (furniture), made for medical purposes; furniture for use in 
surgery; parts, fittings and accessories for all the aforementioned goods.

Cl.16;Printed matter; paper, cardboard and goods made from these materials, not included in other classes; 
publications including books, magazines, brochures, and pamphlets; books including books in the field of medical 
diagnosis, medical treatment and physical therapy; instructional and teaching material (except apparatus); parts, fittings 
and accessories for all the aforementioned goods.

Cl.35;Retail and wholesale services including retail and wholesale of electronic books, DVDs, medical apparatus and 
instruments, orthopaedic physical therapy products, medical devices for physical therapy, lumbar rolls, cervical rolls, 
night rolls, coccyx cushions, medical furniture, publications, books, instructional and teaching material, and furniture; 
mail order services; direct marketing services; sales promotions; advertising services; promotional services; 
organisation, operation, management and supervision of customer loyalty schemes; promotional marketing; point of 
purchase promotions (for others); the bringing together, for the benefit of others, of a variety of goods, enabling 
customers to conveniently view and purchase those goods; marketing; product marketing; promotional marketing; 
business management; business administration; importing and exporting services; business intermediary services 
relating to the commercialisation of goods; retail and wholesale management services; advisory, consultancy and 
information services in relation to the aforesaid services; and including the provision of the aforesaid services online via 
a website, the Internet or other computer networks and/or accessible by mobile phone and other Internet-enabled devices;
all of the aforesaid services in connection with the education, diagnosis, assessment, empowerment and treatment of 
musculoskeletal issues.

Cl.41;Education services; provision of training; healthcare and medical education services including in the field of 
physical therapy; education and training for health service providers; on-line journals in the field of healthcare; arranging 
and conducting of seminars, training workshops, lectures, courses of instruction; publishing services; publishing by 
electronic means; publishing of documents, newsletters and printed matter; publication of information including journals, 
newsletters, texts, guides, training materials, visual training material and educational materials; providing online non-
downloadable electronic publications including in the field of medical diagnosis, medical treatment and physical therapy; 
advisory, consultancy and information services in relation to the aforesaid services; and including the provision of the 
aforesaid services online via a website, the Internet or other computer networks and/or accessible by mobile phone and 
other Internet-enabled devices.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research services in the field of medicine, 
physical therapy, orthopaedics and medical treatment; medical research; design services including design of medical 
products and furniture; product design; providing temporary use of online non-downloadable software; providing 
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temporary use of online non-downloadable software applications including for medical purposes, treatment, and physical 
therapy; providing temporary use of online non-downloadable software in the field of medical treatment and physical 
therapy for use in accessing, updating, manipulating, maintaining, modifying, organizing, storing, backing up, 
synchronizing, transmitting, and sharing data, documents, files, information, text, photos, images, graphics, music, audio, 
video, and multimedia content via global computer networks, mobile telephones, and other communications networks; 
providing temporary use of online non-downloadable software for storing, managing, tracking, analysing, and reporting 
data in the field of medical treatment and physical therapy; hosting of software as a service; advisory, consultancy and 
information services in relation to the aforesaid services; and including the provision of the aforesaid services online via 
a website, the Internet or other computer networks and/or accessible by mobile phone and other Internet-enabled devices.

Cl.44;Healthcare services; medical and physical treatment services; physical therapy services including therapy for 
spinal disorders; musculoskeletal treatment services; physiotherapy services; chiropractic services; conducting of 
physical examinations including musculoskeletal, regional, chiropractic and spinal examinations and evaluations; health 
assessment; health advisory services; occupational health and safety services (therapeutic and rehabilitation services); 
osteopathy; preparation of reports relating to health care, physiotherapy and musculoskeletal matters; provision of 
exercise facilities for health rehabilitation purposes; reflexology; remedial therapy services; therapeutic treatment of the 
body; diagnosis, treatment and rehabilitation services, including musculoskeletal, spinal, chronic injury, sports, and 
rehabilitation physiotherapy services; provision of physical manipulation, acupuncture, dry needling, hand therapy, 
manual tissue techniques, exercise prescription, hydrotherapy, pilates and recovery programmes services; medical and 
physical therapy information services; advisory, consultancy and information services in relation to the aforesaid 
services; and including the provision of the aforesaid services online via a website, the Internet or other computer 
networks and/or accessible by mobile phone and other Internet-enabled devices.
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3566341    17/02/2017
[International Registration No. : 1347357]
GIOVANNI L. INTERNATIONAL GMBH & CO. KG

Winkel 14 24226 Heikendorf Germany

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.30;Pastry and confectionery, baked goods, ices, ice cream, frozen yoghurt, sorbets, fruit sauces, confectionery, 
sugar confectionery, cakes, petits fours (cakes), pancakes, desserts, essentially consisting of different forms of pastry, 
confectionery, waffles, wraps.

Cl.35;Retail and wholesale services, in connection with ices and confectionery; business consultancy, namely 
professional business consultancy in relation to making ices and the catering field.

Cl.43;Café services, in particular ice cream parlours, restaurant services, fast food/takeaway services, cafeterias.
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Priority claimed from 04/12/2015; Application No. : 2015-123945 ;Japan 

3566438    27/01/2017
[International Registration No. : 1328458]
Origin Electric Co., Ltd.

3-3-27, Sakawa, Sakura-ku, Saitama-shi Saitama 338-0823 Japan

Address for service in India/Agents address:
ANAND & ANAND.

B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Industrial chemicals; industrial chemicals aimed at business-to-business trade; curing agents; industrial curing 
agents aimed at business-to-business trade; hardeners for resins; hardeners for synthetic resins; hardeners for paints; 
crosslinking agents; crosslinking agents for reactant polymers; industrial hardeners for paints aimed at business-to-
business trade; fixation agents; solvents; solvents for paints; industrial solvents for paints aimed at business-to-business 
trade; curing catalytic agent; chemical preparations for use in the manufacture of paints; chemicals for use in the plastic 
industry; soldering preparations in the form of pastes; soldering chemicals; welding chemicals; soldering fluxes; 
plasticizers; adhesives, other than for stationery or household purposes; adhesives for industrial purposes; adhesives for 
industrial purposes aimed at business-to-business trade; adhesives for optical devices; adhesives for use in the 
manufacture of display screens; adhesives for sticking displays; adhesives for use in the manufacture of stapler needles; 
plastic adhesives, other than for stationery or household purposes; pressure sensitive adhesives, other than for 
stationery or household purposes; pressure sensitive adhesives for industrial purposes; pressure sensitive adhesives for 
industrial purposes aimed at business-to-business trade; plant growth regulating preparations; ceramic glazings; oil 
cement [putty]; higher fatty acids; chemical compositions for developing photographs; reagent paper, other than for 
medical or veterinary purposes; artificial sweeteners [chemical preparations]; flour for industrial purposes; starch for 
industrial purposes; plastics, unprocessed; synthetic resins, unprocessed; acrylic resins, unprocessed; groundwood 
pulp; chemical pulp.

Cl.2;Canada balsam; dyestuffs; pigments; coatings [paints]; synthetic resin paints; water based coatings; distempers; 
solvent based coatings; environmentally friendly coatings; non-toluene and non-xylene coatings; tactile coatings; 
primers; coating compositions in the nature of paints for industrial applications; coating compositions in the nature of 
paints for industrial applications aimed at business-to-business trade; lacquers; thinners; thinners for industrial 
applications aimed at business-to-business trade; thinners for paints; thinners for lacquers; protective preparations for 
metals; aluminium paints; mordants; mastic [natural resin]; printing ink, other than mimeographing ink; mimeographing 
ink; anti-rust greases; nonferrous metals in foil or powder form for painters, decorators, printers and artists; precious 
metals in foil or powder form for painters, decorators, printers and artists; colorants for beverages.

Cl.7;Metalworking machines; welding machines; welding apparatus; welding machines, electric; electric welding 
apparatus; resistance welding machines (electric -); resistance welding apparatus (electric -); projection welding 
machines; projection welding apparatus; spot welding machines; spot welding apparatus; capacitor type resistance 
welding machines; capacitor type resistance welding apparatus; machines for assembling and positioning workpiece for 
use in electric welding machines; welding machines for industrial applications aimed at business-to-business trade; 
welding apparatus for industrial applications aimed at business-to-business trade; mining machines; loading and 
unloading machines; construction machines; industrial fishing machines; electromechanical machines for chemical 
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industry; machines for the textile industry; food or beverage processing machines (electric -); lumbering, woodworking, 
or veneer or plywood making machines; pulp making, papermaking or paper-working machines; printing or bookbinding 
machines for industrial purposes; agricultural machines; shoe making machines; leather tanning machines; tobacco 
processing machines; glassware manufacturing machines; painting machines; packaging or wrapping machines; 
machines for processing plastics; machines for manufacturing semiconductors; machines for processing 
semiconductors; machines for manufacturing semiconductors for industrial applications aimed at business-to-business 
trade; soldering apparatus, electric; vacuum thin film forming apparatus; sputtering apparatus; bonding apparatus for 
adding resin layers between liquid crystal screens or touch screens and the accompanying cover panels; apparatus for 
manufacturing displays; bonding apparatus for liquid crystal panels, touch panels, or cover panels; disc manufacturing 
apparatus; spin coaters; disc substrate conveying apparatus; panel substrate conveying apparatus; machines for 
manufacturing rubber goods; stone-working machines; pneumatic or hydraulic machines; adhesive tape dispensing 
machines; automatic stamping machines; electric washing machines; repairing or fixing machines; mechanical parking 
systems; vehicle washing installations; food cutting, chopping and slicing machines for commercial use; food peeling 
machines for commercial use; food mixing machines for commercial use; dishwashers; machines for wax-polishing, 
electric; vacuum cleaners; machine elements not for land vehicles; axles as elements of machines not for land vehicles; 
bearings as elements of machines not for land vehicles; shaft couplings as elements of machines not for land vehicles; 
machine elements not for land vehicles, for industrial applications aimed at business-to-business trade; clutches as 
elements of machines not for land vehicles; joints for use as parts of non-metallic machines and apparatus; bushings for 
use as parts of non-metallic machines and apparatus; bearing units; bearing brackets for machines; power transmissions 
and gearing for machines not for land vehicles; transmissions, other than for land vehicles; speed change gears as 
elements of machines not for land vehicles; reduction gears as elements of machines not for land vehicles; speed 
governors for machines, engines and motors; torque limiters for paper feeders of printing machines; shock absorbers as 
elements of machines not for land vehicles; springs as parts of machines; brakes as elements of machines not for land 
vehicles; valves as elements of machines not for land vehicles; curtain drawing devices electrically operated; waste 
compacting machines; waste crushing machines; starters for motors and engines; AC motors and DC motors, not 
including those for land vehicles but including parts for any AC motors and DC motors; AC generators [alternators]; DC 
generators; wind-powered installations for generating electricity; wind-powered equipments; water power equipments; 
hydroelectric installations for generating electricity; pneumatic or hydraulic machines and instruments; stators as parts 
of machines; wind and water power generation equipments with inverters; small hydroelectric power systems; hydraulic 
accumulators as parts of machines; hydraulic turbines not for land vehicles; water mills; hydraulic conveyors; electric 
mixers for household purposes; brushes being parts of machines; installations for coating organic dyes; installations for 
coating liquid; electronic industry equipment; electrostatic industry device; electrostatic eliminating machine; print circuit 
board processor; non-electric prime movers not for land vehicles and parts thereof; vending machines; fuel dispensing 
machines for service stations; spraying machines for disinfectants, insecticides and deodorants, not for agricultural 
purposes; electric door openers.

Cl.9;Ozonisers [ozonators]; electrolysers; egg-candlers; blueprint apparatus; cash registers; coin counting or sorting 
machines; electric sign boards for displaying target figures, current outputs or the like; photocopying machines; 
mathematical instruments; time and date stamping machines; time clocks [time recording devices]; punched card 
machines for offices; voting machines; postage stamp checking apparatus; mechanisms for coin-operated car parking 
gates; life saving apparatus and equipment; fire extinguishers; fire hose; fire hose nozzles; sprinkler systems for fire 
protection; fire alarms; gas alarms; anti-theft warning apparatus; protective helmets; railway signals; vehicle breakdown 
warning triangles; road signs, luminous or mechanical; breathing apparatus for underwater swimming, not for sports; 
simulators for the steering and control of vehicles; sports training simulators; laboratory apparatus and instruments; 
photographic apparatus and instruments; cinematographic machines and apparatus; optical apparatus and instruments; 
measuring instruments; power distribution or control machines and apparatus; rotary converters; phase modifiers; 
electric power converters; electric power converters for industrial applications aimed at business-to-business trade; 
converters, electric; apparatus for interconverting between an alternating current and a direct current; AC-DC converters; 
current rectifiers; electric apparatus for commutation; DC/DC converters; bidirectional DC/DC converters; inverters 
[electricity]; apparatus for inversely converting a direct current into an alternating current; electrical power supplies; 
electrical power supplies for X-ray apparatus; electrical power supplies for use in medical x-ray apparatus; chargers for 
batteries; power conditioners; chargers for electric batteries; battery chargers; solar batteries; photovoltaic apparatus 
and installations for generating solar electricity; electrical cells and batteries; electric or magnetic meters and testers; 
electric wires and cables; telecommunication machines and apparatus; parts and accessories for telecommunication 
machines and apparatus; telegraphs [apparatus]; electronic machines, apparatus and their parts; diodes; integrated 
circuits; X-ray apparatus not for medical purposes; apparatus and installations for the production of X-rays, not for 
medical purposes; magnetic cores; resistance wires; conductive coating materials for laboratory apparatus and 
instruments, optical apparatus and instruments, measuring instruments, power distribution or control machines and 
apparatus, rotary converters, phase modifiers, electric power converters, electric power supplies, chargers for batteries, 
electric or magnetic meters and testers, telecommunication machines and apparatus, electronic machines, apparatus and 
their parts, and integrated circuits; electronic tags for goods; automated teller machines [ATM]; photocopiers [optical, 
electrostatic, thermic]; measures; automatic weighing instruments; electrical inspection apparatus; electronic chips.

Cl.10;Pacifiers for babies; contraceptives, non-chemical; artificial tympanic membranes; ear plugs for sleeping; 
esthetic massage apparatus for commercial use; medical apparatus and instruments; medical apparatus and instruments 
aimed at business-to-business trade; electric equipment for medical use, other than for electric massage apparatus for 
household use; diagnostic apparatus for medical purposes; surgical apparatus and instruments; therapeutic apparatus 
and instruments; medical supportive equipment for hospitals; dental apparatus and instruments; auxiliary medical 
devices and orthodontic apparatus; veterinary apparatus and instruments; X-ray apparatus for medical purposes; X-ray 
apparatus for medical purposes aimed at business-to-business trade; apparatus and installations for the production of X-
rays, for medical purposes; installations for the production of X-rays, for medical purposes, aimed at business-to-
business trade; X-ray apparatus for dental purposes; dental devices; dental apparatus, electric; protection devices 
against X-rays, for medical purposes; X-ray photographs for medical purposes; X-ray tubes for medical purposes; 
radiological apparatus for medical purposes; X-ray image intensifiers for medical purposes; walking aids for medical 
purposes; electric massage apparatus for household purposes; gloves for medical purposes; urinals for medical 
purposes [vessels]; ear picks.
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Priority claimed from 27/09/2016; Application No. : 87184214 ;United States of America 

3566450    23/11/2016
[International Registration No. : 1346297]
TOPGOLF INTERNATIONAL, INC.

8750 N. Central Expressway, Suite 1200 Dallas TX 75231 United States of America

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Cl.9;Video game software; downloadable digital materials, namely, ring tones, wallpapers, screensavers, digital music 
files, and graphics, videos, films, multimedia files, live action programs, motion pictures, and animation in the field of 
video games and computer games, all delivered via global computer networks and wireless networks; pre-recorded digital 
media devices and electronic media devices featuring sports, video games, entertainment, literature, arts, politics, 
fashion, lifestyle, food, current events and popular culture; electronic downloadable publications, namely, magazines, 
books, newsletters, and periodicals in the fields of sports, video games, entertainment, literature, arts, politics, fashion, 
lifestyle, food, current events and popular culture; software applications for use in connection with smartphones, PDA 
devices, tablet computers and other portable and handheld digital electronic devices, namely, software for accessing, 
viewing and interacting with content from websites; software for accessing information directories that may be 
downloaded from the global computer network; downloadable software to access sports information and to control 
multimedia devices such as TVs, radios and gaming apparatus; magnetically encoded gift cards.

Cl.16;Printed materials, namely, manuals, pamphlets, newsletters, periodicals, booklets, books, magazines, posters 
and guides in the fields of sports, video games, entertainment, literature, arts, politics, fashion, lifestyle, food, current 
events and popular culture.
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Cl.18;Backpacks; golf bag tags of leather.

Cl.25;Caps; coats; foul weather gear; headwear; jackets; pullovers; shirts; sweaters; windcheaters.

Cl.28;Bags specially adapted for sports equipment; divot repair tools; golf accessory pouches; golf bags; golf ball 
markers; golf balls; golf flags; golf gloves; golf tees.

Cl.35;Retail store and online retail store services.

Cl.41;Entertainment and media services, namely, production and distribution of radio and television programs, video 
games, music and videos in the field of video games and computer games; digital video, audio, and multimedia 
publishing services; live music concert services; concert booking; arranging and conducting of concerts; providing 
information via the internet in the field of sports, video games, entertainment, literature, arts, current events and popular 
culture; providing non-downloadable videos and online programming in the fields of sports, video games, entertainment, 
literature, arts, politics, fashion, lifestyle, food, current events and popular culture; entertainment services, namely, 
providing online computer games; providing computer games and video games via a website; entertainment in the nature 
of golf tournaments; conducting workshops and seminars in the field of golf; golf courses; golf driving range services; 
golf instruction; providing golf facilities; production of dvds, cds and videotapes featuring sports, video games, 
entertainment, literature, arts, politics, fashion, lifestyle, food, current events and popular culture; on-line journals, 
namely, blogs in the field of sports, entertainment, lifestyle, food and popular culture; nightclubs.

Cl.42;Providing temporary use of non-downloadable cloud-based software.

Cl.43;Restaurant and bar services.
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Priority claimed from 21/09/2016; Application No. : 87179187 ;United States of America 

3570075    21/03/2017
[International Registration No. : 1349369]
BOB BOOKS PUBLICATIONS, LLC

327 NW 49th Street Seattle WA 98107 US

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.9;Downloadable e-books for children to teach them how to read; downloadable software in the nature of a mobile 
application for children to teach them how to read.

Cl.16;Books for children to teach them how to read; educational publications, namely, books, activity worksheets, 
coloring sheets, word search games, reward charts, flash cards, and teaching materials; printed publications, namely, 
books, activity worksheets, word search games, reward charts, flash cards and teaching materials in field of teaching 
children to read.

Cl.28;Board games.
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Priority claimed from 21/09/2016; Application No. : 87179192 ;United States of America 

3573813    21/03/2017
[International Registration No. : 1349817]
BOB BOOKS PUBLICATIONS, LLC

327 NW 49th Street Seattle WA 98107 US

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Downloadable e-books for children to teach them how to read; downloadable software in the nature of a mobile 
application for children to teach them how to read.

Cl.16;Books for children to teach them how to read; educational publications, namely, books, activity worksheets, 
coloring sheets, word search games, reward charts, flash cards, and teaching materials; printed publications, namely, 
books, activity worksheets, word search games, reward charts, flash cards and teaching materials in field of teaching 
children to read.

Cl.28;Board games.
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Priority claimed from 11/07/2016; Application No. : 4286551 ;France 

3580545    09/01/2017
[International Registration No. : 1351669]
ÏD GROUP

162 boulevard de Fourmies F-59100 ROUBAIX France

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.20;Cabinets; art objects of wood, wax, plaster or plastic; benches (furniture); cradles; bedsteads of wood; knobs, not
of metal; sideboards; dinner wagons (furniture); desks; costume stands; busts of wood, wax, plaster or plastic; picture 
frames; boxes, chests, trunks, caskets and bins (not of metal); cases and boxes (of wood or plastics); couches; filing 
cabinets; chairs (seats); easy chairs; high chairs for children; carts (furniture); coat hangers; free-standing partitions 
(furniture); toy chests; empty tool chests (not of metal); chests of drawers; counters (tables); containers not of metal; 
baskets and trays (not of metal); cushions; decorations of plastic for foodstuffs; tea carts; towel dispensers, fixed, not of 
metal; divans; ladders (of wood or plastics); signboards and signs (of wood or plastics); curtain holders (not of textile); 
stepladders not of metal; work benches; library shelves; racks (furniture); non-electric fans for personal use; armchairs; 
index cabinets (furniture); statuettes of wood, wax, plaster or plastic; bed and furniture fittings (not of metal); mirrors; 
covers for clothing (wardrobes); garment covers (storage); bedding, except linen; bedding (except linen); beds (furniture); 
lecterns; mannequins; mattresses (bedding); air mattresses (not for medical use); embroidery frames; embroidery frames;
office furniture; furniture of metal; inflatable furniture; hand-held mirrors (toilet mirrors); mobiles (objects for decoration); 
wind chimes (decoration); school furniture; kennels and beds for household pets; nesting boxes; pillows; screens 
(furniture); playpens for babies; clothes hooks, not of metal; rings, hooks, pegs and rods for curtains; non-metallic trays; 
table tops; hat stands; book rests; umbrella stands; magazine racks; towel closets (furniture); coat stands (furniture); 
doors for furniture; display stands; newspaper display stands; display units for jewelry; standing desks; racks (furniture); 
furniture shelves; packaging containers of plastic; bead curtains for decoration; bamboo curtains; writing desks; seats of 
metal; sofas; bed bases; statues of wood, wax, plaster or plastic materials; slatted indoor blinds; woven timber blinds 
(furniture); indoor window blinds (furniture); paper blinds; interior textile window blinds; display boards; boards for 
hanging keys; draughtsman"s tables; washstands (furniture); tables of metal; wall-mounted baby-changing tables; 
shelves for storage; stools; mats for infant playpens; baby changing mats; floor mats and sleeping mats; drawers; 
bolsters; trestles (furniture); infant walkers; plate racks; wickerwork; showcases (furniture).

Cl.25;Outerwear and underwear for men, women and children; clothing of leather and imitation leather; clothing of fur; 
sportswear (other than for diving); blousons; gabardines (clothing); raincoats; coats; mantillas; mittens; overcoats; 
trench coats; parkas; pelerines; pelisses; saris; stuff jackets; suits; masquerade costumes; jackets; overalls; aprons 
(clothing); coveralls (clothing) and slips (underwear); cross-over tops; cardigans; pullovers; sweaters; knitwear 
(clothing); tank tops; vests; skirts; petticoats; trousers; dresses; shirts; short-sleeve shirts; blouses; tee-shirts; 
sweatshirts; shorts; Bermuda shorts; top coats; ready-made clothing; paper clothing; muffs; pajamas; dressing gowns 
(robes); dressing gowns; briefs, including bathing trunks; bathing suits and beachwear; jerseys, including swimsuits; 
underwear [lingerie]; leotards; bustiers; underwear; briefs; panties; underpants; brassieres; corsets; stocking 
suspenders; socks; stockings; tights; bandanas; scarves; shawls; neck warmers; sashes for wear; fur stoles; gloves 
(clothing); belts (clothing); suspenders; neckties; bow ties; pocket squares; neck scarfs (mufflers); romper suits, crop 
tops, layettes; bibs (not of paper); shoes; footwear, including beach footwear; footwear for sports; boots; half-boots; 
clogs (wooden shoes); esparto shoes or sandals; sandals; slippers; bedroom slippers; headgear; hats; half veils; caps; 
visors (headwear); berets; caps, including bathing caps; headbands (clothing); turbans.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; accessories for dolls; toy animals; 
amusement and game apparatus for use with an external display screen or monitor; portable games with liquid crystal 
displays; fencing weapons; table football games; swings; balls for games; play balloons; dolls" feeding bottles; marbles 
for games; billiard balls; building blocks (toys); bodyboards; play balls; playing cards; puzzles; kites; dolls" rooms; 
rocking horses (toys); targets; game controllers; controls for games; confetti; game consoles; skipping ropes; party 
favors; checkerboards; ornaments for Christmas trees, except illumination articles and confectionery; dice (games); 
discuses for sports; flying disks (toys); chessboards; practical jokes (novelties); figurines (toys); nets (sports articles); 
darts; gloves (accessories for games); swimming jackets; cups for dice; appliances for gymnastics; rattles; counters 
[discs] for games; ring games; building games; parlor games; board games; chess games; checkers [games]; dominos; 
apparatus for games; automatic amusement machines (coin-operated machines); toys for pets; stuffed toys; ball-pitching 
machines; dolls" beds; dolls" houses; toy models; puppets; masks (toys); archery implements; mobiles (toys); scale 
model vehicles; scale model kits (toys); teddy bears; quoits; roller skates; ice skates; plush toys; pools (play articles); 
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pistols (toys); air pistols (toys); sailboards; skateboards; surfboards; dolls; elbow guards (sports articles); knee guards 
(sports articles); shin guards (sports articles); punching bags; jigsaw puzzles; skittles (games); rackets; protective 
padding (parts of sportswear); bags specifically adapted for sports equipment; skis; snowboards; tables for table tennis; 
billiard tables; mats for games; children"s multiple activity tables (play articles); clay pigeon traps; slides (games); 
spinning tops (toys); scooters (toys); vehicles (toys); radio-controlled vehicles (toys); dolls" clothes; shuttlecocks.

Cl.35;Advertising; business operation assistance to industrial or commercial companies; organization and 
management of shopping centers; import-export agencies; market study; market research; presentation of goods on all 
communication media for retail purposes namely sales promotion; commercial information and advice for consumers 
(consumer advice shop); organization of exhibitions and trade fairs for commercial or advertising purposes; grouping for 
the benefit of others (excluding the transport thereof), enabling the consumer to view and purchase those products 
conveniently, and retail or wholesale services, mail-order services, retail or wholesale services via the Internet or via any 
electronic remote ordering methods of the following products, namely, soaps, perfumes, toilet waters, deodorants for 
personal use (perfumery), cosmetics, hair care products, hair dyes, shampoos, dentifrices, mouth care washes not for 
medical use, depilatories, make-up and make-up removing products, shaving products, toiletries, nail varnish and nail 
varnish removing products, cosmetic preparations for bath, for skin tanning, cotton sticks for cosmetic use, cotton wool 
for cosmetic use, tissues impregnated with cosmetic lotions, sunscreens (cosmetic preparations for skin tanning), pet 
shampoos, incense, scented woods, scented potpourris, candles and wicks (for lighting), tapers, scented candles, grease 
for leather, foodstuffs and lacteal flour for babies, antiseptic cotton (not impregnated with preparations for treating acne 
or similar skin conditions), absorbent cotton (not impregnated with preparations for treating acne or similar skin 
conditions), sanitary pads, napkins and knickers, breast-nursing pads, sterilizing products, recording discs, video and 
audio compact discs, bags, covers and cases for mobile telephones and telephone equipment, calculating machines, data 
processing equipment, computers, computer peripheral devices, software, video game cartridges, spectacles (optics), 
directional compasses, feeding bottles, feeding bottle teats, babies" pacifiers (teats), breast-feeding teats made of latex or 
silicone, teething rings, nursing appliances, breast pumps, maternity belts, nasal aspirator devices for infants, lighting 
apparatus, sterilizers, electric heaters for feeding bottles, vehicles, apparatus for locomotion by land, air or water, 
bicycles, safety seats for children for vehicles, baby carriages, scooters, strollers, jewelry, timepieces and chronometric 
instruments, watches, musical instruments, musical boxes, stationery, paint boxes (school supplies), albums, books, 
periodicals, posters, geographical maps, babies" napkin-pants (diaper-pants) of paper or cellulose, decals, table linen of 
paper, suitcases, sun-umbrellas, umbrellas, parasols and walking sticks, whips and saddlery, handbags, beach bags, 
traveling bags, sets and trunks, boxes intended for toiletry articles known as “vanity cases”, cosmetic sets, bags and nets
for shopping, backpacks, sports bags (except those adapted to the products for which they are intended), bags with 
wheels, garment bags (for travel), school bags, wallets, card-holders (wallets), attaché cases, key cases (leatherware), 
purses, tool bags (empty), hat boxes of leather, bags and wraps for carrying infants, collars and clothing for animals, 
transportable buildings not of metal, aquaria (structures), cupboards, cribs, bedsteads of wood, knobs (handles) not of 
metal, sideboards, dinner wagons (furniture), desks (furniture), costume stands, busts of wood, wax, plaster or plastics, 
picture frames, boxes, chests, trunks, caskets and bins (not of metal), boxes and cases (of wood or plastics), couches, 
filing cabinets, chairs (seats), loungers, high chairs for children, trolleys (furniture), coat hangers, freestanding partitions 
(furniture), toy chests, empty tool chests (not of metal), chests of drawers, counters (tables), containers not of metal, 
baskets and trays (not of metal), cushions, decorations of plastic for foodstuffs, serving trolleys, non-metallic fixed towel 
dispensers, divans, ladders (of wood or plastics), signs and signboards (of wood or plastics), curtain holders (not of 
textile), stepladders not of metal, work benches, library shelves, racks (furniture), non-electric fans for personal use, 
armchairs, index cabinets (furniture), statuettes of wood, wax, plaster or plastics, bed and furniture fittings (not of metal), 
looking glasses (mirrors), covers for clothing (wardrobe), garment covers (storage), bedding, except bed linen, sleeping 
equipment (except linen), beds (furniture), lecterns, mannequins, mattresses (bedding), air mattresses (not for medical 
use), embroidery machines, embroidery frames, office furniture, furniture of metal, inflatable furniture, hand-held mirrors 
(toilet mirrors), mobiles (objects for decoration), decorative wind chimes, school furniture, kennels and beds for 
household pets, nesting boxes, pillows, screens (furniture), playpens for babies, coat hooks, not of metal, rings, hooks, 
pegs and rods for curtains, non-metallic plates, table tops, hat stands, book rests, umbrella stands, magazine racks, towel 
closets (furniture), coat stands (furniture), doors for furniture, display stands, newspaper display stands, display units for 
jewelry, standing desks, racks (furniture), furniture shelves, packaging containers of plastics, bead curtains for 
decoration, bamboo curtains, sleeping bags for camping, writing desks, seats of metal, sofas, bed bases, statues of 
wood, wax, plaster or plastics, slatted indoor blinds, woven timber blinds (furniture), indoor blinds for windows (furniture),
paper blinds, interior window blinds made of textile, display boards, boards for hanging keys, drawing boards, 
washstands (furniture), tables of metal, wall-mounted baby-changing tables, shelves for storage, stools, mats for infant 
playpens, changing mats for babies, floor mats and sleeping mats, drawers, bolsters, trestles (furniture), infant walkers, 
plate racks, wickerwork, dishes, fitted picnic baskets (including dishes), bottle openers, soap dispensers, toilet paper 
dispensers, toilet paper holders, chamber pots, drying racks, dustbins, toothbrushes, soap boxes, cosmetic utensils, 
toilet cases, perfume sprayers and vaporizers, portable bathtubs for babies, piggy banks not of metal, tents, sacks and 
pouches for packaging made of textile, hammocks, bed and household linen, table linen not of paper, bath linen 
(excluding clothing), wall hangings of textile, sleeping bags (sewn covers as sheet substitutes), make-up removal napkins 
of textile, mosquito nets, household linen, labels of cloth, blinds of textile, handkerchiefs (of textile), outerwear and 
underwear for men, women and children, clothing of leather and imitation of leather, clothing of fur, sportswear (other 
than for diving), blazers, gabardines (clothing), raincoats, coats, mantillas, mittens, overcoat, trench coats, parkas, capes, 
cloaks, saris, stuff jackets, suits, masquerade costumes, vests, gowns, aprons (clothing), coveralls (clothing and 
underwear), cross-over tops, cardigans, sweaters, pullovers, knitwear (clothing), tank tops, vests, skirts, petticoats, 
trousers, dresses, shirts, short-sleeve shirts, blouses, tee-shirts, sweatshirts, shorts, bermuda shorts, top coats, ready-
made clothing, clothing of paper, muffs, pajamas, night gowns (robes), dressing gowns, briefs, including bathing trunks, 
bathing suits and beachwear, jerseys, including swimsuits, lingerie, leotards, bustiers, underwear, underpants, knickers, 
briefs, bras, corsets, stocking suspenders, socks, stockings, tights, bandanas, scarves, shawls, neck warmers, sashes, 
fur stoles, gloves (clothing), belts (clothing), suspenders, neckties, bow ties, pocket squares (clothing), mufflers, romper 
suits, brassieres, layettes, bibs (not of paper), shoes, footwear, including beach footwear, footwear for sports, boots, half-
boots, clogs (wooden shoes), running shoes, sandals, slippers, bedroom slippers, headgear, hats, half veils, baseball 
caps, visors (headgear), berets, caps, including bathing caps, headbands (clothing), turbans, haberdashery articles 
(excluding threads and yarns), trimmings, lace and embroidery, ribbons and laces, buttons, hooks and eyelets, pins and 
needles, ornamental badges, hat ornaments, not of precious metals, hair ornaments, hair bands and hair-nets, hair pins 
and grips, hair clips, wigs, shoe laces, sewing boxes, carpets, rugs, mats, linoleum, floor coverings (excluding floor tiling 
and paints), wall hangings not of textile, bath mats, gymnastic mats, non-slip mats, games, toys, gymnastic and sporting 
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articles not included in other classes, accessories for dolls, toy animals, amusement apparatus and games adapted for 
use with an external display screen or monitor, portable games with liquid crystal displays, fencing weapons, table 
football, swings, balls for games, play balloons, dolls" feeding bottles, marbles for games, billiard balls, building blocks 
(toys), body boards, play balls, playing cards, puzzles, kites, dolls" rooms, rocking horses (toys), targets, game console 
controllers, controls for games, confetti, game consoles, skipping ropes, party favors, checkerboards, decorations for 
Christmas trees except lighting apparatus and confectionery, dice (games), discs for sports, flying discs (toys), 
chessboards, practical jokes (novelties), figurines (toys), nets (sports articles), darts, gloves (accessories for games), 
swimming jackets, cups for games, appliances for gymnastics, rattles, tokens for games, ring games, building games, 
parlor games, board games, chess games, checkers, dominoes, apparatus for games, automatic coin-operated games 
(machines), toys for pets, stuffed toys, ball-pitching machines, dolls’ beds, dolls" houses, toy models, puppets, masks 
(toys), archery implements, mobiles (toys), scale model vehicles, scale model kits (toys), teddy bears, quoits, roller 
skates, ice skates, plush toys, pools (play articles), pistols (toys), air pistols (toys), sailboards, skateboards, surfboards, 
dolls, elbow guards (sports articles), knee guards (sports articles), shin guards (sports articles), punching bags, jigsaw 
puzzles, skittles (games), rackets, protective padding (parts of sportswear), bags specially adapted for sports equipment, 
skis, snowboards, tables for table tennis, billiard tables, mats for games, children"s multiple activity tables (play articles), 
trapshooting, slides (games), spinning tops (toys), scooters (toys), vehicles (toys), remote-controlled vehicles (toys), 
dolls" clothes, shuttlecocks, none of the aforesaid services being in connection with the fields of education, development 
of workforce and professional and educational testing.

Cl.41;Training, organization and conducting of colloquiums, conferences, congresses, organization of exhibitions for 
educational purposes, all these services being in connection with child protection and children rights, child psychology, 
child care and sustainable development; entertainment; amusement parks; sporting activities; operation of sports 
facilities; organization of sports competitions; club services (entertainment); cultural activities; editing of books, of 
magazines; publication of texts other than advertising texts; book lending; electronic desktop publishing; electronic 
publication of books and journals online; exploitation of online electronic publications (non downloadable), electronic 
library services for providing electronic information, audio or video data and information, games and entertainment; game 
services provided online (from a computer network); music composition services; show and film production; rental of 
motion pictures, video recorders, television sets, videotapes, phonograph recordings, sound recordings, audio 
apparatus, video cameras, video recorders, of radio and television sets, cinematographic projection apparatus, 
cinematographic apparatus and accessories, theater and show sets; rental of sports equipment (except vehicles) and 
underwater diving equipment; organization of competitions relating to entertainment; organization of exhibitions for 
cultural purposes; booking of seats for shows for entertainment, sporting and cultural events; ticket agency services 
(entertainment); organization of lotteries; entertainment information; radio and television entertainment; production of 
radio and television programs; digital imaging services; photography; photographic reporting; news reporters services; 
videotaping; videotape editing; microfilming; translation services; online discussion forum, group and conference 
services; providing digital music (not downloadable) from the Internet, namely providing music online (not downloadable) 
from the Internet; providing digital music (not downloadable) from MP3 Websites on the Internet, namely, providing music 
online (not downloadable) from MP3 web sites on the Internet; none of the aforesaid services being in connection with the 
fields of education, development of workforce and educational and professional testing.
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Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 03/03/2016; Application No. : 1038498 ;New Zealand 

3581360    23/08/2016
[International Registration No. : 1351277]
MCKENZIE GLOBAL HOLDINGS LIMITED

2 Garden Road, Raumati Beach Paraparaumu 5032 New Zealand

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers and recording discs for use in relation to the education, diagnosis, assessment, 
empowerment and treatment of musculoskeletal issues and physical therapy; compact discs, DVDs and other digital 
recording media for use in relation to the education, diagnosis, assessment, empowerment and treatment of 
musculoskeletal issues; computer software applications for medical purposes namely the education, diagnosis, 
assessment, empowerment and treatment, of musculoskeletal issues and physical therapy; computer software and 
downloadable computer software for use in accessing, updating, manipulating, maintaining, modifying, organizing, 
storing, backing up, synchronizing, transmitting, and sharing data, documents, files, information, text, photos, images, 
graphics, music, audio, video, and multimedia content via global computer networks, mobile telephones, and other 
communications networks in the field of medical treatment of musculoskeletal issues and physical therapy; computer 
software for storing, managing, tracking, analysing, and reporting data in the field of medical treatment of 
musculoskeletal issues and physical therapy; downloadable electronic publications in the field of medical diagnosis, 
medical treatment of musculoskeletal issues and physical therapy; parts, fittings and accessories for all the 
aforementioned goods

Cl.10;Medical apparatus and instruments; orthopaedic physical therapy products; medical devices for physical 
therapy; lumbar rolls; cervical rolls; night rolls; coccyx cushions; medical furniture; special furniture for medical use; 
furniture adapted for medical treatment purposes; tables (furniture), made for medical purposes; furniture for use in 
surgery; parts, fittings and accessories for all the aforementioned goods.

Cl.16;Printed matter; paper, cardboard and goods made from these materials, not included in other classes; 
publications including books, magazines, brochures, and pamphlets; books including books in the field of medical 
diagnosis, medical treatment and physical therapy; instructional and teaching material (except apparatus); parts, fittings 
and accessories for all the aforementioned goods.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
ergonomic furniture; furniture for domestic use; furniture for industrial use; furniture for invalid and disabled persons; 
chairs being furniture; tables being furniture; beds; parts, fittings and accessories for all the aforementioned goods.

Cl.35;Retail and wholesale services namely retail and wholesale of electronic books, DVDs, computer software, 
downloadable publications, scientific, life-saving and teaching apparatus, medical apparatus and instruments, 
orthopaedic physical therapy products, medical devices for physical therapy, lumbar rolls, cervical rolls, night rolls, 
coccyx cushions, medical furniture, printed matter, publications, books, instructional and teaching material, and furniture;
mail order services in relation to electronic books, DVDs, computer software, downloadable publications, scientific, life-
saving and teaching apparatus, medical apparatus and instruments, orthopaedic physical therapy products, medical 
devices for physical therapy, lumbar rolls, cervical rolls, night rolls, coccyx cushions, medical furniture, printed matter, 
publications, books, instructional and teaching material, and furniture; direct marketing services; sales promotions; 
advertising services; promotional services; organisation, operation, management and supervision of customer loyalty 
schemes; promotional marketing; point of purchase promotions (for others); the bringing together, for the benefit of 
others, of a variety of goods, namely electronic books, DVDs, computer software, downloadable publications, scientific, 
life-saving and teaching apparatus, medical apparatus and instruments, orthopaedic physical therapy products, medical 
devices for physical therapy, lumbar rolls, cervical rolls, night rolls, coccyx cushions, medical furniture, printed matter, 
publications, books, instructional and teaching material, and furniture, enabling customers to conveniently view and 
purchase those goods; marketing; product marketing; promotional marketing; business management; business 
administration; importing and exporting services; business intermediary services relating to the commercialisation of 
goods; retail and wholesale management services; advisory, consultancy and information services in relation to the 
aforesaid services; and including the provision of the aforesaid services online via a website, the Internet or other 
computer networks and/or accessible by mobile phone and other Internet-enabled devices; all of the aforesaid services in 
connection with the education, diagnosis, assessment, empowerment and treatment of musculoskeletal issues.
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Cl.41;Education services; provision of training; healthcare and medical education services including in the field of 
physical therapy; education and training for health service providers; on-line journals in the field of healthcare; arranging 
and conducting of seminars, training workshops, lectures, courses of instruction; publishing services; publishing by 
electronic means; publishing of documents, newsletters and printed matter; publication of information including journals, 
newsletters, texts, guides, training materials, visual training material and educational materials; providing online non-
downloadable electronic publications including in the field of medical diagnosis, medical treatment and physical therapy; 
advisory, consultancy and information services in relation to the aforesaid services; and including the provision of the 
aforesaid services online via a website, the Internet or other computer networks and/or accessible by mobile phone and 
other Internet-enabled devices.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research services in the field of medicine, 
physical therapy, orthopaedics and medical treatment; medical research; design services including design of medical 
products and furniture; product design; providing temporary use of online non-downloadable software; providing 
temporary use of online non-downloadable software applications including for medical purposes, treatment, and physical 
therapy; providing temporary use of online non-downloadable software in the field of medical treatment and physical 
therapy for use in accessing, updating, manipulating, maintaining, modifying, organizing, storing, backing up, 
synchronizing, transmitting, and sharing data, documents, files, information, text, photos, images, graphics, music, audio, 
video, and multimedia content via global computer networks, mobile telephones, and other communications networks; 
providing temporary use of online non-downloadable software for storing, managing, tracking, analysing, and reporting 
data in the field of medical treatment and physical therapy; hosting of software as a service; advisory, consultancy and 
information services in relation to the aforesaid services; and including the provision of the aforesaid services online via 
a website, the Internet or other computer networks and/or accessible by mobile phone and other Internet-enabled devices.

Cl.44;Healthcare services; medical and physical treatment services; physical therapy services including therapy for 
spinal disorders; musculoskeletal treatment services; physiotherapy services; chiropractic services; conducting of 
physical examinations including musculoskeletal, regional, chiropractic and spinal examinations and evaluations; health 
assessment; health advisory services; occupational health and safety services (therapeutic and rehabilitation services); 
osteopathy; preparation of reports relating to health care, physiotherapy and musculoskeletal matters; provision of 
exercise facilities for health rehabilitation purposes; reflexology; remedial therapy services; therapeutic treatment of the 
body; diagnosis, treatment and rehabilitation services, including musculoskeletal, spinal, chronic injury, sports, and 
rehabilitation physiotherapy services; provision of physical manipulation, acupuncture, dry needling, hand therapy, 
manual tissue techniques, exercise prescription, hydrotherapy, pilates and recovery programmes services; medical and 
physical therapy information services; advisory, consultancy and information services in relation to the aforesaid 
services; and including the provision of the aforesaid services online via a website, the Internet or other computer 
networks and/or accessible by mobile phone and other Internet-enabled devices.
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Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 28/10/2016; Application No. : 87219900 ;United States of America 

3581486    27/01/2017
[International Registration No. : 1350885]
AUTODESK, INC.

111 McInnis Parkway San Rafael CA 94903 United States of America

Address for service in India/Agents address:
DUA ASSOCIATES.

202 - 206, TOLSTOY HOUSE 15, TOLSTOY MARG, NEW DELHI - 110 001.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer aided design, engineering and manufacturing software (cad/cae/cam) for use in product 
design, visualization, simulation, optimization, digital prototyping, manufacturing and development; downloadable 
computer software for computer aided design and engineering; downloadable software for manufacturing project 
management, configuration and design; downloadable configurator, pricing and quoting software for manufacturing; 
downloadable software for connecting, operating, and managing networked devices in the internet of things; software 
tools for product design, manufacturing and internet of things; downloadable software for simulation, visualization, 
collaboration, data management, internet of things communication management, manufacturing process management, 
optimization and design.

Cl.42;Non-downloadable, cloud-based computer aided design, engineering and manufacturing software (cad/cae/cam) 
for use in product design, visualization, simulation, optimization, digital prototyping, manufacturing and development; 
non-downloadable computer software for computer aided design and engineering; software as a service (saas) services 
featuring computer aided design and manufacturing (cad/cam) software for manufacturing project management, 
configuration and design; non-downloadable cloud-based configurator, pricing and quoting software for manufacturing; 
non-downloadable cloud-based software for connecting, operating, and managing networked devices in the internet of 
things; software as a service (saas) services featuring cloud-connected software tools for product design, manufacturing 
and internet of things; providing temporary use of non-downloadable software for simulation, visualization, collaboration, 
data management, internet of things communication management, manufacturing process management, optimization and 
design via a web site.
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3581543    31/03/2017
[International Registration No. : 1351977]
UBISOFT ENTERTAINMENT

107, avenue Henri Freville F-35200 RENNES France

Address for service in India/Agents address:
CHADHA & CHADHA.

F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.16;Stationery; artists" materials; paintbrushes; office requisites (except furniture); instructional or teaching material 
(except apparatus); painting materials for artists; office material (excluding furniture), office requisites (excluding 
furniture), writing materials, teaching material in the form of games, posters, albums, comic strips, calendars, stickers, 
newspapers, books, manuals, magazines.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 18/01/2017; Application No. : 4330634 ;France 

3584541    30/03/2017
[International Registration No. : 1351841]
SEAFOODIA

8 boulevard Edouard Herriot F-13008 MARSEILLE France

Address for service in India/Agents address:
HIRAL C. JOSHI.

501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.5;Fish meal for medical, pharmaceutical, veterinary and sanitary use; fish oil for medical, pharmaceutical, veterinary 
and sanitary use.

Cl.29;Fish (not live); crustaceans (not live); canned fish; fish in brine; fish extracts; oils and fats for food; fish meal for 
human consumption; fish oil for human consumption; foods prepared from fish.

Cl.31;Live fish; live crustaceans; live shellfish; live molluscs; live bait for fishing; fish meal for animal consumption; 
fish oil for animal consumption.
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Priority claimed from 09/02/2017; Application No. : 302017000014499 ;Italy 

3586781    10/03/2017
[International Registration No. : 1354681]
GOTTARDO S.P.A.

Galleria Spagna, 9 PADOVA Italy

Address for service in India/Agents address:
CHADHA & CHADHA.

F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.3;Facial washes [cosmetic]; lotions for face and body care; face and neck creams for cosmetic use; body cream; 
lotions for beards; after-shave lotions; shaving cream; sun care preparations; aftershave creams; hair removal and 
shaving preparations; depilatory wax; cotton wool for cosmetic purposes; cotton balls for cosmetic purposes; make-up 
pads of cotton wool; moist wipes for sanitary and cosmetic purposes; wipes impregnated with a skin cleanser; 
dentifrices; perfume; fragrances for personal use; deodorants for personal use [perfumery]; cosmetics; nail polish; make-
up removing preparations; make-up preparations; hair care lotions; hair spray; shampoos; hair balsam; hair glaze; hair 
dye; hair gel; soaps; soaps in liquid form; bar soap; cleansing milk for toilet purposes; foams for use in the shower; bath 
foam; bath salts; talcum powder, for toilet use; essential oils; massage oils.

Cl.5;Disinfectants; medicated dental rinses; wound dressings; dressings, medical; medical dressings, coverings and 
applicators; absorbent cotton; adhesive plasters; corn pads; corn plasters; sanitary preparations for medical purposes; 
talcum powder (medicated -) for babies; infant formula; food supplements; adult diapers; nappies for babies and 
incontinents; sanitary towels; sanitary pads.

Cl.8;Nail scissors; razors; razor blades; manicure and pedicure tools; manicure implements; pedicure implements; 
pocket shears; files [tools]; tongs; nail clippers electric and non-electric; depilation appliances; hair cutting and removal 
implements.

Cl.10;Air inflatable garments for medical purposes; cushioning devices for medical use; thermometers for medical 
purposes; condoms; ear picks.

Cl.16;Bibs of paper; face cloths made of paper; paper washcloths; paper shopping bags; conical paper bags; freezer 
bags; cellulose wipes; tissues of paper for removing make-up; napkins of cellulose for cosmetic purposes; drawer liners 
of paper, perfumed or not; paper handtowels; face towels of paper, toilet rolls, hygienic hand towels of paper; food waste 
bags of paper for household use; garbage bags of paper [for household use]; paper bags for household use; napkins 
made of paper for household use; household paper; facial tissues of paper; paper bags and sacks; paper baby bibs; 
kitchen rolls [paper]; table napkins of paper; paper face towels; paper towels; paper wipes; drying towels of paper; paper 
tissues; toilet paper, place mats of paper; paper, disposable napkins.

Cl.21;Manual toothbrushes; toothbrushes, electric; toothbrush containers; nail brushes; sponges; make-up sponges; 
make-up brushes; shaving brushes; combs; brushes; bath sponges; toilet sponges; facial cleansing sponges; toilet 
utensils; toilet cases; household or kitchen utensils; holders for cosmetics.
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Priority claimed from 23/09/2016; Application No. : 015860984 ;European Union 

3588241    07/03/2017
[International Registration No. : 1354305]
TYK TECHNOLOGIES LIMITED

31 Charlotte Road London EC2A 3PB United Kingdom

Address for service in India/Agents address:
CHADHA & CHADHA.

F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use as an application programming interface (API); downloadable software, application 
software and software platforms for use in relation to application programme interface management and analysis; 
downloadable electronic publications and reports.

Cl.42;Providing temporary use of online non-downloadable application programme interface software and software 
platforms and software and software platforms for use in relation to application programme interface management and 
analysis; software as a service [SaaS]; hosting services and software as a service and rental of software for use in 
relation to application programme interface management and analysis; software support services; information, advice 
and consultancy in relation to all the aforesaid services.
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Priority claimed from 12/07/2016; Application No. : 015636285 ;European Union 

3593604    12/01/2017
[International Registration No. : 1355657]
CARL SCHENCK AKTIENGESELLSCHAFT

Landwehrstrasse 55 64293 Darmstadt Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.

501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; handling apparatus for loading and 
unloading; lifting installations for the transport of workpieces; grabs as parts of machines; robots for use in industry; 
robots for transferring or feeding workpieces; motors other than for land vehicles; drives for machines; machine coupling 
and transmission components (except for land vehicles); clamping devices for use with machine tools; control 
mechanisms for machines, engines or motors; bearings as parts of machines; metalworking machines; robotic 
mechanisms for working metal; tool bits for metalworking machines; toolholders for metalworking machines; machines, 
tools and apparatus for fastening and joining; lifting apparatus; jets being parts of machines; cutting machines [for 
metalworking]; cutting inserts [parts of machines]; drilling machines; milling machines; grinding machines for 
metalworking; welding equipment; electric welding machines; laser welding machines; laser cutting torches; robotic 
electrical welding apparatus; bonding machines; presses [for metalworking]; structural and replacement parts of the 
aforesaid goods.

Cl.9;Balancing machines for the balancing of rotors and rotatable components of machines, motors and engines; 
accessories for balancing machines, especially compensation units for compensating the imbalance of rotors and 
rotatable components to be balanced; mass centering machines; physical apparatus and electrotechnical apparatus; 
lasers; sensing elements; trip counters; vibration gauges; acceleration sensors; safety, security, protection and signalling
devices; checking [supervision] apparatus and instruments; diagnostic apparatus, not for medical purposes; electrical 
and electronic control, testing and monitoring apparatus; measuring, detecting and monitoring instruments, indicators 
and controllers; electronic display units; remote control apparatus for balancing machines; scientific research and 
laboratory apparatus, educational apparatus and simulators; testing and quality control devices; software for diagnostics 
and troubleshooting; structural and replacement parts of the aforesaid goods; all of the aforesaid goods related to 
balancing machines for the balancing of rotors and rotatable components.

Cl.37;Balancing of rotors and rotatable components of machines, motors and engines; installation, cleaning, repair and 
maintenance services relating to material working machines and apparatus; installation, cleaning, repair and maintenance 
services relating to installations for use in material processing and material working; providing information relating to the 
repair or maintenance of material working machines and tools.

Cl.42;Technical consulting and technical project planning; technological consulting and technical project planning for 
material working machines and apparatus; planning and simulation of material working machines and apparatus; 
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engineering services; technical planning of industrial installations; testing, authentication and quality control; installation 
of software; maintenance of software; testing, authentication and quality control related to material working machines and
apparatus; all of the aforesaid services related to balancing machines for the balancing of rotors and rotatable 
components.
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Priority claimed from 18/10/2016; Application No. : 33909 ;Monaco 

3595695    24/03/2017
[International Registration No. : 1355142]
S.A.R.L. KARMA MC

"Park Palace", Bloc A, Etage 1, 5, Impasse de la Fontaine MC-98000 MONACO Monaco

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.35;Commercial information and commercial advice services; business promotion of all kinds and on all media 
including via a computer communication network (such as the Internet or intranets) and in particular by providing 
privileged user cards; hosting of commercial events, promotional and advertising services; organization of competitions 
for commercial and promotional purposes as well as for staff motivation purposes, including via a computer 
communication network (such as the Internet or intranets); promotional offers, namely, sales promotion for others; 
organization and management of commercial operations for customer loyalty in particular by means of loyalty cards; 
compilation, systematization and management of data in a computer file; administrative or commercial management of 
reality and quality of performed works and services on behalf of others.

Cl.36;Organization of payment for provision of gifts and any product or service by remission, distribution and 
compensation of purchase vouchers, tickets, checks, coupons, tokens, prepaid or debit/ credit cards or any other means 
of payment in particular via computer network; financial services in connection with holding loyalty cards; payment by 
loyalty cards; financial services relating to the holding of promotional loyalty coupons; payment by promotional loyalty 
coupons; issuance and financial management of means of payment in particular by purchase vouchers; issuing of 
travelers" checks, tokens of value.
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3595702    12/05/2017
[International Registration No. : 1355892]
UNITED STATES POSTAL SERVICE

475 L'Enfant Plaza, SW Washington DC 202601136 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.35;Mail receiving and processing services, namely, providing electronic previews of physical mail, including letters, 
packages, and advertising materials; computerized mail tracking services, and providing information concerning the 
tracking of mail items via email; advertising services by means of electronic previews of advertising materials and 
providing consumers with the means to connect with advertiser product and service ordering information; advertising 
and business services, namely, dissemination of electronic advertising for others; mailing services, namely, sorting, 
handling, and receiving packages and letters.

Cl.39;Providing information in the field of mail pickup, transportation, and delivery, to the addressee or other 
individuals by means of email; delivery services, namely, pickup, transportation and delivery of packages and documents 
by various modes of transportation.
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Priority claimed from 08/11/2016; Application No. : 695348 ;Switzerland 

3601891    04/05/2017
[International Registration No. : 1357396]
CLEANCARBONCONVERSION PATENTS AG

Eichenstrasse 11 CH-8808 Pfäffikon Switzerland

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Turbines other than for land vehicles.

Cl.11;Waste incineration installations; installations for recovery of heat and gas and conversion thereof into fuels; 
installations for organic and inorganic waste recycling for production of synthetic gases; parts and accessories for the 
aforesaid installations (included in class 11).

Cl.37;Building, installation and maintenance of turbines for energy production.

Cl.40;Treatment and recycling of waste and trash; information services, provision of advice and services provided by 
consultants relating to waste and trash recycling.

Cl.42;Technological research and services provided by technological consultants in connection with turbines, in 
connection with waste incineration installations, in connection with installations for recovery of energy from gases and 
their transformation into fuels and in connection with installations for recycling of organic and inorganic waste for 
production of synthetic gases.
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Priority claimed from 10/02/2017; Application No. : 016342487 ;European Union 

3613125    09/06/2017
[International Registration No. : 1359941]
KSB SE & CO. KGAA

Johann-Klein-Strasse 9 67227 Frankenthal DE

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.7;Speed governors for machines, engines and motors.

Cl.9;Electronic cruise control apparatus; frequency transformers; bus interfaces; modems.
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3613173    07/06/2017
[International Registration No. : 1359510]
AMERICAN LEBANESE SYRIAN ASSOCIATED CHARITIES, INC.

501 St. Jude Place Memphis, TN 38105 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.36;Charitable fundraising.

Cl.41;Educational services, namely, conducting seminars, lectures, meetings, hospital rounds and symposiums in the 
fields of medicine and research and distributing course materials in connection therewith; training of clinicians and 
scientists in the field of biomedical research; and development and dissemination of educational materials of others in 
the field of medicine.

Cl.44;Hospital and medical services; medical clinics; medical evaluation services namely, functional assessment 
program for patients receiving medical rehabilitation services for purposes of guiding treatment and assessing program 
effectiveness; providing medical information; and providing information in the field of catastrophic diseases in children, 
primarily pediatric cancers via the Internet; nursing care; home nursing aid services; physical rehabilitation; nutrition 
counseling; and dentist and dental hygienist services.
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Priority claimed from 09/01/2017; Application No. : 48539 ;Brunei Darussalam 

3613588    09/05/2017
[International Registration No. : 1359288]
GHANIM INTERNATIONAL CORPORATION SDN BHD

Unit 10, Block B, Ground Floor, Warisan Mata-Mata Complex, Kg. Mata-Mata Beribi BE1718 Negara BN

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats; all being, or containing ingredients that are halal.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago; artificial coffee; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice; all being, or containing ingredients that are halal.

Cl.31;Agricultural, horticultural and forestry products and grains not included in other classes; live animals; fresh fruits 
and vegetables; seeds, natural plants and flowers; foodstuffs for animals, malt; all being, or containing ingredients that 
are halal.

Cl.32;Mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages; all being, or containing ingredients that are halal.
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Priority claimed from 08/12/2016; Application No. : 87261639 ;United States of America 

3614824    05/06/2017
[International Registration No. : 1360430]
OUSTER, INC.

268 Clara Street San Francisco CA 94107 United States of America

Address for service in India/Agents address:
MANOJ G. MENDA, ADVOCATE.

6/7, SORAB BHARUCHA ROAD, COLABA, MUMBAI - 400 005.

Proposed to be Used
IR DIVISION
Cl.9;Lidar apparatus; computers; laptops; notebook computers; disk drives; computer software for use in obtaining, 
displaying, analyzing and visualizing digital map data and information; computer software for use in controlling a lidar 
apparatus.

Cl.42;Platform as a service (PAAS) featuring a computer software platform for use in obtaining, displaying, analyzing 
and visualizing digital map data and information; software as a service (SAAS) services, namely, hosting software for use 
by others for use in obtaining, displaying, analyzing and visualizing digital map data and information.
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3615784    30/11/2016
[International Registration No. : 1360945]
FRAG SRL

Via dei Boschi, 2 I-33040 PRADAMANO (UD) Italy

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus and installations.

Cl.20;Covers for clothing [wardrobe]; clothes hooks, not of metal; clothes hangers; plate racks; head-rests [furniture]; 
air cushions, not for medical purposes; air mattresses, not for medical purposes; cupboards; towel closets [furniture]; 
hooks, not of metal, for clothes rails; coatstands; benches [furniture]; counters [tables]; library shelves; library 
bookshelves; sideboards; dinner wagons [furniture]; settees; kennels; hat stands; trolleys [furniture]; bins, not of metal; 
cases of wood or plastic; drawers; trays, not of metal; keyboards for hanging keys; shelves for filing-cabinets [furniture]; 
chests [furniture]; chests of drawers; mobiles [decoration]; tea trolleys; cushions; covers for clothing [wardrobe]; 
garment covers [storage]; fixed non-metallic towel dispensers; divans; display stands; casks, not of metal; garden 
furniture; newspaper display stands; pillows; air pillows, not for medical purposes; bottle casings of wood; lecterns; bed 
fittings, not of metal; beds; bedsteads of wood; mattresses; racks; furniture; furniture fittings, not of metal; partitions of 
wood for furniture; doors for furniture; furniture shelves; metallic furniture; office furniture; umbrella stands; baskets, not 
of metal; screens [furniture]; table tops; armchairs; book rests [furniture]; magazine racks; towel closets [furniture]; steps 
[ladders], not of metal; standing desks; furniture casters, not of metal; racks; filing cabinets; index cabinets [furniture]; 
writing desks; desks [furniture]; chairs; sun loungers; seats; seats of metal; high chairs for babies; stools; settees; 
mirrors; dressing tables; tables of metal; washstands [furniture]; trolleys for computers; towel dispensers, fixed, not of 
metal; deck chairs; showcases [furniture].

Cl.35;Business management advisory services relating to franchising, namely, offering business management 
assistance in the establishment and/or operation of retail stores; retail and wholesale services of lighting apparatus and 
installations, covers for clothing [wardrobe], clothes hooks, not of metal, clothes hangers, plate racks, head-rests 
[furniture], air cushions, not for medical purposes, air mattresses, not for medical purposes, cupboards, towel closets 
[furniture], hooks, not of metal, for clothes rails, coatstands, benches [furniture], counters [tables], library shelves, library 
bookshelves, sideboards, dinner wagons [furniture], settees, kennels, hat stands, trolleys [furniture], bins, not of metal, 
cases of wood or plastic, drawers, trays, not of metal, keyboards for hanging keys, shelves for filing-cabinets [furniture], 
chests [furniture], chests of drawers, mobiles [decoration], tea trolleys, cushions, covers for clothing [wardrobe], garment 
covers [storage], fixed non-metallic towel dispensers, divans, display stands, casks, not of metal, garden furniture, 
newspaper display stands, pillows, air pillows, not for medical purposes, bottle casings of wood, lecterns, bed fittings, 
not of metal, beds, bedsteads of wood, mattresses, racks, furniture, furniture fittings, not of metal, partitions of wood for 
furniture, doors for furniture, furniture shelves, metallic furniture, office furniture, umbrella stands, baskets, not of metal, 
screens [furniture], table tops, armchairs, book rests [furniture], magazine racks, towel closets [furniture], steps [ladders], 
not of metal, standing desks, furniture casters, not of metal, racks, filing cabinets, index cabinets [furniture], writing 
desks, desks [furniture], chairs, sun loungers, seats, seats of metal, high chairs for babies, stools, settees, mirrors, 
dressing tables, tables of metal, washstands [furniture], trolleys for computers, towel dispensers, fixed, not of metal, deck 
chairs, showcases [furniture].
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Priority claimed from 20/11/2015; Application No. : 86827828 ;United States of America 

3615851    16/05/2016
[International Registration No. : 1361107]
WILD WEST INVESTMENTS, LLC

Suite 100-717 25 Highland Park Village Dallas TX 75025 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.6;Custom engraved metal medical information identification cards, tags, bracelets, key chains and necklaces, not 
magnetically encoded and not to function as jewelry; custom engraved metal personal information identification cards, 
tags, bracelets, key chains and necklaces, not magnetically encoded and not to function as jewelry.

Cl.44;Providing an internet-based database of members" personal or medical information where members, a member"s 
appointed representatives, first responders and medical professionals can review members" personal information, 
medical information, review members" information about medical issues and procedures and can relay information about 
the members" medical history and personal or medical information and where members can update personal or medical 
contact information for in case of emergency use or retrieval of artifacts.
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3621381    23/06/2017
[International Registration No. : 1362133]
RADIONOMY GROUP B.V.

Strawinskylaan 3127, Atrium 8th floor NL-1077 ZX Amsterdam

Address for service in India/Agents address:
GROSER & GROSER.

D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON - 122 002, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in organizing, manipulating, creating, playing, and viewing video, audio, graphic, text, 
multimedia content, and other data files; computer software for use in transmitting, delivering, broadcasting, and 
receiving video, audio, graphic, text, multimedia content, and other data files via computer and other communications 
networks; computer software for transmitting streamed and downloadable audio and video files via computer and other 
communications networks; computer software for use in writing to compact discs; computer software for broadcasting 
and transmission of radio and television programs via computer and other communications networks; computer software 
for web casting; computer software for transmitting prerecorded music, music videos, movies, and movie trailers; digital 
audio software for playing high-fidelity audio via an electronic communications network; downloadable software for 
playing high-fidelity audio via an electronic communications network.

Cl.38;Telecommunications services, namely, providing multiple-user access to computer networks; electronic 
transmission on computer networks, providing online chat rooms for transmission of messages among computer users; 
electronic mail services; providing online electronic bulletin boards for transmission of messages among computer 
users.

Cl.41;Entertainment services, namely, providing news and information in the field of music via computer networks.

Cl.42;Computerized on-line services in the field of computer software and hardware, namely, the temporary use of non-
downloadable computer software for playing high-fidelity audio via an electronic communications network.
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3621525    30/03/2017
[International Registration No. : 1361959]
CHICO'S BRANDS INVESTMENTS, INC.

11215 Metro Parkway Fort Myers FL 33966 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; namely, necklaces, rings, earrings, toe rings, and bracelets for wrists and ankles; watches.

Cl.18;Leather accessories, namely, handbags, traveling bags, brief cases, totes; all-purpose carrying bags; beach 
bags; clutch bags; crossbody bags; evening bags; leather and imitation leather bags; tote bags; travel bags; wristlet 
bags; purses; handbags; carrying cases; all of the aforementioned excluding baby carriers worn on the body, bags for 
carrying babies, knap sacks for carrying babies, school bags and knap sacks for children, diaper bags, and bags specially
adapted for strollers, prams, baby strollers, and baby carriages.

Cl.25;Women"s clothing, namely, skirts, pants, sweaters, blouses, dresses, shirts, tops and jackets; footwear; tops; 
sweaters; jackets; coats; skirts; dresses; pants; bottoms; athletic pants; shorts; jeans; swimwear; beach cover-ups; 
scarves; ponchos; ruanas; gloves; headwear; belts; all of the aforementioned excluding infants", children"s, and 
pregnant women"s underwear, infants", children"s, and pregnant women"s clothing, infants" and children"s footwear, 
and footwear specifically made for pregnant women.

Cl.35;Retail clothing store services; retail store services featuring clothing, headwear, scarves, jewelry, watches, bags, 
purses, belts, eyewear, and accessories; on-line retail store services featuring clothing, headwear, scarves, jewelry, 
watches, bags, purses, belts, eyewear, and accessories; catalog ordering service featuring clothing, headwear, scarves, 
jewelry, watches, bags, purses, belts, eyewear, and accessories; all of the aforementioned excluding services featuring 
infants", children"s, and pregnant women"s underwear, infants", children"s, and pregnant women"s clothing, infants" and
children"s footwear, and footwear specifically made for pregnant women.
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Priority claimed from 19/10/2016; Application No. : UK00003192133 ;United Kingdom 

3622041    19/04/2017
[International Registration No. : 1361966]
THE HUT.COM LIMITED

Meridian House, Rudheath Gadbrook Park Northwich, Cheshire CW9 7RA United Kingdom

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Computer software, for use in relation to ecommerce and online retailing.

Cl.35;Online retail services, relating to toys, games, playthings, soft toys, figurines, puzzles, remote control vehicles, 
sporting articles, clothing, footwear, headgear, jewellery, watches, clocks, bags, umbrellas, furniture, glasses, 
sunglasses, beauty products and accessories, male grooming products, perfumes, skin care and hair care products, key 
rings, electrical and electronic equipment, audio and visual equipment, computers, computer equipment, computer 
games, video games, sound recordings, video recordings, books, stationery, printed matter, diaries, prints, posters, 
photographic prints, food and drink, tobacco and smokers products, household or kitchen equipment, utensils or 
containers, earthenware, glassware, crockery, table ware, textiles and textile goods, bed linen, table linen, towels, 
curtains, rugs, cutlery, lighting, mirrors, works of art, hair ornaments.

Cl.38;Providing access to non-downloadable computer software over the internet for use in relation to ecommerce and 
online retailing; leasing access time to a computer database for use in relation to ecommerce and online retailing.

Cl.39;Transport of goods; packaging and storage of goods; distribution of goods for others; warehousing services; 
advice and consultancy services in connection with all the aforesaid services; provision of the aforementioned services 
by a customer care unit.

Cl.42;Design and development of computer hardware and software, all for use in relation ecommerce and online 
retailing; installation, maintenance and repair of computer software, all for use in relation ecommerce and online retailing; 
design; constructing and providing an internet platform for electronic commerce and online retailing; constructing and 
providing an IT platform for electronic commerce and internet retailing; design, consultancy and advisory services for the 
development and implementation of Internet web sites and web applications, all for use in online retailing; design, 
drawing and commissioned writing for the compilation of web sites, all for use in relation ecommerce and online retailing; 
creating, maintaining and hosting the web sites of other, all in the field of ecommerce and online retailing; consultancy 
and support services relating to the operation and maintenance of websites, in the fields of ecommerce and online 
retailing; consultancy and support services relating to the operation and maintenance of retail websites; design and 
development of computer databases, in the fields of ecommerce and online retailing; information, advisory and 
consultancy services, all relating to the aforesaid services.
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3627408    30/06/2017
[International Registration No. : 1362600]
RADIONOMY GROUP B.V.

Strawinskylaan 3127, Atrium 8th floor NL-1077 ZX Amsterdam

Address for service in India/Agents address:
GROSER & GROSER.

D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON - 122 002, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in transmitting and playing audio streaming transmissions of music via a 
global computer network.

Cl.38;Audio streaming transmission of music via a global computer network.
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3630726    22/06/2017
[International Registration No. : 1363978]
16CARROT INC.

326ho (Magok-dong, Magok Central Prugio City), 10, Magokjungang 6-ro, Gangseo-gu Seoul 07801 Republic of Korea

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Cellphone case; smart phone USB connector; smartphone holders for battery charging for use in vehicles; 
protective film for smart phones; accessory charms for cellular phones; earcaps for smart phones; electric touch pen for 
smart phones; water proof packs for smart phones; bluetooth apparatus for smart phones; camcoder for cellphones.

Cl.16;Stationery; memo paper; pocket notebooks; drawing materials; writing instruments; cases for stationery 
purposes; scrapers [erasers] for offices; clips for offices; pencil or pen boxes.

Cl.18;Bags; leather shoulder straps; umbrellas; pouch baby carriers; trunks [luggage]; leather bags and wallets; tool 
pouches sold empty; sport bags; train cases; shoe bags for travel.
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3632014    27/02/2017
[International Registration No. : 1364616]
HANDU E-COMMERCE GROUP

Room 906, 9th Floor, Building 2, Aosheng Mansion, No.1166 Xinluo Avenue, High-Tech District, Jinan City 250000 Shandong Province 
China

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; leather twist; fur; harness fittings; umbrellas; walking sticks; purses; handbags.

Cl.25;Clothing; child cloth; raincoat; theatrical costume; shoes; hats; neckties.

Cl.35;Publication of publicity texts; commercial information agencies; business management consultancy; business 
efficiency expert services; advisory services for business management; personnel management consultancy; compilation 
of information into computer databases; secretarial services; compilation of statistics; sponsorship search.
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3633243    07/02/2017
[International Registration No. : 1363690]
APEX BRANDS, INC.

1000 Lufkin Road Apex NC 27539 US

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.6;Props of metal; nozzles of metal; pipes of metal; sleeves [metal hardware]; pipe muffs of metal; fittings of metal for 
compressed air lines; clips of metal for pipes; grease nipples; jets of metal; building materials of metal; ladders of metal; 
paint spraying booths of metal; buildings, transportable, of metal; washers of metal; bolts of metal; nuts of metal; screws 
of metal; rivets of metal; shims; hardware of metal, small; tool chests of metal, empty; tool boxes of metal, empty; tanks 
of metal; tin cans; containers of metal [storage, transport]; containers of metal for compressed gas or liquid air; 
compressed gas steel bottles and decompress valves of metal; soldering wire of tin; soldering wire of metal; rods of 
metal for welding.

Cl.7;Saw benches [parts of machines]; saw blades [parts of machines]; saws [machines]; machine tools for cutting 
[including mechanical blade]; pneumatic sprigging guns; pneumatic hand tools; electrostatic industry devices; electronic 
industry devices; compressed air machines; pressure regulating valves for machines; pneumatic component for 
machines; pipe benders, hydraulic; extrusion machines, hydraulic; self-closing fuel truck nozzle; tire changers; tire 
balancers.

Cl.8;Shovels [hand tools]; spades [hand tools]; garden tools, hand-operated; instruments and tools for skinning 
animals; harpoons; beard clippers; needle files; gimlets; cutter bars [hand tools]; reamers; reamer sockets; extension 
pieces for braces for screw taps; bits [parts of hand tools]; squares [hand tools]; annular screw plates; bow saws; nail 
drawers; cutting bars [hand tools]; hand drills[hand tools]; mortise chisels; holing axes; mortise axes; nail drawers [hand 
tools]; pickhammers; riveting hammers [hand tools]; stone hammers; jig-saws; fullers [hand tools]; frames for handsaws; 
saws [hand tools]; tap wrenches; wrenches [hand tools]; axes; planes; hand tools, hand-operated; nail nippers; earth 
rammers [hand tools]; milling cutters [hand tools]; carpenters" augers; hollowing bits [parts of hand tools]; blades for 
planes; gouges [hand tools]; rabbeting planes; hatchets; clamps for carpenters or coopers; saw blades [parts of hand 
tools]; levers; mallets [hand instruments]; hammers [hand tools]; sledgehammers; chisels; pestles for pounding; centre 
punches [hand tools]; plane irons; rasps [hand tools]; saw holders; edge tools [hand tools]; taps [hand tools]; augers 
[hand tools]; screwdrivers; bits [hand tools]; breast drills; pliers; nippers; tongs; pincers; rams [hand tools]; instruments 
for punching tickets; drill holders [hand tools]; shearers [hand instruments]; files [hand tools]; punch pliers [hand tools]; 
punches [hand tools]; cutting tools [hand tools]; scraping tools [hand tools]; vices; tool belts [holders]; mitre [miter (Am.)]
boxes [hand tools]; adze; rock drilling tools; lifting jacks, hand-operated; nail punches; perforating tools [hand tools]; 
ratchets [hand tools]; molding irons; borers; drills; metal band stretchers [hand tools]; stretchers for wire and metal 
bands [hand tools]; metal wire stretchers [hand tools]; guns [hand tools]; riveters [hand tools]; tube cutting instruments; 
guns, hand-operated, for the extrusion of mastics; hand pumps; hand press; three-jaw bearing pullers; tweezers; trowels; 
glaziers" diamonds [parts of hand tools]; scissors; penknives; shears; shear blades; cutters; blades [hand tools]; knives; 
scrapers [hand tools]; side arms, other than firearms; table cutlery [knives, forks and spoons]; cutlery; ice picks; tool 
handles of metal.

Cl.9;Calibrating rings; surveying chains; calipers; slide calipers; jigs [measuring instruments]; dressmakers" measures; 
appliances for measuring the thickness of leather; compasses [measuring instruments]; measures; rulers [measuring 
instruments]; carpenters" rules; rules [measuring instruments]; micrometer gauges; micrometers; apparatus for 
measuring the thickness of skins; screw-tapping gauges; marking gauges [joinery]; slide calipers; gauges; dial gauges; 
angle measuring tools; gear measuring tools; knife measuring tools; weights plumb bobs; vehicle breakdown warning 
triangles; voltage testers in the shape of screwdriver; range finders; automatic indicators of low pressure in vehicle tires 
[tyres]; levels [instruments for determining the horizontal]; surveying instruments; counters; detectors; measuring 
apparatus; gauges; surveying apparatus and instruments; precision measuring apparatus; measuring instruments; air 
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analysis apparatus; slope indicators; plumb bobs; plumb lines; anemometers; balancing apparatus; pressure measuring 
apparatus; pressure indicators; ergometers; gas testing instruments; tachometers; pressure gauges; quantity indicators; 
ammeters; galvanometers; dynamometers; measuring devices, electric; ohmmeters; constant-voltage regulator for 
electrical measure; voltmeters; oscillographs; protection devices for personal use against accidents; clothing for 
protection against accidents, irradiation and fire; protective helmets; helmets [protective]; solderers’ helmets; protective 
masks; safety restraints, other than for vehicle seats and sports equipment; shoes for protection against accidents, 
irradiation and fire; protective goggles; breathing apparatus, except for artificial respiration; acid resistant gloves; gloves 
for protection against accidents; safety nets; respirators for filtering air; life saving apparatus and equipment; nets for 
protection against accidents.

Cl.25;Overalls; smocks; uniforms; suits; ear muffs [clothing]; caps [headwear].

Cl.37;Repairing of hand tools.
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Priority claimed from 03/02/2017; Application No. : 1823814 ;Australia 

3641055    07/07/2017
[International Registration No. : 1365299]
GREATCELL SOLAR LIMITED

3 Dominion Pl QUEANBEYAN EAST NSW 2620 Australia

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and chemical products used in science and industry including those used in the manufacture of 
photovoltaic devices, perovskite solar cells and dye solar cells.

Cl.7;Apparatus for manufacture in the fields of nano-technology, photoelectrochemistry and solar power including dye 
solar cell and perovskite solar cell technology.

Cl.9;Electric and electronic equipment and apparatus; photovoltaic equipment and devices; equipment in this class for 
harnessing and distributing solar power; apparatus for research and development and for teaching in the fields of nano-
technology, photoelectrochemistry and solar power including dye solar cell and perovskite solar cell technology; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
photoelectric cells; photovoltaic cells and arrays thereof; solar devices for photocatalysis; inverters and other 
components for use in solar cell systems; solar electric installations for use in providing power to commercial, residential 
and industrial premises; photovoltaic apparatus and installations for generating solar electricity; parts, fittings and 
accessories for all of the aforementioned goods.

Cl.37;Installation, maintenance and repair services in relation to solar energy systems including solar panels and 
related equipment, photovoltaic cells, photovoltaic panels, photovoltaic boards, solar energy collectors.

Cl.42;Scientific research; research and development in the field of solar energy and photovoltaic technology; industrial 
design of equipment for manufacturing and scientific purposes including design and manufacture of solar energy 
equipment, photovoltaic devices, perovskite solar cells and dye solar cells; technical consulting, technical design and 
technical planning of photovoltaic installations and solar energy systems; design services including design services 
relating to solar energy systems including solar panels and related equipment; engineering services; computer and 
software design and development; material testing.
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Priority claimed from 11/10/2016; Application No. : 015912124 ;European Union 

3648789    11/04/2017
[International Registration No. : 1367328]
ZELLER + GMELIN GMBH & CO. KG

Schloßstr. 20 73054 Eislingen DE

Address for service in India/Agents address:
ANAND & ANAND.

B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and substances for X-ray film, photography and printing; chemical substances, raw 
materials and chemical preparations, for use in manufacture; detergents for use in manufacture and industry; fertilisers, 
and chemicals for use in agriculture, horticulture and forestry; chemical filtering materials and ceramic particles for use 
as filtering media included in the class; unprocessed synthetic resins in the nature of putties, and fillers and pastes for 
use in industry; adhesives used in industry; unprocessed plastics; salts for industrial purposes; starches for use in 
manufacturing and industry; unprocessed synthetic resins.

Cl.4;Lubricants and industrial greases, waxes and fluids; dust controlling compositions.
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Priority claimed from 28/02/2017; Application No. : 4341869 ;France 

3649076    30/06/2017
[International Registration No. : 1367110]
PARFUMS CHRISTIAN DIOR

33 Avenue Hoche F-75008 Paris France

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products, make-up products, cosmetic products.

Cl.4;Candles, perfumed candles.
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Priority claimed from 14/06/2017; Application No. : 40201711171Y ;Singapore 

3649303    30/06/2017
[International Registration No. : 1366843]
MO & MOSHI PTE. LTD.

151 Chin Swee Road, 07-12 Manhattan House Singapore 169876 Singapore

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.29;Jams; jellies, jams, compotes; cream (dairy products); milk beverages; milk products; chilled dairy desserts; 
cream and dairy desserts; prepared desserts (milk based); fruit preserves; fruit desserts; fruit jellies; yoghurt desserts; 
soya desserts; prepared desserts (fruit based); malted milk beverages (milk predominating); milk beverages, milk 
predominating; dried beans; beans, preserved; all included in this class.

Cl.30;Ice cream; ice cream bars; ice cream cones; ice cream confectionery; ice cream desserts; ice cream products; 
parfaits; ice cream sandwiches; ice cream stick bars; dessert puddings; waffles and waffle ice cream cones; edible ices; 
frosting [icing]; frozen beverages [edible ices]; frozen ice desserts; frozen yoghurt [confectionery ices]; yoghurt 
confectionery; fruit ice cream; fruit ices; ice bars; ice cones; ice confectionery; ice desserts; ice products; ice 
sandwiches; ice stick bars; non-dairy ice cream; sauces for ice cream; sherbets [ices]; sorbets [ices]; bakery 
confectionery being chilled; bakery confectionery being frozen; bakery products; cookies; frozen desserts 
(confectionery); frozen pastries; coffee; coffee based beverages; tea; tea based beverages; green tea; cocoa; cocoa-
based beverages; cocoa beverages with milk; iced tea; chocolate beverages with milk; chocolate-based beverages; 
chicory (coffee substitute); beverages (flavorings other than essential oils for-); cookies; waffles; cakes; toast; bread; 
bread rolls; buns; pastry; biscuits; sauces; custards; crackers; pancakes; puddings; prepared desserts [confectionery] 
and puddings [desserts]; mango pudding; tarts; fruit pies; rice cakes; tea cakes; snack foods made of flour or rice; all 
included in this class.

Cl.32;Aerated beverages (non-alcoholic); non-alcoholic beverages; aperitifs [non-alcoholic]; cider [non-alcoholic]; 
cocktails [non-alcoholic]; smoothies; fruit smoothies; fruit beverages; fruit juice beverages; fruit drinks; fruit juices; 
mineral and aerated water; mineral water (beverages); sherbets (beverages); sorbet (beverages); non-alcoholic cocktails; 
syrups and other preparations for making beverages.

Cl.43;Provision of food and drinks services; ice cream parlour services; cafes and cafeterias; canteens; snack-bars, 
restaurants, services for providing food and drinks in kiosks and by food carts; takeaway food and drink services; 
arranging for the provision of food and drink; preparation of food and drink; self-service restaurants; consultancy 
services relating to food; consultancy services relating to food preparation; consultancy, advisory and information 
services in relation to the provision of food and drink; all included in this class.
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Priority claimed from 06/02/2017; Application No. : 30 2017 101 107 ;Germany 

3649550    09/05/2017
[International Registration No. : 1366263]
BIG DUTCHMAN AG

Auf der Lage 2 49377 Vechta Germany

Address for service in India/Agents address:
CHADHA & CHADHA.

F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, ores; metal materials for building and construction; transportable buildings of 
metal, in particular breeding, feeding and laying batteries for agricultural purposes; feed silos and cattle stalls of metal; 
materials of metal for railway tracks; non-electric cables and wires of metal; ironmongery and small items of metal 
hardware; pipes and tubes of metal; room separations of metal; wall partitions of metal; non-electric cables and wires of 
common metal; small items of metal hardware; metal containers for storage or transport; safes.

Cl.19;Building materials [non-metallic]; non-metallic rigid pipes for building; asphalt; pitch; bitumen; monuments [not 
of metal], transportable buildings [not of metal], in particular of plastic in the form of breeding, feeding and laying 
batteries for agriculture; feeding silos made of plastic; cattle stalls made of wood or plastic

Cl.37;Construction; building construction supervision; construction consultancy; construction management; technical 
building construction supervision; construction of animal stalls; constructions of animal stable facilities.

Cl.42;Construction planning services; technical construction projects development; advisory services relating to 
construction planning; production of structurally engineered drawings; monitoring of building construction; technical 
project studies in the field of construction; architectural services; services of a building project organiser, namely 
technical preparation of building projects; scientific and technological services and research and design relating thereto; 
industrial analysis and research services; design and development of computer hardware and software.
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Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 11/11/2014; Application No. : 1008619 ;New Zealand 

3652701    18/09/2017
[International Registration No. : 1250534]
HYDRA LIGHT INTERNATIONAL LTD

Suite 4, Level 2, 11-19 Bank Place Melbourne VIC 3000 AU

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Batteries; batteries for lighting; batteries for pocketlamps; battery packs; cell phone battery chargers; electrical 
cells and batteries; light emitting diodes (LEDs); portable radios; radios; wet cell batteries.

Cl.11;Flashlights; portable battery-operated lights that can be placed on surfaces where other light sources are 
unavailable.
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Priority claimed from 08/12/2016; Application No. : 30 2016 111 122.4 ;Germany 

3652715    21/04/2017
[International Registration No. : 1368176]
GROZ-BECKERT KG

Parkweg 2 72458 Albstadt Germany

Address for service in India/Agents address:
SEN - OBEROI.

A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.7;Parts and assemblies of textile machines, such as needles, sewing machine needles, tufting needles, loopers, 
looper modules and needle modules, felting and structuring needles, jet strips, knitting needles, system parts for knitting 
machines, namely parts of the knitting system, namely sinkers, particularly knock over and holding-down sinkers, guide 
needles, needle-like parts, needle plungers, selection parts, joint parts and springs; weaving accessories, such as 
weaving healds and heald frames (machine parts); metallic card clothing, revolving flats with flexible card clothing or with 
card wire (machine parts); stationary carding elements, flexible card clothing and service tools for the mounting of card 
clothing, namely winding devices for clothing and saw tooth wires.

Cl.26;Needles; knitting and warp knitting machine needles, particularly latch needles and slider needles as well as 
sliders as parts of slider needles; sewing machine needles; tufting needles; felting and structuring needles
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Priority claimed from 28/02/2017; Application No. : 702765 ;Switzerland 

3659679    12/06/2017
[International Registration No. : 1369124]
FEDERATION INTERNATIONALE DE L'AUTOMOBILE

Chemin de Blandonnet 2 CH-1214 Vernier Switzerland

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; racing cars; motors and engines for land vehicles, diesel 
and electric motors for land vehicles; electric and hybrid automobiles and their component parts and their equipment 
included in this class; electric racing cars; go-karts, electric go-karts; vehicle chassis; transmissions for land vehicles; 
brakes for vehicles; vehicle seats; safety harnesses for car racing; safety seats for children, for vehicles; safety seats for 
cars; safety belts for vehicle seats; tires for passenger cars; tires for trucks; tires for buses; tires for racing cars; tires for 
automobiles; inner tubes for passenger cars; inner tubes for trucks; inner tubes for buses; inner tubes for racing cars; 
inner tubes for automobiles; wheels and rims for passenger cars; wheels and rims for trucks; wheels and rims for buses; 
wheels and rims for racing cars; wheels and rims for automobiles; tread rubber for retreading tires for the above-
mentioned vehicles; bicycles, tires and tubes for bicycles, automatic vehicles, electric bicycles; vehicles for physically 
disabled persons or persons with reduced mobility; wheelchairs.

Cl.25;Clothing, footwear, headgear; suits and gloves for car racing drivers.

Cl.35;Advertising; dissemination of advertising matter via all media, particularly in the form of thematic messages 
focused on human values; advertising by sponsoring; on-line advertising and marketing services; commercial business 
management; commercial administration; office functions; advertising promotion of products and services for others 
through contractual agreements, in particular partnerships [sponsoring] and licenses on the transfer of notoriety, image, 
and approval derived from cultural and sporting events, in particular motor racing; advertising promotion the products 
and services of others by means of what is referred to as the initial interest factor leading the public to consider, among a 
multitude of competitors, products or services presented to the public bearing signs, emblems or messages able to 
capture its attention; advertising promotion of the products and services of others by means of the so-called image 
transfer; rental of advertising space of all type and on all media, whether digital or not; commercial administration of 
participation of motor racing stables to a motor sport competition and advertising promotion to the public and interested 
media of support for said teams; business administration consultancy; data input and processing services; organization 
of exhibitions for commercial or advertising purposes, particularly in the field of automobiles and motor sports; 
advertising promotion of sporting competitions and events for use by others; advertising promotion of concerts and of 
cultural events for others; provision of documentation, namely direct mail advertising, distribution of advertising material, 
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distribution of samples, reproduction of documents; maintenance of computerized databases; computer file management, 
namely digital file management comprising a portfolio of images and video sequences intended for use under license in 
traditional advertising and in the advertising promotion of behavior (moral advertising); electronic commerce (e-
commerce) services, namely making product information available via telecommunication networks for advertising and 
sales purposes.

Cl.38;Telecommunications; television program broadcasting, broadcasting of televised programs (live or recorded); 
cellular telephone communication; communications by electronic computer terminals, by databases and by 
telecommunication networks connected to the Internet; communications by telephone; cable television broadcasting; 
radio broadcasting; news agency services; other message transmission services; provision of access to a commercial 
site on the Internet; radio and television broadcasting provided via the Internet; electronic messaging; providing access 
to computer information newsletters and to discussion forums on line; provision of access to chat lines, chat rooms and 
forums on the Internet, including the mobile Internet; transmission of messages and images via computers; 
telecommunication connections to the Internet or to databases; provision of access to digital music websites on the 
Internet; streaming of data; rental of access time to a central database (telecommunications); provision of access to 
search engines; provision of Internet chat rooms and forums; provision of access to Internet forums; rental of access 
time to a central server database; rental of access time to a computer database (telecommunication services); electronic 
transmission of data, images, documents and audio and video data, including texts, cards, letters, messages, mail, 
animations and electronic mail, via local or global communication networks, including the Internet, intranets, extranets, 
television, mobile communication networks, cellular networks and satellite networks; electronic transmission of software 
via local and global communications networks, including the Internet, intranet sites, extranet sites, television, mobile 
communication networks, networks cellular x and satellite networks; provision of access to databases and to local or 
global communication networks, including the Internet, intranets, extranets, television, mobile communication, cellular 
and satellite networks; transmission and relay of messages, namely electronic transmission of messages; 
telecommunication services for the dissemination of information by mobile telephone, namely, transmission of data to 
mobile telephones; communication by mobile telephone; voice communication transmission and reception services; 
transmission and reception on a value-added network; rental of access time to a database server center; operation of 
networks for transmission of value-added data (multimedia systems, interactive videography, global computer 
telecommunication networks).

Cl.41;Education; training; entertainment; sporting and cultural activities, televised sporting and cultural entertainment; 
organization of motor vehicle races; organization of sporting and cultural events and activities; organization of 
exhibitions for cultural and educational purposes; organization of lotteries and competitions; betting and gambling 
services in connection with or relating to sports; on-line betting services; entertainment services provided during 
sporting events or concerning sporting events; organization of real or virtual sports competitions, particularly mechanical 
sports competitions; providing on-line entertainment in the nature of game tournaments, fantasy sports leagues and 
game shows; provision of sports facilities; provision of motor racing circuits; rental of audio and video equipment, 
production of films, other than advertising films; production of sound and video recordings; presentation and distribution 
of films and of sound and video recordings; rental of sound and video recordings; rental and/or provision via a computer 
network of interactive education and entertainment products, namely interactive compact discs, CD-ROMs, computer 
games; entertainment, namely presentation of interactive education and entertainment products, namely interactive 
compact discs, CD-ROMs, computer games; production of television and radio programs and of videotapes; coverage of 
radio broadcast and televised sporting events (journalistic services); reservation of tickets for sporting events and 
shows; timing of sports events; interactive entertainment; provision of games on the Internet; information concerning 
entertainment or education, provided on line from a data bank or the Internet; providing on line electronic publications; 
publication of books, magazines, texts (other than advertising texts) and periodicals; publication of texts (other than 
advertising texts), including regulations, norms and standards relating to automotive transport and mechanical sports; 
provision of sporting results; providing information relating to sports and sporting events; rental of recorded sounds and 
images; audio production services; providing information on sports events provided online from a computer database or 
from the Internet; editing and publishing services; publication of statistics regarding sporting results and audience 
ratings for sporting competitions; driving courses; conducting of and running courses, seminars and all training actions 
in the field of driving vehicles; providing information relating to entertainment; presenting of prizes rewarding the authors 
of exceptional acts or performances; arranging and conducting ceremonies relating to the presentation of prizes and 
awards.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; testing, analysis and evaluation of products and services of others with a view to their 
certification; quality control testing of products for certification purposes; testing of apparatus and products in the field of
automobiles for certification, including motor vehicle testing with crash testing; test services for quality or standard 
certification; industrial research, development and testing in the field of motorsports; scientific research in the field of 
motorsports; testing of materials in the field of motorsports; technical project studies in the field of motorsports; expert 
appraisals in the field of motorsports (engineering services); vehicle roadworthiness testing in the field of motorsports; 
quality control in the field of motorsports; technological advice on environmental protection in the field of motorsports; 
vehicle engineering design consultancy in the field of motorsports; greenhouse gas emission measuring and analysis; 
research in the field of carbon emission reduction; technical consultant services relating to motor vehicle design and 
development in the field of motorsports; hosting of blogs; hosting and providing electronic platforms for sharing and 
transmitting data; provision of non-downloadable software applications via a website relating to classified ads, virtual 
communities, social networks, the common use of text, images and audiovisual content; provision, via an Internet 
platform, of interactive computer applications enabling users to rate (personal evaluation) the performances of an athlete, 
motor racing driver, vote for an athlete, driver, motor racing driver, and to post their comments, and also enabling them to 
consult notes, votes and reviews of other users; hosting and provision of an Internet platform enabling users to identify 
and vote for motor racing drivers participating in a motor vehicle race.

Cl.45;Online social networking services; arbitration, dispute resolution and mediation in the field of mechanical sports; 
litigation services in the field of motorsports; legal consultancy in the field of motorsports; security consultancy in the 
field of motorsports; road safety consultancy; legal services, including initiating legal proceedings for preventing or 
fighting counterfeiting and ambush marketing; licensing of intellectual property rights; security services for the 
protection of property and individuals in the framework of organizing cultural and sporting events and competitions; 
adviser services relating to prevention of accidents; investigations relating to accidents; legal services relating to the 
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management, control and granting of driving licenses, including driving licenses for racing drivers; legal assistance for 
the drafting, revision and promulgation of regulations applying to automobiles and motorsports; review of standards and 
practices so as to ensure compliance with laws and regulations.
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Priority claimed from 03/03/2017; Application No. : 87357241 ;United States of America 

3660366    31/08/2017
[International Registration No. : 1369521]
FLO WATER, INC.

4045 N Pecos St., Suite 180 Denver CO 80211 US

Address for service in India/Agents address:
MANOJ G. MENDA, ADVOCATE.

6/7, SORAB BHARUCHA ROAD, COLABA, MUMBAI - 400 005.

Proposed to be Used
IR DIVISION
Cl.11;Water coolers; water bottle filling stations; water purification and filtration apparatus; water fountains.

Cl.32;Purified bottled drinking water; drinking water; bottled water.
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Priority claimed from 30/12/2016; Application No. : 87285462 ;United States of America 

3662716    22/06/2017
[International Registration No. : 1370123]
COLD JET, LLC

455 Wards Corner Road Cincinnati OH 45140 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer hardware for monitoring, diagnosing or controlling the operation of machines 
that manufacture or propel solid cryogenic material, either onboard the machines, on-site or remotely; computer software 
and computer hardware for providing service, preventative maintenance or diagnostic feedback alerts regarding the 
operation of machines that manufacture or propel solid cryogenic material, either on board the machines, on-site or 
remotely.

Cl.42;Remote monitoring of the operation of machines that manufacture or propel solid cryogenic material, providing 
information which enables users to maintain, optimize operation or diagnose potential operational issues of machines 
that manufacture or propel solid cryogenic material; providing technology via a website that enables users to access 
information to maintain, optimize operation or diagnose potential operational issues of machines that manufacture or 
propel solid cryogenic material; providing technical support to customers by telephone, electronic communication and 
on-line.
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Priority claimed from 28/02/2017; Application No. : 4341600 ;France 

3662719    13/06/2017
[International Registration No. : 1371014]
INTERNATIONAL BUSINESS MACHINES CORPORATION

New Orchard Road Armonk NY 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic digital and downloadable publications, 
namely, books, magazines and manuals containing information relating to computer technology; integrated circuit cards 
and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); remote controllers for 
computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale terminals; computer 
operating system software; software for accessing a global computer network; computer database management software; 
document management software; software for locating, recovering and receiving text, electronic documents, graphic 
illustrations and audiovisual information on company-scale internal computer networks and on local, wide-area and 
global computer networks; software for developing and software for designing websites and user manuals, in electronic 
format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be operated by 
machine and relating to computers or computer programs.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetic research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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Priority claimed from 17/11/2016; Application No. : 30 2016 110 387 ;Germany 

3662759    17/05/2017
[International Registration No. : 1371309]
FIRST SENSOR AG

Peter-Behrens-Str. 15 12459 Berlin Germany

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.7;Machines for manufacturing, machining and processing of semiconductors, sensors, microelectronics components
and transponders; components and assemblies of these machines, in particular control and regulation equipment; 
pressure regulators; pressure valves; valves.

Cl.9;Scientific, nautical, surveying, photographic, optical, weighing, measuring, signalling, control, rescue and teaching 
apparatus and instruments; electric apparatus and instruments [included in this class]; photodiodes; electrode beam 
detectors and X-ray detectors; integrated circuits; particle sensors; devices for recording, transmission and reproduction 
of sound and image; magnetic data carriers; data processing equipment and computers and their parts; chips [integrated 
circuits]; computer software; semiconductors; microprocessors; detectors; electrical sensors; sensors and system 
solutions consisting of sensors, namely optical sensors, pressure sensors and radiation sensors; automatic control 
devices for vehicles; accelerometers; pressure measuring apparatus; flowmeters; electric regulating apparatus; electric 
measuring apparatus; electronic surveillance apparatus; film cameras; gasometers [measuring instruments]; lasers [not 
for medical purposes]; diaphragms for scientific apparatus; quantity indicators; measuring apparatus; slope indicators; 
radiation measuring apparatus; video cameras.

Cl.37;Installation, repair and maintenance of sensor and detector technology products.

Cl.42;Technological and physics research and development in the field of sensor and detector technology, technical 
and technological consulting in the field of sensor and detector technology, computer programming for data processing; 
software design for others.
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Priority claimed from 28/04/2017; Application No. : 40201707597W ;Singapore 

3671332    07/09/2017
[International Registration No. : 1372792]
BLUE OCEAN GLOBAL NETWORK PTE. LTD.

25B Barker Road Singapore 309900 Singapore

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.35;Business management assistance; business inquiries; business auditing; business management and 
organization consultancy; business management consultancy; business efficiency expert services; business appraisals; 
business investigations; business organization consultancy; business research; advisory services for business 
management; compilation of information into computer databases; compiling indexes of information for commercial or 
advertising purposes; professional business consultancy; providing business information via a web site; commercial or 
industrial management assistance.

Cl.41;Arranging and conducting of conferences; education information; educational examination; arranging and 
conducting of in-person educational forums; providing on-line electronic publications, not downloadable; publication of 
texts, other than publicity texts; publication of books; arranging and conducting of seminars; educational services; 
instruction services; arranging and conducting of symposiums; training services provided via simulators; tutoring; 
vocational retraining; academies [education]; coaching [training]; practical training [demonstration]; on-line publication of
electronic books and journals; teaching; educational services; instruction services; vocational guidance [education or 
training advice]; arranging and conducting of workshops [training].
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Priority claimed from 28/04/2017; Application No. : 40201707599P ;Singapore 

3671340    07/09/2017
[International Registration No. : 1372791]
BLUE OCEAN GLOBAL NETWORK PTE. LTD.

25B Barker Road Singapore 309900 Singapore

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.35;Business management assistance; business inquiries; business auditing; business management and 
organization consultancy; business management consultancy; business efficiency expert services; business appraisals; 
business investigations; business organization consultancy; business research; advisory services for business 
management; compilation of information into computer databases; compiling indexes of information for commercial or 
advertising purposes; professional business consultancy; providing business information via a web site; commercial or 
industrial management assistance.

Cl.41;Arranging and conducting of conferences; education information; educational examination; arranging and 
conducting of in-person educational forums; providing on-line electronic publications, not downloadable; publication of 
texts, other than publicity texts; publication of books; arranging and conducting of seminars; educational services; 
instruction services; arranging and conducting of symposiums; training services provided via simulators; tutoring; 
vocational retraining; academies [education]; coaching [training]; practical training [demonstration]; on-line publication of
electronic books and journals; teaching; educational services; instruction services; vocational guidance [education or 
training advice]; arranging and conducting of workshops [training].
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Priority claimed from 06/09/2017; Application No. : 1871097 ;Australia 

3671698    12/09/2017
[International Registration No. : 1373387]
MYOSA PTY LTD

44 Siganto Drive Helensvale QLD 4212 Australia

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.10;Intra-oral appliances and devices, including mandibular advancement splints (a medical device) and other intra-
oral appliances and devices used to treat sleep disorders.

Cl.41;Education and training services relating to snoring and sleep disorders including such services associated with 
the use of medical devices for snoring and sleep disorders.

Cl.44;Medical and medical assistance services including such services for the treatment of snoring and sleep disorders 
and use of medical devices for snoring and sleep disorders.
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Priority claimed from 06/09/2017; Application No. : 1871098 ;Australia 

3671712    12/09/2017
[International Registration No. : 1373388]
MYOSA PTY LTD

44 Siganto Drive Helensvale QLD 4212 Australia

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.10;Intra-oral appliances and devices, including mandibular advancement splints (a medical device) and other intra-
oral appliances and devices used to treat sleep disorders.

Cl.41;Education and training services relating to snoring and sleep disorders including such services associated with 
the use of medical devices for snoring and sleep disorders.

Cl.44;Medical and medical assistance services including such services for the treatment of snoring and sleep disorders 
and use of medical devices for snoring and sleep disorders.
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3676194    26/10/2017
[International Registration No. : 1247017]
13:E PROTEIN IMPORT AKTIEBOLAG

BETONGVÄGEN 4B SE-142 50 SKOGÅS Sweden

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; dietetic substances adapted for medical use, food for babies;
plasters, materials for dressings; disinfectants; preparations for destroying vermin; antifungal preparations, herbicides, 
nutritional supplements, parapharmaceutical preparations, vitamin and multimineral preparations; dietetic substances 
adapted for nutraceutical use; nutritional supplements consisting of proteins, amino acids, enzymes, herbal minerals and 
vitamins; dietetic foods and beverages adapted for nutraceutical use; dietary supplements for supplementing a normal 
diet or for a healthy lifestyle; meal substitutes, dietetic foods and beverages, adapted for nutraceutical use; protein 
dietary supplements; dietary supplements consisting of whey protein concentrate; enzyme dietary supplements; creatine 
dietary supplements; arginine dietary supplements, casein dietary supplements; dietary supplements consisting of milk 
proteins.

Cl.25;Belts (clothing); pullovers; shirts; clothing; pants (Am.); gloves for protection against cold; jumpers; singlets; 
jackets [clothing]; clothing for gymnastics; tee-shirts.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for christmas 
trees; gymnastic articles; elbow guards (sports articles); weightlifting belts (sporting articles); weight training machines 
(other than for therapeutic use); abdomen protectors for sports; bags adapted to carry sporting articles; body-training 
apparatus; chest expanders [exercisers]; dumb-bells; sports bags especially designed for football boots.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats; dairy-based beverages and drinks made from dairy 
products; protein milk; protein-based nutritional food and snack bars; snacks and natural sweets made of fruits and root 
vegetables; skimmed milk powder; whey; soya beans, soybean oil, soya milk (milk substitute) and soy-based snacks.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice, tapioca, sago, coffee substitutes; flour and preparations made from 
cereals, bread, pastry and confectionery, ices, honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces 
(condiments); spices; ice; food preparations based on grains; coffee, tea, cocoa, cereal or chocolate-based beverages 
and foodstuffs; infusions, not medicinal; herbal preparations for making beverages; ice creams products; carbohydrate-
based nutrition snack bars and nutrition food bars; wheat germ; grape sugar; filled chocolates (confectionery); 
confectionery; cocoa mixes; cake dough; wafers; glucose for food; maltose; snacks, biscuits and natural sweets made 
from cereals; rice, starch and cereal-based snacks; high-protein cereal bars; biscuits made from cereals; maltodextrin; 
aromatic preparations for food; glucose syrup; wheat germ [other than a dietary supplement]; flour; soya flour; propolis 
for food purposes; cake and pancake mixes; soya bean paste [condiment]; snack food products made from soya flour; 
malted food beverages; malt for human consumption; substances imparting flavour for addition to food [other than 
essential oils].

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and preparations for making beverages; non-alcoholic beverages, namely energy drinks and sports drinks; non-alcoholic 
fruit juice beverages; isotonic drinks; whey beverages; grape must, unfermented; vegetable juices (beverages); 
beverages enriched with vitamins; non-alcoholic protein and/or carbohydrate energy drinks; non-alcoholic mineral and 
glucose beverages; powdered beverage mixes.
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Priority claimed from 28/03/2017; Application No. : 4349599 ;France 

3676495    31/07/2017
[International Registration No. : 1373678]
INTERNATIONAL BUSINESS MACHINES CORPORATION

New Orchard Road Armonk NY 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE.

Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, optical disks, couplers (IT), floppy 
disks, magnetic data media; computer hardware, namely, scanners, printers for use with computers, interfaces (IT), 
readers (IT), software programs, microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, computer programs and software; adapters for computers; computer components; data 
processing equipment; computer equipment for information management and for data management; semi-conductors; 
electronic data media that can be processed by machine; facsimile machines; video game software; computer chips; 
boards for integrated circuits; computer accessories, namely, computer communication servers; carrying cases for 
computers; interface cards for computers; fax modem cards for computers; computer accessories, namely, screen filters, 
computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, 
pagers, computer control joysticks, computer mice; electronic digital and downloadable publications, namely, books, 
magazines and manuals containing information relating to computer technology; integrated circuit cards and smart cards,
integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart cards; 
microcomputers; electric power supply apparatus; projectors (projection apparatus); remote controllers for computers; 
inverters, surge protectors and uninterruptible power supply devices; point-of-sale terminals; computer operating system 
software; software for accessing a global computer network; computer database management software; document 
management software; software for locating, recovering and receiving text, electronic documents, graphic illustrations 
and audiovisual information on company-scale internal computer networks and on local, wide-area and global computer 
networks; software for developing and software for designing websites and user manuals, in electronic format, sold as a 
set; documentation and instruction manuals on electronic data media that can be operated by machine and relating to 
computers or computer programs.

Cl.41;Education; entertainment; training; organization and conducting of seminars and conferences; organization of 
exhibitions for cultural or educational purposes; production of radio and television programs; sporting and cultural 
activities; educational services, namely conducting of courses, seminars, conferences and workshops in the field of 
computers, information technology, audio and image processing technology, telecommunication and global computer 
networks; training in the field of computer operation and information technology; conducting entertainment exhibitions in 
the form of information technology demonstrations; entertainment services, namely, online computer game services; 
conducting of recreational presentations, namely, real-time sporting competitions via a global computer network; and 
holding of recreational presentations, namely provision of demonstrations on Web sites featuring museum exhibitions, 
sports events, art gallery exhibitions, concerts, and musical recordings; editing services for books, newspapers; 
production of shows and films; organization and conducting of conferences, symposiums, congresses; conducting of 
exhibitions for cultural or educational purposes; booking of seats for shows.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetology research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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3676759    23/05/2017
[International Registration No. : 1374306]
RIDLEY CORPORATION LIMITED

L4, 565 Bourke St MELBOURNE VIC 3000 Australia

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.5;Veterinary preparations and medicines; food and food additives adapted for veterinary use; medicines for 
veterinary use; dietetic substances adapted for veterinary use; nutritional supplements; animal feed supplements and 
preparations.

Cl.31;Foodstuffs and feed, animal foods; feed preparations for animals, birds, fish, and poultry.
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3679600    11/09/2017
[International Registration No. : 1375334]
DWS SRL

Via della Meccanica, 21 I-36016 Thiene (VI) Italy

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed silicone resins; photosensitive resin for the fabrication of three-dimensional models.

Cl.7;Machines for stereolithography.
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Priority claimed from 02/03/2017; Application No. : VA 2017 00512 ;Denmark 

3686668    01/09/2017
[International Registration No. : 1376249]
NOVOZYMES A/S

Krogshøjvej 36 DK-2880 Bagsværd Denmark

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Enzymes for use in the detergent industry.

Cl.3;Laundry and dishwashing detergents.
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Priority claimed from 11/10/2017; Application No. : 017318056 ;European Union 

3688685    12/10/2017
[International Registration No. : 1376405]
MARIGOT LIMITED TRADING AS CELTICSEA MINERALS

Strand Farm, Currabinny Carrigaline, Co. Cork Ireland

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.5;Medicated and non-medicated food additives for animals; vitamin, mineral and trace element dietary supplements 
and nutritional additives for animals; vitamin, mineral and trace element dietary supplements and nutritional additives for 
foodstuffs for animals; animal care products; herbal remedies, compounds, ointments, extracts, lotions and preparations 
for animal care; insect repellents for use with animals; hoof oil for horses; disinfectants for hygiene purposes and for 
animal care; veterinary preparations; seaweed and algae based food additives, vitamins, minerals and trace elements; 
seaweed and algae based veterinary preparations.

Cl.31;Foodstuffs and fodder for animals; flavoured foodstuffs for animals; hay, silage and preserved crops for animal 
feeds; animal beverages; litter and bedding for animals; algae and algae derivatives for animal consumption; seaweed 
and seaweed derivatives for animal consumption; milk and milk substitutes for animals.
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3694959    13/10/2017
[International Registration No. : 1377707]
FEDOR

102 avenue des Champs Elysées F-75008 Paris France

Address for service in India/Agents address:
CHADHA & CHADHA.

F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.11;Lamp shades; light bulbs; sconce lighting fixtures; bidets; chimney flues; heating boilers; domestic fireplaces; 
cooking apparatus and installations; air deodorizing apparatus; light diffusers; evaporators; sinks; flares; fountains; lamp 
globes; street lamps; lamps (lighting); chandeliers; ceiling lights; radiators (heating); faucets; ventilation apparatus; lamp 
glasses.

Cl.20;Cabinets; cradles; sideboards; desks [furniture]; boxes and chests not of metal; bottle racks; couches; chairs 
(seats); carts (furniture); chests of drawers; baskets not of metal; tea carts; divans; work benches; non-electric fans for 
personal use; armchairs; curtain rollers; furniture fittings not of metal; fitted covers for furniture; plant stands; beds; 
mattresses; furniture (furnishings); mirrors; pillows; curtain tie-backs; coat stands (furniture); packaging containers made 
of plastic; writing desks; locks not of metal; indoor window blinds (furniture); tables; stools; bolsters; curtain rods; plate 
racks; silvered glass (mirrors); showcases for furniture.
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Priority claimed from 07/06/2013; Application No. : 85953727 ;United States of America 

3704894    17/03/2016
[International Registration No. : 1216761]
OUTLAST TECHNOLOGIES, LLC

831 Pine Ridge Road Golden CO 80403 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.17;Insulating polymeric shells, namely, macro and micro capsules containing phase change material used for 
thermal regulation for use in or on buildings, appliances, clothing, footwear, sleepwear and bedding.

Cl.20;Mattresses; beds; bed pillows; pillows; bolsters.

Cl.22;Textile fibers and textile filaments.

Cl.23;Threads and yarns for textile use.

Cl.24;Woven and non-woven fabrics, namely, polyester, carbon fibers, nylon, cellulosic fibers, rayon, saran, acetate, 
polyethylene, acrylic, olefin, spandex, fiber glass, fluorocarbon, melamine, wool, cotton, canvas, linen, and silk 
incorporating a phase change material; bedding, namely, bed sheets, bed blankets, bed linens, bed covers.

Cl.25;Apparel and footwear, namely, shirts, jackets, coats, pants, shorts, skirts, vests, dresses, knickers, overalls, jump 
suits, flight suits, snow suits, hats, ear muffs, caps, scarves, headbands, wristbands, gloves, glove liners, mittens, 
sweaters, sweatshirts, jerseys, base layer underwear, dress suits, smocks, infant wear, socks, sock liners, boots, booties, 
boot liners, shoes, sandals, insoles, hosiery, tights, leg warmers and gaiters.
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Priority claimed from 08/05/2017; Application No. : 705250 ;Switzerland 

3705180    09/08/2017
[International Registration No. : 1379028]
LDF HOSPITALITY COLLECTION SA

Allée de la Petite Prairie 2 CH-1260 Nyon CH

Address for service in India/Agents address:
SEN - OBEROI.

A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.35;Commercial management of hotels for third parties; administrative management of hotels; customer loyalty 
services.

Cl.36;Real estate management; real estate complex management; rental services [real estate assets only]; real estate 
affairs; housing agencies [real estate]; real estate agencies.

Cl.37;Construction of hotel and residential complexes; real estate development services [construction]; maintenance 
and cleaning of premises; laundering services; provision of information relating to laundry services.

Cl.41;Entertainment in the framework of hospitality services (accommodation); entertainment services provided by 
hotels; provision of leisure and entertainment installations; provision of golf facilities.

Cl.43;Temporary accommodation; rental of temporary accommodation in vacation homes and apartments; hospitality 
services [temporary accommodation]; hospitality services [food and beverages]; tourist home services; catering services 
for hospitality suites; provision of temporary accommodation as part of hospitality services; hotel services; information 
relating to hotels and temporary accommodation; resort hotel services; reservation of accommodation in hotels; hotel 
catering services; advisory services concerning hotel facilities and temporary accommodation; restaurant services; 
cafeteria services; canteen services; bar and catering services.
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Priority claimed from 17/06/2016; Application No. : 4281050 ;France 

3864902    30/05/2018
[International Registration No. : 1337338]
PROLUDIC, SOCIÉTÉ PAR ACTIONS SIMPLIFIÉE

L'Etang Vignon, 181 Rue des Entrepreneurs F-37210 Vouvray France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.28;Outdoor games; tables for table tennis; tables for table football; tables for table football; baskets, backboards and 
nets for basketball; handball nets; exercise bars; horizontal bars, uneven bars and parallel bars for gymnastics; set of 
spring tension bars for exercise; rowing machines; fitness machines; hurdles for sports courses; wall bars for physical 
exercise; artificial climbing walls; climbing nets; climbing structures for playing; scaling or climbing facilities for 
playgrounds; swings; trampolines; body-training apparatus [physical exercise]; climbing ropes; houses and cabins for 
playgrounds equipped in particular with balance beams for gymnastics, gymnastic hoops, climbing units, these products 
having entertainment and teaching purposes.

Cl.37;Construction, installation, maintenance and repair of outdoor games, tables for table tennis, tables for baby-foot, 
tables for table football, baskets, backboards and nets for basketball, handball nets, exercise bars, horizontal bars, 
uneven bars and parallel bars for gymnastics, sets of spring tension bars for physical exercise, rowing machines, fitness 
machines, hurdles for sports courses, wall bars for physical exercise, artificial climbing walls, climbing nets, climbing 
structures for playing, scaling or climbing installations for playgrounds, swings, trampolines, bodybuilding equipment 
[physical exercise], climbing ropes; construction, installation, maintenance and repair of playground houses and cabins 
equipped in particular with balance beams for gymnastics, gymnastic hoops, climbing units; consultation services 
relating to construction, installation, repair and maintenance of outdoor games, tables for table tennis, tables for baby-
foot, tables for table football, baskets, backboards and nets for basketball, handball nets, exercise bars, horizontal bars, 
uneven bars and parallel bars for gymnastics, sets of spring tension bars for physical exercise, rowing machines, fitness 
machines, hurdles for sports courses, wall bars for physical exercise, artificial climbing walls, climbing nets, climbing 
structures to play, scaling or climbing installations for playgrounds, swings, trampolines, bodybuilding equipment 
[physical exercise], climbing ropes; consultancy services relating to construction, installation, maintenance and repair of 
playground houses and cabins equipped in particular with balance beams for gymnastics, gymnastic hoops, climbing 
units.

Cl.38;Communication services via computer terminals, transmission by global computer network of information 
relating to outdoor games, tables for table tennis, tables for baby-foot, tables for table football, baskets, backboards and 
nets for basketball, handball nets, exercise bars, horizontal bars, uneven bars and parallel bars for gymnastics, sets of 
spring tension bars for physical exercise, rowing machines, fitness machines, hedges for sports courses, wall bars for 
physical exercise, artificial climbing walls, climbing nets, climbing structures to play, scaling or climbing installations for 
playgrounds, swings, trampolines, bodybuilding equipment [physical exercise], climbing ropes; communications via 
computer terminals, transmission via global computer network of information relating to playground houses and cabins 
equipped in particular with balance beams for gymnastics, gymnastic hoops, climbing units; providing discussion forums 
on the Internet in connection with outdoor games, tables for table tennis, tables for baby-foot, tables for table football, 
baskets, backboards and nets for basketball, handball nets, exercise bars, horizontal bars, uneven bars and parallel bars 
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for gymnastics, sets of spring tension bars for physical exercise, rowing machines, fitness machines, hedges for sports 
courses, wall bars for physical exercise, artificial climbing walls, climbing nets, climbing structures to play, scaling or 
climbing installations for playgrounds, swings, trampolines, bodybuilding equipment [physical exercise], climbing ropes; 
providing discussion forums on the Internet in connection with playground houses and cabins equipped in particular with 
balance beams for gymnastics, gymnastic hoops, climbing units.
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Priority claimed from 04/01/2018; Application No. : 017659368 ;European Union 

3926907    28/06/2018
[International Registration No. : 1419565]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH

Leopoldstr. 175 80804 München Germany

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Robots, current generators, pumps [machines], compressors, machine tools; motors, other than for land vehicles; 
machine coupling and transmission components (except for land vehicles); agricultural implements other than hand-
operated; all of the aforesaid excluding bearings and parts thereon used for industrial purposes.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, other than doorbells and access systems; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, 
DVDs and other digital recording media; data processing equipment, computers; computer software.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.37;Vehicle maintenance and repair; installation, maintenance and repair services of computer hardware and 
telecommunication apparatus.
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3938541    13/07/2018
[International Registration No. : 1421826]
Walters & Mason Retail, Inc.

150 West Church Ave. Maryville TN 37801 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Beauty lotions; cosmetic soaps; cosmetics; fragrances.

Cl.4;Candles.

Cl.14;Jewelry.

Cl.18;Handbags.

Cl.25;Bottoms as clothing; dresses; hats; pants; shirts; skirts; swimsuits; tops as clothing; headbands; turbans.

Cl.26;Hair accessories, namely, clips.

Cl.35;Retail store services featuring clothing, jewelry, soaps, fragrances, lotions, candles, handbags, hair accessories 
and footwear.
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Priority claimed from 20/11/2017; Application No. : 710786 ;Switzerland 

3940149    15/06/2018
[International Registration No. : 1410128]
PHARMALYS LABORATORIES SA

Siedereistrasse 9 CH-6280 Hochdorf Switzerland

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.5;Food for babies.

Cl.29;Milk and dairy products; powdered milk; milk of almonds; almond milk for food; processed almonds; peanut milk; 
peanut milk for food; beverages based on coconut milk; beverages based on almond milk; compotes; beverages 
consisting primarily of milk; coconut milk powder; coconut milk powder; milk substitutes; creamers for coffee which can 
be used for other beverages; milk-based beverages containing fruits; milk-based beverages containing fruit juice; 
unsweetened condensed milk; rice milk; soy milk; milkshakes; yogurt; beverages made from yogurt; beverages 
consisting primarily of milk; dairy-based beverages; oils and fats for food; dairy products, namely butter, cheese, cream 
(dairy product), yogurt, quark, powdered milk and milk proteins for food; food bars with fruit, based on fruit and cereals, 
based on nuts and sugar; fruit-based snack food; milk-based desserts and fruit-based desserts.

Cl.30;Tea, cocoa; rice; tapioca and sago; flour and preparations made from cereals, bread, pastry and confectionery; 
edible ices; sugar, honey; salt; sauces (condiments); spices; malt for human consumption; malt extract for food; 
processed cereals; cereal bars; ice milk bars; high-protein cereal bars; flapjacks (oat bars); chocolate tablets; cereal-
based snacks; rice-based snacks; chocolate beverages with milk; ice milk; cocoa beverage with milk; soya flour; spicy 
soya sauce; muesli bars, cereal bars.
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3940449    19/12/2017
[International Registration No. : 1421981]
MOTOROLA TRADEMARK HOLDINGS, LLC

222 W. Merchandise Mart Plaza Suite 1800 Chicago IL 60654 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
calculating machines, data processing equipment; mobile phones; cellular phones; smart phones; cordless telephones; 
smart watches; wireless communication devices; computer apparatus; tablet computers; laptop computers; computer 
workstations [hardware]; mobile workstations; computer modems; universal serial bus [usb] modems; cable modems; 
computer servers; network routers; computer network hubs; external computer hard drives; electrical adapters; devices 
providing access to internet gateways; data storage devices, namely, flash drives, secure digital (sd) memory cards; 
keyboards [computers]; computer mice; computer docking stations; scanners [data processing equipment]; 3d scanners; 
headphones; devices for streaming media content over local wireless networks, namely, media streaming boxes and 
media streaming sticks; speakerphones; headsets for telephones; wireless headsets; mobile phone base stations; 
docking stations for mobile phones; earbuds; virtual reality hardware; virtual reality headsets; virtual reality software; 3d 
spectacles; wearable fitness trackers; cases for smart phones; cases for computers; covers for smart phones; covers for 
tablet computers; mobile phone display screen protectors in the nature of films; batteries, electric; battery chargers; 
accumulators, power packs [batteries]; operating computer software; computer software, recorded; computer software 
applications, downloadable; computer programs [downloadable software]; software and software applications for mobile 
devices; remote control apparatus for opening and closing vehicle doors; computerized vehicle engine analyzers; digital 
video players for car; dashboard cameras; rearview cameras for vehicles; navigation apparatus for vehicles [on-board 
computers]; tire pressure gauges; automatic indicators of low pressure in vehicle tires; vehicle radios; hands-free kits for 
telephones; cameras [photography]; loudspeakers; portable electronic wireless speakers; wireless charging units for 
mobile phones for use with wireless charging pads; wireless charging pads; dashboard mounts for mobile phones; mp3 
players, mp4 players; digital video disc players, digital video players; digital video recorders; television apparatus; 
television decoders; video projectors; power adapters; charging appliances for rechargeable equipment; solar panels for 
the production of electricity; voltage surge protectors; power strips with movable sockets; electrical power extension 
cords; audio-video (av) cords; cables, electric; connectors [electricity]; usb cables, hdmi cables, ethernet and audio 
cables and connectors; electronic adapters; wireless controllers for remotely monitoring and controlling the function and 
status of other electrical, electronic, and mechanical devices or systems; control panels [electricity]; joysticks for use 
with computers, other than for video games; baby monitors; scales; pet monitors; electronic collars to train animals; 
wireless pet fencing system consisting of a wireless transmitter and an electronic collar to train animals; monitoring 
apparatus, electric; slatted blind controls [electric]; remote controllers for controlling electronic products; remote 
controls for window shades; measuring apparatus, namely, particle counters, co2 detectors and smoke detectors; fire 
alarms; thermostats; barometers; hygrometers; temperature monitors and sensors; water leakage detection alarms; 
digital weather stations; digital thermometers, not for medical purposes; locks, electric; lighting control apparatus; light 
dimmers [regulators], electric; doorbell cameras; door and window sensors; motion sensors; acoustic [sound] alarms; 
security alarms; satellite navigational apparatus; navigational instruments; directional compasses; gps navigation 
devices; gps tracking and location devices; beacons, luminous; digital binoculars; digital photo frames; body worn 
cameras; body worn camera accessories, namely connecting cables, vest mounts, camera straps, windshield mounts, 
micro usb chargers, cases for mobile phone accessories and for carrying mobile phones and two-way radios, multi-unit 
chargers, batteries, battery charging trays, mounts for wireless portable bluetooth loudspeakers to be fixed at visors, ear 
buds, only for the reception of audio signals; microphones; two-way radio base stations; two-way radio repeaters; two-
way radio accessories, namely wireless push-to-talk (ptt) buttons, headsets, rechargeable batteries, ear buds for the 
reception of audio signals, faceplates for cellular phones, metal audio, video and computer wall and ceiling mounts, 
stands adapted for computers, mobile telephone accessories, namely belt clips, carrying cases for cell phones and 
computers, microphones, mains chargers to be mounted on the wall; acoustic coupling devices to be connected to a 
public switched telephone network (pstn) or private branch exchange (pbx) telephone system; data encryption apparatus 
and equipment; radio pagers; two-way trunked radio devices and systems; apparatus for transmitting radio signals for 
commercial or public safety use; wireless consoles for transmitting radio signals; voice-over-ip (voip) telecommunication 
devices and systems consisting thereof; table radios and systems consisting thereof for use in public safety; portable lte 
(long term evolution) infrastructure devices and systems consisting thereof for streaming videos; remote control 
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apparatus for monitoring and controlling technical processes and for data collection using a computer system 
[supervisory contral and data acquisition [scada]] in the industrial field; instruction manuals in electronic format; watches 
with wireless communication functions; bracelets [jewellery] incorporating functions of watches, including speed 
sensors, pace counters, apparatus for measuring calorie consumption, distances, momentums, heartbeat measuring 
monitors and built-in pedometers.

Cl.10;Blood pressure monitors; blood glucose monitoring apparatus; thermometers for medical use; medical devices, 
namely, pulse meters and pulse rate monitors.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air purifying apparatus and machines; water purification installations; humidifiers; dehumidifiers; 
refrigerators; freezers; microwave ovens [cooking apparatus]; grills [cooking appliances]; coffee brewers, electric; light 
bulbs; electric and battery operated night lights; electric night lights; electric lanterns; electric flashlights; spotlights; 
lamps, headlamps; vehicle headlights; bicycle lights.

Cl.14;Watches; watch bands; chronoscopes; clocks; parts for clockworks, clocks and horological and chronometric 
instruments, namely clock faces, crowns, hands, straps, bezels, buckles; cases for watches, clocks and horological and 
chronometric instruments; watch glasses.

Cl.35;Advertising; business management; business administration; office functions; online retail services provided via 
a global computer network in the fields of computer hardware, computer software, computer peripherals, consumer 
electronics, telecommunication apparatus, mobile phones, handheld and mobile digital electronic devices, as well as 
accessories, peripherals and carrying cases for such devices; demonstration of products in the fields of computer 
hardware, computer software, computer peripherals, consumer electronics, telecommunication apparatus, mobile 
phones, handheld and mobile digital electronic devices as well as accessories, peripherals and carrying cases for such 
devices; retail services in the fields of computer hardware, computer software, computer peripherals, consumer 
electronics, telecommunication apparatus, mobile phones, handheld and mobile digital electronic devices, as well as 
accessories, peripherals and carrying cases for such devices; data retrieval services, namely computerized retrieval 
services for digital text, data, images, audio and video files; organization of exhibitions for commercial or advertising 
purposes.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; financial consultancy, financial analysis, 
financial management; financial services, namely, credit counseling services related to the acquisition of goods; lease-
purchase financing; payment services; warranty insurance services and extended warranty insurance services; real 
estate acquisition services.

Cl.37;Installation, maintenance and repair of computer hardware, computer peripherals, consumer electronic devices, 
electric appliances, office machines as well as mobile phones, telephonic and photographic equipment and apparatus; 
repair and maintenance of radio system, network and hardware; repair, maintenance and replacement of two-way radios.

Cl.38;Telecommunication; communication services, namely communications by telephone, communications by fibre-
optic networks, communications by cellular phones, radio communications, communications by computer terminals; 
computer aided transmission of messages and images; providing telecommunications connections to a global computer 
network; transmission of digital files; streaming of data; providing user access to global computer networks; 
telecommunication services, namely, managed PTT (push-to-talk) services to enable users to connect and collaborate on 
their devices; rental of two-way radio and cellular communication equipment.

Cl.41;Education services, providing of training, instruction and entertainment relating to computers, computer 
software, multimedia products, interactive products and online services, telecommunication apparatus, mobile phones, 
handheld and mobile digital electronic devices; arranging and conducting workshops, coaching [training], conferences 
and seminars in the field of mobile phones, computers, computer software, online services, information technology, 
website design and consumer electronics; organization of exhibitions for cultural or educational purposes; providing on-
line electronic publications, not downloadable; on-line publication of electronic books and journals; arranging and 
conducting workshops, coaching [training], conferences and seminars in the field of descriptive analytics training for 
government, public safety and enterprise solutions applications; arranging and conducting coaching [training] and 
seminars in the field of radio management software and programs for provisioning, programming and maintaining radio 
systems.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; telecommunications technology consultancy; 
computer technology consultancy; technological consultancy; information technology [IT] consultancy; computer 
security consultancy; Internet security consultancy; installation of computer software, maintenance of computer 
software; computer software design; computer system design; computer system analysis; planning, designing and 
development computer networks for others, implementation of computer programs in networks; integration of computer 
systems and computer networks; technical consultancy services in the field of development software for server 
architectures; recovery of computer data; updating computer software; scientific and technological services in the fields 
of computer hardware, computer software, computer peripherals, portable electronic devices, mobile phones, two-way 
radios; hosting online web facilities for others for conducting interactive discussions; hosting online web facilities for 
others for sharing online content; design, development, maintenance and management of application software for mobile 
phones, computers and televisions; consulting services in the field of design, selection, implementation and use for 
government, public safety and enterprise solutions software applications; software as a service (SAAS); online data 
storage services; electronic data storage; monitoring of network systems in the field of hand Mobile Radio (LMR) and 
government, public safety or emergency broadband networks.
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Priority claimed from 09/05/2018; Application No. : M-18-928 ;Latvia 

3953713    28/06/2018
[International Registration No. : 1423853]
PRIMETEH, AKCIJU SABIEDRIBA

Gustava Zemgala gatve 76 LV-1039 Riga Latvia

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.1;Additives for concrete.

Cl.6;Reinforcement of metal for concrete, steel reinforcement for use in the construction of concrete floors.

Cl.19;Ready to use concrete; concrete; concrete floors; concrete panels; concrete piles; concrete beams; concrete 
walls; blocks of concrete; non-metallic structural reinforcement for construction purposes; geotextiles; fabrics for use in 
civil engineering.

Cl.37;Concrete pouring and forming for buildings and other commercial or public concrete structures; coating of 
concrete.
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Priority claimed from 17/01/2018; Application No. : 30 2018 100 522 ;Germany 

3961210    16/07/2018
[International Registration No. : 1424517]
GÜHRING KG

Herderstrasse 50 - 54 72458 Albstadt Germany

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.7;Tools being parts of machines; milling tools (mechanically operated tools); cutting tools (mechanically operated 
tools); mechanical tools for machine tools; chucks being machine parts; drill chucks (parts of machines); tool holders 
being parts of machine tools; pre-setting tools for setting and adjusting tools, included in this class; modular couplings 
for machine tools.

Cl.8;Hand tools (hand operated); hand operated cutting, drilling, grinding, sharpening and surface treatment hand tools; 
rotary metal cutting tools [hand-operated tools].

Cl.37;Repair, maintenance and servicing of rotary cutting tools.

Cl.40;Treatment of materials, namely grinding and coating of tools; custom manufacturing services in the field of 
mechanical cutting tools.
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3969079    20/07/2018
[International Registration No. : 1426266]
Massimo Meneghetti

Via Ca' Dolfin, 241 I-36061 Bassano del Grappa (VI) Italy

Proposed to be Used
IR DIVISION
Cl.9;Electronic components for gambling machines; electronic indicator panels; score recorders [electronic]; battery 
chargers; computer application software featuring games and gaming.

Cl.20;Counters [tables]; tables [furniture]; coffee tables; seat cushions; chair pads; seats; stools; furniture fittings, not 
of metal; furniture; textile covers [shaped] for furniture; multi-purpose stands [furniture].

Cl.24;Fabric for gaming tables.

Cl.28;Board games; roulette tables; card games; chips for gambling; card shuffling machines; gaming machines for 
gambling; playing card shuffling device; automatic gaming machines.

Cl.42;Industrial and graphic art design; design services for furniture.
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3977057    06/07/2018
[International Registration No. : 1427139]
Innotech, LLC

Lomonosovskiy pr. 43, bld. 2 RU-119192 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.17;Insulating gloves; insulating paper; mica, raw or partly processed; paper for electrical capacitors; synthetic 
resins, semi-processed; reinforcing materials, not of metal, for pipes; asbestos felt; adhesive bands, other than stationery 
and not for medical or household purposes; plastic sheeting for agricultural purposes; rings of rubber; filtering materials 
[semi-processed foams or films of plastic]; insulating materials; threads of plastic for soldering; plastic substances, semi-
processed; sheets of regenerated cellulose, other than for wrapping; canvas hose pipes; liquid rubber; insulators; valves 
of india-rubber or vulcanized fibre; asbestos slate; mineral wool [insulator]; vulcanized fiber; hoses of textile material; 
fittings, not of metal, for compressed air lines; asbestos paper; washers of rubber or vulcanized fibre; rubber solutions; 
dielectrics [insulators]; insulating oil for transformers; boiler composition to prevent the radiation of heat; padding 
materials of rubber or plastics; insulating plaster; asbestos sheets; sealant compounds for joints; stops of rubber; bags 
[envelopes, pouches] of rubber, for packaging; gutta-percha; brake lining materials, partly processed; caulking materials; 
fiberglass for insulation; shock-absorbing buffers of rubber; waterproof packings; asbestos packing; cords of rubber; 
threads of rubber, other than for textile use; asbestos safety curtains; compositions to prevent the radiation of heat; self-
adhesive tapes, other than stationery and not for medical or household purposes; acrylic resins, semi-processed; duct 
tapes; insulators for electric mains; connecting hose for vehicle radiators; substances for insulating buildings against 
moisture; insulating varnish; soundproofing materials; insulating oils; asbestos millboards; lute; plastic fibers [fibres], 
not for textile use; weatherstripping; flexible hoses, not of metal; door stops of rubber; clack valves of rubber; glass wool 
for insulation; rubber stoppers; pipe gaskets; insulating felt; insulating fabrics; synthetic rubber; water-tight rings; 
insulators for cables; asbestos fibers; foils of metal for insulating; non-conducting materials for retaining heat; insulators 
for railway tracks; seals; clutch linings; packing [cushioning, stuffing] materials of rubber or plastics; weatherstripping 
compositions; cotton wool for packing [caulking]; elastic threads, other than for textile use; insulating refractory 
materials; threads of plastic materials, other than for textile use; asbestos coverings; window stops of rubber; anti-dazzle 
films for windows [tinted films]; asbestos cloth; slag wool [insulator]; pipe muffs, not of metal; plastic film, other than for 
wrapping; fiberglass fabrics for insulation; asbestos fabrics; carbon fibres, other than for textile use; viscose sheets, 
other than for wrapping; asbestos; chemical compositions for repairing leaks; balata; insulating paints; expansion joint 
fillers; junctions, not of metal, for pipes; insulating tapes.

Cl.19;Trellises, not of metal; chimney cowls, not of metal; macadam; binding agents for making briquettes; building 
paper; ducts, not of metal, for ventilating and air-conditioning installations; stair-treads [steps], not of metal; chimney 
pots, not of metal; windows, not of metal; door frames, not of metal; brackets, not of metal, for building; building 
materials, not of metal; drain pipes, not of metal; paint spraying booths, not of metal; doors, not of metal; skating rinks 
[structures], not of metal; swimming pools [structures], not of metal; building stone; insect screens, not of metal; tiles, 
not of metal, for building; chimney shafts, not of metal; furrings of wood; bitumen paper for building; casement windows, 
not of metal; buildings, not of metal; platforms, prefabricated, not of metal; roofing, not of metal, incorporating 
photovoltaic cells; cement for furnaces; bituminous coatings for roofing; sills, not of metal; wood paneling; wood, semi-
worked; mortar for building; asbestos mortar; roof gutters, not of metal; drain traps [valves], not of metal or plastic; 
scaffolding, not of metal; wall claddings, not of metal, for building; slabs, not of metal, for building; bituminous products 
for building; sandstone for building; beams, not of metal; laths, not of metal; wainscotting, not of metal; door panels, not 
of metal; buildings, transportable, not of metal; chimneys, not of metal; tar; ceilings, not of metal; palisading, not of metal; 
linings, not of metal, for building; insulating glass for building; moldings, not of metal, for building; enamelled glass, for 
building; cement; framework, not of metal, for building; staircases, not of metal; bitumen; slag [building material]; plate 
glass [windows] for building; tile floorings, not of metal; outdoor blinds, not of metal and not of textile; geotextiles; 
pantiles, not of metal; shutters, not of metal; mosaics for building; building panels, not of metal; grog [fired refractory 
material]; roof coverings, not of metal; concrete building elements; rigid pipes, not of metal, for building; refractory 
construction materials, not of metal; clinker stone; manufactured timber; window glass, other than vehicle window glass; 
wood pulp board for building; planks of wood for building; stringers [parts of staircases], not of metal; tarred strips for 
building; window frames, not of metal; pitch; roof flashing, not of metal; hips for roofing; lintels, not of metal; angle irons, 
not of metal; balustrades, not of metal; duckboards, not of metal; cornices, not of metal; cladding, not of metal, for 
building; props, not of metal; moldings, not of metal, for cornices; reinforcing materials, not of metal, for building; 
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agglomerated cork for building; building timber; branching pipes, not of metal; fireproof cement coatings; vinyl siding; 
roofing, not of metal; floor tiles, not of metal; joists, not of metal; roofing tiles, not of metal; gutter pipes, not of metal; 
water-pipes, not of metal; wall tiles, not of metal; penstock pipes, not of metal; porches [structures], not of metal; 
partitions, not of metal; flashing, not of metal, for building; pillars, not of metal, for building; concrete; cement slabs; wall 
linings, not of metal, for building; asbestos cement; building glass; shuttering, not of metal, for concrete; wooden floor 
boards; safety glass; fire burrs; felt for building; jalousies, not of metal; floors, not of metal; paperboard for building; 
coatings [building materials].
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Priority claimed from 22/03/2018; Application No. : UK00003298721 ;United Kingdom 

3977059    22/03/2018
[International Registration No. : 1427524]
J. H. Fenner & Co. Limited

Hesslewood Country Office Park, Ferriby Road, Hessle East Yorkshire HU13 0PW United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Conveyor belts and belting; conveying apparatus and parts thereof.

Cl.9;Computer software for use in the management and monitoring of conveyor belts and conveying systems; data and 
software downloaded electronically for use in the management and monitoring of conveyor belts and conveyor systems; 
devices for reading, recording, storing and transmitting electronically stored data; electronic apparatus for use in 
computerised stock control; electronic apparatus for use in electronic inventory keeping.

Cl.35;Assisting business in the management and monitoring of conveyor belts and conveyor systems; stock control 
services relating to conveyor belts and conveying apparatus; maintaining of data in inventory and stock control 
databases; computerised inventory control services; maintaining and administering of data in a database for storing data 
on conveyor belts; maintaining of data in a database for keeping an inventory of plant and machinery (including conveyor 
belts).
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Priority claimed from 15/12/2017; Application No. : VA 2017 02850 ;Denmark 

3977064    14/06/2018
[International Registration No. : 1427527]
Statens Serum Institut

Artillerivej 5 DK-2300 Copenhagen S Denmark

Proposed to be Used
IR DIVISION
Cl.1;In vivo and in vitro diagnostics, other than for medical or veterinary purposes; diagnostic reagents for scientific 
and laboratory use; diagnosis and diagnostic preparations, other than for medical use.

Cl.5;In vivo and in vitro diagnostics for medical and veterinary purposes; diagnostic reagents for medical and veterinary
use; diagnosis and diagnostic preparations for medical use; antibodies for diagnostic purposes for medical use.
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Priority claimed from 09/05/2018; Application No. : 1925423 ;Australia 

3977216    15/05/2018
[International Registration No. : 1427444]
Pro Pharmaceuticals Group Pty Ltd

PO BOX 1016 North Hampton VIC 3188 Australia

Proposed to be Used
IR DIVISION
Cl.5;Drugs; drugs for medical purposes; food supplements for medical purposes; dietetic substances for medical use; 
dietetic foodstuffs for medical purposes; pharmaceutical preparations; therapeutic drugs (medical); dietary food 
preparations for medical use (medical food); vitamins; vitamin preparations for human consumption; vitamin preparations 
in the nature of food supplements; vitamin supplements.

Cl.35;Distribution of drugs for medical purposes, food supplements for medical purposes, dietetic substances for 
medical use, dietetic foodstuffs for medical purposes, dietary food preparations for medical use (medical food), vitamins, 
vitamin supplements and medical instruments; wholesale of drugs for medical purposes, food supplements for medical 
purposes, dietetic substances for medical use, dietetic foodstuffs for medical purposes, dietary food preparations for 
medical use (medical food), vitamins, vitamin supplements and medical instruments; retail services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies.
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3977225    31/05/2018
[International Registration No. : 1427430]
QUANZHOU VIITION GIFTS CO., LTD

Heyang Ind'l Park, Heshi Town, Luojiang District, Quanzhou Fujian China

Proposed to be Used
IR DIVISION
Cl.20;Furniture; mirrors [looking glasses]; works of art of bamboo and wood; works of art of resin; decorations of 
plastic for foodstuffs; doors for furniture; bedding, except linen; boxes of wood or plastic; photograph frames.

Cl.21;Tableware, other than knives, forks and spoons; glassware for everyday use (including cups, plates, kettles, jars); 
ceramics for household purposes; China ornaments; works of art of porcelain, terra-cotta or glass; liqueur sets; ceramics 
for household purposes; porcelain ware for everyday use (including pots, bowls, plates, kettles, tableware, jars, crocks, 
jugs); pottery ware for everyday use (including pots, bowls, plates, jars, crocks, jars, marmites, kettles, tableware of 
semiporcelain); flower pots.
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3977228    03/08/2018
[International Registration No. : 1427438]
Stroma Medical Corporation

30 Hughes, Suite 206 Irvine CA 92618 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Laser for surgical and medical use.

Cl.44;Laser eye surgery services.
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3977280    24/05/2018
[International Registration No. : 1428309]
ASSOCIATION DE L'ECOLE DE HAUTES ETUDES COMMERCIALES DU NORD SINGAPORE BRANCH

1 George Street, 15-02 One George Street Singapore 049145 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Data processors for business data.

Cl.16;Books relating to business.

Cl.35;Business surveys; business research; business inquiries; business enquiries; business consulting; business 
management; business information; business consultancy; arranging business shows; business file management; 
business finding services; conducting business shows; business analysis services; provision of business data; business 
project management; business evaluation services; business consultancy to firms; business planning consultancy; 
business management consultancy; business administration for others; business administration assistance; business 
acquisitions consultation; market research and business analyses; business management advisory services; business 
information and research services; computerised business information retrieval; business intelligence services; business 
management consulting; business consultation services; data processing for businesses; strategic business 
consultancy; providing business information; preparation of business surveys; preparation of business reports; business 
data analysis services; business advice and information; conducting of business research; collecting business 
information; business management consultation; business organization consulting; business organisation consulting; 
business administration services; professional business consulting; research of business information; provision of 
business assistance; professional business consultancy; provision of business information; management of business for 
others; business risk assessment services; business risk management services; business organisation consultancy; 
business organization consultancy; business information and inquiries; compilation of business statistics; preparation of 
business statistics; business efficiency expert services; compilation of business information; collecting information for 
business; writing of business project reports; business organizational consultation; business strategic planning services; 
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business risk management consultancy; dissemination of business information; computerised business records keeping; 
processing of business survey results; collection of statistics for business; business administration and management; 
advice relating to business management; computer assisted business information; business strategy development 
services; research services relating to business; economic analysis for business purposes; business management 
consulting services; business process management consultancy; business management consultancy services; advice 
relating to business organisation; advice relating to business organization; obtaining business statistics for others; 
consultancy relating to business planning; business management advice and assistance; business statistical information 
services; advisory services for business management; business advice, inquiries or information; business administration 
advisory services; economic forecasting for business purposes; management of business projects for others; 
computerised business information services; conducting of business feasibility studies; business process management 
and consulting; business advisory and consultancy services; business advisory and information services; business 
consultancy and advisory services; provision of business management assistance; management advisory services for 
businesses; information services relating to businesses; consultancy relating to business efficiency; consultancy relating 
to business management; arranging exhibitions for business purposes; conducting exhibitions for business purposes; 
commercial assistance in business management; business management organisation consultancy; administration 
relating to business planning; provision of business management information; providing business information via a 
website; consultancy relating to business organisation; provision of information relating to business; provision of 
business statistical information; providing business information via a web site; preparation of documents relating to 
business; project business management and administration; advisory services relating to business planning; conducting 
business and market research surveys; business organisation and management consulting; business organization and 
operation consultancy; business organization and management consulting; business management and organisation 
consultancy; business management and organization consultancy; provision of business news [business management]; 
information services relating to business matters; advisory services relating to business management; consultancy 
services regarding business strategies; economic information services for business purposes; advisory services relating 
to business organisation; advisory services relating to business organization; consultancy relating to business document 
management; business management consultancy and advisory services; conducting of internal business communication 
surveys; business management consultancy, also via the Internet; benchmarking services for business management 
purposes; advisory services relating to business risk management; management consultancy in business information 
analysis; business advisory services, consultancy and information; business organisation and management consulting 
services; business management and organization consultancy services; business management and organisation 
consultancy services; consultancy and advisory services for business management; business consultancy services 
relating to data processing; business advisory services relating to product development; financial statement preparation 
and analysis for businesses; consulting services in business organization and management; provision of information in 
relation to business management; business management and enterprise organization consultancy; business assistance, 
management and administrative services; consultancy relating to business management and organisation; compilation of 
statistics for business or commercial purposes; compilation of business statistics and commercial information; 
consultancy relating to the preparation of business statistics; advice relating to the organisation and management of 
business; business administration services in the field of transportation; compilation of statistics [for business or 
commercial purposes]; provision of information in relation to business administration; data processing for the collection 
of data for business purposes; advice and information concerning commercial business management; consultancy and 
advisory services relating to business management; business management consultancy services provided via the 
Internet; business advisory services relating to the management of businesses; assistance and advice regarding 
business organisation and management; assistance and advice regarding business organization and management; 
advisory services relating to business management and business operations; business intermediary services relating to 
the commercialisation of goods; preparation of expert evaluations and reports relating to business matters; providing 
advice and information relating to commercial business management; business consultancy relating to the administration 
of information technology; assistance, advisory services and consultancy with regard to business analysis; assistance, 
advisory services and consultancy with regard to business planning; assistance, advisory services and consultancy with 
regard to business management; organisation of exhibitions and trade fairs for business and promotional purposes; 
providing business management and operational assistance to commercial businesses; compilation and provision of 
trade and business price and statistical information; assistance, advisory services and consultancy with regard to 
business organization; arranging and conducting of fairs and exhibitions for business and advertising purposes; 
providing business information, also via Internet, the cable network or other forms of data transfer; providing information, 
including online, about advertising, business management and administration & office functions.

Cl.36;Financial consultancy services relating to infrastructure investment; consultancy services relating to the 
financing of civil works and infrastructure projects; business credit verification services.

Cl.41;Publication of scientific information journals; business training; business training services; business educational 
services; conducting of business conferences; business training consultancy services; education and training in the field 
of business management.

Cl.42;Consultancy and information services relating to information technology architecture and infrastructure; 
scientific research; scientific analysis; scientific consultancy; scientific testing services; scientific advisory services; 
scientific research services; scientific research and analysis; conducting of scientific studies; scientific and technical 
analysis; provision of surveys [scientific]; preparation of scientific reports; scientific and industrial research; provision of 
scientific information; scientific research and development; scientific and technological services; scientific computer 
programming services; management of scientific research projects; computer aided scientific analysis services; 
computer aided scientific research services; preparation of statistics for scientific research; advisory services relating to 
scientific products; advisory services relating to scientific research; preparation of reports relating to scientific research; 
provision of information relating to scientific research; scientific research into the development of new products; 
scientific and technological services and research and design relating thereto; providing information, including online, 
about scientific and technological services and research and design relating thereto.
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Priority claimed from 22/03/2018; Application No. : 4439627 ;France 

3978351    18/07/2018
[International Registration No. : 1427306]
MICROWAVE VISION

17 avenue de Norvège F-91140 VILLEBON SUR YVETTE France

Proposed to be Used
IR DIVISION
Cl.5;Transition products for medical imaging.

Cl.9;Software; software in the medical field; scientific software; medical imaging software.

Cl.10;Medical imaging apparatus; scanners for medical diagnosis; imaging scanners; medical apparatus and 
instruments.

Cl.42;Design and development of software for use in the framework of medical technologies; installation, maintenance 
and updating of software.

Cl.44;Medical imaging service; Medical services; Medical information service; Medical screening; Medical advice.
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Priority claimed from 06/06/2018; Application No. : 2018-074869 ;Japan 

3978370    03/07/2018
[International Registration No. : 1427128]
Suntory Holdings Limited

1-40, Dojimahama 2-chome, Kita-ku, Osaka-shi Osaka 530-8203 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; lacteal flour for babies; dietary supplements for 
humans; dietetic beverages adapted for medical purposes; dietic foods adapted for medical purposes; beverages for 
babies; food for babies.

Cl.30;Tea; coffee; cocoa; ice; confectionery; bread and buns; sandwiches; steamed buns stuffed with minced meat 
[chuka-manjuh]; hamburgers [sandwiches]; pizzas; hot dogs [sandwiches]; meat pies; unroasted coffee; cereal 
preparations; Chinese stuffed dumplings [gyoza, cooked]; Chinese steamed dumplings [shumai, cooked]; sushi; fried 
balls of batter mix with small pieces of octopus [takoyaki]; box lunches consisting of rice, with added meat, fish or 
vegetables; ravioli.

Cl.32;Beer; beer flavored low-malt beverages; soft drinks; fruit juices; vegetable juices [beverages]; beer-flavored non 
alcoholic beverages; extracts of hops for making beer; whey beverages.

Cl.33;Sake made in Japan; awamori [distilled rice spirits]; sake substitute; Japanese white liquor [shochu]; Japanese 
sweet rice-based mixed liquor [shiro-zake]; sake; naoshi [Japanese liquor]; Japanese shochu-based mixed liquor [mirin]; 
western liquors in general; alcoholic fruit beverages; Japanese shochu-based beverages [chuhai]; beer-flavored alcoholic 
beverages containing neither malt nor oats; beer-flavored alcoholic beverages containing malt or oats, except beers and 
low malt beers; Chinese liquors in general; flavored liquors.
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3978374    31/05/2018
[International Registration No. : 1427204]
DELI GROUP CO., LTD

Deli Industrial Park, Ninghai County, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.8;Hand tools, hand-operated; agricultural implements, hand-operated; garden tools, hand-operated; manicure sets; 
cutting tools [hand tools]; flat irons; hobby knives [scalpels]; scissors; daggers; tableware [knives, forks and spoons].

Cl.9;Transparency projection apparatus; portable power source (rechargeable battery); telephone apparatus; bar code 
readers; electrified fences; money counting and sorting machines; pocket calculators; counterfeit [false] coin detectors; 
magnifying glasses [optics]; earphone; electrical adapters; monitoring apparatus, electric; walkie-talkies; toner 
cartridges, unfilled, for printers and photocopiers; plugs, sockets and other contacts [electric connections]; video 
screens; scales; rulers [measuring instruments]; USB flash drives; computer keyboards; mouse [computer peripheral]; 
mouse pads; scanners [data processing equipment]; tablet computers; cash registers; printers for use with computers; 
machine for checking on worker attendance; decorative magnets; electronic pens [visual display units].

Cl.16;Moisteners [office requisites]; numbering machine; folders [stationery]; pin (stationary); staple; paper clips; 
drawing pins; bookends; cabinets for stationery [office requisites]; elastic bands for offices; drawing rulers; T-squares for 
drawing; inking pads; stamp ink; stamps [seals]; sealing machines for offices; garbage bags of paper or of plastics; bags 
[envelopes, pouches] of paper or plastics, for packaging; marking pens [stationery]; index cards [stationery]; plastic film 
for wrapping; caps of pens, pencils or writing brushes; square rulers for drawing; copying paper [stationery]; paper; 
carbon paper; envelopes [stationery]; terrestrial globes; photograph stands; bookbinding apparatus and machines [office 
equipment]; paper cutters [office requisites]; paper shredders for office use; pads [stationery]; tags for index cards; 
ledgers [books]; note books; magnetic tablets for writing and drawing; steel pens; certificate; adhesive bands for 
stationery or household purposes; adhesive tape dispensers [office requisites]; adhesives [glues] for stationery or 
household purposes; white-board pens; writing instruments; ink; clipboards; folders for papers; boxes of paper or 
cardboard; pencils; paint trays; pencil sharpener; writing cases [stationery]; rubber erasers; correcting tapes [office 
requisites]; artistic oil painting stick; compasses for drawing; punches [office requisites]; covers [stationery]; stapler.

Cl.18;School bags; briefcases; business card cases; card cases [notecases]; handbags; bags; haversacks; shopping 
bags; backpacks; bags for sports.

Cl.20;Furniture; chests, not of metal; magazine racks; mirrors [looking glasses]; pillows; bolsters; furniture fittings, not 
of metal; pet cushions; chairs [seats]; display boards.
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Priority claimed from 28/06/2018; Application No. : 88018906 ;United States of America 

3978387    07/08/2018
[International Registration No. : 1428207]
DMT Solutions Global Corporation

360 N. Crescent Dr., South Bldg. Beverly Hills CA 90210 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Sorting machines; high volume sorting machines; inserting machines; high volume inserting machines.

Cl.9;Printers; high volume printers; software for printers; software for sorting machines; software for inserting 
machines.
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Priority claimed from 27/10/2017; Application No. : 713638 ;Switzerland 

3978388    26/03/2018
[International Registration No. : 1428310]
Fédération Internationale de Football Association (FIFA)

FIFA-Strasse 20 CH-8040 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; lubricating oils and greases; motor oils and fuels; gasoline (fuel); natural 
petroleum; gasoline for motors and engines; kerosene; liquefied petroleum gas; raw or refined petroleum; fuel oils, 
lubricating oils, refined oils; diesel oil; diesel fuel; fuel gas; fuel oil; biofuel; natural gas; non-chemical additives for motor 
fuels, lubricants and greases; candles; waxes.

Cl.9;Spectacles, sunglasses, diving and swimming goggles, cords for diving and swimming goggles, cases and cords 
for sunglasses and spectacles; binoculars; magnets and decorative magnets; directional compasses; apparatus for 
recording, transmitting, editing, mixing and reproducing of sound and images; radios; televisions; flat screens; liquid 
crystal display screens; high-definition and plasma screens; home cinema system apparatus; video recorders; compact 
disk players; portable CD players; DVD players; MP3 players; players containing music in digital format; cassette players; 
portable cassette players; mini-disk players; portable radios; loudspeakers; headphones; earphones; microphones; 
remote controls, voice-activated remote controls; navigation apparatus; personal digital assistants (PDAs); computers; 
data processing apparatus; computer keyboards; computer screens; modems; computer carrying cases; computer mice; 
mouse pads; electronic pocket translators; dictating apparatus; electronic notebooks and agendas; scanners; printers; 
photocopiers; facsimile machines; telephones; telephone answering machines; video telephones; cellular telephones; 
cases for cellular telephones; devices for handsfree use of mobile phones; earphones and headsets for cellular 
telephones; keyboards for cellular telephones; cellular telephone straps; special bags for carrying cellular telephones; 
photographic cameras and video cameras integrated into cellular telephones; calculating machines; credit card readers; 
cash exchanging machines; automated teller machines; video cameras, portable video cameras with built-in 
videocassette recorders (camcorders); photographic equipment, photographic cameras, cameras (cinematographic 
apparatus), flood lights, exposed films, slides, flash bulbs (photography), special straps and cases for photographic 
cameras and instruments, electric cells and batteries; apparatus and programs for karaoke; video game cassettes; video 
game disks; voice-activated or manually-activated remote controls; software (recorded computer programs), including 
software for games; computer programs; data banks (software); screensaver software; magnetic, digital or analog 
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recording media, recorded or not, for sounds or images; video disks, video tapes, magnetic tapes, magnetic disks, DVDs, 
floppy disks, optical disks, compact disks, mini-disks, CD-ROMs, all the aforesaid goods being blank or pre-recorded with 
music, sound or images (which may be animated); holograms; magnetic cards (encoded); memory adapters (computer 
equipment); memory cards; memory keys; integrated circuit cards (smart cards); microchip or magnetic credit cards, 
microchip or magnetic phone cards, microchip or magnetic cards for cash dispensers, microchip or magnetic cards for 
automated teller and money exchange machines, microchip or magnetic prepaid cards for mobile phones, microchip or 
magnetic travel and entertainment cards, microchip or magnetic check guarantee and debit cards; non-magnetic credit 
cards; alarms (instruments); windsocks (for indicating wind direction); photovoltaic cells and solar electric panels; 
distance measuring apparatus; speed measurement and indication equipment; tire pressure sensors; tire pressure 
gauges; publications in electronic form supplied via CD-ROM, databases and the Internet; downloadable electronic road 
maps; audio receivers, sound amplifiers; television tubes; cathode ray tubes; decoders, namely, computer software and 
hardware for converting, supplying and transmitting audio and video data; disk drives for computers; protected semi-
conductors; integrated circuits containing programs for audio, video or computer data processing; rechargeable 
batteries; audio and video data processors and converters; data transmission cables; payment apparatus for electronic 
commerce; protective helmets for sports; magnetic identification bracelets; electronic tickets; tickets in the form of 
magnetic cards; contact lenses, receptacles for cleaning and storing contact lenses; interactive game software; computer 
game software; video game programs and cartridges; electronic game programs; games software for use on any 
computerized platform including on game consoles, portable electronic apparatus, electronic entertainment apparatus, 
telecommunications apparatus, mobile telephones and electronic communication devices; downloadable interactive, 
computer, video and electronic games programs; games software for use on games terminals; monitors; electronic 
tablets; smartwatches; smartphones.

Cl.12;Bicycles, motorcycles, scooters, automobiles, trucks, vans, motor homes, buses, refrigerated vehicles; airplanes; 
boats; air balloons, dirigible balloons [airships]; tires, inner tubes for tires, rubber tread patterns for retreading tires, 
material and kits for repairing tires and inner tubes; adhesive rubber patches for repairing tires and inner tubes, valves for 
tires, tire inflation apparatus, non-skid devices for vehicle tires such as spikes and snow chains; wheels, wheel rims, 
spacers for wheel rims, hubcaps; solid tires for vehicle wheels; vehicle wheel spokes; accessories for vehicles, namely, 
sun screens, roof racks, ski racks, bicycle racks, seat cushions and covers for vehicles; protective covers for vehicles 
(vehicle accessories); headlight glasses; red taillight glasses; convertible tops; spoilers; grille guards; air bags for 
vehicles; steering wheels; number plate holders; alarm systems for motor vehicles; spare vehicle parts; stands for land 
vehicle engines; seat-belt pads; rearview mirror covers; baby carriages, strollers; safety seats for babies and children (for 
vehicles); engines and motors for land vehicles.

Cl.16;Money clips for holding bank notes; tablecloths of paper; napkins of paper; bags of paper; invitation cards; 
greeting cards; gift-wrapping paper; coasters of paper, doilies and place mats of paper; garbage bags of paper or of 
plastics; food wrappers; coffee filters of paper; labels of paper or cardboard, hand towels of paper; wet hand-wipes of 
paper; toilet paper; tissues of paper for removing make-up; boxed tissues; tissues of paper; writing materials and school 
supplies (except apparatus); typewriters; paper for typewriters, paper for copiers and letter paper (stationery); envelopes, 
themed pads of paper; notepads; writing books; scribble pads; binders, archiving boxes; document sleeves, book covers; 
bookmarks; lithographs; framed or unframed paintings (pictures); painting pads, drawing pads, books of games, 
crosswords and puzzles; luminous paper; self-adhesive labels, not of textile; crêpe paper; tissue paper, staples; staplers; 
flags of paper; pennants (flags) of paper; writing instruments; nibs; pencils; pens; pen sets; pencil sets; felt pens, felt-tip 
pens; ballpoint pens; felt-tip markers; ink; inking pads; rubber stamps; paint boxes; coloring and drawing pencils; chalks; 
decorations for pencils (stationery articles); printing blocks; magazines; newspapers; books and journals, particularly 
concerning athletes and sports events; printed teaching material; schedules (for recording results); event programs; 
event albums; photograph albums; autograph books; address books; diaries (planners); diaries (personal journals), road 
maps; entry tickets; airplane tickets and boarding passes; checks; printed timetables; circulars and pamphlets; comic 
strips; collectable trading cards; collectable trading cards in the field of sports; stickers for cars; stickers; sticker albums; 
calendars; posters; photographs; postcards; stamps; postage stamps, commemorative stamp sheets; advertising signs 
and banners of paper or cardboard; transfers (decalcomanias); office requisites (except furniture); correcting fluids; 
rubber erasers; pencil sharpeners; stands for pens and pencils; paper clips; thumbtacks; drawing rulers, adhesive tapes 
for stationery; adhesive tape dispensers; stencils; stencil plates; clipboards; notepad holders; bookends; stamps (seals); 
telephone, ATM, travel and entertainment, check guarantee and account cards made of paper or cardboard, credit cards 
(not encoded) of paper or cardboard; luggage tags; passport holders.

Cl.25;Clothing; footwear; headgear; shirts; knitwear (clothing); pullovers, sleeveless pullovers; tee-shirts; vests; 
singlets; sleeveless jerseys, dresses; skirts; underwear; swimsuits, two-piece swimsuits (bikinis); tankinis; dressing 
gowns (robes); shorts; trousers; sweaters; caps (bonnets); caps; hats; scarves; headscarves; sashes for wear; shawls; 
visors; peaked caps; tracksuits; sweatshirts; jackets; sports jackets; stadium jackets; blazers; waterproof clothing; coats; 
uniforms; neckties; wristbands (clothing); wristbands against perspiration; headbands (clothing); gloves (clothing); 
aprons; bibs (not of paper); pajamas; play suits for infants and children; clothing for babies; socks and stockings; 
garters; belts; suspenders; sandals, flip-flops; sports shoes, namely, outdoor shoes, hiking shoes, basketball shoes, 
cross-training shoes, cycling shoes, indoor sports shoes, footwear for track and field athletics, tap shoes, football shoes 
(indoor and outdoor), football boots, canvas shoes, tennis shoes, street sports shoes, sailing shoes, aerobic shoes; 
clothing for athletic use, namely, fleece sweaters, jogging suits, sports knitwear, sports pants, polo shirts, sweatshirts, 
running pants, football style jerseys, rugby style jerseys, socks, bathing suits, warming tights and stockings, tracksuits, 
functional underwear, jerseys, tops with integrated bra, leotards, snow suits, snow jackets, snow pants.

Cl.28;Games and toys; play balloons; board games; tables for indoor football; dolls and plush toys; vehicles (toys); 
jigsaw puzzles; balloons; inflatable toys; playing cards; confetti; gymnastic and sporting articles; appliances for 
gymnastics; football equipment, namely footballs, gloves, knee, elbow and shoulder pads, shin guards and football goals; 
kick-at-goal walls; sports bags and containers (adapted to objects) for carrying sports articles; party hats (toys); arcade 
games; hand-held electronic games adapted for use with television receivers only; gambling apparatus; video game 
apparatus; game consoles; electronic game machines with liquid crystal displays; hand-held electronic games other than 
those adapted for use with television receivers only; game pads; game terminals; steering wheels and dancing mats for 
video games; foam hands (toys); robots (toys) for entertainment, arcade games; scale model airplanes; toys for 
household pets; scratch cards for playing lottery games; kites; roller skates; scooters (toys); skateboards; helmets for 
virtual reality games.
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Cl.32;Non-alcoholic beverages; concentrates, syrups and powders for making non-alcoholic beverages; mineral and 
aerated waters; other non-alcoholic beverages; energy drinks, isotonic drinks, hypertonic drinks, hypotonic drinks; fruit 
and vegetable drinks and juices; diet beverages; sports beverages; iced fruit beverages; flavored, iced drinks, non-
carbonated and non-alcoholic; beverages enriched with added vitamins (not for medical purposes); beers; lagers and 
ales; non-alcoholic beers.

Cl.35;Advertising; commercial business management; commercial administration; employment agency services; 
personnel recruitment; advertising services through sponsorship; online advertising services; information and advisory 
services in relation to commercial business management and commercial administration provided online or via the 
Internet; advertising and promotional services; dissemination of advertising and promotional materials; provision and 
rental of advertising space and advertising material; publication of advertising material and texts; rental of advertising 
time in film credits; television advertising, radio advertising; promotion of sports events in the field of football; promotion 
of the goods and services of third parties; company sponsorship research (sponsoring via advertising promotion) in 
relation to football competitions; compilation of advertisements for use as web pages on the Internet or on wireless 
electronic communication devices; provision of space on web sites for advertising goods and services; provision of an 
online marketplace for buyers and sellers of goods and services; online auction services; collection of directories for 
publication on the Internet and on wireless electronic communication networks; promotional marketing services; services 
provided by an agency for sports promotion and public relations; market study services; marketing research services; 
public opinion polling services; organization of events, exhibitions, trade fairs and shows for commercial, promotional 
purposes; organization of advertising for trade fairs; data bank management services; compilation of statistics; collection 
of data, statistics and other information on sports performances; advice regarding company organization and 
management; business consultancy for companies; organization of promotional competitions; provision of commercial 
information; advertising for sports events in the field of football; retail sale services, including online retail sale services, 
in connection with goods of common metals, machines and machine tools, tools and utensils, optical, audiovisual, 
magnetic, electric and electronic apparatus and equipment, medical apparatus and equipment, apparatus and equipment 
for lighting, heating, cooking, refrigerating, drying and ventilating, vehicles and accessories therefor, articles of precious 
metals, jewelry and watchmaking and timekeeping instruments, badges and pins, musical instruments, paper and 
cardboard goods, printed matter and stationery, tickets for sports events, leather and imitation leather goods, luggage 
and bags, umbrellas, household goods, furniture, promotional and exhibition articles, textile goods, clothing, footwear 
and headgear, embroidery and ribbons, cords and derivatives, floor coverings, games, toys, sporting articles, food and 
food products, alcoholic and non-alcoholic beverages, solvents, paraffin, wax, bitumen and petroleum, fuels, oils, 
lubricants, transmission fluids, brake fluids, anti-freeze agents, cooling fluids, hydraulic fluids, greases, gasoline, 
gasoline for engines, diesel fuel, fuel oil, fuel gas, fuel gas, bio-fuel, hub caps, tires, casings for pneumatic tires, alloys for 
wheels, sun screens, roof racks, holders for carrying sports equipment, seat covers, covers for cars, potato chips, french 
fries, milk, milk beverages, drinking yogurts, milk shakes, milk products, cheese, soy milk (milk substitute), non-alcoholic 
beverages, mineral and aerated waters, energy drinks, isotonic beverages, fruit and vegetable beverages and juices, 
beers, lagers and ales, non-alcoholic beers, coffee, tea, cocoa, cakes, biscuits, crackers, candies, edible ices, 
confectionery, chocolate confectionery, chocolate, corn chips, mustard, vinegar, sauces (condiments), hamburgers 
(sandwiches), cheeseburgers (sandwiches), sandwiches with fish, meat or vegetables, hotdogs (sandwiches), enabling 
customers to view and purchase those goods in stores or via the Internet or via wireless electronic communication; retail 
services for foodstuffs and beverages; retail sale and filling of dispensers with food and beverages enabling customers to 
conveniently view and purchase those food and beverages; retail sale services, including online retail sale services, in 
connection with fuel, kerosene, fuel gas, bio-fuel, motor oils and greases, lubricants and greases, hydraulic transmission 
oils and fluids, fluids for hydraulic circuits and hydraulic oils, enabling customers to view and purchase those goods in 
stores or via the Internet or via wireless electronic communication; commercial administration services for the processing
of sales made on the Internet or on wireless electronic communication devices; business administration services, namely,
billing; sales promotion, namely creation of preferential programs for customers; ticket sale promotion services; 
customer loyalty services and customer club services for commercial, promotional and/or advertising purposes; 
compilation of data into a central file, namely still or animated images.

Cl.36;Insurance services; financial services; monetary affairs; real estate management services; issuance and 
management of credit cards and travelers' checks; banking services; credit and investment services; financial 
sponsorship of sports events; provision of online information in relation to financial, banking, insurance and investment 
services; Internet banking services; payment services via wireless electronic communication apparatus and equipment; 
credit card, debit card and electronic check transaction processing services; retail banking, namely, loans and leasing, 
mortgages and lending against the net value of real estate, personal loans and student loans and credit margins relating 
thereto, business and commercial credit and related factoring services, real estate loans, financing and leasing of 
equipment, management and syndication of mortgages and loans, financing and leasing of automobiles, negotiation of 
financial products, investment deposit, financial guarantees (deposits); currency and exchange services, letters of credit 
and documentary credit, sales and trading services, asset management, strong currency; issuing of tokens of value as a 
reward for customer loyalty, that can hold personal information about the identity of the card holder and enabling control 
of access to sports stadiums.

Cl.38;Telecommunication services; communications by telephones and mobile telephones; electronic communication 
services by telephone; radio communications; facsimile communications; paging services; teleconferencing services; 
television program broadcasting; radio program broadcasting; press and news agency services; rental of telephone 
apparatus, facsimile and other telecommunication apparatus; transmission of commercial Internet pages online or via 
wireless electronic communication devices; radio and television programming and broadcasting services provided via 
satellite, cable or wireless networks; electronic transmission of messages; provision of access time to a blog, chat room, 
bulletin board or discussion service; provision of access to live chat rooms online and electronic bulletin boards enabling 
transmission of messages, comments and multimedia content among users, for creating a network of contacts; provision 
of access time to Internet sites containing road maps, information about driving directions and the location of 
businesses; computer-aided transmission of messages and images; rental of access time to private and commercial 
purchasing and ordering services via computer, a global computer network and/or interactive communication 
technologies; electronic mail services; provision of connections for telecommunications via the Internet or data banks; 
provision of access time to websites for listening to digital music on the Internet via wireless electronic communication 
devices; transmission (or broadcasting) of radio and television programs relating to sports and sports events; 
broadcasting of radio or television programs related to sports and sports events; provision of connections to computer 
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installations (telecommunication services); rental of access time to a centralized computer and to data banks, rental of 
access time on the Internet via a global information network or via wireless electronic communication devices; real-time 
transmission (streaming) of video and audio material from the Internet; real-time transmission (streaming) of audio, video 
and television material; provision of access time to search engines; provision of access to virtual facilities for real-time 
interaction between computer users.

Cl.39;Travel agency services, namely, travel arrangement and reservation; reservation of travel tickets, information 
relating to travel and sale of travel tickets; airplane, train, boat, bus and truck transportation services; air transportation 
services featuring a frequent flyer bonus program; boat excursion services; tour operation services; vehicle rental 
services; rental of parking spaces; taxi services; merchandise delivery services; transport of goods by motor vehicles, 
trucks, trains, boats and airplanes; packaging of goods; transport and delivery of goods, namely documents, packages, 
parcels and letters; postal, messenger and courier services, particularly newspaper, magazine and book delivery 
services; warehousing; distribution of water, heating, gas or electricity; distribution (delivery) of films and sound and 
image recordings; distribution of tickets; satellite-assisted navigation services; distribution (transport), delivery and 
storage of gasoline, petroleum, hydrocarbons, gas, lubricants, solvents, paraffin, wax and bitumen; transmission and 
distribution of electricity; transport of oil or gas through pipelines; transport and disposal of waste; consultancy relating 
to the delivery of energy and electricity.

Cl.41;Education; training; provision of training courses; entertainment; entertainment services, namely providing 
interactive, computer, video or electronic games on-line; providing interactive, computer, video or electronic games via 
computer networks, television or other telecommunications networks; providing websites featuring content and 
information in the field of games, interactive games, computer games, video games or electronic games; temporary 
provision of non-downloadable interactive, computer, video or electronic games; organization of computer game 
competitions; computer game competitions organized online; translation services; organization of lotteries and 
competitions; fun park services; health and fitness club services; betting and gaming services in connection with sports; 
gambling services; providing online entertainment in the nature of tournaments; organization of computer game 
competitions including online game competitions; entertainment services provided at or relating to sports events; 
entertainment services in the form of public gatherings during the retransmission of sports events; sporting and cultural 
activities; organization of sporting and cultural events and activities; organization of sports competitions; organization of 
sports events in the field of football, providing sports facilities; rental of audio and video equipment; production, 
presentation, publication and/or rental of films, sound and video recordings; publication and/or rental of interactive 
educational and entertainment products, namely films and books; rental of interactive educational and entertainment 
products, namely interactive compact disks, DVDs, mini-disks, CD-ROMs and computer games; publication of interactive 
educational and entertainment products, namely compact disks, DVDs, mini-disks, CD-ROMs; publication of statistics; 
publication of statistics and other information on sports performances; radio and television coverage of sporting events; 
production and editing services for radio and television programs and videotapes; production of cartoons, production of 
animated television programs; booking of seats for shows and sports events; ticket reservation services for 
entertainment and sporting events; timing of sports events; recording of sports events; organization of beauty contests; 
interactive entertainment; on-line game services; provision of games over a global computer network (the Internet) or via 
wireless electronic communication devices; provision of raffle services; information relating to entertainment or 
education, provided on-line from a computer database or the Internet or on wireless electronic communication devices; 
electronic game services provided via a global computer network (the Internet) or via wireless electronic communication 
devices (entertainment); provision of electronic publications online; editing of books; electronic publication of books and 
journals online; entertainment services in the form of chat rooms on the Internet or via wireless electronic communication 
devices; entertainment services in the form of cinema performances; provision of digital music via a global computer 
network (the Internet) or via wireless electronic communication devices; provision of digital music by means of MP3 
websites over a global computer network (the Internet) or via wireless electronic communication devices; photographic, 
audio and video recording services; provision of information transmitted online from a computer database or via the 
Internet in connection with sports or sports events; interpreter services; provision of sports information related to 
statistical information; logging of sports records; provision of entertainment services in VIP lounges and sky boxes both 
on and off site; ticket agencies in connection with sports events.

Cl.42;Rental of computer software and computer hardware; computer consulting services; data processing 
(programming); computer software development; creation, design, compilation and maintenance of websites or sites on 
wireless electronic communication networks; installation and maintenance of computer software; creation and 
maintenance of electronic communication networks; compilation of websites in computer networks (particularly the 
Internet) or via wireless electronic communication devices; introduction of websites on the Internet or on wireless 
electronic communication networks; hosting of websites on the Internet or on wireless electronic communication sites; 
provision of software; providing Internet search engines; provision of downloadable software enabling users to create 
and share texts, documents, images, photos, videos, maps and road maps; development of computer systems, namely 
creating virtual communities for users to organize groups and events, participate in discussions and engage in social, 
business and community networking; hosting websites on the Internet enabling others to organize colloquiums, events 
and interactive discussions via communication networks; application service provider (ASP) services, namely hosting 
software applications for others; development of software applications for computers; cloud computing services; design 
and development of operating software for accessing and using a cloud computing network; providing software to enable 
or facilitate the uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise providing 
electronic media or information over communication networks; providing temporary use of non-downloadable software 
for social networking, creating a virtual community, and transmission of audio and video data, photographic images, 
texts, graphics and data; provision of software through a web site featuring a technology that enables online users to 
create personal profiles featuring social networking information and to transfer and share such information among 
multiple websites; exploration services to locate oil and gas; analysis services for exploiting oilfields; research, 
development, analysis, advice, design and consultancy relating to technology in the oil industry; technical consulting, 
design and planning in the field of photovoltaic installations; technical consulting, design and planning of wind 
installations; research, development and analysis, expertise and consultancy in relation to electronic control units for 
managing solar electric and/or wind power installations; design of energy and power systems; analysis relating to energy 
and power needs of others; development of energy and power management systems; project study and professional 
consultancy services relating to power and energy needs of others; design services for power plants; providing 
customized platforms (software) on the Internet as well as on mobile telephone networks, including a content generated 
by the user or a specific content, personal profiles, sound, videos, images, texts, graphics and data.
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Priority claimed from 02/07/2018; Application No. : 88023196 ;United States of America 

3978390    09/07/2018
[International Registration No. : 1428333]
Hewlett Packard Enterprise Development LP

11445 Compaq Center Drive West Houston TX 77070 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Networking hardware, radio frequency software, data security application software for use in providing secure 
wireless data transmission and network security to enterprise customers; computer hardware; computer software for 
electronic navigation; computer software for computer system management; computer software for cloud computing, 
application deployment and management; computer application software for providing controlled virtual machine 
provisioning; computer software for use in the management of applications operating on internet-enabled devices, mobile 
devices, and computers in the fields of analytics, performance management, reporting, configuration management, asset 
management, deployment, provisioning, compliance, content security and security management; computer software for 
the transmission, reception, coding or decoding of voice, data or multimedia content to allow remote access to, 
monitoring of, or control of, computer hardware, computer software or electronic communications devices; computer 
operating system software to deploy, manage and access applications and computer hardware; computer software for 
managing and accessing computer applications and hardware; computer software for self-service provisioning of 
computer applications; computer software for monitoring and providing reports on application usage; computer software 
used to facilitate, monitor and manage the transmission and security of communications between and within internet-
enabled devices, mobile phones, computers and computer networks; computer software for wireless ip protocol 
transmission; computer software for communication between wireless devices; computer software for security, 
authentication, data mining, tracking and information retention; computer software for customizing and hosting wireless 
network access; computer software for computer system management; computer software for self-service provisioning of 
computer applications; computer software for monitoring and providing reports on application usage.

Cl.42;Application service provider, namely, hosting, managing, developing, trouble shooting and maintaining 
applications, software, networks and web sites, in the fields of personal productivity, wireless communication, mobile 
information access, and remote data management for wireless delivery of content to handheld computers, laptops and 
mobile electronic devices; computer services, namely, cloud hosting provider services; on-line non-downloadable 
software for use in the management of applications operating on internet-enabled devices, mobile devices, portable 
media players and computers in the fields of analytics, performance management, reporting, configuration management, 
asset management, deployment, provisioning, compliance, content security and security management; computer network 
configuration services; computer network design for others; computer security services, namely, restricting access to 
and by computer networks to and of undesired web sites, media and individuals and facilities; computer services, namely,
integration of private and public cloud computing environments; technical support services, namely, remote and on-site 
infrastructure management services for monitoring, administration and management of public and private cloud 
computing it and application systems; technical consulting services in the fields of datacenter architecture, public and 
private cloud computing solutions, and evaluation and implementation of network technology and services.
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3978402    20/02/2018
[International Registration No. : 1428323]
Ikoku, Alvan Azinna Chibuzo

395 Frederick Street, 6 San Francisco CA 94117 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Charitable services, namely, promoting public awareness of charitable, philanthropic, volunteer, public and 
community service and humanitarian activities; advertising, marketing and promotion services; provision of market 
research information; compiling of information into computer databases; promoting the goods and services of others via 
computer and communication networks; facilitating the exchange and sale of services and products of third parties via 
computer and communication networks; providing online marketplaces for exchanging goods and services with other 
users; providing online facilities for connecting sellers with buyers; on-line retail store services featuring delivery of 
digital media, namely, pre-recorded music, video, images, text and audiovisual works.

Cl.38;Providing access to computer, electronic and online databases; providing access to computer databases in the 
fields of social networking; providing online forums for communication on topics of general interest; providing online 
chat rooms, e-mail and instant messaging services, and electronic bulletin boards for transmission of messages among 
users in the field of general interest; providing online communications links which transfer web site users to other local 
and global web pages; providing user access to global computer networks; providing user access to third party web sites 
hosted on computer servers accessible via a global computer network; peer-to-peer photo sharing and video sharing 
services, namely, electronic transmission of digital photo files, videos and audio visual content among Internet users; 
delivery of digital music by electronic transmission; audio and video broadcasting services over the Internet; Internet 
broadcasting services; audio, text and video broadcasting services over the Internet or other communications networks 
featuring the uploaded, posted, displayed, modified, tagged, and electronically transmitted data, information, audio and 
video content of others; voice over IP services; telephony communication services; text messaging services; 
telecommunications services, namely, electronic transmission of data, messages, graphics, images, audio, video and 
information; broadcast communication services, namely, electronic transmission of audio and video over computer or 
other communication networks, and electronic transmission of data, information, audio and video images.

Cl.41;Providing information and news in the field of current events relating to Africa, its global diasporas, and their arts,
cultures, societies, health, and heritage; providing information and news in the field of current events relating to global 
interrelationships between Africa and societies in Europe, the Americas, Asia, and Australsia; providing information and 
news in the field of current events relating to human and civil rights secured by law, and those articulated in international 
conventions; providing information and news in the field of current events relating to prejudice, discrimination, and 
issues of intersectionality; providing information and news in the field of current events relating to collaboration among 
educational, research, policy, and practice communities to achieve advances in healthcare, wellness, civic discourse, and 
economic security; providing information and news in the field of current events relating to projects that aim to improve 
the lives of underprivileged, disenfranchised, and impoverished people in Africa and its global diasporas; providing 
information, news and commentary in the field of current events relating to the arts, culture, societies, health, and 
heritage; on-line journals, namely, blogs featuring the arts, cultures, societies, health, and heritage; providing on-line 
newsletters in the field of the arts, culture, society, health, and heritage.

Cl.42;Computer services, namely, creating an on-line community for registered users to form virtual communities, 
organize groups and events, participate in discussions, get feedback from their peers, and engage in social, business and 
community networking; computer services, namely, hosting electronic facilities for others for organizing and conducting 
meetings, gatherings, events and interactive discussions via communication networks; computer services, namely, 
interactive hosting services which allow the users to publish and share their own content and images on-line; computer 
services in the nature of providing customized online pages and data feeds featuring user-defined or specified 
information, personal profiles, audio, video, photographic images, text, graphics and data, and on-line web links to other 
websites; computer services, namely, providing search engines for obtaining data on global computer and 
communication networks; application service provider (asp) services, namely, hosting computer software applications of 
others; application service provider (asp) featuring software for use to enable or facilitate the uploading, downloading, 
streaming, posting, displaying, blogging, linking, modifying, sharing or otherwise providing electronic media or 
information over communication networks; providing online sites featuring technology that enables online users to create 
personal profiles featuring social and business networking information and to transfer and share such information among 
multiple online sites; providing information from searchable indexes and databases of information, including text, 
electronic documents, databases, graphics, photographic images and audio visual information, by means of computer 
and communication networks; providing temporary use of non-downloadable software applications for social networking, 
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creating a virtual community, and transmission of audio, video, photographic images, text, graphics and data; providing 
non-downloadable e-commerce software to allow users to perform electronic business transactions via global computer 
and communication networks; providing temporary use of non-downloadable software to enable uploading, capturing, 
posting, showing, editing, playing, streaming, viewing, previewing, displaying, tagging, blogging, sharing, manipulating, 
distributing, publishing, reproducing, and otherwise providing electronic media, multimedia content, videos, movies, 
pictures, images, text, photos, user-generated content, audio content and information via the Internet and other 
communications networks; providing temporary use of non-downloadable software and applications to enable sharing of 
multimedia content and comments among users; hosting multimedia entertainment and educational content for others; 
hosting on-line communities featuring multimedia entertainment and educational content for others; providing temporary 
use of on-line non-downloadable software and applications for developing, providing, and analyzing statistics about the 
behavior of viewers of online videos, movies, pictures, images, text, photos, and other user-generated content; providing 
use of on-line non-downloadable software for analyzing media data; providing temporary use of non-downloadable 
software to enable content providers to track multimedia content; providing a social networking website which features 
technology that enables users to give charitable financial gifts to others (terms considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 03/04/2018; Application No. : 302018000012297 ;Italy 

3978408    23/05/2018
[International Registration No. : 1428348]
O.R.I. MARTIN - ACCIAIERIA E FERRIERA DI BRESCIA S.p.A.

Corso Giuseppe Garibaldi, 49 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.6;Unwrought or semi-wrought steel and goods therefor.

Cl.42;Consultancy in the field of plant engineering and engineering for the steelmaking industry.
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Priority claimed from 02/11/2017; Application No. : UK00003267976 ;United Kingdom 

3978410    01/05/2018
[International Registration No. : 1428263]
Football Album Limited

1 Noel Street LONDON W1F 8GA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software applications; downloadable software, namely, instant messaging software, file 
sharing software, communications software for electronically exchanging data, audio, video images and graphics via 
computer, mobile, wireless, and communication networks; downloadable software in the nature of a messaging 
application; computer software for use in facilitating voice over internet protocol (VOIP) calls, phone calls, video calls, 
text messages, instant messaging and online social networking services; computer software for creating, editing, 
uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, streaming, linking, annotating, 
indicating sentiment about, commenting on, embedding, transmitting and sharing or otherwise providing electronic media
or information via computer and communication networks; computer software for collecting, managing, editing, 
organising, modifying, transmitting, sharing and storage of data and information; e-commerce software to allow users to 
perform electronic transactions via a global computer and communication networks; computer software for personal 
information management and data synchronisation; computer software development tools; computer software for use as 
an application programming interface (API).

Cl.38;Telecommunications services; electronic exchange of data, audio, video, text, information and graphics; 
messaging services; instant messaging services; web messaging; voice over internet protocol (VOIP) services; 
teleconferencing services; audio teleconferencing; video teleconferencing; photo and video transmission services, 
namely, electronic transmission of digital photo files, videos and audio visual content among users; peer-to-peer photo 
and video sharing services, namely, electronic transmission of digital photo and video files among Internet users; peer-to-
peer photo sharing and video sharing services; data streaming; video, audio and television streaming services; providing 
access to computer, electronic and online databases; providing online chat rooms, instant messaging services, and 
electronic bulletin boards; providing access to computer databases in the field of social networking; providing online 
forums; providing an online forum for registered users to engage in social networking; chatroom services for social 
networking.

Cl.42;Providing non-downloadable software; providing temporary use of online non-downloadable software and 
applications for instant messaging, voice over internet protocol (VOIP), video conferencing and audio conferencing; 
providing temporary use of non-downloadable software applications for social networking and creating a virtual 
community; providing temporary use of non-downloadable software applications for transmission of audio, video, 
photographic images, text, graphics and data; providing non-downloadable e-commerce software to allow users to 
perform electronic transactions via global computer network; computer programming services; computer services, 
namely, creating virtual communities for users to participate in discussions, get feedback from their peers, and engage in 
social and community networking; computer services, namely, hosting electronic facilities for others for interactive 
discussions via communication networks; application service provider (ASP) services; application service provider (ASP) 
services featuring software to enable or facilitate creating, editing, uploading, downloading, accessing, viewing, posting, 
displaying, tagging, blogging, streaming, linking, annotating, indicating sentiment about, commenting on, embedding, 
transmitting, and sharing or otherwise providing electronic media or information via computer and communication 
networks; application service provider (ASP) services featuring application programming interface (API) software to allow 
users to perform electronic transactions via a global computer network; providing online non-downloadable software that 
enables users to transfer personal identity data to and share personal identity data with and among multiple online 
facilities within a network; non-downloadable software for the extraction and provision of information from searchable 
indexes and databases of information, including text, electronic documents, databases, graphics, electronic media, 
photographic images and audio visual information, on computer and communication networks; software as a service 
(SAAS) featuring software for sending and receiving electronic messages, and allowing users to perform electronic 
transactions via a global computer network; design, development and maintenance of computer software and software 
applications; design, development and hosting applications, software, web sites and databases; computer software 
technical support services, namely, managing software applications, software, web sites and database software.
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Priority claimed from 17/01/2018; Application No. : 017701806 ;European Union 

3978453    06/06/2018
[International Registration No. : 1428283]
Boards & More Holding GmbH

Keltenring 9 82041 Oberhaching Germany

Proposed to be Used
IR DIVISION
Cl.22;Ropes; sacks; sails; sails for windsurfing; sailcloth for making sails; material for making kites, namely polyester 
fabrics for kite canopies; tents; tarpaulins; fibres for making sailcloth/kites.

Cl.25;Clothing, including sportswear and special-purpose clothing for water sports; swimming costumes; sportswear 
and clothing especially for cycling; protective trousers; protective socks; footwear; shoes; athletics shoes; cycling 
shorts, cycling shirts, cycling trousers, hooded pullovers for cycling, cycling jackets, neck warmers for cycling, cycling 
socks, cycling caps, arm warmers for cycling, cycling vests; neoprene suits; neoprene gloves [clothing]; neoprene socks; 
neoprene hoods; neoprene boots; thermal tops; neoprene slippers; neoprene shorts; neoprene shirts; protective 
trousers; protective socks.

Cl.28;Gymnastic and sporting articles; boards and sporting articles for water sports and accessories therefor; boards 
for surfboarding, kitesurfing and windsurfing; boards and paddles for stand-up paddling; masts and booms for 
windsurfing boards; kites (stunt kites and kites for kitesurfing and snowkiting); kiteboards; kitesurfing accessories, in 
particular handlebars, chicken loops and strings for kites; windsurfing harnesses and kitesurfing harnesses; protectors, 
knee protectors, elbow protectors, hip protectors, throat/neck protectors, shoulder protectors and chest protectors for 
bike sports.
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3978486    29/05/2018
[International Registration No. : 1428021]
GUCCIO GUCCI S.P.A

Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; non-medicated soaps; perfumery, essential oils, non-medicated cosmetics, non-medicated hair lotions; 
non-medicated dentifrices; air fragrancing preparations; make-up preparations; incenses.

Cl.9;Optical apparatus and instruments; eyewear including glasses, sun glasses, frames and lenses; smartglasses; 
accessories for communication apparatus including tablets, mobile phones, smartphones, MP3 players and computers 
namely cases, hands free kits, covers, chargers, straps, headphones; smartwatches.

Cl.14;Precious metals and their alloys; precious stones; jewellery including chains, necklaces, rings, bracelets, ear 
clips or pendants, brooches, jewellery charms; horological and chronometric instruments; clocks; watches; jewellery 
boxes and boxes for watches; watch bands; cufflinks; tie pins; key rings, key chains and charms therefor; shoe jewellery.

Cl.18;Leather and imitations of leather; animal skins; hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips; harness and saddlery; bags; shoulder bags; handbags; boston bags; waist packs; sling bags for 
carrying infants; shopping bags; duffle bags; tote bags; evening handbags; clutch bags; wallets; purses; leather credit 
card cases and holders; business card cases; travelling cases of leather; shoe bags for travel; briefcases; attaché cases; 
pouches of leather; carrying cases of leather; school bags and satchels; suitcases; sports bags; bags and holdalls for 
sports clothing; key cases made of leather; backpacks; rucksacks; carry-on bags; vanity cases sold empty; shaving bags 
sold empty; beach bags.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 31/01/2018; Application No. : 017755497 ;European Union 

3978495    31/07/2018
[International Registration No. : 1428236]
Cashaa Holding OÜ

Valukoja 8 EE-11415 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Software for accessing secure electronic platform for providing electronic commerce services and facilitating 
financial affairs, in particular trading and arranging of virtual and digital currency.

Cl.36;Financial affairs, in particular trading and arranging of virtual and digital currency; monetary affairs; financial 
brokerage services.
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3978500    27/12/2017
[International Registration No. : 1428249]
Shanghai Youzu Information Technology Co., Ltd.

Room 406, No. 655 Yinxiang Road, Jiading District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; tablet computers; electronic publications, downloadable; projection apparatus; 
computer game software; computer game software for mobile telephones; portable media players; computer software, 
recorded; network communication equipment; animated cartoons.

Cl.41;Organization of competitions [education or entertainment]; providing on-line electronic publications, not 
downloadable; providing on-line videos, not downloadable; film production, other than advertising films; providing sports 
facilities; educational services; games equipment rental; game services provided on- line from a computer network; 
television entertainment; entertainment.
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Priority claimed from 16/11/2017; Application No. : 715852 ;Switzerland 

3978502    02/05/2018
[International Registration No. : 1428243]
Davos Destinations-Organisation (Genossenschaft)

Talstrasse 41 CH-7270 Davos Platz Switzerland

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of merchandise; transport of goods; transportation of luggage; reservation 
services (transport services); services consisting of information related to travel and transport of goods by brokers and 
tourist agencies; information relating to prices, timetables and transport methods; delivery of newspapers; transport 
information; information connected with traffic disruption; lending and rental of vehicles, railway cars, carriages (railway), 
trucks, vans, motor cars, motorcycles and bicycles; chauffeur services; taxi services; organization of excursions and 
travel; freight forwarding services; freight forwarding; rescue services; parking services; advisory services relating to the 
aforesaid services; provision of information relating to the aforesaid services; travel organization; transport of travelers; 
reservation services (travel); escorting of travelers; all the aforesaid services are of Swiss origin.

Cl.41;Education; training; entertainment services; sporting and cultural activities; preparation and hosting of 
entertainment, training, cultural, sports, educational and scientific events; preparation and hosting of conferences, 
conventions, congresses, seminars, symposiums, workshops (training), lectures, exhibition courses, exhibitions, 
concerts, shows, sports competitions, lessons or training courses for entertainment, educational, scientific, cultural, 
sporting or training purposes; sports camp services; ski and mountaineering school services, mountain guide service; 
organization of contests and competitions (education, training, entertainment, sports, culture); timing of sports events; 
provision of information on entertainment, education, training, sports, culture; recreation information; awarding of prizes; 
reservation services regarding all types of tickets for cultural, scientific, sports and entertainment events; provision of 
cultural, training, educational and sporting facilities, museums, amusement facilities; provision of sports facilities; rental 
of stadium facilities; amusement arcade services; gambling; casino services (gambling); club services (entertainment or 
education); health and recreational club services; academies (education); rental of sports equipment; provision of non-
downloadable electronic publications; editing and publishing services; publication of printed matter, books and texts, 
catalogs, brochures, guides; dissemination of educational, scientific, cultural, sporting, educational or entertainment 
material; editing of radio and television programs; production and distribution of films, video and sound recordings; 
holiday camp (entertainment) and advanced sports training services; leisure and recreational services; advisory services 
relating to the aforesaid services; provision of information relating to the aforesaid services; all the aforesaid services are 
of Swiss origin.

Cl.43;Temporary accommodation; hotel services; rental of camps, apartments and holiday homes; rental of temporary 
accommodation; organization of temporary housing accommodation; providing campground facilities; holiday camp 
services (lodging); accommodation agencies (hotels, boarding houses); rental of rooms for holding receptions, 
conferences, conventions, exhibitions, seminars and meetings; provision of facilities for conferences, conventions, 
congresses, seminars, symposiums, workshops, lectures, exhibition courses, exhibitions, concerts, shows, lessons or 
training courses; travel agency services for booking temporary accommodation and restaurants; reservation services 
relating to the aforesaid services; advisory services relating to the aforesaid services; provision of information relating to 
the aforesaid services; all the aforesaid services are of Swiss origin; services for providing food and drink; hospitality and
reception services, namely providing of food and drink for sporting or entertainment events; services provided by bars 
and snack bars, whether stationary or mobile; fast-food restaurant services; self-service restaurant services; catering 
services; organization of banquets and cocktail parties.
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3978506    26/06/2018
[International Registration No. : 1428220]
FUJIAN NEW YIFA GROUP CO., Ltd.

Xinhan Industrial Area, Hanjiang District, Putian City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.5;Food for babies; sanitary tampons; sanitary pads; sanitary towels; absorbent wadding; babies' napkin-pants; 
disinfectant wipes; diapers for incontinents; pants, absorbent, for incontinents; babies' napkins [diapers].

Cl.16;Paper; copying paper [stationery]; toilet paper; handkerchiefs of paper; tissues of paper for removing make-up; 
table napkins of paper; face towels of paper; towels of paper; paper sheets [stationery]; wrapping paper.
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Priority claimed from 09/05/2018; Application No. : 017897713 ;European Union 

3978511    04/06/2018
[International Registration No. : 1428235]
VdS Schadenverhütung GmbH

Amsterdamer Str. 174 50735 Köln Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office services; organization and arrangement of 
trade fairs and exhibitions for commercial and advertising purposes.

Cl.41;Education; training; entertainment; sporting and cultural activities; organization, arranging, management and 
conducting of seminars, courses, colloquiums, conferences, symposia, congresses, specialist conferences, trainings and 
education, and consultancy on training and education; publication of printed matter, brochures, prospectuses, books, 
publications, periodicals, posters, forms, form sheets, directives, guidelines and fact sheets.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design and development of systems for data 
input, output, processing, display and storage; assessment of causes of damage and damage events; computer-aided 
and/or technical data analysis, in particular computer-aided technical data analysis, in particular for the assessment of 
causes of damage and damage events; providing of advice and information relating to damage prevention and claims 
settlement, safety and safety engineering, security of data and information, network security, computer security, security 
of IT systems and information systems and/or systems for information management as well as meteorological events, 
particularly weather events; providing information about the design and development of computer systems; quality 
control services for certification purposes, related to products, installations, facilities, companies and businesses, 
technical or digital systems, surveillance systems, protection systems, security devices, security systems, documents, 
procedures or action processes, specialists and experts or the like; providing technical advice relating to damage 
prevention and claims settlement, safety and safety engineering, security of data and information, network security, 
computer security, security of IT systems and information systems and/or systems for information management as well 
as meteorological events, particularly weather events; inspections, quality checking, testing and certification of products, 
installations, facilities, companies and enterprises, technical or digital systems, monitoring systems, protection systems, 
security devices, security systems, documents, procedures or action processes, specialists and experts or the like; 
quality control auditing and quality assessment of products, installations, facilities, companies and businesses, technical 
or digital systems, surveillance systems, protection systems, security devices, security systems, documents, procedures 
or procedures, professionals and experts or the like; preparation of technical reports and analysis; conducting technical 
inspections, reviews and tests of products, installations, facilities, companies and businesses, technical or digital 
systems, surveillance systems, protection systems, security devices, security systems, documents, procedures or 
procedures, specialists and experts or the like; professional security consultancy relating to network security, computer 
security, security of IT systems and information systems and/or systems for information management as well as 
meteorological events, particularly weather events; preparation of technical manuals and quality standards; technical 
services and technical consultancy relating to data and information security, network security, computer security, 
security of IT systems; providing technical information about network security, computer security, security of IT systems 
and information systems and/or systems for information management as well as meteorological events, particularly 
weather events. 
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Priority claimed from 20/12/2017; Application No. : T201752794 ;Finland 

3978519    19/06/2018
[International Registration No. : 1428232]
EasySoda Finland Oy

Ruukintie 2 FI-02330 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.21;Hand-operated apparatus for making and/or flavouring aerated beverages; siphon bottles for carbonated water; 
bottles; parts and fittings for all the above-mentioned goods.

Cl.32;Non-alcoholic beverages and preparations for making them; carbonated and non-carbonated waters; essences 
for making non-alcoholic drinks, not in the nature of essential oils; juice concentrates; fruit juices; concentrates for use in 
the preparation of soft drinks; flavoured syrups; carbonated non-alcoholic drinks.
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Priority claimed from 19/12/2017; Application No. : 4414045 ;France 

3978524    18/04/2018
[International Registration No. : 1428074]
International Business Machines Corporation

New Orchard Road Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching material (except apparatus); documentation and printed publications on computers 
and computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; 
printing products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment.

Cl.35;Advertising; sales promotion (for others); business management and business management consultancy; 
business information; distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for 
others; accounting; document reproduction; systematization of data in a central file; organization of exhibitions for 
commercial or advertising purposes; business promotion of collaboration within scientific, research and supplier 
communities in order to make progress in the field of computer technology in various fields of industry.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail services; news and information agencies; telecommunication and electronic messaging services via 
computer networks; computer-aided transmission of data; telecommunication services enabling commercial interaction 
over a global computer network; provision of access to an online forum for individuals, groups of individuals, 
organizations and companies to work together to explore practical applications of information technology in various 
fields of the industry ; provision of access to a website for computer networking for individuals, groups of individuals, 
organizations and companies to collaborate in various disciplines for developing practical applications of information 
technology in various industrial sectors and for commercial collaboration.

Cl.42;Computer services.
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Priority claimed from 09/01/2018; Application No. : 87748391 ;United States of America 

3978580    05/07/2018
[International Registration No. : 1427893]
Gritstone Oncology, Inc.

5858 Horton Street, Suite 210 Emeryville CA 94608 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of cancer; anti-cancer preparations; vaccines; vaccine preparations.

Cl.9;Next-generation sequencing (NGS) data processor; bioinformatics data processor; downloadable computer 
software for genome analysis, developing personal treatment strategies for patients with diagnosed cancer, analyzing, 
screening, identifying, quantifying, and interpreting data in the field of mass spectrometry.

Cl.42;Providing temporary use of on-line nondownloadable software and applications for genome analysis, developing 
personal treatment strategies for patients with diagnosed cancer; conducting evaluations in the field of pharmaceuticals; 
conducting early evaluations in the field of pharmaceuticals; consulting services in the fields of biotechnology and 
pharmaceutical research; pharmaceutical product development and evaluation services; pharmaceutical research and 
development; providing medical and scientific research information in the field of pharmaceuticals and clinical trials; 
research and development of pharmaceuticals for the treatment of cancer; research and development of vaccines and 
medicines; technical research in the field of pharmaceutical studies; development of platform technology, namely, cancer 
immunotherapy platforms for manufacturing therapeutics; conducting clinical trials for others in the field of 
pharmaceuticals for the treatment and prevention of cancer; consulting services for others in the field of design, 
planning, and implementation of clinical trials; collection of specific molecular and genomic data for analytical and 
clinical purposes, for the treatment of cancer and other diseases and disorders and for individuals' responses to drug 
treatments; scientific research services, namely, collection of specific molecular and genomic data for analytical and 
clinical purposes, for the treatment of cancer and other diseases and disorders and for individuals' responses to drug 
treatments; providing scientific advice in the fields of cancer biology, cancer treatment, pharmaceutical side effects, 
genomics, cancer medicine and translational medicine; providing scientific analysis in the field of next generation 
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sequencing (NGS), namely, the analysis and interpretation of genomic data obtained from cancer patients; providing an 
online, non-downloadable computer software platform for purposes of storing and providing information about an 
individual's cancer profile and genomic changes to enable physicians and healthcare professionals to optimize treatment 
in clinical practice.

Cl.44;Healthcare.
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Priority claimed from 29/09/2017; Application No. : 017262973 ;European Union 

3978581    22/03/2018
[International Registration No. : 1427907]
Legic Identsystems AG

Binzackerstr. 41 CH-8620 Wetzikon Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electronic components and computer software for installations, apparatus and devices for security, identification 
and authentication, especially electronic chips, integrated circuits and electronic transponders; semiconductors, 
composite modules for integrated circuits; integrated circuits; semi-conductory memories; composite modules of 
semiconductors; card readers; transponders for electronic signals; composite cards of integrated circuits (smartcards); 
electronic data media for use as authentication proof as well as for configuring data and data media (tokens); cards made 
of integrated circuits (smartcards) and other electronic data media for controlling and monitoring the smooth running of 
processes and manufacturing procedures; electronic control apparatus for managing electronic keys; authentication 
apparatus; electronic devices for configuration of chips, cards made of integrated circuits (smartcards) and other 
electronic data media; computer software for electronic devices used for the configuration of chips, cards made of 
integrated circuits (smartcards) and other electronic data media; computer software for managing electronic keys; 
computer software for identifying and authentication; computer software for creating and for running virtual 
transponders; computer software for secure transmission of virtual transponders; computer software for data and 
information encryption and decryption; computer software for running and managing devices, apparatus and installations 
for security, identification and authentication; operating systems (software) for chips, integrated circuit cards 
(smartcards) and other electronic data media.

Cl.35;Managing electronic data.

Cl.42;Developing, programming, installing, configuring (parameterization) and maintaining software, especially 
computer-software for running devices, apparatus and installations for security, identification and authentication and for 
securing data transmission; hosting computer sites; consulting services in the area of computer-software; consulting 
services in the area of security measures, technology-based identification and authentication measures; data and 
information encryption and decryption; rental of computer software; providing services of a certification body, namely 
issuing and managing digital keys, algorithms for encryption and digital signatures; consulting services in the field of 
planning and running devices, apparatus and installations for security, identification and electronic authentication 
(computer security) especially programming and configuring (parameterization) software for devices, apparatus and 
installations mentioned above; storing electronic data.
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Priority claimed from 14/12/2017; Application No. : VA 2017 02825 ;Denmark 

3978584    14/06/2018
[International Registration No. : 1427928]
Grundfos Holding A/S

Poul Due Jensens Vej 7 DK-8850 Bjerringbro Denmark

Proposed to be Used
IR DIVISION
Cl.7;Circulating pumps; centrifugal pumps; pumps for water supply; pumps for fresh and polluted water; pumps for 
industrial purposes; pumps for fuel oil; hydraulic pumps; air compressor pumps; water pumps for water filtering units; 
regulation and control devices for use in connection with pumps and pumping plants, such as valves, cocks, packings 
and automatic regulation valves, machine tools, electric motors for pumps (not for land vehicles), filters (being parts of 
machines or engines); filtration machines; cleaning apparatus (being parts of machines or engines) and cleaning 
machines; internal combustion engines (not for land vehicles); anti-pollution devices for machines and engines; and parts
and accessories (not included in other classes) for these goods; machines for treatment and purification of slurry, water 
and sewage, water conditioning units.

Cl.9;Apparatus, sensors and instruments for measuring, testing, analyzing, dosage and checking (supervision); 
software and hardware; interface software and hardware; communication software and hardware; and parts and 
accessories (not included in other classes) for these goods.

Cl.11;Apparatus and installations for heating, filtration, steam generating, refrigerating, ventilating, air-conditioning, 
and water supply, including water distribution installations and water supply installations and heat pumps, machines and 
installations for treatment and purification of slurry, water and sewage, disinfectant apparatus, water purification 
installations, water purifying apparatus; water filtration apparatus; parts and accessories (not included in other classes) 
for these goods.
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Priority claimed from 14/05/2018; Application No. : 201806464 ;Norway 

3978626    25/05/2018
[International Registration No. : 1427509]
L-SOUND AS

Industritoppen 6C N-4848 Arendal Norway

Proposed to be Used
IR DIVISION
Cl.9;Software for processing audio; speaker units; tweeters; woofers; speaker systems consisting of speakers and 
cabinets for use with speakers; racks and stands for speakers; amplifiers and sound amplifiers; audio-video receivers; 
cables for electrical or optical signal transmission; electrical cables and wires; optical cables; fiber optic cables.

Cl.35;Business consultancy regarding franchise business; marketing and promotion services; sales and marketing of 
electronics and electronic products.
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3978631    16/07/2018
[International Registration No. : 1427513]
YAYLA AGRO GIDA SANAYI VE NAKLIYAT ANONIM SIRKETI

Saray Mah. Fatih Sultan Mehmet Blv. No:327 Saray Kazan Ankara Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game: processed meat products; dried pulses; soups, bouillon; processed olives, olive 
paste; milks of animal origin; milks of herbal origin; milk products; butter; edible oils; dried, preserved, frozen, cooked, 
smoked or salted fruits and vegetables; tomato paste; prepared nuts and dried fruits as snacks; hazelnut spreads and 
peanut butter; tahini (sesame seed paste); eggs and powdered eggs; potato chips.

Cl.30;Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages; pasta, stuffed dumplings, noodles; 
pastries and bakery products based on flour; desserts based on flour and chocolate; bread, simit [Turkish ring-shaped 
bagel covered with sesame seeds], pogaça [Turkish bagel]; pita, sandwiches, katmer [Turkish pastry], pies, cakes, 
baklava [Turkish dessert based on dough coated with syrup]; kadayif [Turkish dessert based on dough]; desserts based 
on dough coated with syrup; puddings, custard, kazandibi [Turkish pudding], rice pudding, keskül [Turkish pudding]; 
honey, bee glue for human consumption, propolis for food purposes; condiments for foodstuff, vanilla (flavoring), spices, 
sauces (condiments), tomato sauce; yeast, baking powder; flour, semolina, starch for food; sugar, cube sugar, powdered 
sugar, tea, ice tea; confectionery, chocolate, biscuits, crackers, wafers, chewing gums; ice-cream, edible ices; salt; cereal-
based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, 
crushed barley for human consumption, processed oats for human consumption, processed rye for human consumption, 
rice; molasses for food.

Cl.32;Beers; preparations for making beer; mineral water, spring water, table water, soda water; fruit and vegetable 
juices, fruit and vegetable concentrates and extracts for making beverages, non-alcoholic soft drinks; energy drinks; 
protein-enriched sports beverages.
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3978644    11/04/2018
[International Registration No. : 1427576]
LOCALCOIN LTD

2 Jabotinsky 5250501 Ramat Gan Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer software in relation to blockchain technology.

Cl.36;Providing financial information via a web site; financing services; financial consultancy; financial information; 
cash management; facilitating and tracking transfers of electronic cash equivalents; virtual currency exchange 
transaction services.

Cl.42;Maintenance of computer software; providing information on computer technology and programming via a web 
site; computer technology consultancy; design and development of computer hardware and software; hosting of e-
commerce platform on the Internet.
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3978648    02/07/2018
[International Registration No. : 1427556]
Guangzhou Kingsons Leater Products Co., LTD

Xinhua Industry Zone, Xinhua Street, Huadu District, Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; mouse pads; bags adapted for laptops; sleeves for laptops; calculator bag (sheath); 
mouse sheath; keyboard cover; computer disk drive; photograph apparatus bag; telephone set sheath.

Cl.18;Leather, unworked or semi-worked; school bags; travelling trunks; trimmings of leather for furniture; tool bags of 
leather, empty; backpacks; shopping bags; handbags; bags; umbrellas.
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Priority claimed from 27/02/2018; Application No. : UK00003292973 ;United Kingdom 

3978657    24/07/2018
[International Registration No. : 1427407]
Glencoe Software Inc.

800 5th Avenue 101-259 Seattle WA 98104-3102 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software downloadable from the Internet; software tools; data access tools; data 
management tools; downloadable electronic publications; all the aforesaid being for use in connection with the 
accessing, visualisation, analysis, management, publication, sharing, storage and manipulation of biological and 
biomedical data and images, all being for use in the field of healthcare, life science and biomedical science.

Cl.35;Business services; data processing services; all the aforesaid services relating to the accessing, visualisation, 
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all 
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy 
services in connection with the aforesaid services.

Cl.42;Design and development of computer software, software tools, data access tools and data management tools; 
computer programming; installation, maintenance and repair of computer software; design of computer websites and 
maintenance thereof; software as a service [SAAS]; all the aforesaid services relating to the accessing, visualisation, 
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all 
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy 
services in connection with the aforesaid services.

Cl.45;Licensing of computer software for use in connection with the accessing, visualisation, analysis, management, 
publication, sharing, storage and manipulation of biological and biomedical data and images, all being for use in the field 
of healthcare, life science and biomedical science; information, advisory and consultancy services in connection with the 
aforesaid services.
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Priority claimed from 06/06/2018; Application No. : 017913019 ;European Union 

3978717    22/06/2018
[International Registration No. : 1427681]
GoEuro Corp.

2637 E Atlantic Blvd 33734 Pompano Beach FL 33062-4939 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Compilation of directories for publication on the internet; database services, namely the compilation and 
systematization of data in computer databases; online commercial referral services for transportation; price comparison 
services; providing online price comparisons of travel and transportation services; providing on-line information about 
the goods and services of others, by way of featuring advertisements and solicitations of others; information and 
advisory services relating to the aforementioned services; providing information by means of a global computer network 
in relation to the aforesaid services.

Cl.38;Providing user access to computer networks including the internet to facilitate electronic commerce and 
shopping; computer-aided transmission of information, messages, text, sound, images and data; provision of access to 
information, text, sound, images and data via communications and computer networks; services for access to a 
communications or computer network; transmission and display of information from a computer stored database; data 
communication services; cellular telephone communication; database services, namely the transmission of data from a 
database; advice and information services relating to all the aforesaid services.

Cl.39;Booking of seats (travel); organizing and arranging travel; travel agency and booking services; ticket reservation 
(travel); travel booking agencies; travel reservation; providing computerised travel and reservation services; organising 
travel tours by means of an electronic search engine; arrangement of transport; organising of flights, train journeys, bus 
journeys, boat trips, cruises and travel tours; vehicle rental information; providing information over global computer 
networks, namely, providing search services for travel and transportation listings; website providing travel and 
transportation booking and reservation services; provision of an online travel information directory via the internet; 
provision of a searchable directory of travel information for obtaining data and information from others via the internet; 
information and advisory services relating to the aforesaid services; providing information by means of global computer 
network in relation to the aforesaid services.

Cl.42;Provision of internet search engines; providing an Internet search engine to locate and compare prices and 
ratings for travel and transportation reservations; information and advisory services relating to the aforesaid.
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3978730    27/04/2018
[International Registration No. : 1427756]
DAUDRUY VAN CAUWENBERGHE

Zone Industrielle de Petite Synthe Rue Van Cauwenberghe F-59640 DUNKERQUE France

Proposed to be Used
IR DIVISION
Cl.1;Transmission oils.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; oils for the preservation of masonry; painting oils; motor oils; 
cutting fluids; moistening oils; oils for painting; industrial rape oil; cutting oil; oil for the preservation of leather; 
combustible oils (fuel oil); industrial bone oil; non-edible fish oil; white oils; industrial oils and greases; cutting fluids; 
industrial oils and greases, lubricants; oils for the preservation of masonry; oils for releasing form work; oils for fabrics; 
soybean oil preparations for non-stick treatment of cooking utensils; oils for fabrics; castor oil for technical use; textile 
oils; soybean oil preparations for non-stick treatment of cooking utensils; motor oils; oils for gearboxes; moistening oil; 
lubricating oils; insoluble cutting oils; light oils; lubricating oils; oil gas; industrial oils; lubricating oil for motor vehicle 
engines; oils for form stripping; castor oil for technical use; soluble cutting oils; oils for the preservation of masonry; 
leather (preparations for) (oils and greases); leather preservatives (oils and greases); coal naphtha; oil for lamps; 
lubricating oils; industrial sunflower oil; oil-gas; coal tar oil; coal-tar oil; mold releasing oils.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats; rapeseed oil for food; coconut oil; palm oil [food]; 
sesame oil; sunflower oil for food; peanut oil; edible oils; edible oils and fats; olive oil; corn oil; edible rape oil; linseed oil 
for cooking; sunflower oil for food; palm kernel oil [food]; bone oil for food; olive oil for food; cooking oils.

Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; live animals; fresh 
fruits and vegetables; seeds; natural plants and flowers; animal foodstuffs; malt.
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Priority claimed from 08/11/2017; Application No. : 714608 ;Switzerland 

3978763    04/05/2018
[International Registration No. : 1428112]
Pouch Partners AG

Lindenstrasse 2 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Containers and articles for transport and packaging of metal; aluminum foil for bags; screws of stainless steel.

Cl.7;Valves [parts of machines] of stainless steel; special pumps (included in this class); Sanitary transport pumps for 
the food, beverage and pharmaceutical industry; mixers for industrial use; food mixing machines; manufacturing and 
mixing machines and installations comprised thereof for making non-alcoholic beverages; mixing machines and 
installations comprised thereof for diary products; cleaning machines and installations comprised thereof for the food 
industry; packing machines; food packaging machines; machines for the manufacture of packaging material; machines 
for filling packaging containers; machines for hermetically sealing packaging containers; special filling machines and 
packaging machines.

Cl.9;Electronic control installations, mainly consisting of volume dosage pumps and volume measuring apparatus, as 
well as electronic apparatus for measuring liquids and test substances; special equipment and accessories for 
laboratories, namely, instruments for weighing, measuring and monitoring for the control of dairy products, alcoholic and 
non-alcoholic beverages, canned food and chemical products; apparatus and instruments for physics; chemistry 
apparatus and instruments; optical and electronic apparatus included in this class; apparatus for measuring and 
monitoring (Brix degrees and title); data carriers usable by a machine of any kind with program; data processing 
programs.

Cl.11;Continuous water heaters, not for use in bathrooms of particular houses and pasteurizing machines (apparatus 
for preserving liquid foodstuffs, in particular non-alcoholic beverages, by heat treatment).

Cl.16;Pouches of paper for packaging; small plastic bags for packaging; written background material for computer 
programs; instruction manuals.
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Priority claimed from 09/02/2018; Application No. : UK00003289113 ;United Kingdom 

3978772    17/07/2018
[International Registration No. : 1427791]
LGC GmbH

Louis Pasteur Str. 30 14943 Luckenwalde Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science.

Cl.42;Carrying out chemical analysis; scientific and industrial research and development services.
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Priority claimed from 04/04/2017; Application No. : 87398079 ;United States of America 

3978812    02/10/2017
[International Registration No. : 1427837]
Zunum Aero, Inc.

811 Kirkland Avenue, Suite 201 Kirkland WA 98033 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Aircraft engines; aircraft engine parts, namely, propulsors, drives, converters, fans, hybrid-electric powertrain and 
components, generators, and fuel and power economizers for motors and engines.

Cl.9;Computer software for monitoring, optimizing, controlling and managing the lifecycle of aircraft powertrains, 
powertrain components, drives, converters, propulsors, range extenders, and aviation battery packs; computer software 
for optimizing the flight path of airplanes; computer software for planning, booking and managing multimodal trips across 
ground and air; aviation battery packs; battery bays.

Cl.11;Aircraft parts, namely, cooling systems.

Cl.12;Aircraft; aircraft parts, namely, aircraft wings, fuselages, and cabin infrastructure in the nature of airplane seats; 
airplane dashboard system in cockpit.

Cl.37;Aircraft and powertrain maintenance and repair services; aircraft battery recharge services; maintenance of 
aircraft and aircraft powertrain systems.

Cl.42;Aircraft design and development services; design of computer programs and software relating to aircraft; aircraft 
and powertrain optimization services in order to determine the optimal energy usage plan for each flight and to 
reconfigure aircraft powertrain and controllers mid-flight, namely, energy consumption monitoring and metering for flight 
energy utilization purposes.
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3979267    04/07/2018
[International Registration No. : 1428040]
The State Tretyakov gallery

Lavrushinsky Lane, 10 RU-119017 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs [printed]; stationery and office 
requisites, except furniture; adhesives [glues] for stationery or household purposes; artists' and drawing materials; 
paintbrushes; instructional and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' 
type, printing blocks; fountain pens; aquarelles; watercolors [paintings]; watercolours [paintings]; albums; almanacs; 
document laminators for office use; mimeograph apparatus and machines; atlases; posters; banknotes; banners of 
paper; paper bows, other than haberdashery or hair decorations; table linen of paper; tickets; forms, printed; 
announcement cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the 
retention of writing instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for medical 
examination tables; paper for recording machines; paper for radiograms; papers for painting and calligraphy; 
electrocardiograph paper; drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper 
[stationery]; parchment paper; writing paper; rice paper; luminous paper; toilet paper; wrapping paper; filter paper; washi; 
paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, not for 
dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for cheque books; holders for stamps 
[seals]; page holders; name badge holders [office requisites]; diagrams; table runners of paper; engraving plates; writing 
slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; 
punches [office requisites]; cream containers of paper; magazines [periodicals]; money clips; clips for name badge 
holders [office requisites]; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for drawing 
purposes; periodicals; printed publications; paper shredders for office use; graphic representations; credit card 
imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; 
gums [adhesives] for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil 
lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp 
board [stationery]; cardboard; hat boxes of cardboard; cards; index cards [stationery]; geographical maps; paper tapes 
and cards for the recordal of computer programmes; trading cards, other than for games; perforated cards for Jacquard 
looms; catalogues; spools for inking ribbons; covers of paper for flower pots; painters' brushes; writing brushes; 
typewriter keys; glue for stationery or household purposes; isinglass for stationery or household purposes; gluten [glue] 
for stationery or household purposes; starch paste [adhesive] for stationery or household purposes; printing blocks; 
books; manifolds [stationery]; comic books; drawing pins; cigar bands; envelopes [stationery]; boxes of paper or 
cardboard; cases for stamps [seals]; paint boxes [articles for use in school]; correcting fluids [office requisites]; printed 
coupons; stencils [stationery]; French curves; paper ribbons, other than haberdashery or hair decorations; typewriter 
ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes [office 
requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or household purposes; 
self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing rulers; flyers; absorbent 
sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; 
viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; 
steel letters; type [numerals and letters]; lithographs; letter trays; paint trays; architects' models; postage stamps; 
plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing compounds for 
stationery purposes; stuffing of paper or cardboard; packing [cushioning, stuffing] materials of paper or cardboard; 
packaging material made of starches; filtering materials [paper]; tablemats of paper; addressing machines; pencil 
sharpening machines, electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, 
electric or non-electric; paper creasers [office requisites]; franking machines for office use; chalk for lithography; writing 
chalk; tailors' chalk; marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; garbage 
bags of paper or of plastics; plastic bags for pet waste disposal; painters' easels; hand-rests for painters; printing sets, 
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portable [office requisites]; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; finger-stalls [office requisites]; 
writing cases [stationery]; cords for bookbinding; paper knives [letter openers]; printed sheet music; numbering 
apparatus; bottle envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling 
film, extensible, for palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical 
greeting cards; greeting cards; postcards; etchings; conical paper bags; paper bags for use in the sterilization of medical 
instruments; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; files 
[office requisites]; folders for papers; jackets for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; 
pen wipers; office perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals 
[stamps]; sealing stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for 
wrapping; desk mats; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; obliterating stamps; inking pads; stamp pads; binding strips 
[bookbinding]; towels of paper; inking sheets for document reproducing machines; inking sheets for duplicators; 
bookbinding cloth; gummed cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; 
writing cases [sets]; inkstands; office requisites, except furniture; writing materials; writing instruments; drawing 
materials; school supplies [stationery]; adhesive tape dispensers [office requisites]; hand labelling appliances; 
lithographic works of art; prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; paper cutters 
[office requisites]; rubber erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; retractable 
reels for name badge holders [office requisites]; penholders; marking pens [stationery]; tissues of paper for removing 
make-up; dental tray covers of paper; face towels of paper; place mats of paper; tablecloths of paper; paper clasps; 
document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological 
samples for use in microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; 
writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; 
writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies 
[stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces 
[office requisites]; squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope 
sealing machines for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; 
stapling presses [office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; 
flags of paper; silver paper; molds for modelling clays [artists' materials]; photo-engravings; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; compasses for drawing; numbers [type]; artists' watercolor 
saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; 
cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints 
[engravings]; labels of paper or cardboard.

Cl.18;Leather and imitations of leather; animal skins; luggage and carrying bags; umbrellas and parasols; walking 
sticks; whips, harness and saddlery; collars, leashes and clothing for animals; mountaineering sticks; slings for carrying 
infants; luggage tags; pocket wallets; saddlecloths for horses; business card cases; reins; reins for guiding children; 
sling bags for carrying infants; harness fittings; credit card cases [wallets]; parts of rubber for stirrups; chamois leather, 
other than for cleaning purposes; umbrellas; parasols; saddlery; frames for umbrellas or parasols; handbag frames; card 
cases [notecases]; cases of leather or leatherboard; valves of leather; whips; imitation leather; leather, unworked or semi-
worked; leatherboard; casings, of leather, for springs; umbrella rings; hat boxes of leather; boxes of leather or 
leatherboard; boxes of vulcanized fibre; boxes of vulcanized fiber; purses; chain mesh purses; fastenings for saddles; 
butts [parts of hides]; saddle trees; bags [envelopes, pouches] of leather, for packaging; moleskin [imitation of leather]; 
travelling sets [leatherware]; knee-pads for horses; muzzles; halters; vanity cases, not fitted; leather thread; furniture 
coverings of leather; clothing for pets; covers for animals; trimmings of leather for furniture; collars for animals; hiking 
sticks; conference folders; music cases; goldbeaters' skin; cat o' nine tails; leather leashes; pads for horse saddles; 
horseshoes; girths of leather; horse blankets; garment bags for travel; shoulder belts [straps] of leather; briefcases; 
traces [harness]; fur; randsels [Japanese school satchels]; haversacks; leather straps; straps for soldiers' equipment; 
harness straps; straps for skates; straps of leather [saddlery]; chin straps, of leather; stirrup leathers; umbrella handles; 
walking stick handles; suitcase handles; grips for holding shopping bags; rucksacks; travelling bags; riding saddles; net 
bags for shopping; umbrella or parasol ribs; stirrups; bags for climbers; tool bags, empty; handbags; beach bags; 
saddlebags; compression cubes adapted for luggage; bags for sports; bags for campers; shopping bags; wheeled 
shopping bags; school satchels; bags; pouch baby carriers; travelling trunks; trunks [luggage]; nose bags [feed bags]; 
bridoons; umbrella sticks; walking stick seats; tefillin [phylacteries]; bits for animals [harness]; bridles [harness]; harness 
for animals; key cases; horse collars; suitcases; motorized suitcases; suitcases with wheels; valises; attaché cases; 
covers for horse saddles; umbrella covers; kid; curried skins; cattle skins; leather laces; blinkers [harness]; labels of 
leather; game bags [hunting accessories].

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs 
and sponges; brushes, except paintbrushes; material for brush-making; articles for cleaning purposes; glass, unworked 
or semi-worked, except building glass; glassware, porcelain and earthenware; autoclaves, non-electric, for cooking; 
pressure cookers, non-electric; indoor aquaria; wine aerators; buckets; pails; cookie jars; candle jars [holders]; china 
ornaments; dishes; paper plates; vegetable dishes; saucers; mugs; candy boxes; bottles; demijohns; busts of porcelain, 
ceramic, earthenware, terra-cotta or glass; vases; epergnes; fruit cups; inflatable bath tubs for babies; bird baths; baby 
baths, portable; plungers for clearing blocked drains; waffle irons, non-electric; coolers [ice pails]; mop wringer buckets; 
buckets made of woven fabrics; whisks, non-electric, for household purposes; cooking skewers of metal; cooking pins of 
metal; towel rails and rings; clothing stretchers; stretchers for clothing; hair for brushes; horsehair for brush-making; 
birdcages; funnels; carpet beaters [hand instruments]; signboards of porcelain or glass; candle extinguishers; heads for 
electric toothbrushes; flower pots; chamber pots; glue-pots; cruets; decanters; large-toothed combs for the hair; combs 
for animals; tea cosies; abrasive sponges for scrubbing the skin; make-up sponges; sponges for household purposes; 
toilet sponges; sponge holders; stands for portable baby baths; toothpick holders; soap holders; table napkin holders; 
holders for flowers and plants [flower arranging]; tea bag rests; shaving brush stands; toilet paper holders; soap 
dispensers; toilet paper dispensers; plug-in diffusers for mosquito repellents; ironing boards; cutting boards for the 
kitchen; bread boards; washing boards; crushers for kitchen use, non-electric; strainers for household purposes; smoke 
absorbers for household purposes; containers for household or kitchen use; kitchen containers; glass jars [carboys]; 
heat-insulated containers; heat-insulated containers for beverages; thermally insulated containers for food; glass flasks 
[containers]; closures for pot lids; chamois leather for cleaning; toothpicks; ceramics for household purposes; majolica; 
works of art of porcelain, ceramic, earthenware, terra-cotta or glass; brush goods; kitchen grinders, non-electric; cleaning 
instruments, hand-operated; cabarets [trays]; stew-pans; covers, not of paper, for flower pots; shaving brushes; make-up 
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brushes; basting brushes; cages for household pets; baking mats; ladles for serving wine; polishing leather; hot pots, not 
electrically heated; glass bulbs [receptacles]; boot trees [stretchers]; shoe trees [stretchers]; napkin rings; poultry rings; 
rings for birds; coin banks; piggy banks; bread baskets for household purposes; baskets for household purposes; waste 
paper baskets; feeding troughs; mangers for animals; lunch boxes; tea caddies; washtubs; earthenware saucepans; 
mess-tins; cauldrons; coffee percolators, non-electric; coffeepots, non-electric; coffee grinders, hand-operated; fused 
silica [semi-worked product], other than for building; beer mugs; tankards; rat traps; pot lids; aquarium hoods; butter-
dish covers; dish covers; cheese-dish covers; buttonhooks; reusable ice cubes; pitchers; perfume burners; watering 
cans; fly traps; insect traps; ice cream scoops; mixing spoons [kitchen utensils]; basting spoons [cooking utensils]; pie 
servers; cosmetic spatulas; spatulas for kitchen use; litter boxes for pets; butter dishes; polishing materials for making 
shiny, except preparations, paper and stone; tablemats, not of paper or textile; noodle machines, hand-operated; lint 
removers, electric or non-electric; polishing apparatus and machines, for household purposes, non-electric; pepper mills, 
hand-operated; mills for household purposes, hand-operated; feather-dusters; brooms; isothermic bags; confectioners' 
decorating bags [pastry bags]; bowls [basins]; mosaics of glass, not for building; saucepan scourers of metal; soap 
boxes; mouse traps; cooking pot sets; nozzles for watering cans; pouring spouts; cake decorating tips and tubes; 
nozzles for watering hose; fitted picnic baskets, including dishes; toilet cases; floss for dental purposes; fiberglass 
thread, other than for textile use; cookie [biscuit] cutters; pastry cutters; sprinklers; syringes for watering flowers and 
plants; cotton waste for cleaning; wool waste for cleaning; cleaning tow; cold packs for chilling food and beverages; 
chopsticks; cocktail stirrers; food steamers, non-electric; pepper pots; oven mitts; kitchen mitts; barbecue mitts; gloves 
for household purposes; car washing mitts; polishing gloves; gardening gloves; pestles for kitchen use; plates to prevent 
milk boiling over; dripping pans; trays for household purposes; trays of paper, for household purposes; lazy susans; 
heaters for feeding bottles, non-electric; candelabra [candlesticks]; trivets [table utensils]; coasters, not of paper or 
textile; grill supports; gridiron supports; menu card holders; knife rests for the table; flat-iron stands; egg cups; abrasive 
pads for kitchen purposes; scouring pads; drinking troughs; serving ladles; powdered glass for decoration; pottery; pots; 
cooking pots; painted glassware; tableware, other than knives, forks and spoons; porcelain ware; earthenware; crystal 
[glassware]; cosmetic utensils; toilet utensils; trouser presses; tortilla presses, non-electric [kitchen utensils]; 
deodorizing apparatus for personal use; cruet sets for oil and vinegar; make-up removing appliances; spice sets; 
apparatus for wax-polishing, non-electric; bottle openers, electric and non-electric; glove stretchers; bootjacks; crumb 
trays; tie presses; potholders; clothes-pegs; glass stoppers; powder compacts; perfume vaporizers; powder puffs; 
dusting apparatus, non-electric; foam toe separators for use in pedicures; electric combs; combs; grills [cooking 
utensils]; sifters [household utensils]; drinking horns; shoe horns; candle rings; broom handles; salad bowls; place mats, 
not of paper or textile; sugar bowls; beaters, non-electric; egg separators, non-electric, for household purposes; services 
[dishes]; coffee services [tableware]; liqueur sets; tea services [tableware]; cooking mesh bags, other than for 
microwaves; sieves [household utensils]; cinder sifters [household utensils]; tea strainers; pipettes [wine-tasters]; siphon 
bottles for carbonated water; rolling pins, domestic; frying pans; steel wool for cleaning; currycombs; blenders, non-
electric, for household purposes; scoops for household purposes; fruit presses, non-electric, for household purposes; 
drinking straws; straws for drinking; salt cellars; drinking vessels; vessels of metal for making ices and iced drinks; 
refrigerating bottles; bulb basters; cups of paper or plastic; glasses [receptacles]; drinking glasses; statues of porcelain, 
ceramic, earthenware, terra-cotta or glass; figurines of porcelain, ceramic, earthenware, terra-cotta or glass; glass for 
vehicle windows [semi-finished product]; plate glass [raw material]; opal glass; opaline glass; glass incorporating fine 
electrical conductors; enamelled glass, not for building; glass wool, other than for insulation; vitreous silica fibers, other 
than for textile use; fiberglass, other than for insulation or textile use; mortars for kitchen use; portable cool boxes, non-
electric; soup bowls; drying racks for laundry; rotary washing lines; basins [receptacles]; table plates; disposable table 
plates; graters for kitchen use; insulating flasks; indoor terrariums [plant cultivation]; indoor terrariums [vivariums]; cloth 
for washing floors; polishing cloths; cloths for cleaning; dusting cloths [rags]; furniture dusters; urns; aerosol 
dispensers, not for medical purposes; wax-polishing appliances, non-electric, for shoes; water apparatus for cleaning 
teeth and gums; electric devices for attracting and killing insects; watering devices; utensils for household purposes; 
kitchen utensils; cooking utensils, non-electric; coffee filters, non-electric; flasks; hip flasks; drinking bottles for sports; 
molds [kitchen utensils]; cake moulds; ice cube molds; cookery moulds; deep fryers, non-electric; comb cases; bread 
bins; fly swatters; teapots; kettles, non-electric; cups; garlic presses [kitchen utensils]; ironing board covers, shaped; tea 
infusers; glass bowls; mops; mop wringers; cocktail shakers; corkscrews, electric and non-electric; animal bristles 
[brushware]; pig bristles for brush-making; dishwashing brushes; ski wax brushes; brushes for cleaning tanks and 
containers; lamp-glass brushes; horse brushes; scrubbing brushes; toothbrushes; toothbrushes, electric; carpet 
sweepers; brushes for footwear; tar-brushes, long handled; toilet brushes; electric brushes, except parts of machines; 
brushes; eyebrow brushes; nail brushes; eyelash brushes; nutcrackers; ice tongs; salad tongs; sugar tongs; decanter 
tags; nest eggs, artificial; boxes for dispensing paper towels; dustbins; window-boxes; boxes of glass.

Cl.24;Textiles and substitutes for textiles; household linen; curtains of textile or plastic; frieze [cloth]; banners of textile 
or plastic; velvet; diapered linen; bath linen, except clothing; bed linen; table linen, not of paper; cot bumpers [bed linen]; 
buckram; fustian; sleeping bag liners; felt; bunting of textile or plastic; gauze [cloth]; damask; jersey [fabric]; table 
runners, not of paper; drugget; shower curtains of textile or plastic; net curtains; zephyr [cloth]; canvas for tapestry or 
embroidery; bolting cloth; baby buntings; crepe [fabric]; crepon; marabouts [cloth]; furniture coverings of textile; fabrics 
for textile use; filtering materials of textile; wall hangings of textile; non-woven textile fabrics; plastic material [substitute 
for fabrics]; textile material; tablemats of textile; sleeping bags; sleeping bags for babies; moleskin [fabric]; muslin fabric; 
pillowcases; mattress covers; bed blankets; blankets for household pets; brocades; diaper changing cloths for babies; 
handkerchiefs of textile; travelling rugs [lap robes]; coasters of textile; bed valances; linings [textile]; hat linings, of 
textile, in the piece; curtain holders of textile material; bed covers; bed covers of paper; furniture coverings of plastic; 
towels of textile; hemp cloth; gummed cloth, other than for stationery purposes; printers' blankets of textile; cloth; door 
curtains; sheets [textile]; eiderdowns [down coverlets]; bath mitts; shrouds; glass cloths [towels]; cloths for removing 
make-up; face towels of textile; place mats of textile; table napkins of textile; mosquito nets; calico; oilcloth for use as 
tablecloths; tablecloths, not of paper; billiard cloth; taffeta [cloth]; ticks [mattress covers]; tick [linen]; lingerie fabric; 
fabric, impervious to gases, for aeronautical balloons; jute fabric; fabric for footwear; ramie fabric; esparto fabric; rayon 
fabric; fiberglass fabrics for textile use; adhesive fabric for application by heat; linen cloth; upholstery fabrics; hemp 
fabric; lining fabric for footwear; traced cloth for embroidery; chenille fabric; printed calico cloth; knitted fabric; cotton 
fabrics; silk fabrics for printing patterns; woollen cloth; elastic woven material; fabric; fabric of imitation animal skins; 
haircloth [sackcloth]; cheese cloth; tulle; flags of textile or plastic; flannel [fabric]; trellis [cloth]; covers for cushions; 
fitted toilet lid covers of fabric; covers [loose] for furniture; pillow shams; cheviots [cloth]; silk [cloth]; labels of textile.

Cl.25;Clothing, footwear, headgear; wimples; bandanas [neckerchiefs]; underwear; sweat-absorbent underwear; berets;
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overalls; boas [necklets]; teddies [underclothing]; boxer shorts; ankle boots; ski boots; boots for sports; breeches for 
wear; trousers; football boots; brassieres; valenki [felted boots]; collars [clothing]; detachable collars; shirt yokes; veils 
[clothing]; gabardines [clothing]; galoshes; neckties; ascots; leggings [leg warmers]; gaiters; boot uppers; corselets; 
jerseys [clothing]; vests; sports jerseys; hosiery; heels; hoods [clothing]; hat frames [skeletons]; pockets for clothing; 
neck scarfs [mufflers]; kimonos; visors [headwear]; cap peaks; tights; slips [underclothing]; combinations [clothing]; wet 
suits for water-skiing; bodices [lingerie]; corsets [underclothing]; suits; bathing suits; masquerade costumes; beach 
clothes; leotards; jackets [clothing]; stuff jackets [clothing]; fishing vests; leggings [trousers]; liveries; camisoles; sports 
singlets; cuffs; short-sleeve shirts; mantillas; coats; sleep masks; furs [clothing]; mittens; miters [hats]; muffs [clothing]; 
footmuffs, not electrically heated; heelpieces for footwear; bibs, not of paper; bibs, sleeved, not of paper; fur stoles; 
hairdressing capes; ear muffs [clothing]; socks; sweat-absorbent socks; beach shoes; sports shoes; paper clothing; 
outerclothing; ready-made clothing; motorists' clothing; cyclists' clothing; clothing for gymnastics; clothing of imitations 
of leather; clothing of leather; waterproof clothing; uniforms; fittings of metal for footwear; maniples; overcoats; panties; 
parkas; pelerines; gloves [clothing]; ski gloves; pajamas; bathing trunks; shirt fronts; scarfs; pocket squares; dresses; 
headbands [clothing]; garters; sock suspenders; stocking suspenders; ready-made linings [parts of clothing]; dress 
shields; soles for footwear; braces for clothing [suspenders]; half-boots; lace boots; sweaters; pullovers; jumpers 
[pullovers]; ponchos; girdles; belts [clothing]; money belts [clothing]; layettes [clothing]; non-slipping devices for 
footwear; heelpieces for stockings; welts for footwear; chasubles; shirts; wooden shoes; sandals; bath sandals; boots; 
jumper dresses; saris; sarongs; footwear uppers; inner soles; albs; bath slippers; togas; knitwear [clothing]; underpants; 
gymnastic shoes; slippers; shoes; skull caps; turbans; aprons [clothing]; judo uniforms; karate uniforms; tee-shirts; 
dressing gowns; bath robes; top hats; tips for footwear; stockings; sweat-absorbent stockings; shawls; caps [headwear]; 
paper hats [clothing]; shower caps; bathing caps; sashes for wear; studs for football boots; hats; babies' pants 
[underwear]; trouser straps; pelisses; esparto shoes or sandals; skirts; petticoats; skorts.

Cl.28;Games and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas trees; 
arcade video game machines; video game machines; gaming machines for gambling; amusement machines, automatic 
and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch cards for 
playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding bottles; 
tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; dumb-
bells; gyroscopes and flight stabilizers for model aircraft; clay pigeons [targets]; punching bags; bite sensors [fishing 
tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' houses; dominoes; 
swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; sailboards; chessboards; 
checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; swimming jackets; ascenders 
[mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys for pets; stuffed toys; plush toys;
toy mobiles; novelty toys for playing jokes; toys; portable games and toys incorporating telecommunication functions; 
parlor games; board games; ring games; games; building games; toy imitation cosmetics; swimming pool air floats; 
kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; playing cards; fairground 
ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues; golf clubs; hockey 
sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' rooms; controllers for game consoles; 
controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski 
bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; rhythmic 
gymnastics ribbons; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; toy models; 
hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; toy putty; matryoshka 
dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic targets; scale 
model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard table cushions; knee 
guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; pumps specially adapted 
for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; pachinkos; baseball gloves; 
boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; fencing gauntlets; pinatas; toy 
pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; protective films adapted for screens for 
portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; Christmas tree stands; sole 
coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; swimming belts; decoys for
hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles [toys]; divot repair tools [golf 
accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; surfboard leashes; harness for 
sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; rollers for stationary exercise 
bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters [toys]; sleds [sports articles];
bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite indicators [fishing tackle]; slot 
machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' harness; fishing tackle; artificial 
snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay pigeon traps; billiard tables; 
coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; cricket bags; golf bags, with or 
without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for physical exercises; men's 
athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except illumination articles and 
confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; bowling apparatus and 
machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; party poppers [party novelties]; 
Christmas crackers [party novelties]; bags especially designed for skis and surfboards; marbles for games; billiard balls; 
playing balls; play balloons; paintballs [ammunition for paintball guns] [sports apparatus]; snow globes; chess games; 
checkers [games]; poles for pole vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports 
articles]; chest expanders [exercisers].
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Priority claimed from 17/07/2017; Application No. : 302017000080805 ;Italy 

3980177    28/12/2017
[International Registration No. : 1427223]
TONDELLI S.R.L.

Via B. Franklin, 5/a I-41012 Carpi (MO) Italy

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.20;Furniture, mirrors, picture frames; unworked or semi-worked bone, horn, whalebone or mother-of-pearl; shells; 
meerschaum; yellow amber; containers, not of metal, for storage or transport; corner beads (non-metallic -) for furniture, 
showcases, clothes hangers, clothes stands [furniture] and clothes hooks, wardrobes, tables, chairs, writing desks, 
armchairs, divans, cushions, bassinets, chests of drawers, bedside cabinets, chaise longue, baskets, not of metal, 
dressers, non-metallic chests, table centrepieces [ornaments] made of wood, crates and pallets, non-metallic, bottle 
crates [other than of metal], bolsters; settees; beds, mattresses, pillows, bed bases; curtain hooks; curtain rings; curtain 
rails; curtain rollers; curtain rods; slatted indoor blinds, Austrian blinds, roller blinds for indoors, non-metallic blinds 
[slatted] for internal use, wooden blinds, polyvinyl chloride blinds [for indoors], window blinds [for indoors], window 
blinds made of wood [for indoors], thermal blinds [for indoors], vertical blinds [for indoors], bead curtains for decoration, 
bamboo curtains, paper blinds, bead curtains, interior textile window blinds, indoor blinds [roller], Venetian blinds, 
horizontal Venetian blinds [for indoors] for windows, horizontal Venetian blinds [for indoors] for doors, metal indoor 
window blinds, blinds of reed, rattan or bamboo, indoor window shades [furniture], slatted indoor blinds for protection 
against light, blackout blinds [slatted, for indoors], blackout blinds [for indoors]; statues, figurines, works of art and 
ornaments and decorations, made of wood, wax, plaster or plastic; portable exhibition panelling for display purposes, 
keyboards for hanging keys, display panels for sales environments, display panels for exhibition environments, self 
adhesive display panels, display panels in the nature of furniture, decorative wooden panels [furniture], furniture 
partitions of wood, dividing panels, panels being parts of furniture, screens [furniture] for use as room dividers in offices, 
screens for fireplaces [furniture], screens; shelves, hand fans; umbrella stands; display boards.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and software; architectural design for interior decoration; design of interior and exterior decor; 
design services of furniture; interior design; research and development of new products (services for others); advisory 
services relating to interior design; design services; design of indoor and outdoor furnishings; commercial art design; 
industrial design.
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3980252    26/06/2018
[International Registration No. : 1427600]
Beijing Gridsum Technology Co., Ltd.

8th Fl., Jadepalace Hotel, 76 Zhichun Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; optical discs; computer; computer programs [downloadable software]; 
computer software, recorded; computer peripheral devices; network communication equipment; learning machine; 
computer operating programs, recorded; recorded computer programs [programs].

Cl.42;Technical research; computer virus protection services; data conversion of computer programs and data [not 
physical conversion]; rental of computer software; computer software design; maintenance of computer software; 
computer software consultancy; computer system analysis; providing search engines for the internet; creating and 
maintaining web sites for others.
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3980258    02/08/2018
[International Registration No. : 1427958]
B&K Industries UG (haftungsbeschränkt) & Co. KG

Ortnergasse 9 93047 Regensburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products being additives for cement; Mortar mixtures (chemical preparations); Chemical additives for 
mortars; Additives (Chemical-) for cement; Oxides of metal; Additives for use in mixing cement.

Cl.19;Building materials, not of metal; Mortar; Mortar for building; Materials for making and coating roads; Cement; 
Cements for building.
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Priority claimed from 03/11/2017; Application No. : 4401531 ;France 

3980275    30/04/2018
[International Registration No. : 1427964]
JOËL BLOMET

Moulin de Verville, F-95760 VALMONDOIS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
Chemical substances, chemical materials and chemical products; Detergents for manufacturing and industrial use.

Cl.3;Cosmetic products or products for skin care; Perfuming and cleaning preparations; abrasives; Products for 
cleaning; products for cleaning by absorption and neutralization for floors, surfaces or materials in the event of accidental
spills of aggressive or hazardous liquids.

Cl.5;Disinfectants; pharmaceutical, veterinary or sanitary products.
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3980338    24/04/2018
[International Registration No. : 1427164]
Buydeem Technology (SHENZHEN) Co., Ltd.

8/F, Block A7, Nanshan Zhiyuan, 1001 Xueyuan Boulevard, Taoyuan Subdistrict, Nanshan District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.5;Chinese medicine; vitamin preparations; cod liver oil; medicinal drinks; royal jelly for pharmaceutical purposes; 
medicinal tea; antibacterial handwashes; thermal water; dietary fiber; Chinese medicine, namely, medlars.

Cl.7;Mixing machines; food processors, electric; kitchen grinders, electric; crushers for kitchen use, electric; blenders, 
electric, for household purposes; whisks, electric, for household purposes; fruit presses, electric, for household 
purposes; coffee grinders, other than hand-operated; domestic meat cutters, namely, electric food slicers; electric milking 
machines for household use, namely, soybean milk makers.

Cl.11;Water purification installations; autoclaves, electric, for cooking; blankets, electric, not for medical purposes; air 
purifying apparatus and machines; air driers; grills [cooking applicances]; cooking apparatus and installations; air 
reheaters; radiators, electric; electric appliances for making yogurt; hot air ovens; fans [air-conditioning]; refrigerating 
chambers; kitchen ranges [ovens]; hot plates; bread-making machines; coffee machines, electric; water heaters; bread 
baking machines; heating apparatus, electric; steam generating installations; water dispensers, namely, heating 
apparatus for dispensing hot water; kettles, electric; food steamers, electric.

Cl.29;Charcuterie; dried conches; dried scallops; fish-based foodstuffs; vegetables, dried; edible dried flowers; dried 
edible mushrooms; dried lychees; dried haw slices; nuts, prepared; dried jujubes; dried longans; eggs; fruit, preserved; 
almonds, ground; sea-cucumbers, not live; soups; vegetable soup preparations; preparations for making soup; butter; 
jams; peanut butter; cream [dairy products]; cheese; milk products; milk tea [milk predominating]; yogurt; fruit-based 
snack food; dried fruits and vegetables.

Cl.30;Starch for food; flour; yeast; cereal preparations; ketchup [sauce]; dressings for salad; coffee flavorings; coffee; 
cocoa beverages with milk; chocolate sauce; cocoa; coffee beverages with milk; cocoa-based beverages; chocolate-
based beverages; tea; tea-based beverages; fermented glutinous rice; corn flour; flowers or leaves for use as tea 
substitutes; sweetmeats; bean meal; bread; biscuits; pastries; honey; royal jelly; lotus root starch; chips [cereal products]. 
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Priority claimed from 18/07/2017; Application No. : 30 2017 017 806 ;Germany 

3980351    05/09/2017
[International Registration No. : 1427295]
Andreas Stihl AG & Co. KG

Badstrasse 115 71336 Waiblingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Chainsaws with parts, spare parts and accessories, in particular saw chains, guide bars, chain sprockets, clutches, 
carburettors, oil pumps, ignition systems, mufflers, cylinders, air filters, pistons and crankshafts; power-operated pole 
pruners; power-operated underwood clearing saws; poweroperated brushcutters and trimmers; power-operated lawn 
edgers; power-operated hedge trimmers; power-operated earth augers; power- operated mistblowers for agricultural and 
forestry purposes; power-operated sprayers for agricultural and forestry purposes; power-operated blowers; vacuum 
shredders; cultivators; machines and power-operated equipment for use in agriculture and forestry; harvesting 
machinery, harvesting equipment [machines]; sharpeners for saw chains; filing apparatus for saw chains; mechanical 
maintenance kits for saw chains and guide bars; cutting-off machines; cart for cutting-off machines; high-pressure 
cleaners; cleaning devices; sweepers; water pumps; generators; drilling machines; gardening equipment [machines]; 
machines for cutting concrete and stone [machines]; suction cleaning apparatus with parts, spare parts and accessories; 
electric and gasoline powered portable agricultural, gardening, forestry and construction machines and apparatus; 
shredders and chippers; motor hoes; ploughs; lawn mowers; front mowers; ride-on lawn mowers; mulchers; lawn 
scarifiers; robotic mowers with accessories and spare parts; all of the aforementioned goods with parts, spare parts and 
accessories; solar power systems [generators].

Cl.9;Hand tools for measuring; measuring apparatus, namely callipers; apparatus, devices and instruments for 
conducting, distributing, transforming, accumulating, regulating or controlling electricity as well as charging and 
discharging electrical energy storage devices as well as parts and components of the aforesaid apparatus, devices and 
instruments; battery testers; solar cells and installations consisting thereof; computer programs and software 
applications, including software applications for mobile devices such as programmable telephones and tablets in 
particular for data collection, transfer, storage and processing; computer programs and software applications, including 
software applications for mobile devices such as programmable telephones and tablets for accessing online login portals 
for customers; software for accessing, browsing and searching online databases; web application software (web apps); 
application software (apps) for mobile and stationary terminals; electronic databases; electronically stored data; 
computers; computer systems; networks consisting of computers, IoT devices (Internet of Things), communication hubs 
or telecommunication apparatus; software for computer networks; computer hardware; computer peripherals; devices for 
collecting, transferring, storing and processing data as well as parts of such devices; apparatus for recording, editing, 
processing, sending, receiving and displaying signals, data, images and sounds; electronic and electromagnetic data 
carriers; programmed machine-readable data carriers of all kinds; magnetic data media, namely magnetic tapes, magnetic 
discs, magnetic plates and magnetic cards; video cameras; display screens; loudspeakers; positioning and navigation 
instruments; communication apparatus, in particular communication hubs; telecommunication apparatus, in particular for 
connecting to databases and the internet; transmitters and receivers; radio controls; sensors; detectors; repeaters; 
transformers; computer hardware modules for use with the Internet of Things; computer software for use with the Internet 
of Things; mini-sensors with microcontrollers; computer games, for use with an external screen or monitor; computer 
game software; computer game hardware, for use with an external screen or monitor; computer game software 
downloaded from the Internet or recorded on discs, cassettes, tapes, CD-Roms, DVDs; interactive software; mouse pads; 
measuring apparatus worn on the body; protective clothing; protective clothing with sensors; protective boots; protective 
shoes; protective gloves; head protection/hard hats; eye protection/goggles; face protection/face masks/face shields.

Cl.10;Ear defenders.

Cl.35;Retail and wholesale services relating to fuels, lubricants and greases, chainsaws with parts, spare parts and 
accessories, including saw chains, guide bars, chain sprockets, clutches, carburettors, oil pumps, ignition systems, 
mufflers, cylinders, air filters, pistons and crankshafts, power-operated pole pruners, power-operated underwood clearing 
saws, poweroperated brushcutters and trimmers, power-operated lawn edgers, power- operated hedge trimmers, power-
operated earth augers, power-operated mistblowers for agricultural and forestry purposes, power-operated sprayers for 
agricultural and forestry purposes, power-operated blowers, vacuum shredders, cultivators, machines and power-
operated equipment for use in agriculture and forestry, harvesting machinery, harvesting equipment, sharpeners for saw 
chains, filing tools for saw chains, mechanical maintenance kits for saw chains and guide bars, cutting-off machines, 
carts for cutting-off machines, high-pressure cleaners, cleaning devices, sweepers, water pumps, generators, drilling 
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machines, gardening equipment, machines for cutting concrete and stone, electric and gasoline powered portable 
implements and tools for use in agriculture, forestry and the construction industries as well as for recreation and 
gardening, shredders and chippers, tillers/motor hoes, ploughs, lawn mowers, front mowers, ride-on lawn mowers, 
mulchers, lawn scarifiers, robotic mowers with spare parts and accessories as well as parts, spare parts and accessories 
for all aforesaid goods, hand-operated tools and implements for use in the agriculture, forestry and construction 
industries as well as for cleaning, recreation and gardening, hand tools for marking, hand tools for measuring, servicing 
tools for saw chains and guide bars, hand saws, pruning saws, bow saws, telescopic saws, folding saws, shears, pruning 
shears, hedge shears, secateurs, averruncators, axes and hatchets, wedges, barking irons, grindstones and whetstones, 
felling levers, hand hookaroons, cant hooks, pulp hooks, drag hooks, hand pulp tongs, hammers, callipers, sharpening 
tools for saw chains, files, rivet spinners for saw chains, rivet breakers, suction cleaning apparatus/vacuum cleaners with 
parts, spare parts and accessories, apparatus, devices and instruments for conducting, distributing, transforming, 
accumulating, regulating or controlling electricity as well as charging and discharging electrical energy storage devices 
as well as parts and components of the aforesaid apparatus, devices and instruments, battery testers, solar cells and 
solar generators, computer programs and software applications, including software applications for mobile devices such 
as programmable telephones and tablets in particular for data collection, transfer, storage and processing, computer 
programs and software applications, including software applications for mobile devices such as programmable 
telephones and tablets for accessing online login portals for customers, software for accessing, browsing and searching 
online databases, web application software (web apps), application software (apps) for mobile and stationary terminals, 
electronic databases, electronically stored data, computers, computer systems, computer networks, computer hardware, 
peripherals adapted for use with computers, devices for data collection, transfer, storage and processing as well as parts 
thereof, apparatus for recording, editing, processing, sending, receiving and displaying signals, data, images and sounds, 
electronic and electromagnetic data carriers, programmed machine-readable data carriers of all kinds, magnetic data 
media, namely magnetic tapes, magnetic discs and magnetic cards, video cameras, display screens, loudspeakers, 
positioning and navigation instruments, communication apparatus, in particular communication hubs, telecommunication 
apparatus, in particular for connecting to databases and the internet, transmitters and receivers, radio controls, sensors, 
detectors, repeaters, transformers, vacuum cleaners with parts, spare parts and accessories, IoTdevices (Internet of 
Things), mini-sensors with microcontrollers, computer games, for use with an external screen or monitor, computer game 
software, computer game hardware, for use with an external screen or monitor, computer game software downloaded 
from the internet or recorded on discs, cassettes, tapes, CD-Roms, DVDs, interactive software, mouse pads, measuring 
apparatus worn on the body, printed matter, cardboard packaging and boxes, stickers, printing blocks and print 
templates, plastic bags, blister packs, labels of plastic and paper, paper, cardboard and goods made of these materials, 
printed material, bookbinding material, photographs, stationery, adhesives for paper and stationery or for household 
purposes, artists' materials, brushes, typewriters and office requisites (except furniture), teaching materials (except 
apparatus), plastic materials for packaging, printing fonts, printing blocks, leather and imitations of leather as well as 
goods made thereof, animal skins ancl hides, trunks and travelling bags, umbrellas, parasols and walking sticks, whips, 
harness and saddlery, protective work clothing, protective clothing with sensors, working boots, working shoes, working 
gloves, head protection/hard hats, eye protection/goggles, ear defenders, protective face protection/face masks/shields, 
clothing, footwear, headgear, games, toys, gymnastic and sporting articles, decorations for Christmas trees, electronic 
games, pocket computer games; business advisory and information services, in particular with regard to appointment 
scheduling, bookkeeping, equipment utilization and the recording of working hours; compilation and systemization of 
information and data in databases.

Cl.38;Telecommunications, in particular in connection with internet platforms; providing access to platforms and 
portals on the Internet; telecommunications by means of platforms and portals on the Internet; services for the transfer of 
data and information to computers, including portable notebooks and mobile devices, including telephones and tablets; 
electronic transmission of data via a global communications network; providing access to interactive databases; 
providing access to customer login portals; providing user access to a global computer network; communications by 
computer terminals; transmission of electronic mail and data to computers, including portable notebooks and mobile 
devices, including telephones and tablets; providing access to data and information in an electronic database.

Cl.42;Programme design service; programming of computer software; implementation, rental, updating, outsourcing 
and maintenance of computer programs and software; writing software for operating and control systems; hosting and 
hosting services; services of an application service provider [ASP]; Internet services, namely preparation and provision of
data and information on the internet about the development, writing, programming, implementation, mode of operation, 
production, dissemination, application, use, functioning, execution, modification, maintenance, rental, updating, design 
and outsourcing of computer programs and software; electronic storage services; providing virtual computer systems 
through cloud computing; software as a service [SaaS]; technical consultancy services; technological services relating to 
sensor, regulation and control systems; technical planning of gardens, technical consulting in the field of horticulture, 
forestry, agriculture and construction.
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Priority claimed from 01/12/2017; Application No. : 017552811 ;European Union 

3980659    01/06/2018
[International Registration No. : 1428359]
Schmodel Limited

8 Shepherd Market London W1J 7JY United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; perfumes; eaux de parfum; cologne; scented toilet waters; eaux de toilette; cosmetics, namely
cosmetics for skin care, cosmetic creams, cosmetic lotions, beauty masks, exfoliating gels for skincare, nailcare 
products; cosmetics kits; cosmetic lotion soaked towels; bath cosmetic preparations; toiletries, namely face milk and 
lotions, soaps, small soaps, perfumed shower gels, shampoos, conditioners and hair masks; hair lotions; hair gels and 
hairsprays; deodorants [perfumery]; spray for freshening the breath; non-medicinal toothpastes; mouthwashes not for 
medical purposes; whitening teeth gels; massage gels other than for medical use; preparations of sunscreens and after 
sun cosmetics; make up and make-up removal products; shaving products; hair removal wax; oils for perfumery; 
essential oils; bases for flower perfumes; flower extracts [perfumery]; fragrant pot-pourris; scented wood; incense; room 
perfume sprays; room fragrances; perfumed stones and perfumed plaster (room fragrances); products for perfuming 
linen; fumigation products (perfume).

Cl.5;Food and dietetic substances for medical purposes; dietary supplements and dietary supplements made principally
of minerals; nutritional supplements; plant extracts for medical or pharmaceutical purposes; medicinal infusions; herbal 
teas; micronutrient preparations for human consumption; medicinal preparations for hair growth or for dandruff 
treatment; disinfecting hand wash; disinfectant soaps; medicated shampoos; serums; moist paper hand towels 
impregnated with a pharmaceutical lotion; plasters; materials for dressings; balms for medical purposes; lotions for 
pharmaceutical purposes; dietetic beverages for medical use; odour neutralizing preparations for clothing and textiles; air
deodorizers; air purifying preparations.

Cl.9;Software; recruitment software; application software; application software for smartphones, mobile phones, tablets 
and other electronic devices; software for mobile phones and other electronic devices; push notification software; 
downloadable computer software; computer software for optimization, analysis, segmentation, hosting and transmission 
of electronic data; commercial analysis software; eyewear; glasses, sunglasses, sports glasses; frames for glasses; 
contact lenses; glasses cases, contact lens cases.

Cl.14;Jewellery and jewellery items; jewellery (precious or not); earrings, bracelets, chain bracelets, chains and small 
chains, necklaces, medals and pendants; charms for key rings; fastening rings in precious metals for keys; keychains 
[fastening rings with charm or trinket]; jewellery boxes; horological and chronometric instruments; watches; cuff links, tie 
clips, tie pins.

Cl.18;Leather and imitations of leather; luggage; leather goods, namely handbags, leather shoulder straps, bags with 
handles, trunks and suitcases, luggage, purses, briefcases, small pochettes [handbags], pochettes for packaging; 
briefcase [leatherware], briefcase [leather goods], leather wallet; traveling bags for clothing; vanity cases sold empty; 
vanity cases, not fitted; umbrellas, parasols and walking sticks; umbrella sheaths.

Cl.25;Clothing for men, ladies, children; lingerie, underwear, stockings, pantyhose, bras, underpants, corsets, pajamas, 
dressing gowns, pullovers, knitwear [skirts], skirts, dresses, shorts, coats, shirts, shawls, scarves, belts (clothing), gloves 
(clothing), hats, headgear, caps (headgear); socks, tights; footwear (with the exception of orthopedic footwear), slippers, 
swimwear; clothing for the practice of sports (except diving); waterproof jacket and pants sets; waterproof jacket and 
trouser sets.

Cl.27;Yoga mats; gymnastics mats; mats; doormats; floor coverings; carpet underlay; carpet underlining.

Cl.29;Prepared meals consisting primarily of meat, fish, poultry or vegetables.

Cl.30;Prepared meals consisting primarily of grains and rice; foods based on oats; semolina, couscous, tabouleh, 
pasta, noodles, rice, risotto, flours, cake batters, pie mix, baking powders, food flavoring, flavoring for beverages and 
cakes other than essential oils, flavored mix for food purposes, thickeners for food cooking, natural sweeteners, 
seasonings, vinegars, preserved vegetable herbs (seasonings), condiments, spices, capers, bread crumbs, marinades; 
sauces, namely ketchup, mayonnaise, mustard, gravy [sauces], fruit coulis, tomato sauces, pasta sauces, pesto, and 
salad sauces; cocoa, chocolate; cocoa, chocolate or tea beverages; chocolate-based beverages with milk; crackers; 
oatmeal; dried cereal flakes; muesli; batter mix made from cereals; rice-based snacks; rice cakes; cereal bars; cereal 
based snack foods; rice pudding; bread; buns; rolls; crepes [food]; rusks; cookies; spoon biscuits (Boudoirs); cakes, 
waffles; gingerbread; chocolate decorations for cakes, cake frosting; pastries; petits fours and canapes (patisserie); 
grilled and popped corn (popcorn); ice creams; ice cream, edible ices, food sorbets, frozen yogurt (ice creams); 
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confectionery, sweets; honey; fondants (confectionery), desserts in the form of mousses [confectionery], chocolate 
mousse; almond paste; pralines.

Cl.32;Non-alcoholic beverages; mixed fruit or vegetable drinks (smoothies); vegetable juice [beverages]; fruit juice; 
non-alcoholic fruit drinks; fruit nectars; rice beverages, other than milk substitutes; soy beverages, other than milk 
substitutes; non-alcoholic beverages made from honey; water (drinks); table waters; mineral water; sparkling waters; 
lemonade; preparations for making drinks; syrups for drinks; soft drinks; frozen and part frozen drinks.

Cl.33;Alcoholic beverages except beers; alcoholic beverages containing fruits; pre-mixed alcoholic beverages other 
than beer based; fruit extracts with alcohol; liqueurs; wines.

Cl.35;Advertising; advertising, marketing and promotional services for businesses; business management; commercial 
administration; business consultancy services; business strategy services; promotional services; data management 
services; computerized file management; commercial data analysis services; recruitment agencies services; staff 
recruitment; provision of information about job and career opportunities by means of an online database; professional 
placement services; placement and staff recruitment; business networking services; career planning consultancy 
services; marketing and social media strategy consultancy; information and advice services regarding staff recruitment; 
providing social media marketing advice; assistance in business management and product commercialization within the 
framework of a franchise contract; dissemination of advertising matter [leaflets, prospectuses, prints, samples]; 
presentation of retail products on communication channels; fashion show organizations for advertising or commercial 
purposes; customer relationship management; retail, wholesale and online retail services connected with the sale of 
perfumery products, perfumes, eaux de parfum, cologne, scented toilet waters, eaux de toilette, cosmetics, namely 
cosmetics for skin care, cosmetic creams, cosmetic lotions, beauty masks, exfoliating gels for skincare, and nailcare 
products, cosmetics kits, cosmetic lotion soaked towels, bath cosmetic preparations; retail, wholesale and online retail 
services connected with the sale of toiletries, namely milky toiletry lotions, soaps, small soaps, perfumed shower gels, 
shampoos, conditioners, and hair masks, hair lotions, hair gels, hairsprays, deodorants [perfumery], spray for freshening 
the breath, non-medicinal toothpastes, mouthwashes not for medical purposes, whitening teeth gels, massage gels other 
than for medical use; retail, wholesale and online retail services connected with the sale of preparations of sunscreens 
and after sun cosmetics, make up and make-up removal products, shaving products, hair removal wax, oils for perfumery, 
essential oils, bases for flower perfumes, flower extracts [perfumery], fragrant pot-pourris, fragrant woods, incense, room 
spray, room fragrances, perfumed stones and perfumed plaster (room fragrances), products for perfuming linen, 
fumigation products (perfume); retail, wholesale and online retail services connected with the sale of food and dietetic 
substances for medical purposes, dietary supplements and dietary supplements made principally of minerals, nutritional 
supplements, plant extracts for medical or pharmaceutical purposes, medicinal infusions, herbal teas, micronutrient 
preparations for human consumption, medicinal preparations for hair growth or for dandruff treatment; retail, wholesale 
and online retail services connected with the sale of antibacterial products for hand washing, disinfectant soaps, 
medicated shampoos, serums, pharmaceutical lotion soaked towels, plasters, materials for dressings, balms for medical 
purposes, lotions for pharmaceutical purposes, dietetic beverages for medical use, clothing or textile deodorizing 
preparations, air fresheners, air purification products; retail, wholesale and online retail services connected with the sale 
of software, recruitment software, application software, application software for smartphones, mobile phones, tablets and 
other electronic devices, software for mobile phones and other electronic devices, push notification software, 
downloadable computer software, computer software for optimization, analysis, segmentation, hosting and transmission 
of electronic data, commercial analysis software; retail, wholesale and online retail services connected with the sale of 
eyewear, glasses, sunglasses, sports glasses, frames for glasses, contact lenses, glasses cases, contact lens cases; 
retail, wholesale and online retail services connected with the sale of jewellery and jewellery items, jewellery (precious or 
not), earrings, bracelets, chain bracelets, chains and small chains, necklaces, medals and pendants, charms for key rings, 
fastening rings in precious metals for keys, keychains [fastening rings with charm or trinket], jewellery boxes, horological 
and chronometric instruments, watches, cuff links, tie clips, tie pins; retail, wholesale and online retail services connected 
with the sale of leather and imitations of leather, luggage, briefcase [leatherware], briefcase [leather goods], leather wallet, 
traveling bags for clothing, vanity cases sold empty, vanity cases, not fitted, umbrellas, parasols and walking sticks, 
umbrella sheaths, leather goods, namely handbags, leather shoulder straps, bags with handles, trunks and suitcases, 
luggage, purses, briefcases, small pochettes [handbags], and pochettes for packaging; retail, wholesale and online retail 
services connected with the sale of clothing for men, ladies, and children, lingerie, underwear, stockings, pantyhose, 
bras, underpants, corsets, pajamas, dressing gowns, pullovers, knitwear [skirts], skirts, dresses, shorts, coats, shirts, 
shawls, scarves, belts (clothing), gloves (clothing), hats, headgear, caps (headgear), socks, tights, footwear (with the 
exception of orthopedic footwear), slippers; retail, wholesale and online retail services connected with the sale of 
swimwear, clothing for the practice of sports (except diving), waterproof jacket and pants sets, waterproof jacket and 
trouser sets, yoga mats, gymnastics mats, mats, doormats, floor coverings, carpet underlay, carpet underlining; retail, 
wholesale and online retail services connected with the sale of prepared meals, foods based on oats, semolina, couscous,
tabouleh, pasta, noodles, rice, risotto, flours, cake batters, pie mix, baking powders, food flavoring, flavoring for 
beverages and cakes other than essential oils, flavored mix for food purposes, thickeners for food cooking, natural 
sweeteners, seasonings, vinegars, preserved vegetable herbs (seasonings), condiments, spices, capers, bread crumbs, 
marinades; retail, wholesale and online retail services connected with the sale of sauces, namely ketchup, mayonnaise, 
mustard, gravy [sauces], fruit coulis, tomato sauces, pasta sauces, pesto, and salad sauces; retail, wholesale and online 
retail services connected with the sale of cocoa, chocolate, cocoa, chocolate or tea beverages, milk chocolate [drink], 
crackers, oatmeal, dried cereal flakes, muesli, batter mix made from cereals, rice-based snacks, rice cakes, cereal bars, 
cereal based snack foods, rice pudding, bread, buns, rolls, crepes [food], rusks, cookies, spoon biscuits (Boudoirs), 
cakes, waffles, gingerbread; retail, wholesale and online retail services connected with the sale of chocolate decorations 
for cakes, cake frosting, pastries, petits fours and canapes (patisserie), grilled and popped corn (popcorn), creams, ice 
cream, edible ices, food sorbets, frozen yogurt (ice creams), confectionery, sweets, honey, fondants (confectionery), 
desserts in the form of mousses [confectionery], chocolate mousse, fruit paste (confectionery), almond paste, pralines; 
retail, wholesale and online retail services connected with the sale of non-alcoholic beverages, mixed fruit or vegetable 
drinks (smoothies), vegetable juice [beverages], juice, non-alcoholic fruit drinks, fruit nectars, almond milk [drink], peanut 
milk (soft drinks), rice beverages, other than milk substitutes, soy beverages, other than milk substitutes; retail, wholesale
and online retail services connected with the sale of non-alcoholic beverages made from honey, water (drinks), table 
waters, mineral water, sparkling waters, lemonade, preparations for making drinks, syrups for drinks, soft drinks, sorbets 
and granites (drinks), alcoholic beverages except beers, alcoholic beverages containing fruits, pre-mixed alcoholic 
beverages other than beer based, fruit extracts with alcohol, liqueurs, wines.
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Cl.36;Real estate agency services; housing agency services [apartments]; real estate affairs; real estate estimates; 
valuation [estimate] of real estate; brokerage in real estate; financial estimates [insurance, banks, real estate]; 
management of real estate; rental of real estate; office rental [real estate]; leases and real estate contract negotiations on 
behalf of third parties; real estate price comparison services; research, analysis and market research regarding real 
estate; insurance consultation; insurance information.

Cl.41;Drafting and publication of texts other than advertising texts; layout services, other than for advertising 
purposes; micro-publishing; publication of the editorial content of sites accessible via a global computer network; 
drafting of texts for animating and managing blogs (web books), forums and social networks; recording (filming) on 
videotapes, microfilming and tape editing video; on-line publication of electronic publications, music, and non-
downloadable videos; preparation, organization, animation and conduct of colloquiums, conferences, congresses, 
training workshops, symposiums, and seminars, including virtual meetings and seminars; photographic reporting; online 
publication of books and specialized journals, electronic; organization of cultural, sports, gastronomic and entertainment 
events; organization of races, circuit races and car rallies.

Cl.42;Scientific and technological services as well as relating research and design services; technical research 
services; software development; elaboration [design] of software; installation and customization of application software 
for computers; Application Service Provider [ASP]; programming interfaces applications (API), including tools for 
creating software applications; development of software application solutions;hosting computerized data, files, 
applications and information; hosting digital content online; providing access to non-downloadable software on-line in 
order to obtain information about staff recruitment; providing temporary use of non-downloadable software for social 
media purposes; providing search engines for the internet for information relating to employment, recruitment and 
personnel management.

Cl.43;Restaurant services; temporary housing; hotels, motels; rental of temporary accommodation; restaurant 
services; holiday camp services [lodging]; providing temporary accommodation in holiday camps; temporary housing 
services provided by holiday camps.

Cl.44;Health and beauty consultation services; health and beauty care services; hygiene and beauty services in beauty 
salons; advisory services in the field of male aesthetics; hammam services, sauna services, hot tub services, massage 
services, manicure and pedicure services, hair removal salons, hairdressing and barbering salons, slimming centers and 
physical fitness centers (health services); beauty and make-up consulting services; advisory services and consultation in 
the field of cosmetics, perfumery, make-up, beauty, beauty treatments, pharmacy and drugstore.
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Priority claimed from 15/02/2018; Application No. : 87799560 ;United States of America 

3980660    25/04/2018
[International Registration No. : 1428364]
Football Historians, LLC

1209 Orange Street Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software application for information, scores, events and games, videos and programs, social media 
applications all for entertainment and football.

Cl.25;Clothing, namely, footwear, T-shirts, shirts, polo shirts, sweatshirts, sweatpants, pants, jerseys, shorts, socks, 
hats, caps, visors, jackets, coats, gloves, dresses, swimsuits.

Cl.35;Services provided by an association to its members, namely, publicity services for promoting the interests of 
football teams; administrative services for scheduling and promoting entertainment and football games.

Cl.38;Broadcast of television and video programming in the field of football and entertainment.

Cl.41;Entertainment services in the nature of football games and exhibitions; providing sports and entertainment 
information including over the Internet and other media; arranging and conducting entertainment events and football 
games; production and distribution of radio, television and video programs featuring entertainment and football games 
over a communications network.

Cl.42;Providing on-line non-downloadable software featuring information, scores, events and games, videos and 
programs, social media applications all for entertainment and football.
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3980782    04/06/2018
[International Registration No. : 1428946]
Vantik GmbH

Wattstr. 11 13355 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.35;Business administration; financial records management.

Cl.36;Banking and financing services; computerised financial services; financial investment services; finance services; 
financial advice; financial investment analysis and stock research; insurance and financial information and consultancy 
services; monetary affairs; pension consultancy; pension fund investment management; pension management services; 
pension planning; pension services; providing financial information; retirement payment services; trusteeship of 
pensions; provision of online financial services comparisons.
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Priority claimed from 27/10/2017; Application No. : 30 2017 110 993 ;Germany 

3980788    20/04/2018
[International Registration No. : 1428747]
SWISS KRONO Tec GmbH

Friedrichstraße 94 10117 Beriin Germany

Proposed to be Used
IR DIVISION
Cl.19;Structural timber for building, namely construction kits for prefabricated houses or non-metal parts for 
prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building, the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies, the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips, the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards, the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floorings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber, compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; closing strips/end strips, not of metal, especially for building; millwork, excluding cabinets, not of metal, 
especially consisting of biomaterial, such as wood or wood-based materials, or plastics; terrace decking, floor laminates 
and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, 
especially for building, and especially consisting of biomaterial, including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, 
especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes, the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; flooring, especially consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; laminate flooring, not of metal; high-pressure laminates and laminates grouted directly or 
continuously, not of metal, for building; high-pressure laminates and laminates grouted directly or continuously being 
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flooring; floor tiles made of plastic, especially polyvinyl chloride.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of plastics 
for furniture; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for 
use with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; 
furniture panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the 
addition of mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall coverings for indoor and outdoor applications, to the extent included in this class; floor 
coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor coverings 
made of wood-plastic composite materials or wood-based material-plastic composite materials; wall hangings [non-
textile]; wall paper of vinyl; wall coverings, also vinyl wall coverings; carpet tiles for covering floors consisting of 
biomaterial including, but not limited to, organic raw materials of biological origin, such as wood, wood fibres, grasses, or 
plastics including, but not limited to, bioplastics or biomaterial-plastic composite materials or biomaterial-plastic material 
mixes-the above-mentioned materials with or without the addition of mineral or other fillers; carpets; door mats; mats; 
linoleum; ceiling coverings for indoor and outdoor applications, to the extent included in this class.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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Priority claimed from 22/11/2017; Application No. : 017505637 ;European Union 

3981181    18/05/2018
[International Registration No. : 1428780]
Mobile Seasons GmbH

Messedamm 22 14055 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Cloud servers; computer software; computer networks; computer servers; data transmission networks; databases 
(electronic); devices for streaming media content over local wireless networks; local area networks; mobile apps; mobile 
data apparatus; routers for routing audio, video, and digital signals; wireless local area network devices.

Cl.16;Computer programs in printed form; printed matter; photographs; computer programs in printed form; year 
planners; instructional and teaching material (except apparatus); catalogues; personal organisers; posters; 
prospectuses; agendas.

Cl.35;Employment agencies; employment agency services for personnel in general office positions; employment 
agency services for people skilled in the use of computers; updating of advertising material; consultancy relating to the 
organisation of promotional campaigns for business; consultancy and advisory services relating to personnel placement; 
provision of an on-line marketplace for buyers and sellers of goods and services; providing recruitment information via a 
global computer network; procurement services for others [purchasing goods and services for other businesses]; 
advertising agencies; personnel recruitment agency services; exhibitions (conducting -) for business purposes; 
developing promotional campaigns for business; preparation of audio and/or visual displays for businesses; commercial 
information agencies; publication of publicity texts; job matching services; career advisory services (other than education
and training advice); career networking services; market research; market analysis; marketing studies; market studies; 
trade show management services; public relations services; organisation of exhibitions and events for commercial or 
advertising purposes; arranging and conducting of exhibitions for business purposes; organising and conducting job 
fairs; organization of exhibitions for commercial or advertising purposes; arranging of demonstrations for advertising 
purposes; planning and conducting of trade fairs, exhibitions and presentations for economic or advertising purposes; 
arranging of exhibitions for business purposes; arranging and conducting of art exhibitions for commercial or advertising 
purposes; promoting the goods and services of others over the internet; sales promotion for others; arranging of 
commercial and business contacts; arranging of business introductions; dissemination of advertising matter; 
demonstration of goods for promotional purposes; publicity material rental; rental of advertising space; advertising; on-
line promotion of computer networks and websites; business organisation consulting; arranging of product launches; 
arranging of presentations for business purposes; sponsorship search; systemization of information into computer 
databases; advertising, including on-line advertising on a computer network; telemarketing services; rental of advertising 
time on communication media; provision of advertising space by electronic means and global information networks; 
preparation of advertising campaigns; compilation of information into computer databases; provision of advertising 
space; provision of advertising space on electronic media; provision of advertising space, time and media; compilation of 
statistics; sales promotion (for others); provision and rental of floor space and exhibition stands, including associated 
equipment.

Cl.41;Exhibition services for entertainment purposes; exhibition services for educational purposes; organisation of 
congresses and conferences for cultural and educational purposes; arranging of conventions for training purposes; 
arranging and conducting of conferences, congresses, symposia, workshops; conducting of seminars and congresses; 
organisation of meetings and conferences; arrangement of conventions for recreational purposes; arranging of 
conventions for business purposes; arrangement of conventions for educational purposes; arranging of conventions for 
business purposes; provision and management of sporting events; providing facilities for sports events; organization of 
cultural shows; training and further training consultancy; arranging and conducting educational conferences; arranging 
of exhibitions for cultural or educational purposes; arranging of displays for educational purposes; organising of 
exhibitions for entertainment purposes; arranging and conducting competitions; arranging and conducting of sports 
competitions; organization of electronic game competitions.

Cl.42;Development of computer systems; development of data bases; software design and development; video game 
development services; computer hardware development; web site design and creation services; computer system design 
and development; design and development of data processing software; design and development of multimedia products;
design and development of operating system software; design and development of firmware systems; intranet design, 
development and maintenance; advice relating to the development of computer systems.
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Cl.45;Consultancy relating to the management of intellectual property and copyright; consultancy relating to computer 
software licensing; consultancy relating to the licensing of intellectual property; consultancy relating to trademark 
licensing; issuing of licences for computer software.
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Priority claimed from 10/07/2018; Application No. : 718561 ;Switzerland 

3981188    10/07/2018
[International Registration No. : 1428864]
MCH Group AG Rechtsdienst

Postfach CH-4005 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Construction materials of metal; transportable buildings of metal.

Cl.19;Building materials (not of metal); transportable buildings (not of metal).

Cl.37;Installation, assembly, maintenance and dismantling of exhibition stands, stages, scaffolding, tents, pavilions, 
indoor installations and event technology equipment; rental of equipment for construction of stands for exhibitions, fairs 
and events for commercial and advertising, as well as cultural and educational purposes.

Cl.42;Provision of services relating to design; planning, development of projects in the field of stand construction and 
shop fitting.

Cl.43;Rental of lighting equipment for exhibitions, fairs and events for commercial and advertising, as well as cultural 
and educational purposes.
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Priority claimed from 12/06/2018; Application No. : 2018-077731 ;Japan 

3981191    06/07/2018
[International Registration No. : 1429237]
DAIKIN INDUSTRIES, LTD.

Umeda Center Bldg., 4-12, Nakazaki-nishi 2-chome, Kita-ku, Osaka-shi Osaka 530-8323 Japan

Proposed to be Used
IR DIVISION
Cl.6;Pipe joints of metal; junctions of metal for pipes; metal pipes and fittings therefor.

Cl.11;Air conditioners for household or industrial purposes; air heating apparatus for household or industrial 
purposes; air cooling apparatus for household or industrial purposes; ventilation (air-conditioning) apparatus for 
household or industrial purposes; air purifiers for household or industrial purposes; air dehumidifier for household or 
industrial purposes; air humidifier for household or industrial purposes; specialized parts designed to be used with the 
aforementioned products, namely, junctions of metal for pipes and pipe joints of metal specifically designed to be used 
for the installation of aforementioned products.

Cl.17;Pipe joints, not of metal; junctions for pipes, not of metal; fittings, not of metal, for rigid pipes.
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Priority claimed from 02/11/2017; Application No. : 0177424011 ;European Union 

3981192    10/04/2018
[International Registration No. : 1429341]
LCS International SAS

8 rue Adolphe Seyboth F-67000 STRASBOURG France

Proposed to be Used
IR DIVISION
Cl.18;Leathers and imitation leathers; umbrellas; beach umbrellas; sports bags (other than those adapted to products 
which they are designed to contain); garment bags for travel; luggage; backpacks; handbags; school satchels; beach 
bags; trunks and suitcases; vanity cases; key cases; garment bags; wallets; purses (coin purses); briefcases.

Cl.25;Clothing; footwear articles; headgear; shirts; knitwear; polo shirts; sleeveless blouses; tee-shirts; vests; dresses; 
skirts; underpants; swimwear (bathing suits); shorts; trousers; pullovers; bonnets; hats; scarves; sashes (clothing); 
visors; tracksuits; sweatshirts; jackets; blazers; waterproof clothing; coats; uniforms; neckties; gloves (clothing); aprons 
(clothing); bibs; sports jackets; stadium jackets; pajamas; rompers and play clothes for small children; socks and 
stockings; stocking suspenders; belt (clothing); suspenders; footwear; footwear for sports; boots; bedroom slippers.

Cl.28;Games, toys; gymnastic and sporting articles; balls for games and for sports; board games; sports equipment, 
namely balls, gloves and knee, elbow and shoulder pads; football goals; tennis rackets and balls; small electronic games 
other than those designed for use only with a television receiver; electronic game machines with liquid crystal displays; 
game consoles; sports bags adapted to the goods for which they are intended.
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Priority claimed from 14/06/2018; Application No. : M 18 01836 ;Hungary 

3981193    26/06/2018
[International Registration No. : 1428785]
KEROGOIL Zrt.

Teleki Blanka u. 6. H-1142 Budapest Hungary

Proposed to be Used
IR DIVISION
Cl.11;Heating apparatus for solid liquid or gaseous fuels; heating boilers; gas boilers; boiler pipes; boiler pipes [tubes] 
for heating installations; boilers for producing heat energy.

Cl.37;Heating equipment installation and repair; boiler cleaning and repair; furnace installation and repair; drilling of 
deep oil or gas wells; pipeline construction and maintenance; rental of construction equipment; installation-, maintenance 
and repair of construction machines and apparatus; rental of bulldozers; rental of excavators; rental of cranes 
[construction equipment].
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3981194    12/04/2018
[International Registration No. : 1428756]
Limited Liability Company "Association "Soyuzpichsheprom"

pos. Melkombinat-2, uchastok 1, d. 37 RU-454080 Chelyabinsk Russian Federation

Proposed to be Used
IR DIVISION
Cl.29;Corn oil for food; kephir [milk beverage], including oat kephir; kissel, including oat kissel; linseed oil for food; oat 
milk; oils for food; potato chips; powdered milk; rice milk; soya milk; sunflower oil for food; tofu; yogurt, including oat 
yogurt.

Cl.30;Cereal bars; cereal preparations; cereal-based snack food; chips [cereal products]; corn flakes; crushed barley; 
crushed oats; dough; flour; groats for human food; high-protein cereal bars; hominy grits; husked oats; macaroni; 
muesli; noodles; oat flakes; oat-based food; oatmeal; pasta; pies; pizzas; rice-based snack food; semolina; spaghetti; 
vermicelli [noodles]; wheat flour.

Cl.32;Non-alcoholic beverages; oat-based beverages, other than milk substitutes; rice-based beverages, other than 
milk substitutes; soya-based beverages, other than milk substitutes.
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3981198    01/06/2018
[International Registration No. : 1429262]
Enzybel International

Rue de Waremme 116 B-4530 Villers-Le Bouillet

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for industrial purpose and use; chemical stabilizers for preserving and stabilizing beverages and 
foodstuffs; chemicals for fermenting beers; enzyme preparations for industrial purposes, particularly papain, papaya 
powder, bromelain, pineapple powder, ficin, fig powder, actinidin, kiwi powder, pancreatin, pancreas powder, trypsin, 
chymotrypsin, pepsin, protease, amylase, lipase, exopeptidase, endopeptidase, snail extract and snail powder; enzyme 
preparations for use in the alcohol and brewing industry, the yeast extraction industry, the beverage industry, the bakery 
industry, the food industry, the detergent industry, the textile industry; enzyme preparations for scientific and research 
purposes; enzyme preparations for use in water treatment; enzyme preparations for use in the manufacture of 
nutraceuticals; enzyme preparations for use in the processing of food by-products; enzyme preparations for use in the 
tanning of leather; diastase for industrial purposes; fermentation extracts for industrial purposes; enzyme preparations 
for use in animal feed; snail extracts for use in the pharmaceutical and cosmetic industry; liquid and solid enzyme 
preparations for industrial purposes; snail extracts used as an ingredient in the manufacture of non-alcoholic beverages 
and beers.

Cl.3;Preparations for cleaning; de-greasing preparations for household purposes; soaps; hair lotions; dentifrices; 
cosmetics; cosmetics preparations; cosmetic creams; cosmetic oils; cosmetic kits; preparations for use in personal care; 
cosmetics in the form of lotions; anti-wrinkle creams (for cosmetic purposes); lotions, creams and powders for the face, 
hands and body for cosmetic purpose; detergents for industrial cleaning.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; enzyme 
dietary supplements particularly papain, papaya powder, bromelain, pineapple powder, ficin, fig powder, actinidin, kiwi 
powder, pancreatin, pancreas powder, trypsin, chymotrypsin, pepsin, protease, amylase, lipase, exopeptidase, 
endopeptidase, snail extract and snail powder; enzyme preparations for medical, pharmaceutical and veterinary 
purposes; ferments for medical, pharmaceutical and veterinary purposes.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible fats and oils; snail extracts for human consumption; white of eggs 
mixes for making beer foams; fungal extracts for culinary purposes; vegetable extracts for culinary purposes; seaweed 
extracts for food.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages; plant and fruit extracts used in the preparation of non-alcoholic beverages and beer.

Cl.35;Advertising; business management; business administration; wholesale, retail sale, direct sales, and online sales 
of chemicals for industrial purpose and use, chemical stabilizers for preserving and stabilizing beverages and foodstuffs, 
chemicals for fermenting beers, enzyme preparations for industrial purposes; wholesale, retail sale, direct sales, and 
online sales of enzyme preparations for use in the alcohol and brewing industry, the yeast extraction industry, the 
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beverage industry, the bakery industry, the food industry, the detergent industry, the textile industry; wholesale, retail 
sale, direct sales, and online sales of enzyme preparations for scientific and research purposes, enzyme preparations for 
use in water treatment, enzyme preparations for use in the manufacture of nutraceuticals, enzyme preparations for use in 
the processing of food by-products, enzyme preparations for use in the tanning of leather, diastase for industrial 
purposes, fermentation extracts for industrial purpose; wholesale, retail sale, direct sales, and online sales of enzyme 
preparations for use in animal feed, snail extracts for use in the pharmaceutical and cosmetic industry, preparations for 
cleaning, de-greasing preparations for household purposes, soaps, hair lotions, dentifrices, cosmetics, cosmetics 
preparations, cosmetic creams, cosmetic oils, cosmetic kits, preparations for use in personal care; wholesale, retail sale, 
direct sales, and online sales of cosmetics in the form of lotions, anti-wrinkle creams (for cosmetic purposes), lotions, 
creams and powders for the face, hands and body for cosmetic purpose, pharmaceutical and veterinary preparations, 
sanitary preparations for medical purposes, dietetic food and substances adapted for medical or veterinary use, food for 
babies; wholesale, retail sale, direct sales, and online sales of dietary supplements for humans and animals, enzyme 
dietary supplements, enzyme preparations for medical, pharmaceutical and veterinary purposes, ferments for medical, 
pharmaceutical and veterinary purposes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; scientific research and development services and provision of consultancy and information relating thereto in 
the field of enzymes, diastase, fermentation extracts and snail extracts used in the industry; scientific research and 
development services and provision of consultancy and information relating thereto in the field of biological or ecological 
water treatment.
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3981199    09/07/2018
[International Registration No. : 1429272]
Limited Liability Company «BITRIX»

st. Gostinaya, h. 3, fl. 6, room 3 Kaliningrad RU-236022 Kaliningrad Region Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Computer memory devices; scales; dictating machines; disk drives for computers; electronic notice boards; 
interfaces for computers; calculating machines; electronic agendas; computers; notebook computers; decorative 
magnets; monitors [computer hardware]; monitors [computer programs]; sound recording carriers; magnetic data media; 
optical data media; computer software, recorded; eyeglasses; electronic pocket translators; teaching apparatus; weighing 
apparatus and instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for 
physics; chemistry apparatus and instruments; measuring apparatus; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; computer programs, recorded; computer game software; computer 
operating programs, recorded; computer programs [downloadable software]; processors [central processing units]; 
electronic publications, downloadable; integrated circuit cards [smart cards]; sound reproduction apparatus; data 
processing apparatus; USB flash drives; mouse pads.

Cl.16;Forms, printed; note books; booklets; printed publications; cardboard products; calendars; pencils; envelopes 
[stationery]; viscose sheets for wrapping; plastic bubble packs for wrapping or packaging; graphic prints; teaching 
materials [except apparatus]; packaging material made of starches; filtering materials [paper]; garbage bags of paper or 
of plastics; bags [envelopes, pouches] of paper or plastics, for packaging; writing instruments; set of paper writing 
materials [stationery]; greeting cards; conical paper bags; mats for beer glasses; office requisites, except furniture; 
writing materials; school supplies [stationery]; printed matter; tablemats of paper; place mats of paper; tablecloths of 
paper; flags of paper; silver paper; bottle envelopes of paper or cardboard.

Cl.35;Arranging subscriptions to telecommunication services for others; computerized file management; 
demonstration of goods; opinion polling; business information; professional business consultancy; data search in 
computer files for others; commercial or industrial management assistance; advertising; on-line advertising on a 
computer network; compilation of information into computer databases; systemization of information into computer 
databases; commercial administration of the licensing of the goods and services of others; administrative processing of 
purchase orders; public relations; commercial information and advice for consumers in the choice of products and 
services; advisory services for business management.

Cl.42;Computer system analysis; recovery of computer data; computer virus protection services; studying technical 
projects; installation of computer software; consultancy in the design and development of computer hardware; computer 
software consultancy; updating of computer software; monitoring of computer systems by remote access; maintenance 
of computer software; conversion of data or documents from physical to electronic media; providing search engines for 
the internet; conversion of computer programs and data, other than physical conversion; computer system design; rental 
of web servers; computer rental; rental of computer software; copying of computer programs; hosting computer sites 
[web sites]; computer software design; creating and maintaining web sites for others; computer programming; surveying.
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Priority claimed from 19/09/2017; Application No. : 30 2017 023 607 ;Germany 

3981200    11/10/2017
[International Registration No. : 1429249]
SEG Automotive Germany GmbH

Lotterbergstraße 30 70449 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.7;Engines; alternators for vehicles; generators for vehicles; three-phase generators for generating electrical, energy 
in combustion and hybrid engines; three-phase generators for generating electrical energy in vehicles; three-phase 
generators for the conversion of mechanical energy into electrical energy in combustion and hybrid machines; three-
phase generators for the conversion of mechanical energy into electrical energy in vehicles; shut-off components for 
machines; systems for automatically switching off and starting of engines (start/stop systems); generator sets for motors;
drives for electric generators; electric drives for machines; starters for machines and power generators; starter motors for
vehicles; systems for automatically switching off and starting of vehicle engines (start/stop systems).

Cl.9;Apparatus and instruments for conducting, switching, transforming, storing, regulating and controlling electricity; 
apparatus and equipment for conducting, transforming, accumulating, regulating, controlling and conversion of energy 
(recuperation); apparatus and equipment for conducting, transforming, accumulating, regulating, controlling and 
conversion of energy for use in vehicle (recuperation).

Cl.12;Engines for vehicles; drive units for vehicles; electric motors for vehicles; gasoline and diesel engines for 
vehicles; electric drives for vehicles; shut-off components for vehicles; electrical motors for vehicles.

Cl.35;Wholesale, retail, mail order and online mail order services relating to engines, alternators for vehicles, 
generators, three-phase generators, shut-off components for machines, systems for automatically switching-off and 
starting of engines (start/stop systems), generator sets for motors, drives for electric generators, electric drives for 
machines, starters for machines and power generators, apparatus and instruments for conducting, switching, 
transforming, storing, regulating and controlling electricity, apparatus and equipment for recuperation and conversion of 
energy, engines for vehicles, drive units for vehicles, starters for vehicles, electric motors for vehicles, gasoline and 
diesel engines for vehicles, electric drives for vehicles, shut-off components for vehicles, systems for automatically 
switching off and starting of vehicle engines (start/stop systems), electric machines for vehicles and apparatus and 
equipment for the recuperation and conversion of energy for use in vehicles.

Cl.37;Installation, maintenance, servicing and repair of engines, alternators for vehicles, generators, three-phase 
generators, shut-off components for machines, systems for automatically switching-off and starting of engines (start/stop 
systems), generator sets for motors, drives for electric generators, electric drives for machines, starters for machines and 
power generators, apparatus and instruments for conducting, switching, transforming, storing, regulating and controlling 
electricity, apparatus and equipment for recuperation and conversion of energy, engines for vehicles, drive units for 
vehicles, starters for vehicles, electric motors for vehicles, gasoline and diesel engines for vehicles, electric drives for 
vehicles, shut-off components for vehicles, systems for automatically switching off and starting of vehicle engines 
(start/stop systems), electric machines for vehicles and apparatus and equipment for the recuperation and conversion of 
energy for use in vehicles; consultancy and provision of information on the above-mentioned installation, maintenance, 
servicing and repair services.

Cl.42;Scientific and technological services and research and design relating thereto, relating to engines, alternators for 
vehicles, generators, three-phase generators, shut-off components for machines, systems for automatically switching-off 
and starting of engines (start/stop systems), generator sets for motors, drives for electric generators, electric drives for 
machines, starters for machines and power generators, apparatus and instruments for conducting, switching, 
transforming, storing, regulating and controlling electricity, apparatus and equipment for recuperation and conversion of 
energy, engines for vehicles, drive units for vehicles, starters for vehicles, electric motors for vehicles, gasoline and 
diesel engines for vehicles, electric drives for vehicles, shut-off components for vehicles, systems for automatically 
switching off and starting of vehicle engines (start/stop systems), electric machines for vehicles and apparatus and 
equipment for the recuperation and conversion of energy for use in vehicles; industrial analysis and research services; 
technological consultancy; conducting technical tests; conducting industrial tests; conducting technical feasibility 
studies.
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3981201    12/07/2018
[International Registration No. : 1429620]
WUHAN ITRI OF GEO-RESOURCES AND ENVIRONMENT CO., LTD.

No. 999, Gaoxin Avenue, Donghu Hi-Tech Development Zone Wuhan China

Proposed to be Used
IR DIVISION
Cl.12;Motor cars; camping cars; bodies for vehicles; motor buses; motor coaches; trucks; hoods for vehicles; 
motorcycles; sports cars.

Cl.42;Technical research; conducting technical project studies; research and development of new products for others; 
research in the field of environmental protection; provision of scientific information, advice and consultancy in relation to 
carbon offsetting; scientific research; vehicle roadworthiness testing; industrial design; consultancy in the field of 
energy-saving; information technology [IT] consultancy.
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Priority claimed from 20/10/2017; Application No. : TO/M 17/03474 ;Tonga 

3981202    20/04/2018
[International Registration No. : 1429241]
Watermark Insights, LLC

71 W. 23rd Street New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for providing an on-line database for educators and students to create, store, organize and 
manage electronic files which contain educational materials and resources.

Cl.42;Software as a service (SAAS) services and application service provider (ASP) services; software as a service 
(SAAS) services and application service provider (ASP) services featuring software for use in educational and academic 
environments to evaluate, document and demonstrate learning achievement, faculty and institutional effectiveness, and 
student retention and field placement; software as a service (SAAS) services and application service provider (ASP) 
services featuring software for use in educational and academic environments to facilitate competency-based instruction, 
competency assessment, continuous improvement, and educational performance reporting; software as a service (SAAS) 
services and application service provider (ASP) services featuring software for use in educational and academic 
environments to manage educational and faculty assessment and accreditation activities, to map curriculum and 
analyzing alignment to standards and other criteria, to manage educational data and surveys, and to build, manage, and 
display electronic portfolios; software as a service (SAAS) and application service provider (ASP) services featuring 
software for educational outcomes assessment, namely, curriculum and course planning, gathering and displaying 
student requirements and student work, assessing student work, managing student learning outcomes and 
extracurricular outcomes, creating assessment plans, planning curriculum maps, displaying findings, creating and 
updating electronic academic portfolios, and making recommendations for areas of improvement; hosting an online 
database in the field of educational services for educators and students to create, store, organize and manage electronic 
files pertaining to the educational process.

7652



Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 17/10/2017; Application No. : 299007 ;Israel 

3981212    17/04/2018
[International Registration No. : 1429217]
Agan Aroma & fine chemicals Ltd.

3 HaAshlag Street, P.O. Box 262, Northern Industrial Zone 7710201 Ashdod Israel

Proposed to be Used
IR DIVISION
Cl.3;Scented air fragrancing refill capsules for use with diffusers for room fragrances, diffusers for scented essential 
oils.

Cl.5;Scented air deodorant refill capsules for use with diffusers for room fragrances, diffusers for air deodorants.

Cl.11;Electric diffusers for room fragrances; electric dispensers for room fragrances; electric dispensers for scented 
essential oils; electric dispensers for air deodorants; electric dispensers for air freshener; electric dispensers for flavors 
or beverages, namely, electric refrigerated beverage and flavor dispensing.

Cl.30;Condiment capsules and seasoning capsules.
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3981216    28/02/2018
[International Registration No. : 1428945]
Fedone S.r.l.

Piazza Carlo Alberto dalla Chiesa, 6 Frazione Solomeo I-06073 Corciano (PG) Italy

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; illuminating wax; lighting fuel.

Cl.8;Manicure sets; pedicure sets; nail files; manicure implements; pedicure implements; depilation appliances; razors; 
shaving cases; side arms; cutlery; boxes adapted for cutlery; spoons; table forks.

Cl.11;Lighting apparatus; lighting fittings; lamp casings; lighting apparatus; diffusers (light -); lighting apparatus; 
spotlights; lighting installations; chandeliers; lamps; light bulbs; lanterns; lamp shades; ceiling lights; light assemblies; 
lamp glasses; heating apparatus and installations; steam generating apparatus; cooking appliances; refrigerating 
apparatus; drying apparatus and installations; ventilation [air-conditioning] installations and apparatus; appliances for 
water distribution [automatic]; sanitary installations.

Cl.14;Precious and semi-precious gems; imitation precious stones; alloys of precious metal; pearl; jewelry findings; 
paste jewellery [costume jewelry (Am.)]; tie bars; amulets [jewellery, jewelry (Am.)]; imitation jewellery ornaments; 
decorative jewellery; cases for watches and clocks; clocks; shoe jewellery; clothing ornaments of precious metals; jewel 
cases; cases [fitted] for jewels; cases [fitted] for clocks.

Cl.16;Packing cardboard; gift packaging; paper boxes; bows for decorating packaging; decorative paper bows for 
wrapping; paper ribbons; conical paper bags; paper boxes; writing cases [stationery]; desk stands, holders and 
sharpeners for pencils; inkwells; pens; color pencils; writing cases [sets]; pencil cups; writing instruments; paper cutters;
scrapbooks; page holders; book covers; textbooks; manuals [handbooks]; planners [printed matter]; tickets; calendars; 
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catalogues; prints [engravings]; invitation cards; writing stationery; notepads; writing paper; display binders; 
bookmarkers.

Cl.20;Furniture; mirrors (silvered glass); picture frames, bed frames, frames for mirrors; furniture fittings, not of metal; 
head-rests [furniture]; wardrobe lockers; coatstands; lockers; chests of drawers; mobiles [decoration]; picture frames; tea
carts; cushions; covers for clothing [wardrobe]; covers (garment -) [storage]; divans; display racks; edgings of plastic for 
furniture; pillows; mirror tiles; beds; works of art of wood, wax, plaster or plastic; wickerwork; screens [furniture]; 
armchairs; towel stands [furniture]; book rests [furniture]; umbrella stands; magazine racks; doors for furniture; furniture 
shelves; shelves for storage; racks; filing cabinets; boxes of wood or plastic; writing desks; writing desks; sun loungers; 
seats; seats of metal; stools; sofas; statues of wood, wax, plaster or plastic; woven timber blinds [furniture]; interior 
textile window blinds.

Cl.21;Household utensils; household containers; combs; sponges; brushes (except paintbrushes); brush- making 
materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in building); 
glassware for household purposes; porcelain ware, not included in other classes; cruets; napkin rings; bottle openers, 
electric and non-electric; pipettes [wine-tasters]; basins [receptacles]; beverage glassware; tankards; boxes for 
sweetmeats; bottles; glass flasks [containers]; mugs; butter-dish covers; candlesticks; jars; corkscrews, electric and non-
electric; covers for dishes; fruit cups; plate glass [raw material]; crystal [glassware]; majolica; toilet cases; works of art, 
of porcelain, terra-cotta or glass; oil cruets; scoops for household purposes; tart scoops; plates; serving platters; 
saucers; candle rings; porcelain ware; soap dishes; table napkin holders; cosmetic powder compacts; ceramics for 
household purposes; drinking vessels; lunch boxes; bread bins; boxes of glass; coffee services [tableware]; liqueur sets; 
tea services [tableware]; spice sets; services [dishes]; trivets [table utensils]; statues of porcelain, ceramic, earthenware 
or glass; figurines [statuettes] of porcelain, ceramic, earthenware or glass; cups; teapots; toilet utensils; perfume 
vaporizers; tableware, other than knives, forks and spoons; pottery; pots; vases; flower pots; cabarets [trays]; opal glass; 
glasses [receptacles]; painted glassware; enamelled glass; sugar bowls; soup bowls.

Cl.23;Spun thread and yarn; yarns and threads, for textile use.

Cl.26;Lace; lace; braids for embroidery; ribbons; laces; buttons; hooks; eyelets; brooches; needles; artificial flowers; 
decorative articles for the hair; haberdashery, except thread; brassards; bows for the hair; zippers; zippers for bags; 
dress fastenings; numerals for marking linen; cords for rimming, for clothing; badges [buttons] (ornamental novelty -); 
hair bands; belt clasps; barrettes [hair-slides]; fastenings for suspenders; buckles [clothing accessories]; orsedew 
[trimmings for clothing]; elastic ribbons; ribbons [haberdashery]; shoe trimmings; hat trimmings; lace trimmings; beads, 
other than for making jewelry; silver embroidery; gold embroidery; brooches [clothing accessories]; frills [lacework].

Cl.27;Rugs (floor -); mats; mats; matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); wallpaper; wallpaper with a textile covering; ceiling coverings made of paper; wallpaper; wallcoverings; non-
textile wall coverings; textile wall coverings.

Cl.34;Cigarettes; cigars; cigarillos and other ready-for-use smokers' articles, other than matches and lighters; ashtrays; 
smokers' articles, other than matches and lighters.

Cl.40;Textile treating.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.43;Providing of food and drink; temporary accommodation.

7655



Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 19/10/2017; Application No. : 87651488 ;United States of America 

3981218    12/04/2018
[International Registration No. : 1429314]
Siemens Healthcare Diagnostics Inc

511 BENEDICT AVENUE, SHS TI IP IVD TARRYTOWN NY 10591 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use with clinical diagnostic instruments; computer hardware and computer software for use 
in operating medical diagnostic analyzers and for use in analyzing the data generated by the analyzers, and digital 
instruction manuals therefor, all sold as a unit.

Cl.10;Medical diagnostic apparatus in the nature of analyzers for the analysis of bodily fluids.

Cl.16;Hard copy instruction manuals.
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3981229    10/07/2018
[International Registration No. : 1429363]
Mitsubishi Electric Corporation

7-3 Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8310 Japan

Proposed to be Used
IR DIVISION
Cl.7;Elevators; escalators; compressors for refrigerators; compressors for air conditioners; starters for motors and 
engines; current generators; alternators; electric motors, other than for land vehicles; fuel pumps for engine; metal 
working machines; industrial robots; electric vacuum cleaners for household purposes.

Cl.9;Computers; computer servers; computer programs; computer hardware for telecommunications; data processing 
apparatus; distance sensors; vibration sensors; pressure sensor; sensors for determining position; motion sensors; 
optical sensors; sensors for determining velocity; temperature sensors; level sensors; electric control panel; electric 
current switches; electric installations for the remote control of industrial operations; electric transformers; circuit 
breakers; electrical controlling devices; microcontrollers; amplifiers; watt hour meters; video surveillance cameras; 
navigation apparatus for vehicles [on-board computers]; semiconductors; integrated circuits; satellites; LCDs [liquid 
crystal displays]; LCD large-screen displays; wireless transmitters and receivers; programmable logic controllers; 
programmable electronic display apparatus; televisions; photovoltaic apparatus and installations for generating solar 
electricity; sensor; measuring device, electric; detectors; measuring apparatus.

Cl.11;Lighting installations; electric lamps; electric water heaters for household purposes; air conditioning apparatus; 
air conditioning installations; heating installations; air cooling apparatus; refrigerating machines; refrigerators; 
refrigerating appliances and installations; air purifying apparatus; humidifiers; electric fans; ventilation apparatus; heat 
pumps; electric hand drying apparatus for washrooms; electric rice cookers for household purposes; electromagnetic 
induction cookers [for household purposes]; water purifying apparatus.

Cl.12;Automobiles; electric motors for motor cars; structural parts for automobiles.

Cl.42;Cloud computing; maintenance of computer software; upgrading of computer software; design and writing of 

7657



computer software; provision of computer programs on data networks; consultancy in the field of energy-saving; 
information technology [IT] consultancy; consultancy relating to technical and scientific analysis.
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Priority claimed from 11/12/2017; Application No. : 4411925 ;France 

3981234    16/03/2018
[International Registration No. : 1429369]
International Business Machines Corporation

New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment; printed materials, namely, 
pamphlets, brochures, manuals, presentation material, teaching and educational material, all relating to charitable, 
philanthropic and volunteer services.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes; charitable services, namely, organizing and conducting volunteer programs and community service projects.

Cl.36;Insurance services; financial services; financial affairs; monetary affairs; banking affairs; real estate affairs; hire-
purchase financing services; capital investment; financial consultancy services; stock exchange quotations; stock 
exchange brokerage; lending (financial services); financial information and operations; financial transactions; mutual 
funds; fund management and investment services; savings services; actuarial services; factoring; credit agencies; real 
estate appraisal; real estate management; philanthropic services related to monetary donations, namely, financial support 
to schools and non-profit organizations.

Cl.41;Education; entertainment; training; organization and conducting of seminars and conferences; organization of 
exhibitions for cultural or educational purposes; production of radio and television programs; sporting and cultural 
activities; educational services, namely conducting of courses, seminars, conferences and workshops in the field of 
computers, information technology, audio and image processing technology, telecommunication and global computer 
networks; training in the field of computer operation and information technology; conducting entertainment exhibitions in 
the form of information technology demonstrations; entertainment services, namely, online computer game services; 
conducting of recreational presentations, namely, real-time sporting competitions via a global computer network; 
conducting of recreational presentations, namely provision of demonstrations on Web sites featuring museum 
exhibitions, sports events, art gallery exhibitions, concerts and musical recordings; editing services for books, 
newspapers; production of shows and films; organization and conducting of conferences, symposiums, congresses; 
conducting of exhibitions for cultural or educational purposes; booking of seats for shows; charitable services, namely, 
providing mentoring and tutoring services to school age children in the field of computers, telecommunications and 
networks, computer technology and information technologies; charitable services, namely, conducting volunteer classes 
for schools and non-profit organizations in the field of computers, telecommunications and networks, computer 
technology and information technologies; charitable services, namely, providing a website containing information on the 
organization and conduct of volunteer programs in the field of computers, telecommunications and networks, computer 
technology and information technologies; charitable services, namely, providing mentoring and tutoring services to 
school-age children in the field of computers, telecommunications and networks, computer technology and information 
technologies.

Cl.42;Computer programming; design and development of computers for cognitive computing; computer research, 
development, programming and consulting for information management; programming of software for database 
management; cloud computing; software design, updating and maintenance; computer software and hardware design for 
others, and technical assistance services, namely, solving of computer hardware problems provided by computer 
scientists, computer services, namely, design, creation and maintenance of web sites on behalf of third parties; analysis 
of computer systems, integration of computer networks and databases, computer programming services for others, all 
relating to commercial interactions on global computer networks; technical assistance services, namely, troubleshooting 
hardware and computer programs provided by computer scientists; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
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research, chemical research, cosmetology research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes; charitable services, namely, provision of free or 
discounted Internet and computer technology to schools and non-profit organizations.

Cl.45;Online social networking services accessible through downloadable mobile applications; fraud detection 
services; computerized security services; fraud detection services in the field of health care; fraud detection services in 
the field of health insurance or medical insurance; compilation and analysis of statistical health data to discover and 
identify fraud and errors of requests in the field of health; personal and social services and social networking services 
provided to meet the needs of individuals, groups of individuals, organizations and businesses; community charitable 
services provided to schools and non-profit organizations, namely, online community networking services in the field of 
computers, telecommunications and networking, computer technology and information technologies.
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Priority claimed from 27/09/2017; Application No. : 017252875 ;European Union 

3981247    27/03/2018
[International Registration No. : 1429336]
SSP Europe GmbH

Galgenbergstrasse 2a 93053 Regensburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software and peripherals; computer software for accessing, updating, manipulating, modifying, 
organising, storing, securing, synchronising, transmitting and reproducing data, documents, files, information and 
multimedia content via a global computer network; computer software for synchronising local computer files, folders, 
data and information with a cloud/hybrid/on-premises storage platform; computer software for synchronizing computer 
files, folders, data and information within a collaborative work environment; computer software for use in data storage 
and file synchronization; computer programs and software for connecting to databases, lans and the internet; computer 
programs and software for searching for and retrieving data; computer programs and software for accessing databases, 
telecommunications, computer networks and electronic mailboxes; computer programs and computer software for 
remote monitoring; computer programs and software for encrypting and decrypting data; computer programs and 
software for organisation, documentation and protection of data; computer operating systems to secure file sharing, 
secure document management, secure mobile operation, secure emails, secure data rooms, secure synchronisation, 
customised interfaces for programs.

Cl.35;Computerized file management; systemization of information into computer databases; document filing [office 
functions].

Cl.38;Telecommunication services; communications services; cellular telephone communication, message recording 
and transmission services, and e-mail services; transmission, sending and receiving of data, in particular messages, 
images and information; electronic transmission of data, in particular messages, images and information; data exchange; 
providing access to computer users to databases with possibility to update, manipulate, modify, organize, store, secure, 
synchronise, transmit and reproduce data, documents, files, information and multimedia content users to via a global 
computer network; remote transmission of data by means of telecommunications, including websites, computer 
programs and software and other data of all kinds; providing telecommunications connections or links to the internet or 
databases; providing access to databases, intranets and websites; computerised communication services, in particular 
transmission of messages, images and information; communications by computers; data broadcasting services; 
advisory, information and consultancy services relating to all the aforementioned.

Cl.42;Information technology (IT) services (computer hardware, software and peripherals design and technical 
consultancy); computer consultancy services; computer programming; design and development of computers and 
software; hosting computer application software and software applications for others; software as a service (saas); 
computer programming and software for data processing; consultancy, design, development, providing, updating, 
maintenance and leasing of computer programs and software; consultancy, design, development, providing, updating 
and leasing of computer systems for secure file sharing, secure document management, secure mobile operation, secure 
e-mails, secure data rooms, secure synchronisation, customised interfaces for programs and individual programs via 
application programming interfaces (apis); technical advice and consultation services in the field of information 
technology; computer systems analyses; creation, operation and maintenance of computer software, namely databases, 
intranets and websites; installation and maintenance of computer programs, software, networks and systems; design, 
creation, operation and maintenance of computer software for portals for recording of data, including text and images, 
provided via computers or mobile telephones; operating and providing search engines; digitization of documents 
[scanning]; information and advisory services relating to the aforesaid services; hosting the web sites of others; 
consultancy in the field of it security, namely secure file sharing, secure document management, secure emails, secure 
data rooms, secure synchronisation; electronic storage of files and documents; computerised data storage; IT security 
services in the nature of protection and recovery of computer data.
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Priority claimed from 18/10/2017; Application No. : 302017000117898 ;Italy 

3981302    21/03/2018
[International Registration No. : 1428412]
PHARMANUTRA S.P.A.

Via delle Lenze, 216/b I-56122 Pisa (PI) Italy

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated creams and pomades; creams and dermatological pomades (other than medicated); creams and 
massage pomades (other than medicated); cold creams and pomades for cosmetic use; cosmetic patches, non-
medicated.

Cl.5;Pharmaceutical preparations; dietetic food and substances adapted for medical use; nutritional additives for 
medical use; dietetic foodstuffs for medical use; dietetic beverages for medical use; food for babies; dietary and 
nutritional supplements; dietary and nutritional supplements containing fatty acids, in particular myristic acid, myristoleic 
acid, palmitoleic acid, palmitic acid, decanoic acid and stearic acid for the treatment of painful articular inflammations and 
pathologies; dietary and nutritional supplements for oral and for topical use; products for bandages and patches; 
medicated patches, transdermal patches, adhesive bands for medical purposes; dietetic supplements and foods 
containing fatty acids (saturated and unsaturated acids), eicosanoid acids and omega 3 acids, docosahexaenoic acid 
(DHA) and eicosapentaenoic acid (EPA); mineral food supplements, food supplements and dietetic substances not for 
medical use, containing vitamins, amino acids, minerals and trace elements; food supplements for medical use, including 
fatty acids (saturated and unsaturated acids), eicosanoid acids and omega 3 acids, docosahexaenoic acid (DHA) and 
eicosapentaenoic acid (EPA); vitamins and vitamin preparations; all the above mentioned goods are specifically intended 
for the treatment of inflammations and pathologies both related to articular pain; adhesive patches and bandages; 
materials for dressings.

Cl.10;Bandages, elastic; patches and bandages for orthopedic use.
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Priority claimed from 01/11/2017; Application No. : UK00003267549 ;United Kingdom 

3981305    30/04/2018
[International Registration No. : 1429448]
Salts Healthcare Limited

Richard Street, Aston, Birmingham, West Midlands B7 4AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Materials for dressings, including sterile materials for dressings; surgical dressings; adhesive materials for 
medical purposes; adhesive patches for medical purposes; adhesives for use with ostomy appliances; adhesive plasters 
for use with ostomy appliances; adhesive tapes for medical purposes; adhesive removers adapted for medical use; 
surgical cloths; dressings, tissues and wipes for medical purposes; bandages for dressings; hygienic bandages; 
disinfectants; incontinence products, namely diapers, napkins, liners and pads; sanitary preparations; odour eliminating 
sprays, deodorants and powders all adapted for medical use; foot dressings, hydrocolloid foot dressings.

Cl.10;Ostomy apparatus and dressings; ostomy bags and pouches; colostomy, urostomy and ileostomy bags and 
pouches; ostomy seals, flanges and rings; flange extender; filters and clips for ostomy bags and pouches; stoma caps 
and collars; mouldable seals for medical purposes; support clothing adapted to wear with ostomy bags and pouches; 
support bandages and belts; trusses; medical products not included in other classes for the treatment of stomas; 
incontinence sheets; incontinence bed pads; incontinence mattress protectors; urinary incontinence devices; apparatus 
for use in the control of incontinence; orthopaedic articles; orthopaedic footwear; footwear for diabetics and rheumatics; 
orthotics; orthotic footwear; orthotics for use in footwear; orthopedic insoles; orthotic insoles for footwear; bespoke 
footwear for medical purposes; slippers for medical purposes; leg braces; callipers; neck braces; cast walkers; socks for 
medical purposes; diabetic socks; parts and fittings for the aforesaid goods.
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Priority claimed from 09/05/2018; Application No. : M-18-929 ;Latvia 

3981309    28/06/2018
[International Registration No. : 1429488]
PRIMETEH, akciju sabiedriba

Gustava Zemgala gatve 76 LV-1039 Riga Latvia

Proposed to be Used
IR DIVISION
Cl.1;Additives for concrete.

Cl.6;Reinforcement of metal for concrete, steel reinforcement for use in the construction of concrete floors.

Cl.19;Ready to use concrete; concrete; concrete floors; concrete panels; concrete piles; concrete beams; concrete 
walls; blocks of concrete; non-metallic structural reinforcement for construction purposes; geotextiles; fabrics for use in 
civil engineering.

Cl.37;Concrete pouring and forming for buildings and other commercial or public concrete structures; coating of 
concrete.
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Priority claimed from 05/12/2017; Application No. : 017556259 ;European Union 

3981311    05/06/2018
[International Registration No. : 1428375]
TBWA Worldwide Inc.

488 Madison Avenue New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; paper and cardboard for use in advertising, promotional and marketing activities; printed 
matter; printed materials for advertising and promotional purposes; printed materials for marketing purposes; cardboard 
display boxes; photographs; stationery; books; magazines; journals; periodicals; calendars; diaries; greetings cards; 
posters; prints; postcards; pencils, pens; paper signboards and signs; stickers; decalcomanias, banners; web pages 
downloaded from the Internet in the form of printed matter.

Cl.35;Advertising services; marketing services; production and dissemination of advertising matter; business 
assistance for commercial and industrial companies; business management and business organisation, consultancy and 
assistance; business information; commercial information; business research; business intermediary and representative 
services; business introduction services; compiling and providing statistical information for business or commercial 
purposes; data processing; sales promotion; purchase and rental of advertising space; purchase and rental of publicity 
and advertising materials; direct mail advertising; market research; opinion polling; organisation of exhibitions for 
commercial or advertising purposes; radio, television, billboard and press advertising; publicity and promotional 
services; advertising agency services; marketing agency services; media planning and buying; media analysis for 
advertising purposes; promotion of goods and services through sponsorship; market analysis; collection, compilation 
and analysis of data regarding market intelligence; business sales analysis; advertising services relating to the 
commercialisation of new products; accounting; document reproduction; employment agency services; rental of office 
machines and office equipment; brand consultancy and brand creation services; provision of the aforesaid services on-
line from a computer database or on the Internet; compilation of advertisements for use as web pages on the Internet; 
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design of advertising materials; information, consultancy and advisory services relating to the aforesaid services.

Cl.42;Designing websites for advertising purposes; new product development; graphic design services; provision of 
information on-line related to above mentioned services from computer databases or from web pages; consultancy and 
advisory services relating to the aforesaid services.
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Priority claimed from 28/03/2018; Application No. : 29872327 ;China 

3981328    26/06/2018
[International Registration No. : 1428447]
Sichuan Dazhi Xicheng Haina Tianshi Technology Co., Ltd.

No. 65, Kehua North Road, Wuhou District, Chengdu City Sichuan Province China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications; electronic publications, downloadable; portable media players; alarms; 
batteries, electric; electronic tags for goods; computer software, recorded; computer peripheral devices; network 
communication equipments; computer programs [downloadable software].

Cl.25;Clothing; shoes; hats; hosiery; scarves; girdles; layettes [clothing]; wedding dresses; smocks; gloves [clothing].

Cl.44;Medical clinic services; hospital services; physiotherapy; health counselling; beauty salon services; chiropractic; 
nursing, medical; convalescent home services; telemedicine services; health care.
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Priority claimed from 16/11/2017; Application No. : 715849 ;Switzerland 

3981341    02/05/2018
[International Registration No. : 1428911]
Davos Destinations-Organisation (Genossenschaft)

Talstrasse 41 CH-7270 Davos Platz Switzerland

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of merchandise; transport of goods; transportation of luggage; reservation 
services (transport services); services consisting of information related to travel and transport of goods by brokers and 
tourist agencies; information relating to prices, timetables and transport methods; delivery of newspapers; transport 
information; information connected with traffic disruption; lending and rental of vehicles, railway cars, carriages (railway), 
trucks, vans, motor cars, motorcycles and bicycles; chauffeur services; taxi services; organization of excursions and 
travel; freight forwarding services; freight forwarding; rescue services; parking services; travel organization; transport of 
travelers; reservation services (travel); escorting of travelers; advisory services relating to the aforesaid services; 
provision of information relating to the aforesaid services; all the aforesaid services are of Swiss origin.

Cl.41;Education; training; entertainment services; sporting and cultural activities; preparation and hosting of 
entertainment, training, cultural, sports, educational and scientific events; preparation and hosting of conferences, 
conventions, congresses, seminars, symposiums, workshops (training), lectures, exhibition courses, exhibitions, 
concerts, shows, sports competitions, lessons or training courses for entertainment, educational, scientific, cultural, 
sporting or training purposes; sports camp services; ski and mountaineering school services, mountain guide service; 
organization of contests and competitions (education, training, entertainment, sports, culture); timing of sports events; 
provision of information on entertainment, education, training, sports, culture; recreation information; awarding of prizes; 
reservation services regarding all types of tickets for cultural, scientific, sports and entertainment events; provision of 
cultural, training, educational and sporting facilities, museums, amusement facilities; operation of sports facilities; rental 
of stadium facilities; operation of amusement arcades; gambling; casino services (gambling); club services 
(entertainment or education); health and recreational club services; academies (education); rental of sports equipment; 
provision of non-downloadable electronic publications; editing and publishing services; publication of printed matter, 
books and texts, catalogs, brochures, guides; dissemination of educational, scientific, cultural, sporting, educational or 
entertainment material; editing of radio and television programs; production and distribution of films, video and sound 
recordings; holiday camp (entertainment) and advanced sports training services; leisure and recreational services; 
advisory services relating to the aforesaid services; provision of information relating to the aforesaid services; all the 
aforesaid services are of Swiss origin.

Cl.43;Temporary accommodation; hotel services; rental of camps, apartments and holiday homes; rental of temporary 
accommodation; organization of temporary housing accommodation; provision of campground facilities; holiday camp 
services (lodging); accommodation agencies (hotels, boarding houses); rental of rooms for holding receptions, 
conferences, conventions, exhibitions, seminars and meetings; provision of facilities for conferences, conventions, 
congresses, seminars, symposiums, workshops, lectures, exhibition courses, exhibitions, concerts, shows, lessons or 
training courses; travel agency services for booking temporary accommodation and restaurants; reservation services 
relating to the aforesaid services; advisory services relating to the aforesaid services; provision of information relating to 
the aforesaid services; all the aforesaid services are of Swiss origin; services for providing food and drink; hospitality and
reception services, namely providing of food and drink for sporting or entertainment events; services provided by bars 
and snack bars, whether stationary or mobile; fast-food restaurant services; self-service restaurant services; catering 
services; organization of banquets and cocktail parties; reservation services relating to the aforesaid services; advisory 
services relating to the aforesaid services; provision of information relating to the aforesaid services.
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Priority claimed from 03/10/2017; Application No. : 87631536 ;United States of America 

3981344    03/04/2018
[International Registration No. : 1428868]
Sidewalk Labs Employees, LLC

10 Hudson Yards, 26th Floor New York NY 10014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Telecommunications and data networking hardware, namely, computers, servers, peripherals, personal digital 
devices, audio-visual devices, mobile phones, wearable devices, sensors, cameras, and recorders for use in identifying, 
navigating, communicating, accessing, providing and sharing information and services across multiple networks and 
communications protocols within urban environments as part of the municipal infrastructure; computer and network 
hardware for use in operating, managing, maintaining and improving pedestrian mobility and transportation systems, 
communication systems, energy conservation and consumption systems, environmental safety and monitoring systems, 
municipal services, healthcare services, and infrastructure construction and use in an urban environment as part of the 
municipal infrastructure; downloadable computer software for urban design, planning and development, namely, for use 
in developing, implementing, maintaining and enhancing transportation systems, pedestrian mobility, communication 
systems, municipal services, healthcare services, energy conservation and consumption, environmental safety, and 
infrastructure construction in an urban environment; computer software for analyzing and managing data in the field of 
urban planning, design and development, including for purposes of improving transportation systems, housing and 
building construction, power and water management systems; application programming interface (API) for use in urban 
locations and as part of a municipal infrastructure for accessing, utilizing, and personalizing transportation services, 
communication systems, housing, and municipal services; computer software for facilitating online access to and use of 
municipal and community services.

Cl.35;Business organization consulting services in the fields of economics and public policy related to design, 
development, and management of urban communities; organizing and conducting exhibitions for business purposes in 
the fields of urban community design, engineering, development, management and maintenance, and innovations related 
to the aforesaid; business project management services in the field of urban planning, design, development, and 
engineering; managing on-line computer databases featuring technology information in the field of innovations in urban 
planning, in the fields of architecture, land use, transportation, and infrastructure development design.

Cl.36;Real estate management focusing on cities incorporating urban technology; financial services, namely, investing 
in real estate and real estate projects for purposes of incorporating urban technology, providing debt and equity capital, 
tangible and intangible asset financing, and financial portfolio management; management of buildings.

Cl.37;Real estate development, namely, development and redevelopment of office, commercial, residential and 
municipal facilities being construction and renovation construction services including new construction, retrofit and 
conversion of properties; maintenance and repair of buildings, electrical systems, heating and air conditioning systems, 
and plumbing systems; management of electrical systems, heating and air conditioning systems, and plumbing systems 
in the nature of maintenance and repair.

Cl.38;Providing access to telecommunications networks, computer, electronic and online databases for use in urban 
communities; telecommunications services, namely, electronic transmission of data, messages and information within 
urban communities and among residents on topics of interest to urban communities.

Cl.41;Education services, namely, arranging seminars, workshops, training, community in-person forums, colloquiums, 
symposiums and internships in the fields of urban planning, design, engineering and development and innovation, 
including environmental science, technology and innovations to improve urban infrastructure, economic development, 
affordable housing, community development, and policy and strategic planning in the design, development, engineering 
and operation of urban communities; entertainment services, namely, providing a website featuring non-downloadable 
files containing audio, visual and text programs in the fields of urban planning, design, engineering, development and 
innovation distributed via various platforms across multiple forms of media.

Cl.42;Scientific and technological services, namely, scientific research, development and testing in the fields of urban 
planning, architecture, land use, transportation, and infrastructure development and design; engineering services in the 
fields of architecture, land use, transportation, and infrastructure development, construction techniques and materials, 
energy generation and consumption, delivery of municipal services, delivery of healthcare services, waste and water 
management and consumption and open space utilization and management; creating, and providing on-line computer 
databases featuring technology information in the field of innovations in urban planning, urban planning (term considered 
too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); urban design planning services; 
engineering consulting, namely, providing designs, schematics, elevations, drawings, renderings and models of urban 
infrastructures, grid systems, transportation systems, communications systems, energy systems, water systems, waste 
management, buildings and housing design and development, and open space management and utilization; modeling 
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software systems, namely, developing models informed by data and data analysis to inform design, development, 
construction and utilization of urban environments; engineering consulting services in the fields of urban planning, 
including architecture, housing construction, environmental science, delivery of healthcare services, energy consumption 
and conservation, green buildings and corridors, and open space design and utilization; providing a website featuring 
information about urban planning and urban design planning services featuring design innovations, solutions and 
technology to improve urban environments and infrastructure (term considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations); green architecture design and sustainable community planning; providing a 
website featuring scientific information in the field of sustainable growth, environmental solutions, and energy 
conservation and consumption (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations).
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Priority claimed from 07/03/2018; Application No. : 2018-027015 ;Japan 

3981365    07/06/2018
[International Registration No. : 1428387]
DJ HOLDINGS Co., Ltd.

2-7-31, Itakano, Higashiyodogawa-ku, Osaka-shi Osaka 533-0001 Japan

Proposed to be Used
IR DIVISION
Cl.1;Brake fluid; hydraulic brake fluid; fluids for hydraulic circuits; reagent paper, not for medical purposes.

Cl.12;Brake shoes for vehicles; brake segments for vehicles; brake discs for vehicles; brake pads for vehicles; brakes 
for vehicles; mechanical elements for land vehicles; anti-theft alarms for vehicles; automobiles and their parts and 
fittings; vehicles for locomotion by land, air, water or rail.
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3981369    06/06/2018
[International Registration No. : 1429049]
TOSHIBA KIKAI KABUSHIKI KAISHA (also trading as Toshiba Machine Co., Ltd.)

2-2, Uchisaiwaicho 2-Chome, Chiyoda-ku Tokyo 100-0011 Japan

Proposed to be Used
IR DIVISION
Cl.7;Plastic processing machines and apparatus; die casting machines and apparatus.

Cl.37;Repair or maintenance of plastic processing machines and apparatus; repair or maintenance of die casting 
machines and apparatus.
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Priority claimed from 24/10/2017; Application No. : M 2017 23516 ;Ukraine 

3981371    19/04/2018
[International Registration No. : 1428953]
HYS ENTERPRISE B.V.

Herengracht 456 NL-1017 CA Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Acoustic couplers; animated cartoons; anti-theft warning apparatus; audio interfaces; audio-and video-receivers; 
bar code readers; bioinformatics software; BIOS [basic input/output system] software; blueprint apparatus; chips 
[integrated circuits]; communication software for connecting computer network users; communication software; compact 
disc players; compiler software; computer communications software to allow customers to access bank account 
information and transact bank business; computer e-commerce software to allow users to perform electronic business 
transactions via a global computer network; computer game software; computer graphics software; computer groupware; 
computer hardware and software for setting up and configuring local area networks; computer hardware and software for 
setting up and configuring wide area networks; computer hardware; computer memory devices; computer operating 
programs, recorded; computer operating system software; computer programs [downloadable software]; computer 
programs and computer software for electronic trading of securities; computer programs and software for image 
processing used for cell phones; computer programs, recorded; computer search engine software; computer software 
and telecommunications apparatus to enable connection to databases and the Internet; computer software applications, 
downloadable; computer software development tools; computer software for administration of local area networks; 
computer software for application and database integration; computer software for communicating with users of hand-
held computers; computer software for computer-aided design/computer-aided manufacturing [CAD/CAM]; computer 
software for controlling self-service terminals; computer software for controlling the operation of audio and video 
devices; computer software for converting document images into electronic formats; computer software for encryption; 
computer software for processing digital images; computer software for processing digital music files; computer software
for wireless content delivery; computer software for wireless network communications; computer software for word 
processing; computer software platforms, recorded or downloadable; computer software to automate data warehousing; 
computer software to enable the transmission of photographs to cellular phones; computer software to enhance the 
audiovisual capabilities of multimedia applications; computer software, recorded; computer software; computer 
whiteboard software; computers; connected bracelets [measuring instruments]; converters, electric; cordless telephones;
couplers [data processing equipment]; credit screening software; data compression software; data processing apparatus; 
decoder software; desktop publishing software; digital photo frames; digital signs; downloadable computer software 
programs; downloadable image files; downloadable instant messaging software; downloadable ring tones for mobile 
phones; downloadable software for using cloud; e-mail security software; educational software for children; electric 
apparatus for commutation; electric installations for the remote control of industrial operations; electronic agendas; 
electronic book readers; electronic interactive whiteboards; electronic key fobs being remote control apparatus; 
electronic mail software; electronic monitoring apparatus; electronic notice boards; electronic publications, 
downloadable; electronic tags for goods; embedded operating software; encoded identification bracelets, magnetic; 
Global Positioning System [GPS] apparatus; graphical user interface software; hands-free kits for telephones; high-
frequency apparatus; humanoid robots with artificial intelligence; identity cards, magnetic; industrial process control 
software; instant messaging software; interactive computer software; interactive touch screen terminals; interfaces for 
computers; joysticks for use with computers, other than for video games; light-emitting electronic pointers; local area 
network [LAN] operating software; monitors [computer programs]; multimedia software; music composition software; 
observation instruments; operating software for network access servers; operating system programs; optical apparatus 
and instruments; personal stereos; phototelegraphy apparatus; plugs, sockets and other contacts [electric connections]; 
printed circuit boards; privacy protection software; processors [central processing units]; readers [data processing 
equipment]; record players; recorded computer game software; recorded or downloadable computer software for 
subsequent use in on-demand services and SaaS model; remote control apparatus; scanners [data processing 
equipment]; scanning software; smart rings; smartglasses; smartphones; smartwatches; software for computer 
telephony; software for gaming apparatus; software for Internet access; software for IP Telephony; software for on-line 
document management; software for optical character recognition; software for programming facsimile machines; 
software for satellite navigation systems; software for transmission of sound and images using VoIP technology; 
software; sound recording apparatus; sound transmitting apparatus; tablet computers; tape recorders; teaching 
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apparatus; telephone apparatus; telephone transmitters; theft prevention installations, electric; transmitters of electronic 
signals; universal serial bus [USB] operating software; USB flash drives; video recorders; video telephones; virtual 
private network [VPN] operating software; virtual reality game software; virtual reality headsets; virtual reality software; 
wafers for integrated circuits; wide area network [WAN] operating software; wire connectors [electricity].

Cl.35;Accounting; administration of consumer loyalty programs; administrative processing of purchase orders; 
advertising by mail order; advertising for others on the Internet; advertising; advisory services for business management; 
appointment reminder services [office functions]; appointment scheduling services [office functions]; bill-posting; 
business appraisals; business auditing; business consultancy; business development services, namely, development of 
the complex of business projects, business plans, marketing programs, advertising and profit analysis and 
competitiveness of goods and services; business efficiency expert services; business information; business inquiries; 
business management assistance; business management consultancy; business management for freelance service 
providers; business management of reimbursement programs for others; business organization consultancy; business 
process management services; business project management services; business research; business strategy 
development, namely, analysis, formulating, planning of business development strategy; commercial administration of 
the licensing of the goods and services of others; commercial information agency services; commercial information and 
advice for consumers in the choice of products and services; commercial intermediation services; commercial or 
industrial management assistance; communication strategies; compilation of information into computer databases; 
compilation of statistics; compiling indexes of information for commercial or advertising purposes; computerized file 
management; consultancy regarding advertising communication; cost price analysis; customer relationship 
management; data search in computer files for others; demonstration of goods; demonstration of promotional materials; 
design of advertising materials; direct mail advertising; dissemination of advertising matter; distribution of samples; 
drawing up of statements of accounts; economic forecasting; formation of recognition of the company or product 
(publicity); human resources management; institutional and management services on business process optimization; 
layout services for advertising purposes; market studies; marketing research; marketing; office machines and equipment 
rental; on-line advertising on a computer network; opinion polling; organization and conducting of promotional events for 
commercial or advertising purposes; organization of exhibitions for commercial or advertising purposes; organization of 
trade fairs for commercial or advertising purposes; outdoor advertising; outsourced administrative management for 
companies; outsourcing services [business assistance]; pay per click advertising; payroll preparation; personnel 
management consultancy; personnel recruitment; photocopying services; placing on the web sites on the Internet, on the 
web pages of social media the advertising information in relation to a variety of goods including in relation to computer 
software and advertising information about services including software as a service (SaaS) enabling customers to 
conveniently view and purchase such goods and receive information about such goods and services; preparing and 
placing of promotional materials for others; presentation of goods on communication media, for retail purposes; price 
comparison services; procurement services for others [purchasing goods and services for other businesses]; production 
of advertising films; production of teleshopping programs; promoting the goods and services of others (intermediation); 
providing business information directory services via a global computer network; providing business information via a 
web site; provision of an on-line marketplace for buyers and sellers of goods and services; provision of commercial and 
business contact information; public relations; publication of publicity texts; publicity agency services; publicity material 
rental; radio advertising; registration of written communications and data; relocation services for businesses; rental of 
advertising space; rental of advertising time on communication media; rental of billboards [advertising boards]; rental of 
photocopying machines; rental of sales stands; scriptwriting for advertising purposes; search engine optimization for 
sales promotion; consultancy regarding public relations communication strategies; systemization of information into 
computer databases; television advertising; transcription of communications [office functions]; updating and 
maintenance of data in computer databases; updating and maintenance of information in registries; updating of 
advertising material; web indexing for commercial or advertising purposes; negotiation of business contracts for others; 
web site traffic optimization; wholesale or retail services in relation to the goods, namely, electronic publications, 
downloadable, electronic interactive whiteboards, electronic notice boards, computer software, including, recorded, data 
processing apparatus, interfaces for computers, computers, computer hardware, computer peripheral devices, computer 
programs [downloadable software], computer programs, recorded, computer operating programs, recorded, operating 
system programs, computer software applications, downloadable, software; word processing; writing of publicity texts.

Cl.42;Cloud computing; computer programming services for commercial analysis and reporting; computer 
programming services for data warehousing; computer programming services for electronic data security; computer 
programming services relating to multimedia and interactive applications; computer programming; computer rental; 
computer security consultancy; computer software consultancy; computer software design; computer system analysis; 
computer system design; computer technology consultancy; computer virus protection services; conducting technical 
project studies; configuration of computer systems and networks; consultancy in the computer software for use under 
the SaaS model; consultancy in the design and development of computer hardware; consultancy in the field of energy-
saving; conversion of computer programs and data, other than physical conversion; conversion of data or documents 
from physical to electronic media; creating and designing website-based indexes of information for others [information 
technology services]; creating and maintaining web sites for others; data encryption services; data security consultancy; 
database development services including development of searchable databases of information; debugging computer 
software for others; design and development of software and hardware for producing, recording and processing digital 
and analog signals; design and planning services relating to telecommunications equipment; design of multiple platform 
system for messaging based on client-server technology; development and upgrading of computer hardware and 
software; development and upgrading of software for use in communication by means of VoIP technology; development 
and upgrading of software for IP Telephony; development of new technology for others; development of video game 
software; digitization of documents [scanning]; duplication of computer programs; electronic business information 
storage; electronic data storage; electronic monitoring of credit card activity to detect fraud via the internet; electronic 
monitoring of personally identifying information to detect identity theft via the internet; energy auditing; engineering; 
graphic arts design; hosting computer application software in the field of knowledge management; hosting computer 
databases; hosting computer sites [web sites]; hosting computer software applications for others; hosting digital content 
on the Internet; hosting e-commerce platforms on the Internet; hosting on-line web facilities for others for conducting 
interactive discussions; hosting weblogs [blogs]; information technology [IT] consultancy; installation of computer 
software; installation, maintenance, updating and upgrading of software for computer systems; internet security 
consultancy; IT programming services; maintenance of computer software; monitoring of computer systems by remote 
access; monitoring of computer systems for detecting unauthorized access or data breach; monitoring of computer 
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systems to detect breakdowns; off-site data backup; outsource service providers in the field of information technology; 
providing information on computer technology and programming via a web site; providing search engines for the internet;
providing temporary use of non-downloadable software to enable content providers to track multimedia content; 
providing temporary use of on-line non-downloadable operating software for accessing and using a cloud computing 
network; providing temporary use of on-line non-downloadable operating software for computer networks and servers; 
quality control; recovery of computer data; rental of computer software; rental of memory space for hosting web sites; 
rental of memory space for on-line data storage; rental of memory space on servers for hosting information on the 
Internet; rental of web servers; research and development of new products for others; scientific laboratory services; 
scientific research; server hosting; services for maintenance of common software core (saas provider); services for 
maintenance of computer software used on-demand; software as a service [SaaS]; software as a service, namely, multiple 
platform systems for messaging; styling [industrial design]; surveying; technical research; technical writing; 
technological consultancy; telecommunications technology consultancy; testing services for computer hardware and 
software used with alarm and monitoring systems; updating of computer software; upgrading of computer software; web 
site design consultancy.

7675



Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

3981407    01/05/2018
[International Registration No. : 1429556]
JUN SUN 23010219600909003x

No. 1/2/3, Hangzhou Road West, Jizhong District, Haping Road, Kaifa District, Haerbin City Heilongjiang Province China

Proposed to be Used
IR DIVISION
Cl.29;Soybean milk extractive.

Cl.30;Jiaozi [stuffed dumplings]; baozi [stuffed buns]; rice-based Chinese take-away; steamed bread; glutinous rice 
balls; wheat flour; noodles; cakes; bread; pastries; crust of overcooked rice; sorbets [ices]; fermented malted rice for 
making soy sauce; flavorings, other than essential oils, for beverages, not including volatile oil; meat tenderizers, for 
household purposes; malted milk; tea-based beverages; sugar; fruit jellies [confectionery]; honey.
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Priority claimed from 13/04/2018; Application No. : 2018-047240 ;Japan 

3981442    29/06/2018
[International Registration No. : 1428394]
Tamagawa Seiki Co., Ltd.

1879 Ohyasumi, Iida-shi Nagano 395-8515 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metal working machines; construction machines; excavating machines; foundation work machines; ground surface
finishing and compacting machines; asphalt paving machines; dredging machines; lifting apparatus; cranes; conveyers; 
winches; power operated jacks; linear actuators; pneumatic valve actuators; hydraulic valve actuators; valves being parts 
of machines; pumps for machines; pump control valves; engine fuel pumps; electric motors for machines; electric motors 
for machines with a digital servo drive controller; servomotors.

Cl.9;Photographic apparatus and instruments; cinematographic apparatus and instruments; optical apparatus and 
instruments; video recorders; audio- and video-receivers; radios; television apparatus; sound recording apparatus; 
sound reproducing apparatus; wireless transmitters and receivers; amplifiers; global positioning system [GPS] 
apparatus; testing apparatus not for medical purposes; measuring devices, electric; measuring instruments; distance 
measuring apparatus; electrical controlling devices; electrical controllers and resolvers for use in detection of angular or 
rotational position of electric motors; rotary encoders; linear encoders; sensors [measurement apparatus], other than for 
medical use; electric or electronic sensors for determining position and angle; position sensors; acceleration sensors; 
distance sensors; velocity sensors; motion sensors; vibration sensors; inclinometers; accelerometers; computers; 
computer peripheral devices; integrated circuits.
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Priority claimed from 11/10/2017; Application No. : 4395646 ;France 

3981469    10/04/2018
[International Registration No. : 1429291]
ELIOR PARTICIPATIONS

9-11 Allée de l'Arche F-92032 PARIS LA DEFENSE France

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game, meat extracts; preserved, dried and cooked fruit and vegetables; jellies; jams, 
compotes; eggs; milk and dairy products; edible oils and fats; prepared (cooked) dishes based on vegetables, meat, fish, 
poultry or game; charcuterie.

Cl.30;Coffee, tea, cocoa, sugar, rice, artificial coffee; edible ices; honey, treacle; salt, mustard, vinegar; tapioca, sago; 
sauces (condiments), spices; ice for refreshment; sandwiches; pastry, confectionery; prepared (cooked) dishes based on 
pasta, rice or cereals; beverages based on cocoa, coffee, chocolate or tea.

Cl.31;Agricultural, horticultural, forest products (neither prepared nor processed) and grains (seeds), fresh fruits and 
vegetables, natural plants and flowers, malt.

Cl.32;Beers, mineral and aerated waters and other non-alcoholic beverages, fruit drinks and fruit juices, syrups and 
other preparations for making beverages (except those based on coffee, tea or cocoa, milk beverages).

Cl.33;Alcoholic beverages (except beers).

Cl.35;Retail sale of food products, prepared (or cooked) meals, beverages, confectionery, multimedia products, printed 
matter, stationery, games and toys, hygiene products, household products, cleaning and maintenance products for 
vehicles, souvenirs, namely: jewelry, timepieces, key rings, stationery, writing instruments, leather goods, crockery, 
kitchen utensils, articles of clothing, decoration items; food supply services for others [purchasing food products for 
other businesses], administrative management and processing of food orders, presentation of food products, prepared 
[or cooked] dishes, drinks, fruit and vegetables, on any means of communication for retail sale; commercial information 
and advice for consumers (consumer advice shop); rental of vending machines; advertising, business management and 
business administration, advice and consultancy relating to the conduct of business affairs, administrative management 
of public and collective catering services, office work, distribution of prospectuses, samples, newspaper subscription 
services for others, business advice, information or intelligence, accounting, reproduction of documents, employment 
agencies, computer file management, organization of exhibitions for commercial or advertising purposes, sales 
promotion (for others), commercial management on behalf of industrial and commercial enterprises for providing them 
with office supplies; administrative management of exhibition sites; typing, secretarial, stenographic services, 
reproduction of documents; rental of machines and office equipment, rental of photocopiers; payroll preparation; 
providing companies with qualified personnel to provide telephone answering, reception, reception and mailing services; 
telephone answering services (for unavailable subscribers); organizing for the benefit of others of telephone answering 
services and telephone switchboard; reception and receptionist services; commercial intermediation services.

Cl.39;Supply services (delivery); meal delivery services by restaurants; delivery of ready meals, ready-assembled 
meals, food products, drinks and dishes; transportation, including accompanying passengers, escorting travelers, 
transporting persons by ambulance, wheelchair, stretcher, passenger transport by car; chauffeur services; franking of 
mail; freight forwarding services; delivery of mail; delivery of newspapers; courier services; parcel delivery, parcel 
distribution; flower delivery; delivery of merchandise; delivery of goods by mail order; messaging [mail or goods]; 
transport information; storage information; wrapping of goods; travel agencies; transport reservations; booking of seats 
for travel; travel reservations; organization of cruises, organization of excursions, organization of trips; sightseeing 
[tourism]; storage of merchandise; storage of merchandise; distribution [delivery] of goods; packaging of goods; storage 
and packaging of goods; rental of parking spaces; parking services; removal services; transport of furniture; furniture 
removal services; transport and disposal of waste; vehicle breakdown assistance [towing]; food storage, rental of 
warehouses and refrigerators.
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Cl.42;Research of new products for the benefit of others in the field of catering and in the food and agri-food fields; 
information, consultations, advice relating to hygiene and safety in the field of catering and in the food and agri-food 
fields; information, including computer analysis relating to hygiene and safety in the field of catering and in the food and 
agri-food fields; technical project studies for the installation of kitchens; advice, consultancy in the field of computer 
science, computer programming, rental of computers and computer hardware; design of interior decor.

Cl.43;Catering (food) without delivery; restaurants, including snack bars, self-service restaurants, cafeterias; provision 
of food and drink including gastronomy, canteen and institutional food services; bars, snack bars, coffee shops; tea 
rooms; catering services; rental of transportable buildings; rental of chairs, tables, table linen, crockery and glassware; 
rental of meeting rooms, tents; rental of kitchen equipment; information, consultations and advice in the field of catering 
(food); hotel services; hotels, motels and camping sites; hotel reservations; tourist homes; holiday camp services 
[lodging]; retirement homes and residential homes for the elderly; day-nurseries [crèches].

Cl.44;Hygienic care for human beings; medical nursing services; rental of sanitation facilities; medical and hospital 
services, health services; nursing, convalescent homes; rental of medical equipment; health spa services; veterinary 
services; flower arranging; landscape design; landscape gardening services; wreath making [floral art]; maintenance of 
lawns and green spaces; gardening; maintenance services for gardens, flowerbeds, lawns and plants in cemeteries, 
crematoriums and memorials.
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Priority claimed from 19/07/2017; Application No. : 017010067 ;European Union 

3981757    09/01/2018
[International Registration No. : 1429306]
Max Frank GmbH & Co. KG

Mitterweg 1 94339 Leiblfing Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular for building; concrete release agents; adhesion promoters; adhesives 
used in industry; bentonite for building purposes; unprocessed artificial and synthetic resins.

Cl.6;Reinforcing materials, of metal, for concrete; grids of metal; displacement elements, predominantly of metal, for 
producing cavities in concrete parts; coated reinforced steel mesh and mouldings made thereof for building; formwork 
parts of metal grilles coated with expanded metal; formwork components of metal and displacement elements of metal for 
producing recesses and openings in concrete structures; formwork elements mainly of metal for building; permeable 
metal plates connected to metal grids as semi-finished formwork components; building materials of metal, in particular 
for reinforced concrete and masonry construction; formwork elements, including formwork pipes for concrete 
construction; spacers; spacers for reinforcing sections; connectors, in particular junction sleeves for structural steels 
and connector sleeves for crimp or wedge connections for structural steels; air space anchors, wall anchors for facades 
and/or insulating materials; reinforcing connections, in particular re-bending connections, prefabricated construction kits 
of reinforced steel for angular wall connections; prefabricated reinforcements for concrete construction, including in 
particular for corners for concrete walls and concrete ceilings; wall connector rails; anchors; screw connections; facade 
panel anchors; parapet corbels; reinforcing materials for concrete construction; formwork; formwork material of metal for 
concrete construction; shuttering of metal for concrete; muffs of metal; screws of metal; screw nuts of metal; load-
bearing and partitioning elements for reinforced steels or reinforced steel elements; reinforcing bars; reinforcing 
elements; shear dowels and shear sleeves; bracing elements; pegs of metal with screws; cladding and elements for 
making cladding; connection elements for cantilever plates; stair connecting elements; expansion joint elements; 
reinforcing cages; reinforcing nets; reinforcing mats and other pre-fabricated reinforcing elements; tension bars; 
compression bars; shear rods and other tension, compression or shear elements of metal (non-electric) for connecting 
two concrete parts; punching shear reinforcements; couplings and compensating rings for connecting pipes of metal; 
drain plugs for pipes of metal; sleeves [metal hardware]; pipe muffs of metal; coupling sleeves for pipes of metal; 
connecting elements and connectors for connecting elements of metal; seam joints of metal, in particular coated seam 
joints of metal; pipe ducts of metal; construction elements for formwork; all of the aforesaid goods being of metal and 
included in class 6.

Cl.17;Adhesive sealant materials; weatherstripping compositions; sealing mats and webs; sealing elements, included 
in class 17, and sealing bands, in particular those which swell on contact with moisture and/or water, in particular 
expandable tapes based on bentonite; all the aforesaid goods being for building; sealing materials based on minerals; 
materials for heat insulation and/or sound insulation for the walls, ceilings and floors of buildings; injection hoses and 
aeration and ventilation hoses for concrete construction; high pressure hoses for injection presses and pumps; 
couplings and compensating rings for connection of pipes, not of metal; pipe jackets, not of metal; drain plugs for pipes, 
not of metal; coupling sleeves for pipes, not of metal; packing and insulating materials for building construction; 
soundproofing or heat-insulating building elements; resins in extruded form for general industrial use, in particular 
injection resins for sealing technology; rubber coatings for sealing plugs of fibre concrete; surface seals; sealing paste 
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for surface seals; joint and expandable tapes for sealing building joints and working joints; expandable polymer tape with 
expandable rubber and/or expandable resin and/or bitumen and/or bentonite.

Cl.19;Building materials (non-metallic), including being composite materials for use in building construction; wall 
cladding components (not of metal); displacement elements, not of metal, for producing cavities in concrete parts, in 
particular displacement elements of plastic, wood and/or cardboard; gravel; ready mixed concrete; building materials and 
building elements of cement-bound material and concrete, in particular fibre concrete, in particular panels, posts, profiles, 
pipes, spacers for reinforcing materials and formwork; formwork and formwork elements for concrete construction, in 
particular formwork, formwork elements and formwork tubes of cardboard and/or plastic, in particular fibre-reinforced 
plastic; formwork material, formwork auxiliary material for concrete construction; auxiliary building materials for steel-
reinforced concrete and masonry construction, in particular spacers; spacers for reinforcing sections; connectors, 
namely junction sleeves for structural steels and connector sleeves for crimp or wedge connections for structural steels; 
cavity wall ties; wall ties for facades and/or insulating materials; building articles of concrete, in particular panels, posts, 
profiles, pipes, spacers, shaped parts of fibre concrete for building purposes; shuttering (not of metal), for concrete; 
shuttering (not of metal); building materials (non-metallic), in particular of plastic, for steel-reinforced concrete and 
masonry construction, in particular spacers, elastomer bearings, joint profiles for forming indentations in joint areas; 
matrices for creating surface patterns in concrete; spacers for reinforcements and for wall reinforcement or spacers for 
concrete formwork and for masonry ducts; mortar; reinforcing materials for building purposes, not of metal, in particular 
reinforcement connections; connection elements for cantilever plates; stair connecting elements; permanent formwork; 
expansion joint elements; reinforcing cages; reinforcing nets; reinforcing mats and other pre-fabricated reinforcing 
elements for building purposes, not of metal; punching shear reinforcements; framework for building, not of metal, in 
particular slab bearing pads, wall bearing pads, staircase bearing pads and wall securing elements, staircase bedding; 
building articles of fibre concrete, in particular spacers, not of metal; fire protection materials, not of metal, for use in 
building, in particular fire-resistant panels for joints or structure connections; fire barrier plugs for wall reinforcement; the 
aforesaid materials being not of metal; the aforesaid fireproof materials being in particular of intumescent materials; 
spackling compound, in particular mastics for soundproof building elements; sound-absorbent acoustic elements with 
fibre concrete coating; fire insulation boards.

Cl.37;Civil construction services; installation services; installation of surface seals in fresh concrete bonding systems; 
rental of construction machines and construction equipment, in particular rental of bending machines for treatment of 
metals and threading machines.
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Priority claimed from 14/03/2018; Application No. : UK00003296671 ;United Kingdom 

3981805    13/07/2018
[International Registration No. : 1428477]
Undercurrent News Limited

1 Sudley Terrace, Bognor Regis, West Sussex PO21 1EY United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;E-commerce software; electronic publications; electronic publications, downloadable; electronic publications 
recorded on computer media; computer application software; computer application software for mobile telephones; 
computer operating programs; computer programmes stored in digital form; computer programs; computer programs, 
downloadable; computer programs [downloadable software]; downloadable application software; downloadable 
application software for smart phones; downloadable applications for mobile devices; downloadable e-books; 
downloadable electronic brochures; downloadable electronic newsletters; downloadable electronic publications; 
downloadable image files.

Cl.16;Address books; advertising posters; advertising publications; annuals [printed publications].

Cl.35;Acquisition of business information relating to company activities; acquisition of commercial information; 
administrative services relating to credit card registration; advertisement for others on the internet; advertisements 
(placing of -); advertisements (preparing of -); advertising analysis; advertising and advertisement services; advertising 
and marketing services provided via communications channels; advertising, including on-line advertising on a computer 
network; advertising services relating to the marine and maritime industry; advertisement for others on the internet; 
advertisement via mobile phone networks; advertising; advertising analysis; advertising and advertisement services; 
advertising and marketing; advertising and marketing services; advertising services provided over the internet; 
advertising services relating to the marine and maritime industry; advertising services to promote public awareness of 
environmental matters; advertising via the internet; acquisition (business -) searches; acquisition of business information 
relating to company activities; acquisition of business information relating to company status.
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Priority claimed from 03/11/2017; Application No. : 017428021 ;European Union 

3981809    04/04/2018
[International Registration No. : 1429276]
DIOSNA Dierks & Söhne GmbH

Am Tie 23 49086 Osnabrück Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors and engines, drives and 
general machine parts; dispensing machines; conveyors; robots, pumps [machines]; machines for bakeries (machines for
manufacturing foodstuffs), other than for cooking and baking; kneading machines; kneading installations; dough stirring 
and beating machines; dough kneading machines; mixers; mixing machines; coating machines; granulators; machines 
for manufacturing foodstuffs; machines for manufacturing pharmaceuticals; machines for manufacturing chemicals; 
bakery machines (machines for manufacturing foodstuffs), other than for cooking and baking; mechanical feeding 
apparatus, mechanical emptying apparatus and conveyors for the aforesaid installations; parts and accessories for all the 
aforesaid goods, included in this class.

Cl.9;Information technology and audiovisual equipment; safety, security, protection and signalling devices and 
equipment; measuring, detecting and monitoring instruments, indicators and controllers; apparatus for scientific 
research and laboratories, teaching apparatus and simulators; metering apparatus for kneading and mixing machines and 
for kneading installations; regulating and control apparatus, and data processing equipment for kneading and mixing 
machines and for kneading installations; measuring probes; electric and electronic measuring and control apparatus.

Cl.11;Drying installations; fluidized bed dryers, microwave dryers; refrigerating apparatus; scalding machines; 
apparatus and equipment for cooking, heating and refrigerating foodstuffs and beverages; filters for industrial and 
household use; machines for bakeries (machines for manufacturing foodstuffs) for cooking and baking; bakery machines 
(machines for manufacturing foodstuffs) for cooking and baking; parts and accessories for all the aforesaid goods, 
included in this class.

Cl.30;Processed cereals and starches for foodstuffs, and goods made therefrom; bakery products and yeast; pre-
dough for manufacturing bread and baked goods.
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Priority claimed from 17/10/2017; Application No. : 30 2017 110 518.9 ;Germany 

3981810    05/04/2018
[International Registration No. : 1428507]
AVICEM KOKI GmbH & Co. KG

Boschstr. 14 08371 Glauchau Germany

Proposed to be Used
IR DIVISION
Cl.7;Driving devices for machines; prime mover; gear units for machines; speed changers; propeller shafts; universal 
joints [cardan joints]; cam shafts; industrial robots for use in manufacture.

Cl.12;Gears for vehicles, motor vehicles and land vehicles; transmission components for land vehicles; manual 
transmissions for motor vehicles and land vehicles; shift forks, drive trains, axles for motor vehicles and land vehicles; 
handlebars, cardan shafts for vehicles; cardan joints for land vehicles; transmission shafts for land vehicles; rigid drive 
train for vehicles; frames for bodywork for vehicles, in particular spaceframes and specially adapted ladder frames; 
frames for vehicles; roof struts, wheel suspensions for vehicles; motor vehicles; motor cars; motor buses; agricultural 
vehicles; trucks; commercial vehicles; tractors; two-wheeled motor vehicles; frame for bicycles.
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3981812    17/04/2018
[International Registration No. : 1429079]
Electrogamez USA, Inc.

10800 N.W. 21 Street Miami FL 33172 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video game cartridges, video game disks, video game cassettes, video game software, digital video disc drives, 
television receivers, portable media players, blank CD-ROMS for sound or video recording, tape recorders, and home 
theater systems, namely, televisions, LCD monitors, plasma monitors, DVD players and CD players.

Cl.28;Video game interactive control floor pads or mats, video game interactive remote control units, video game 
interactive hand held remote controls for playing electronic games, video game joysticks, video game machines for use 
with televisions.
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Priority claimed from 30/01/2018; Application No. : 1368916 ;Benelux 

3981813    25/07/2018
[International Registration No. : 1428542]
Atécé Beheer B.V.

Molenwerf 14 NL-1911 DB Uitgeest Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used for printing or for the printing of texts, images, words or graphics; offset printing plates; sensitized 
plates for offset printing; chemicals for off-set presses; water additives for offset printing; anti-static sprays for electronic 
equipment; anti-static preparations for industrial purposes.

Cl.2;Coatings; paints and washes; lacquers and varnishes; printing ink; printing inks for use in the graphic arts 
industry; coatings for use in the graphic arts industry; pigments for use in the graphic arts industry; toner for offset 
printing; dispersion paints; paints for use in the printing industry; anti-rust preparations; colorants; wood preservatives; 
raw natural resins; mordants; metal foil for painters, decorators, printers and artists; ultra violet light-cured printing inks; 
foils of lead alloys for painters, decorators, printers and artists.
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3981815    01/06/2018
[International Registration No. : 1428512]
TECNEA

5 Avenue des Prés F-94260 FRESNES France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
business management and organization consultancy; accounting; document reproduction; employment agencies; 
computer file management; organization of exhibitions for commercial or advertising purposes; online advertising on a 
computer network; rental of advertising time on all communication media; publication of advertising texts; rental of 
advertising space; dissemination of advertisements; public relations.

Cl.41;Training; publication of books; organization and conducting of colloquiums, conferences or congresses; 
electronic publication of books and journals online.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; design 
and development of computers and software; research and development of new products for others; technical project 
studies; architecture; computer programming; consultancy relating to computers; conversion of computer programs and 
data, other than physical conversion; conversion of data or documents from physical to electronic media; vehicle 
roadworthiness testing; graphic arts designing; styling (industrial design); authentication of works of art; energy auditing;
calibration [measuring]; scientific information and advice relating to cold chain management.
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3981816    17/07/2018
[International Registration No. : 1428521]
NFC Suisse SA

via mastri Ligornettesi 28 CH-6853 Ligornetto Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewelry, precious and semi-precious stones; timepieces and chronometric 
instruments.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs.

Cl.38;Telecommunications.
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3981907    30/11/2017
[International Registration No. : 1428548]
BILCE TEKSTIL SANAYI VE DIS TICARET ANONIM SIRKETI

Eski Edirne Asfalti 34. Sk. No:3 Sultançiftligi ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.18;Unworked or semi-worked leather and animal skins, imitations of leather, stout leather, leather used for linings, 
goods made of leather, imitations of leather or other materials, designed for carrying items, included in this class; bags, 
wallets, boxes and trunks made of leather or stout leather; key cases, trunks [luggage], suitcases, umbrellas; parasols; 
sun umbrellas; walking sticks, whips; harness; saddlery; stirrups; straps of leather (saddlery).

Cl.25;Clothing, including underwear and outerwear, other than special purpose protective clothing, socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing], footwear, shoes, slippers, sandals, headgear, hats, caps with 
visors, berets, caps [headwear], skull caps.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design for advertising; provision of an online marketplace for buyers and sellers of goods and 
services, office functions; secretarial services; arranging newspaper subscriptions for others; compilation of statistics; 
rental of office machines; systemization of information into computer databases; telephone answering for unavailable 
subscribers, business management, business administration and business consultancy; accounting; commercial 
consultancy services; personnel recruitment, personnel placement, employment agencies, import-export agencies; 
temporary personnel placement services, auctioneering, the bringing together, for the benefit of others, of a variety of 
goods, namely, unworked or semi-worked leather and animal skins, imitations of leather, stout leather, leather used for 
linings, goods made of leather, imitations of leather or other materials, designed for carrying items, bags, wallets, boxes 
and trunks made of leather or stout leather, key cases, trunks, suitcases, umbrellas, parasols, sun umbrellas, walking 
sticks, whips, harness, saddlery, stirrups, straps of leather, clothing, including underwear and outerwear, other than 
special purpose protective clothing, socks, mufflers, shawls, bandanas, scarves, belts, footwear, shoes, slippers, sandals,
headgear, hats, caps with visors, berets, caps, skull caps, enabling customers to conveniently view and purchase those 
goods, such services may be provided by retail stores, wholesale outlets, by means of electronic media or through mail 
order catalogues.
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Priority claimed from 18/10/2017; Application No. : UK00003264436 ;United Kingdom 

3981920    18/04/2018
[International Registration No. : 1428533]
TopHat Corporate Limited

14 Great James Street LONDON WC1N 3DP United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Metal building and construction materials; transportable metal buildings; prefabricated metal buildings; modular 
building units of metal; parts and fittings for the aforesaid goods; metal cladding; metal materials for building decoration.

Cl.9;Software; computer software; software applications.

Cl.19;Non-metal building and construction materials; non-metal transportable buildings; non-metal prefabricated 
buildings; non-metal modular building units; parts and fittings for the aforesaid goods; processed timber; building timber;
non-metal cladding materials; non-metal materials for building decoration.

Cl.36;Real estate affairs; estate agency services; home sales services; management of property developments; 
financial services; property investment services; advice, information and consultancy for all the aforesaid services.

Cl.37;Building, restoration, construction, repair, maintenance and installation services relating to residential and 
commercial property; real estate development; construction, assembly and erection of prefabricated buildings; 
decorating of buildings; advice, information and consultancy for all the aforesaid services.

Cl.42;Architectural design and consultancy services; design of buildings and of components used in building and 
construction; design and consultancy services for the interiors of buildings; interior decorating; architectural services 
relating to the development of land; preparation of architectural plans and reports; architectural and construction 
planning services; assistance and advice in connection with planning applications; software development; advice, 
information and consultancy for all the aforesaid services.
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Priority claimed from 19/10/2017; Application No. : 2017-137994 ;Japan 

3982012    28/03/2018
[International Registration No. : 1429726]
CENO COMPANY LTD.

4F Sunroser Daikanyama, 11-6, Sarugaku-cho, Shibuya-ku Tokyo 150-0033 Japan

Proposed to be Used
IR DIVISION
Cl.9;Cameras; camera peripherals and accessories; straps for cameras; cases for cameras; photographic machines and 
apparatus; cases for smartphones; spectacles; electronic publications featuring fashion; downloadable music files; 
downloadable image files featuring fashion.

Cl.16;Paper and cardboard; stationery; stickers [stationery]; printed matter; paintings and calligraphic works; 
photographs; photograph stands; industrial packaging containers of paper; bags [pouches] of plastics, for packaging.

Cl.18;Waist bags; carry-on bags; purses; shoulder bags; second hand bags; tote bags; handbags; business bags; 
boston bags; rucksacks; messenger bags; business card cases; commuter pass cases; key cases; pouches; handbag 
frames; purse frames; industrial packaging containers of leather; vanity cases, not fitted; umbrellas; clothing for domestic
pets; fur.

Cl.25;Coats; blousons; jackets; parkas; sweat shirts; sweat pants; sweaters; vests; suits; trousers; skirts; one-piece 
dresses; leggings [trousers]; blouses; cardigans; coveralls; salopettes; overalls; tee-shirts; shirts; camisoles; tube tops; 
underwear; swimwear; tights; Japanese traditional clothing in the nature of kimonos; socks and stockings; neckties; 
mufflers; neck warmer; stoles; bandanas; scarfs; gloves and mittens; headwear; garters; sock suspenders; suspenders; 
waistbands; belts; sneakers; leather shoes; dress shoes; casual shoes; boots not for sports, excluding tongues or 
pullstraps; rain boots; women's shoes; pumps; infants' shoes and boots; sandals; Japanese style wooden clogs (geta); 
Japanese style sandals [Zori]; uniforms; clothes for sports [other than clothes for water sports].

Cl.35;Promoting the goods and services of others through the administration of sales and promotional incentive 
schemes involving trading stamps; promoting the goods and services of others by means of the issuance of loyalty 
rewards cards; promoting the goods and services of others by means of the issuance of coupons; retail services or 
wholesale services for personal articles; retail services or wholesale services for bags and pouches; retail services or 
wholesale services for clothing; retail services or wholesale services for footwear other than special footwear for sports; 
retail services or wholesale services for woven fabrics and beddings; retail services or wholesale services for clocks, 
watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for cosmetics, toiletries, 
dentifrices, soaps and detergents.
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Priority claimed from 16/01/2018; Application No. : 28722779 ;China 

3982017    08/04/2018
[International Registration No. : 1429380]
Century Star Lottery Enterprise Management Limited

1501, 15/F, No. 20 Jiuxianqiao Road, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; operating system programs; interactive multimedia computer game programs; 
downloadable mobile applications; downloadable computer software applications; computer peripheral devices; data 
processing apparatus; apparatus for transmission of communications; navigational instruments; GPS navigational 
instruments.

Cl.28;Games; apparatus for games; video game machines; parlour games; toys; body-training apparatus; machines for 
physical exercises; fishing tackle; playing cards; balls for games.

Cl.35;Advertising; provision of space on websites for advertising goods and services; displaying goods and services 
via electronic means for facilitating television shopping and home shopping; commercial and industrial management 
assistance; providing business information via a web site; business administration of consumer loyalty programs; 
provision of marketing report; sales promotion for others; provision of an on-line marketplace for buyers and sellers of 
goods and services; systemization of information into computer databases; web site traffic optimisation; search engine 
optimization for sales promotion; administrative processing of purchase orders.

Cl.36;Financial management; financial analysis; financial consultancy; financial information; capital investment; 
financing services; debt advisory services; insurance information; insurance consultancy; insurance underwriting; 
actuarial services; brokerage; fiduciary.

Cl.38;Communications by cellular phones; communications by computer terminals; message sending; computer aided 
transmission of messages and images; network broadcasting services; providing access to databases; providing Internet 
chatrooms; streaming of data; network transmission of sound, image, signals and data; radio communications.

Cl.41;Educational services; instruction services; entertainment services; entertainment information; recreation 
information; radio entertainment; providing amusement arcade services; game services provided on-line from a computer 
network; provision of sports information; organization of lotteries; organization of drawing a lottery or raffle.

Cl.42;Developing products for others; computer programming; updating of computer software; maintenance of 
computer software; installation of computer software; conversion of data or documents from physical to electronic 
media; monitoring of computer systems by remote access; information technology [IT] consultancy; electronic data 
storage; cloud computing; updating of mobile phone applications; updating of data processing software.
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3982025    26/06/2018
[International Registration No. : 1428797]
ANADOLU BIRLIK HOLDING ANONIM SIRKETI

Dede Korkut Mh. Beysehir Cd. No:9 Beysehir Konya Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat; meat, preserved; fish meal for human consumption; fish, not live; fish, tinned; poultry, not live; nuts, 
prepared; chocolate nut butter; soups; preparations for making soup; bouillon; olives, preserved; olive oil for food; milk; 
milk beverages, milk predominating; condensed milk; milk products; vegetables, dried; vegetables, cooked; vegetables, 
preserved; vegetables, tinned; frozen fruits; fruit jellies; fruit peel; fruit, stewed; fruit-based snack food; fruits, tinned; 
peanut butter; peanuts, prepared; tahini [sesame seed paste]; eggs; powdered eggs; potato chips; potato crisps; potato 
flakes; edible oils; hummus [chickpea paste].

Cl.30;Coffee; cocoa; tea; coffee-based beverages; cocoa-based beverages; chocolate-based beverages; pasta; ravioli; 
noodles; bread; bagels; pastries; pastry dough; puddings; rice pudding; custard; honey; royal jelly; propolis; seasonings; 
condiments; sauces [condiments]; baking powder; flour; yeast; yeast extracts for human consumption; starch for food; 
semolina; sugar; granulated sugar; cube sugar; powdered sugar; iced tea; confectionery made of sugar; candy; 
chocolate; chocolate confections; biscuits; petit-beurre biscuits; crackers; waffles; chewing gum; edible ices; cooking 
salt; processed wheat for human consumption, crushed barley for human consumption, processed oats for human 
consumption, processed grains for human consumption; molasses for food; bulgur; rice; bean meal.

Cl.32;Beer; beer wort; mineral water [beverages]; aerated mineral waters; carbonated mineral waters; soda water; table 
waters; spring water; fruit beverages and fruit juices; fruit-flavored beverages; non-alcoholic fruit juice beverages; 
vegetable juice beverages, non-alcoholic; vegetable juice drinks, non-alcoholic; soft drinks; non-carbonated soft drinks; 
non-alcoholic vegetable juice beverages; non-alcoholic vegetable juice drinks; fruit juices; fruit nectars, non-alcoholic; 
isotonic beverages; lemonades.
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Priority claimed from 20/02/2018; Application No. : UK00003291451 ;United Kingdom 

3982031    11/04/2018
[International Registration No. : 1428510]
The Forest Trust

The Clock House, Gaters Mill, Mansbridge Road Southampton Hampshire SO18 3HW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable publications concerning agriculture, soil conservation, soil protection and improvement, water, 
oceans, seafood, aquaculture, timber, forests, tropical forests, ecosystems, conservation, sustainable development, the 
environment and the trade in timber and timber products; electronic publications (downloadable) concerning agriculture, 
soil conservation, soil protection and improvement, water, oceans, seafood, aquaculture, timber, forests, tropical forests, 
ecosystems, conservation, sustainable development, the environment and the trade in timber and timber products.

Cl.16;Printed matter concerning agriculture, soil conservation, soil protection and improvement, water, oceans, 
seafood, aquaculture, timber, forests, tropical forests, ecosystems, conservation, sustainable development, the 
environment and the trade in timber and timber products; photographs concerning agriculture, soil conservation, soil 
protection and improvement, water, oceans, seafood, aquaculture, timber, forests, tropical forests, ecosystems, 
conservation, sustainable development, the environment and the trade in timber and timber products; stationery; 
instructional and teaching material (except apparatus) concerning agriculture, soil conservation, soil protection and 
improvement, water, oceans, seafood, aquaculture, timber, forests, tropical forests, ecosystems, conservation, 
sustainable development, the environment and the trade in timber and timber products.

Cl.35;Supply chain management; business management services relating to agriculture, soil conservation, soil 
protection and improvement, water, oceans, seafood, aquaculture, forestry, ecosystems, sustainable development, 
conservation and the environment; advertising and business administration concerning businesses involved directly in 
agriculture, soil conservation, soil protection and improvement, water, oceans, seafood, aquaculture, forestry, 
ecosystems, sustainable development, conservation, the protection of ecosystems and the environment; provision of 
business information relating to agriculture, soil conservation, soil protection and improvement, water, oceans, seafood, 
aquaculture, sustainable development, conservation and the environment; employment consultancy; procurement 
services; procurement contracts for others relating to the sale of goods; advisory and consultancy services relating to the
procurement of goods for others.

Cl.41;Education and providing of training workshops and seminars concerning agriculture, soil conservation, soil 
protection and improvement, water, oceans, seafood, aquaculture, forestry, sustainable development, ecosystems, 
conservation and the environment; providing electronic publications (non-downloadable) concerning agriculture, soil 
conservation, soil protection and improvement, water, oceans, seafood, aquaculture, timber, forests, tropical forests, 
ecosystems, conservation, sustainable development, the environment and the trade in timber and timber products; 
providing on-line publications (non-downloadable) concerning agriculture, soil conservation, soil protection and 
improvement, water, oceans, seafood, aquaculture, timber, forests, tropical forests, ecosystems, conservation, 
sustainable development, the environment and the trade in timber and timber products.

Cl.42;Analytical testing services related to agriculture, soil conservation, soil protection and improvement, water, 
oceans, seafood, aquaculture, forestry, ecosystems, sustainable development, conservation and the environment; 
technical and regulatory consultancy services relating to agriculture, soil conservation, soil protection and improvement, 
water, oceans, seafood, aquaculture, forestry, ecosystems, sustainable development, conservation and the environment; 
advisory services relating to agriculture, soil conservation, soil protection and improvement, water, oceans, seafood, 
aquaculture, forestry, ecosystems, sustainable development and environmental protection; research in the field of 
environmental conservation; environmental testing; environmental surveys; environmental assessment services; 
scientific testing services; soil testing services; testing on agriculture; research relating to agriculture, soil conservation, 
soil protection and improvement, water, oceans, seafood, aquaculture, environmental protection, sustainable 
development, conservation, forestry and agriculture; certification services relating to agriculture, soil conservation, soil 
protection and improvement, water, oceans, seafood, aquaculture, forestry, ecosystems, sustainable development, 
conservation and the environment.

Cl.44;Agricultural services relating to agriculture, soil conservation, soil protection and improvement; aquaculture 
services; advisory and consultancy services relating to agriculture and the environment; agricultural services relating to 
environmental conservation; forestry services; consultancy and advisory services relating to farming, agriculture, soil 
conservation, soil protection and improvement and forestry, aquaculture, sustainable development and environmental 
conservation; providing information about agriculture and forestry services, soil conservation, soil protection and 
improvement, aquaculture, sustainable development and environmental conservation.
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Priority claimed from 04/08/2017; Application No. : 302017000090689 ;Italy 

3982052    02/02/2018
[International Registration No. : 1428553]
PHARMANUTRA S.P.A.

Via delle Lenze, 216/b I-56122 Pisa (PI) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemical substances for preserving foodstuffs; raw materials [chemical] for the 
formulation of pharmaceutical preparations for human purposes and for animal purposes; raw materials [chemical] for the
formulation of dietetic foods, dietetic food not for medical purposes, dietetic food for babies, dietetic food preparations 
adapted for medical purposes, dietetic substances adapted for medical purposes, dietetic substances for babies, food for 
babies, dietetic food supplements, dietetic food supplements for medical and not for medical purposes, food supplements
for medical and not for medical purposes, food supplements for dietetic purposes, dietetic preparations and preparations 
for use as additives to food for human consumption [medicated]; cultures of microorganisms not for medical purposes; 
cultures of saprophytic bacteria not for medical purposes; preparations of microorganisms not for medical purposes; 
preparations of saprophytic bacteria cultures not for medical purposes; bacterial substances for industrial purposes; 
bacteria for use in food manufacture; probiotic bacteria for the food industry; bacterial preparations for the food industry; 
bacterial cultures for addition to food products; bacterial preparations and cultures other than for medical purposes; milk 
ferments and bacteria preparations used in making foodstuffs; antioxidants, fatty acids, proteins, enzymes, liposomes, 
cultures of microorganisms, lactic acid bacteria and probiotic compositions, all for use in the manufacture of 
pharmaceuticals, veterinary products, diet compositions for human purposes, foods for newborns, food supplements, 
nutritional supplements, dietary supplements, food supplements for medical purposes and dietetic foods; probiotic 
bacteria for the food industry; probiotic bacterial formulations [other than for medical purposes]; extracts, cultures of 
microorganisms, enzymes and additives for fermentation; fermentation extracts for industrial purposes; cultures of 
microorganisms used in the fermentation of fodder; fertilizers; bacterial preparations, other than for medical and 
veterinary use.

Cl.5;Pharmaceutical and parapharmaceutical products and preparations, including gynecological, urological, 
gastroenterologists, immunologic, cardio-vascular, dermatological, oral hygiene and osteo-articular preparations and 
products; sanitary and hygienic products and preparations for medical purposes; nutraceuticals, symbiotics, nutritionals, 
probiotics, prebiotics and homeopathics for use as dietary supplements; veterinary products and preparations; food and 
dietary supplements; nutritional, mineral, dietetic, nutraceutical, vitamin, antioxidant, saprophytic bacterial flora and 
homeopathic substances and preparations, all for medical purpose; enzymes and proteins dietary supplements; food and 
dietary supplements for people with special dietary needs; herbal dietary supplements for persons with special dietary 
requirements; dietary supplement drinks; nutritional supplements for medical use; dietary foodstuff for human 
consumption; food and dietary supplemets, including food and dietary supplements for babies; dietetic foodstuffs all for 
medical purposes; cultures of microorganisms for medical use; cultures of saprophytic bacteria for medical use; 
preparations of micro-organisms for medical purposes; bacteriological cultures (media for-); dietary supplements for 
animals; protein supplements for animals; mineral supplements for livestock feed; fungicides, herbicides, insecticides; 
disinfectants; disinfectants for hygiene purposes; napkins soaked in disinfectant lotions; facial wipes soaked in 
disinfectant lotions; medicated pre-moistened wipes.

Cl.35;Wholesaling and retailing, for others, including by mail order and via communications media, including the 
internet, in relation to chemicals used in industry, chemical substances for preserving foodstuffs, raw materials 
[chemical] for the formulation of pharmaceutical preparations for human purposes and for animal purposes, raw materials 
[chemical] for the formulation of dietetic foods, dietetic food not for medical purposes, dietetic food for babies, dietetic 
food preparations adapted for medical purposes, dietetic substances adapted for medical purposes, dietetic substances 
for babies, food for babies, dietetic food supplements, dietetic food supplements for medical and not for medical 
purposes, food supplements for medical and not for medical purposes, food supplements for dietetic purposes, dietetic 
preparations and preparations for use as additives to food for human consumption [medicated], cultures of 
microorganisms not for medical purposes, cultures of saprophytic bacteria not for medical purposes, preparations of 
microorganisms not for medical purposes, preparations of saprophytic bacteria cultures not for medical purposes, 
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bacterial substances for industrial purposes, bacteria for use in food manufacture, probiotic bacteria for the food 
industry, bacterial preparations for the food industry, bacterial cultures for addition to food products, bacterial 
preparations and cultures other than for medical purposes, milk ferments and bacteria preparations used in making 
foodstuffs, antioxidants, fatty acids, proteins, enzymes, liposomes, cultures of microorganisms, lactic acid bacteria and 
probiotic compositions, all for use in the manufacture of pharmaceuticals, veterinary products, diet compositions for 
human purposes, foods for new-borns, food supplements, nutritional supplements, dietary supplements, food 
supplements for medical purposes and dietetic foods, probiotic bacteria for the food industry, probiotic bacterial 
formulations [other than for medical purposes], extracts, cultures of microorganisms, enzymes and additives for 
fermentation, fermentation extracts for industrial purposes, cultures of micro-organisms used in the fermentation of 
fodder, probiotic bacterial preparations for medical and animal use, fertilizers, pharmaceutical and parapharmaceutical 
products and preparations, including gynecological, urological, gastroenterologists, immunologic, cardio-vascular, 
dermatological, oral hygiene and osteo-articular preparations and products, sanitary and hygienic products and 
preparations for medical purposes; nutraceuticals, symbiotics, nutritionals, probiotics, prebiotics and homeopathics for 
use as dietary supplements, veterinary products and preparations, food and dietary supplements, nutritional, mineral, 
dietetic, nutraceutical, vitamin, antioxidant, saprophytic bacterial flora and homeopathic substances and preparations, all 
for medical purpose, enzyme and protein dietary supplements, food and dietary supplements for people with special 
dietary needs, herbal dietary supplements for persons with special dietary requirements, dietary supplement drinks, 
nutritional supplements for medical use, dietary foodstuff for human consumption, food and dietary supplements 
including food and dietary supplements for babies, dietetic foodstuffs all for medical purposes, cultures of 
microorganisms for medical use, cultures of saprophytic bacteria for medical use, preparations of micro-organisms for 
medical purposes, bacteriological cultures (media for -), dietary supplements for animals, protein supplements for 
animals, mineral supplements for livestock feed, fungicides, herbicides, insecticides, disinfectants, disinfectants for 
hygiene purposes, napkins soaked in disinfectant lotions, facial wipes soaked in disinfectant lotions, medicated pre-
moistened wipes; business advice relating to franchising.
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Priority claimed from 01/11/2017; Application No. : UK00003267554 ;United Kingdom 

3982053    01/05/2018
[International Registration No. : 1429424]
Salts Healthcare Limited

Richard Street, Aston, Birmingham, West Midlands B7 4AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Materials for dressings, including sterile materials for dressings; surgical dressings; adhesive materials for 
medical purposes; adhesive patches for medical purposes; adhesives for use with ostomy appliances; adhesive plasters 
for use with ostomy appliances; adhesive tapes for medical purposes; adhesive removers adapted for medical use; 
surgical cloths; dressings, tissues and wipes for medical purposes; bandages for dressings; hygienic bandages; 
disinfectants; incontinence products, namely diapers, napkins, liners and pads; sanitary preparations; odour eliminating 
sprays, deodorants and powders all adapted for medical use; foot dressings, hydrocolloid foot dressings.

Cl.10;Ostomy apparatus and dressings; ostomy bags and pouches; colostomy, urostomy and ileostomy bags and 
pouches; ostomy seals, flanges and rings; flange extender; filters and clips for ostomy bags and pouches; stoma caps 
and collars; mouldable seals for medical purposes; support clothing adapted to wear with ostomy bags and pouches; 
support bandages and belts; trusses; medical products not included in other classes for the treatment of stomas; 
incontinence sheets; incontinence bed pads; incontinence mattress protectors; urinary incontinence devices; apparatus 
for use in the control of incontinence; orthopaedic articles; orthopaedic footwear; footwear for diabetics and rheumatics; 
orthotics; orthotic footwear; orthotics for use in footwear; orthopedic insoles; orthotic insoles for footwear; bespoke 
footwear for medical purposes; slippers for medical purposes; leg braces; callipers; neck braces; cast walkers; socks for 
medical purposes; diabetic socks; parts and fittings for the aforesaid goods.
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Priority claimed from 28/03/2018; Application No. : 717894 ;Switzerland 

3982581    18/06/2018
[International Registration No. : 1429626]
modum.io AG

Technoparkstrasse 1 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Optical, weighing, measuring, signalling and checking (supervision) instruments; alarms, electronic surveillance 
apparatus; electronic navigational, tracking and positioning apparatus and instruments; data processing equipment; 
computer software; electronic surveillance apparatus; heat detectors; velocity sensors; pressure sensors; acceleration 
sensors; temperature sensors, photosensors.

Cl.35;Analysis and evaluation of information into computer databases.

Cl.37;Installation, maintenance and repair of electronic monitoring apparatus; installation, maintenance and repair of 
measuring, signalling and monitoring apparatus and instruments.

Cl.39;Computerized tracking and tracing of packages in transit (transport information); tracking and tracing of 
shipments; tracking and tracing of shipments (transport information); monitoring and tracking of package shipments 
(transport information).

Cl.42;Off-site data backup; design and development of computer hardware and software; providing on-line non-
downloadable software for use in database management; environmental monitoring services; testing, analysis and 
monitoring of telecommunication and navigation signals; providing temporary use of on-line non-downloadable computer 
software for use in broadcast monitoring applications; monitoring of computer systems for detecting unauthorized 
access or data breach; development of computer software for logistics, supply chain management and e-business 
portals; design and development of computer software for supply chain management.

Cl.45;Tracking services for retrieval of encoded products; tracking of stolen property; tracking of stolen vehicles.
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3982588    06/06/2018
[International Registration No. : 1429032]
TOSHIBA KIKAI KABUSHIKI KAISHA (also trading as Toshiba Machine Co., Ltd.)

2-2, Uchisaiwaicho 2-Chome, Chiyoda-ku Tokyo 100-0011 Japan

Proposed to be Used
IR DIVISION
Cl.7;Plastic processing machines and apparatus; die casting machines and apparatus.

Cl.37;Repair or maintenance of plastic processing machines and apparatus; repair or maintenance of die casting 
machines and apparatus.
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3982591    31/05/2018
[International Registration No. : 1429000]
DELI GROUP CO., LTD.

Deli Industrial Park, Ninghai County, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.9;Goggles for sports; nose clips for divers and swimmers; mouth guards for sports; head guards for sports, diving 
suits; breathing apparatus for underwater swimming; lifebuoys; life jackets; divers' masks; gloves for divers.

Cl.21;Isothermic bags; cups; jugs; pitchers; bottles; cups of paper or plastic; drinking bottles for sports; insulating 
flasks; vacuum bottles.

Cl.25;Sports jerseys; sports singlets; cyclists' clothing; bathing caps; bathing trunks; bathing suits; hosiery; sports 
shoes; football shoes; leggings [trousers].

Cl.27;Yoga mats; artificial turf; gymnastic mats; vinyl floor coverings; mats of woven rope for ski slopes; bath mats; 
wallpaper; non-slip mats; floor mat.

Cl.28;Shoulder guards [sports articles]; basketball; football; leg guards; goalkeeper's gloves; volleyball; ball net; 
badminton racket; shuttlecocks; pingpong bat; pingpong ball; tennis racket; tennis ball; skipping-rope; in-line roller 
skates; skateboards; targets; hand grippers for exercise; arm training device; polling force device; push-up stand; batting 
gloves [accessories for games]; boxing gloves; nunchakus; hula hoop; yoga ball; chess; go board games; chess or board 
games, playing cards; magic cube; waist guards; wrist guards; knee guards [sports articles]; elbow guards [sports 
articles]; ankle guards; machines for physical exercises; swimming kick boards; water wings; swimming belts.
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3982596    07/03/2018
[International Registration No. : 1429384]
KABUSHIKI KAISHA MORITA HOLDINGS (MORITA HOLDINGS CORPORATION)

3-6-1, Dosho-machi, Chuo-ku, Osaka-shi Osaka 541-0045 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; construction machines; loading-unloading machines; portable modular cranes 
for lifesaving purposes; hydraulic elevating platforms for high-place work and their parts and accessories; inflatable 
pneumatic jacks in the form of a cushion used for the purpose of rescue of confined persons, by filling air thereto and 
thereby raising collapsed structures or equipment; packaging or wrapping machines; plastic processing machines; 
pneumatic or hydraulic machines and instruments; blowers, not for specified purposes; blowing machines; float jet 
pumps; hydraulic pumps; pumps, not for specified purposes; pumps for machines; pumps being parts of machines, 
motors and engines; vacuum pumps, not for specified purposes; compressing machines; compressors for machines; 
compressors being parts of machines; waste compacting machines; waste crushing machines; shredders for wastes; 
shredders for industrial wastes; shredders for industrial product wastes; bottle separating machines; separating 
machines for metal waste and trash; separating machines for glass waste and trash; separating machines for plastic 
waste and trash; nonferrous metals separating machines; waste and trash separating machines; press machines for 
industrial waste disposal; press cutting machines for industrial waste disposal; waste and trash cutting machines; 
machines for processing waste PET bottles into plastic flakes; waste glass crushing and processing machines.

Cl.9;Fire trucks equipped with a ladder; fire trucks equipped with an extension ladder; fire trucks equipped with a 
folding articulated ladder; fire trucks equipped with a folding articulated water squirt tower; fire trucks with equipment for 
rescuing, accommodating and transporting injured persons; fire trucks equipped with seawater desalination apparatus; 
fire trucks equipped with fire extinguishing apparatus on compressed air foam system; air breathing apparatus easy 
detachable device fixedly installed on fire trucks as structural parts thereof; brackets for air breathing apparatus, the 
brackets being fixedly mounted on fire trucks as structural parts thereof; other fire engines and fire trucks, and their parts 
and accessories; fire extinguishing apparatus; fire extinguishing apparatus to be mounted on fire trucks; fire-trucks-
mounted fire extinguishing apparatus; fire-extinguishers; fire hose nozzles; sprinkler systems for fire protection; fire 
sprinkler heads; foam fire extinguishing apparatus; carbon dioxide fire extinguishing apparatus; Halon 1301 fire 
extinguishing apparatus; fire extinguishing equipment against deep-frying cooking oil fires; fire-trucks-mounted fire 
pumps; fire pumps; fire-trucks-mounted fire pumps on compressed air foam system; fire-trucks-mounted fire 
extinguishing apparatus on compressed air foam system; sprinkler systems for fire protection on compressed air foam 
system; fire extinguishing apparatus on compressed air foam system; life jackets; life buoys; descenders for lifesaving 
purposes (lifesaving apparatus and equipment); lifesaving apparatus and equipment; hydraulic apparatus and equipment 
for lifesaving purposes; tripods used as lifesaving apparatus and equipment for rescue of persons who have fallen in 
manholes, or wells; ladders for fire-fighters used for fire fighting; fire alarms; portable alarms for fire- fighters for use 
when fire-fighters are exposed to the risk of life; anti-theft warning apparatus; burglar alarms, not for vehicles; gas leak 
alarms; other security alarms and their parts and accessories; protective helmets; clothing for protection against fire; fire 
resistant clothing; fire proof clothing; clothing for protection against poison; poison resistant clothing; gloves for 
protection against accidents; gloves for protection against fire; fire resistant gloves; telecommunication machines and 
apparatus; loudspeaker units; loudspeakers with built-in amplifiers; thermal image measuring devices; night vision 
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goggles; night vision monoculars; night vision binoculars; night vision video recorders; radio communication machines 
and apparatus; wireless communication machines and apparatus; vehicle driving simulators for training purposes; 
simulators for training the control of a ladder of a fire truck equipped with an extension ladder.

Cl.12;Ropeway conveyors for cargo or freight handling; unloading tipplers for tilting railway freight cars; pusher cars 
for mining; puller cars for mining; traction engines; tractors; mechanical elements for land vehicles, excluding their parts; 
shafts, axles or spindles for land vehicles; bearings for land vehicles; shaft couplings or connectors for land vehicles; 
power transmissions and gearings for land vehicles; shock absorbers for land vehicles; springs for land vehicles; brakes 
for land vehicles; cigar lighters for automobiles; earthquake simulation vehicles; rescue vehicles, namely trucks and 
automobiles specifically designed and adapted for carrying rescue device and equipment; manure vacuum trucks; 
manure collecting trucks; refuse collecting trucks; refuse collecting trucks capable of separately collecting several kinds 
of refuse; sludge suction trucks; sludge treatment trucks; high pressure sewer cleaning trucks; water sprinkler trucks; 
cleaning trolleys; tanker trucks; organic mud dehydration trucks; empty can crush trucks; container carrying trucks; 
document disposal trucks; trucks for volume-reducing and regenerating waste foamed styrol; ambulance cars capable of 
functioning as a fire truck; multi-functional ambulance cars equipped with equipment of a fire truck; multi-functional 
ambulance cars equipped with fire pump units and other equipment for fire fighting; water supply trucks; support vehicle 
for emergency fire brigade; logistical support vehicles equipped with water supply facilities and toilets, and which also 
carry bedding, food and equipment, in order to support the life of fire-fighters, rescue crews and ambulance crews who 
carry out duties in the affected areas for a certain period; hydraulic trucks for work at height and their parts and 
accessories; trucks equipped with seawater desalination apparatus; trucks equipped with a folding articulated tower; 
other automobiles and their parts and accessories; hose carts.
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3982642    31/05/2018
[International Registration No. : 1429547]
DELI GROUP CO., LTD.

Deli Industrial Park, Ninghai County, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.21;Isothermic bags; cups; jugs; pitchers; bottles; cups of paper or plastic; drinking bottles for sports; insulating 
flasks; vacuum bottles.

Cl.27;Yoga mats; artificial turf; gymnastic mats; vinyl floor coverings; mats of woven rope for ski slopes; bath mats; 
wallpaper; non-slip mats; floor mat.

Cl.28;Shoulder guards [sports articles]; basketball; football; leg guards; goalkeeper's gloves; volleyball; ball net; 
badminton racket; shuttlecocks; pingpong bat; pingpong ball; tennis racket; tennis ball; skipping-rope; in-line roller 
skates; skateboards, targets; hand grippers for exercise; arm training device; push-up stand; batting gloves [accessories 
for games]; boxing gloves; nunchakus; hula hoop; yoga ball; chess; go board games; chess or board games; playing 
cards; magic cube; waist guards; wrist guards; knee guards [sports articles]; elbow guards [sports articles]; ankle 
guards; machines for physical exercises; swimming kick boards; water wings; swimming belts.
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Priority claimed from 31/10/2017; Application No. : 87666251 ;United States of America 

3982644    23/04/2018
[International Registration No. : 1429195]
salesforce.com, inc.

The Landmark @ One Market St., Suite 300 San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business advisory and consulting services relating to advertising, marketing, sales, brand development, 
customer service, customer relationship management, customer engagement, customer experience design, computer and
web application design and development, cloud computing, business analytics, data analytics, business process 
governance, IT infrastructure and solutions, software development, employee efficiency, machine learning and artificial 
intelligence; business strategic planning services; business and marketing data analytics services for web and mobile 
sites; marketing services for others, namely, marketing content development, media placement, strategy and 
management, social media strategy consultation, and social media communications content management; business 
organization and management advisory and consultancy services; market research and analysis services; business 
efficiency expert services; business management services, namely, providing business information management 
services, customer relationship management services, and sales support management services.

Cl.41;Educational services, namely, developing, organizing and conducting classes, seminars, workshops, tutorial 
sessions, and training in the fields of business, advertising, marketing, sales, brand development, customer service, 
customer relationship management, customer engagement, customer experience design, computer and web application 
design and development, cloud computing, business analytics, data analytics, business process governance, IT 
infrastructure and solutions, software development, employee efficiency, machine learning and artificial intelligence; 
providing online educational classes organized by learning modules, courses and interactive classes via an Internet 
website portal in the fields of online computer services, managing online data, visual application development and 
programming application development; professional coaching services in the fields of business, advertising, marketing, 
sales, brand development, customer service, customer relationship management, customer engagement, customer 
experience design, computer and web application design and development, cloud computing, business analytics, data 
analytics, business process governance, IT infrastructure and solutions, software development, employee efficiency, 
machine learning and artificial intelligence; education services, namely, providing non-downloadable webinars and 
instructional videos in the fields of business, advertising, marketing, sales, brand development, customer service, 
customer relationship management, customer engagement, customer experience design, computer and web application 
design and development, cloud computing, business analytics, data analytics, business process governance, IT 
infrastructure and solutions, software development, employee efficiency, machine learning and artificial intelligence; 
information technology training services.

Cl.42;Computer software development consultation in the field of data management and data analytics; technical data 
analytics services, namely, data automation and collection service using proprietary software to evaluate, analyze and 
collect data in the fields of marketing, sales, cloud computing and customer relationship management; computer software 
consulting services in the field of providing online, non-downloadable software and applications; computer services, 
namely, designing, developing, and technical support for information technology systems, and computer software and 
web applications for others and consulting services related thereto; technical research in the field of designing and 
developing computer software systems for use in connection with automated business processes, business development 
tools, and business and data analytics; information technology consulting services; computer system design and 
analysis; design and development of computer software; computer software consultancy; computer technical support 
services, namely, help desk services and remote and on-site management of information technology systems, operating 
systems, database systems, and computer and web applications of others; information technology services, namely, 
integration of computer systems and networks; providing temporary use of on-line non-downloadable software 
development tools for the creation of mobile Internet applications and custom user interfaces for mobile and web 
applications, for learning about computer applications, web-based applications and online communication applications, 
and for learning how to manage and manipulate web data; platform as a service (PAAS) featuring computer software 
platforms for use as learning tools and featuring educational modules in the fields of online computer services, managing 
online data, visual application development and programming application development; platform as a service (PAAS) 
featuring computer software platforms for facilitating e-learning via the Internet; providing technology consulting in the 
field of social media, namely, social media community management; platform as a service (PAAS) featuring computer 
software platforms for conducting on-line courses and interactive classes in the fields of online computer services, 
managing online data, visual application development and programming application development.

7704



Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 12/12/2017; Application No. : 30 2017 032 239 ;Germany 

3982645    12/06/2018
[International Registration No. : 1429573]
Hyglos Invest GmbH

Am Neuland 1 82347 Bernried Germany

Proposed to be Used
IR DIVISION
Cl.41;Training; education and instruction; arranging and conducting of exhibitions, colloquiums, conferences, 
congresses, seminars, webinars, symposiums, forums and other events for cultural or educational purposes; providing 
non-downloadable online videos; publication of books and journals; online publication of electronic books and journals; 
all of these services for scientific, research, diagnostic, laboratory, medical, veterinary and industrial purposes; rental, 
hire and leasing of objects in connection with the rendering of the aforesaid services, included in this class; advice, 
consultancy and information for the aforesaid services, included in this class.

Cl.42;Science and technology services; testing, authentication and quality control; research and development services 
in the fields of science, research, diagnosis, laboratory, medicine, veterinary medicine and industry; technical, 
technological and scientific consulting services in the sectors of science, research, diagnosis, laboratory, medicine, 
veterinary medicine and industry; laboratory research and analysis in the field of science, research, diagnosis, laboratory, 
medicine, veterinary medicine and industry; scientific and technological services of a laboratory and health center; 
laboratory services; scientific laboratory services, namely detection and testing services in the bacteriological field; 
product testing services; bacteriological testing services; services for the detection and binding of microorganisms and 
parts thereof; conducting scientific feasibility studies; providing scientific information via internet portals; providing 
scientific information and technical advice in the field of detection and testing laboratory services; consultancy relating to 
technical and scientific analysis in the field of bacteriology; testing, analysis and evaluation of the goods of others for the 
purpose of certification; services of assistance for quality management in accordance with regulations, standards and 
directives in force, namely assistance and advice in quality control for the qualification of systems, the putting in place of 
method validation protocols, the validation of methods and parameters for the accreditation of the laboratory; advisory 
services in the field of quality management, namely the putting in place or improvement of a system enabling the testing, 
authentication and control of the quality of operating procedures, working methods and performance indicators 
(development of quality standards for others); rental, hire and leasing of objects in connection with the rendering of the 
aforesaid services, included in this class; advice, consultancy and information for the aforesaid services, included in this 
class.
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Priority claimed from 01/05/2018; Application No. : UK00003267574 ;United Kingdom 

3982653    30/04/2018
[International Registration No. : 1429425]
Salts Healthcare Limited

Richard Street, Aston, Birmingham, West Midlands B7 4AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Materials for dressings, including sterile materials for dressings; surgical dressings; adhesive materials for 
medical purposes; adhesive patches for medical purposes; adhesives for use with ostomy appliances; adhesive plasters 
for use with ostomy appliances; adhesive tapes for medical purposes; adhesive removers adapted for medical use; 
surgical cloths; dressings, tissues and wipes for medical purposes; bandages for dressings; hygienic bandages; 
disinfectants; incontinence products, namely diapers, napkins, liners and pads; sanitary preparations; odour eliminating 
sprays, deodorants and powders all adapted for medical use; foot dressings, hydrocolloid foot dressings.

Cl.10;Ostomy apparatus and dressings; ostomy bags and pouches; colostomy, urostomy and ileostomy bags and 
pouches; ostomy seals, flanges and rings; flange extender; filters and clips for ostomy bags and pouches; stoma caps 
and collars; mouldable seals for medical purposes; support clothing adapted to wear with ostomy bags and pouches; 
support bandages and belts; trusses; medical products not included in other classes for the treatment of stomas; 
incontinence sheets; incontinence bed pads; incontinence mattress protectors; urinary incontinence devices; apparatus 
for use in the control of incontinence; orthopaedic articles; orthopaedic footwear; footwear for diabetics and rheumatics; 
orthotics; orthotic footwear; orthotics for use in footwear; orthopedic insoles; orthotic insoles for footwear; bespoke 
footwear for medical purposes; slippers for medical purposes; leg braces; callipers; neck braces; cast walkers; socks for 
medical purposes; diabetic socks; parts and fittings for the aforesaid goods.
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Priority claimed from 20/11/2017; Application No. : 1888385 ;Australia 

3982685    16/03/2018
[International Registration No. : 1429641]
Canva Pty Ltd

268 Devonshire St SURRY HILLS NSW 2010 Australia

Proposed to be Used
IR DIVISION
Cl.9;Apparatus designed to control the performance of apparatus; apparatus designed to monitor the performance of 
apparatus; apparatus for computer aided design; computer aided design (cad) apparatus; computer aided design analysis 
apparatus; computer aided design apparatus; computer aided design instruments for laser machining systems; computer 
aided design programs; computer apparatus for computer aided design; computer based apparatus for designing the 
layout of electronic circuits; computer based apparatus for designing the layout of printed circuit boards; computer based
development apparatus for the design of electronic circuits; computer based development apparatus for the design of 
printed circuit boards; computer design hardware; computer programs for designing control systems; computer 
programs for designing printed circuit boards; computer programs for electronic design automation; computer programs 
for the design of plate fin heat exchangers; computer programs for use in computer-aided design; computer programs in 
the field of design analysis; computer programs relating to computer aided design; computer software designed to 
estimate costs; computer software designed to estimate resource requirements; computer systems designed for project 
management; computer workstations for electronic design; data processing programmes for archiving in computer aided 
design; data processing programmes for editing in computer aided design; electronic design analysis apparatus; 
engineering design software; memory apparatus for telecommunications network design; microprocessors used for the 
design of components; programs for the design of control information systems; word processors comprising printout 
apparatus; computer operating systems programs; computer program discs; computer program tapes; computer 
programmes (programs) and recorded software distributed online; computer programmes (programs), recorded; 
computer programming units; computer programs (downloadable software); computer programs for office use; computer 
programs for planning conferences; computer programs for planning exhibitions; computer programs for planning 
seminars; computer programs for playing games; computer programs for positioning of text; computer programs for 
printers; computer programs for printing; computer programs for processing data; computer programs for processing 
information; computer programs for producing computer graphics; computer programs for project management; 
computer programs for promotional purposes; computer programs for providing a graphical presentation of data; 
computer programs for sales purposes; computer programs for translating; computer programs for use as reporting 
directories; computer programs for use as searching directories; computer programs for use by air lines; computer 
programs for use by tour operators; computer programs for use by travel agencies; computer programs for use by travel 
organisations; computer programs for use in communications; computer programs for use in computer aided 
engineering; computer programs for use in computer-aided manufacturing; computer programs for use in database 
management; computer programs for use in defining machineable parts; computer programs for use in desk top 
publishing; computer programs for use in developing computer programs; computer programs for use in farming; 
computer programs for use in fitting spectacles; computer programs for use in fluid flow analysis; computer programs for 
use in insurance; computer programs for use in molecular biology; computer programs for use in processing data 
relating to financial records; computer programs for use in telecommunications; computer programs for use with 
computer integrated manufacturing installations; computer programs for use with facsimile apparatus; computer 
programs for use with structured system analysis; computer programs for video games; computer programs in machine 
readable form; computer programs in machine readable form recorded on electronic media; computer software 
(programs); computer software programs; printer programmes; printer programs.

Cl.40;Printing services; digital printing; customised printing of images, graphics and text onto a variety of goods.

Cl.42;Hosting a web site that gives users the ability to upload images, graphics, fonts, photographs, text, videos and 
data; computer services, namely, hosting an interactive website featuring technology that allows users to create, 
download, upload, design, modify, reproduce, transmit and share images, graphics, fonts, photographs, text, videos and 
data; file sharing services; application service provider (asp) services; application service provider (asp) services that 
allows users to create, download, upload, design, modify, reproduce, transmit and share images, graphics, fonts, 
photographs, text, videos and data; software as a service; online provision of web-based software; graphic design 
services; illustration services, being graphic design services provided online; providing temporary use of non-
downloadable software applications for the transmission of images, graphics, fonts, photographs, text, videos and data; 
commercial design services; creating and designing web pages for others; design of printed material; design of printed 
matter; graphic art design; graphic arts designing; illustration services (design); web portal services (designing or 
hosting); web site design; on-line provision of web-based applications; on-line provision of web-based software; design 
services relating to printing.
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Priority claimed from 15/12/2017; Application No. : 30 2017 112 944 ;Germany 

3982694    14/06/2018
[International Registration No. : 1429733]
Oxygen Handel GmbH

Besselstraße 25 68219 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; non-medicated soaps; perfumery; essential oils; 
non-medicated cosmetics; non-medicated hair lotions; non-medicated dentifrices; toiletries; body cleaning and beauty 
care preparations; make-up; soaps and gels; bath preparations; deodorants and antiperspirants; skin, eye and nail care 
preparations; hair preparations and treatments; hair removal and shaving preparations; essential oils and aromatic 
extracts; cleaning and fragrancing preparations; household fragrances; laundry preparations; balms, other than for 
medical purposes; sanitary preparations being toiletries; cosmetics and cosmetic preparations; oils for cosmetic 
purposes; massage oils; mineral oils [cosmetic]; ointments for cosmetic use; body mist; shower preparations; fluid 
creams [cosmetics]; functional cosmetics being skin care preparations; body and facial butters; body and facial oils; 
facial peel preparations for cosmetic use; cleaning masks for the face; hair and body wash; hair preparations and 
treatments; skin care preparations; cosmetic preparations for bath and shower; cosmetic creams and lotions; herbal 
extracts for cosmetic purposes; cosmetics for use on the skin; make-up preparations; beauty balm creams; beauty milk; 
beauty care cosmetics; cosmetics in the form of creams; beauty serums.

Cl.5;Pharmaceuticals, medical or veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use; dietary supplements for humans and animals; cachets for 
pharmaceutical purposes; dental preparations and articles, and medicated dentifrices; disinfectants and antiseptics; 
deodorizers and air purifiers; absorbent articles for personal hygiene; feminine hygiene products; medicated and 
sanitising soaps and detergents; diagnostic preparations and materials; natural remedies; plasters; materials for 
dressings; analgesics; anti-bacterial preparations; antibacterial pharmaceuticals; anti-microbial preparations; 
antioxidants; appetite stimulant preparations; medicines for human purposes; autonomic drugs for medical purposes; 
pharmaceutical preparations acting on the central nervous system; balms for medical purposes; balms for 
pharmaceutical purposes; sedatives; deodorants, other than for human beings or for animals; deodorising room sprays; 
dietetic preparations adapted for medical use; dragees [medicines]; drugs for medical purposes; elixirs [pharmaceutical 
preparations]; anti-inflammatories; preparations for making medicated beverages; extracts of medicinal plants; ground 
hempseed fiber for use as a dietary supplement; moisturising body lotion [pharmaceutical]; moisturising creams 
[pharmaceutical]; liquid herbal supplements; nutraceuticals for use as a dietary supplement; topical gels for medical and 
therapeutic use; medicinal drinks; skin care preparations for medical use; medicinal herbs in dried or preserved form; 
extracts of medicinal herbs; homeopathic pharmaceuticals; inhalants; capsules for medicines; chewing gum for medical 
purposes; germicides; medicinal herbs; smoking herbs for medical purposes; herbal extracts for medical purposes; 
herbal extracts for medicinal purposes; herbal beverages for medicinal use; herbal preparations for medical use; herbal 
teas for medicinal purposes; hempseed for pharmaceutical purposes; hempseed meal for pharmaceutical purposes; 
liniments; air deodorising preparations; hemp milk for pharmaceutical purposes; hemp oil for pharmaceutical purposes; 
medicated shampoos; medicinal sprays; medicinal tea; medicated food supplements; hempseed dietary supplements; 
hempseed oil dietary supplements; narcotics; nervines; nutraceutical preparations for therapeutic or medical purposes; 
medicinal oils; plant and herb extracts for medicinal use; pharmaceutical compositions; air deodorising preparations; 
reagents for medical use; syrups for pharmaceutical purposes; all of the aforementioned goods in particular based on 
cannabis and in particular for the treatment of pain, including chronic pain, neuropathic pain and fibromyalgia, mental 
diseases, including anxiety disorders, diseases of the nerves, depression, attention deficit/hyperactivity disorder (ADHD), 
bipolar disorder and post traumatic stress disorder (PTSD), diseases of the central nervous system, including multiple 
sclerosis, spinal cord injury, epilepsy, alzheimer's disease and autism, neuromuscular diseases, degenerative diseases 
and other medical conditions responsive to cannabinoids, including glaucoma, cancer and insomnia as well as side 
effects, including nausea, vomiting, lack of appetite and weight loss.
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Priority claimed from 25/01/2018; Application No. : 30 2018 001 701 ;Germany 

3982700    29/06/2018
[International Registration No. : 1428994]
Ballerina-Küchen Heinz-Erwin Ellersiek GmbH

Bruchstraße 49-51 32289 Rödinghausen Germany

Proposed to be Used
IR DIVISION
Cl.20;Kitchen furniture and parts thereof.

Cl.35;Wholesale and retail services relating to kitchen furniture and parts thereof.

Cl.37;Construction and fitting of kitchens; services for the installation of kitchens; installation of kitchen cabinets and 
equipment; repair of kitchen furniture; installation and fitting of kitchen appliances; installation, maintenance and repair 
of kitchen equipment.

Cl.42;Planning, design and layout design services for kitchens.
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3982701    05/03/2018
[International Registration No. : 1429667]
Dürr Aktiengesellschaft

Carl-Benz-Str. 34 74321 Bietigheim-Bissingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for material treatment and production installations for the manufacture of 
automobiles; machines and machine tools for material treatment and production installations for the manufacture of 
automobiles, that are remotely controlled, tuned, optimized and/or monitored via cloud computing, cloud networks or IOT 
(Internet-of things) communications; machines and machine tools for the preparation of materials and for production 
facilities for the manufacture of automobiles; workpieces processing machines; production installations consisting of 
machines for material treatment and production facilities for the manufacture of automobiles; production installations 
consisting of machines for material treatment and production facilities for the manufacture of automobiles, that are 
remotely controlled, monitored and/or optimized via cloud computing, cloud networks or IOT (Internet-of-things) 
communications; machines for use in assembly of manufactured parts; materials handling machines; cargo handling 
machines; machines for metal working; robots [machines]; robots [machines] that are remotely controlled, tuned, 
optimized and/or monitored via cloud computing, cloud networks or IOT (Internet-of-things) communications; drives for 
machines and motors; electric drives for machines; tools for machines; hydraulic and pneumatic controls for machines; 
control mechanisms for machinery or engines [machine parts].

Cl.9;Computer software; software for mechanical engineering; data communisation devices for cloud computing, cloud 
networks or TOT (Internet of Things) for mechanical engineering; application software for cloud computing services; 
application software for the planning and control of products, production processes and/or machines by means of a 
cloud; application software for monitoring data in a cloud; electronically stored data; interface devices; downloadable 
computer software for the transmission of data; interactive computer software for the exchange of information; data 
compression software; computer software for authorizing access to databases; computer software for communication 
between computers over a local network; data communication software; computer software for data processing; 
computer software for data research; computer software for database management; software for use in connection with 
industrial production and/or production planning; computer software for numerical control; software for machine tools; 
communication software for connecting computer network users, communication software for connecting global 
computer networks; cloud network monitoring software; computer software for managing local networks; software for 
mechanical engineering; software for industrial applications; software and applications for mobile terminals; software for 
industrial process control; software for graphical user interfaces; computer software for manufacturing; software for 
computer-aided design (CAD); computer programs and programs for data processing, data transmission and data 
analysis; computer programs for data storage; computer utility programs for data compression, computer programs for 
accessing online databases; computer programs for browsing and searching in online databases; computer operating 
programs and computer operating systems; data networks and computer networks for the communication of data; 
network attached storage [NAS], local network [LAN local area network]; devices for network management control; 
access points on a local area network (LAN) for connecting network computer users; communication devices for 
computer networks and data communication; computer networks for the communication of data; data storage media and 
storage devices; data CDs; data DVDs; recorded content (recorded data); electronic data carriers, machine readable data 
carriers; digital storage media; hardware and computer hardware, data processing apparatus and databases for computer 
systems; data loggers and recorders, computer terminals for data collection; computer database servers, data entry and 
data output computer terminals; data storage devices; data collection devices; apparatus for transmitting data and data 
communication; encryption devices; peripheral devices for data duplication; communication interface units; electronic 
sensors and sensor controllers; sensors for measuring technology; sensors for measurement technology related to cloud 
computing, cloud networks or IOT (Internet-of-things).

Cl.38;Provision of access to Internet platforms and Internet portals; leasing and arranging access times to databases 
and clouds on the Internet; provision of access to clouds, web pages and internet portals; provision of access to an 
Internet platform, electronic communications network services for the electronic transmission of data; provision of 
telecommunications connections for telephone hotlines and call centers; data transmission; transmission of information 
via wireless or cable networks; data transmission via a worldwide remote-controlled computing network, including the 
Internet, data transmission and data broadcasting; data streaming; electronic transmission of data and communications 
services for the exchange of data in electronic form; provision of access to data via computer networks and provision of 
access to data via communication networks; provision of access to computer programs in data networks; providing 
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access to information about networks; provision of access to databases in computer networks; provision of access to 
global computer networks and other computer networks; provision of access to data or documents that are stored 
electronically in central files for remote consultation; telecommunications via computer terminals, telematics, satellites, 
radios, telegrams, telephones; telematics services.

Cl.42;IT programming services; consulting services in the field of computer and information technology [IT], IT project 
management; technical services related to information technology; research in the field of information technology; 
provision of information relating to information technology; information technology support services [technical support]; 
consulting and information services relating to information technology architecture and infrastructure; services in the 
field of data security; services with regard to data encryption; data migration services; computer software programming 
services; online data storage; services related to technical data analysis; data conversion of electronic information; 
services related to technical data analysis; services and IT services related to the analysis of data; development of data 
programs; computer software programming for data processing; development of computer equipment; maintenance of 
computer software; implementation, installation, maintenance and updating of computer software; design and 
development of computer systems; programming of software for data processing; technical services in connection with 
data processing; research in the field of data processing; design and development of software; design and development 
of software for mechanical engineering and for automated production (CAD/CAM); design and development of computer 
hardware and software for industrial applications; technical support, namely, monitoring of network systems; 
development of computer based networks; design and implementation of network web pages for others; programming of 
operating software to access and use of a cloud computing network; design and development of operating software to 
access and use a cloud computing network; engineering services in the field of mechanical engineering, mechanical 
research in the field of mechanical engineering and mechanics; technological consulting in the field of mechanical 
engineering analysis; services of an industrial designer; engineering services related to the design of machine tools; 
engineering services related to the design and development of programs and software for data processing for use on or 
in conjunction with numerically controlled machine tools; design and development of computer software for the control 
and operation of numerically controlled machine tools; design and development of computer hardware for the processing 
industry; consulting services in connection with human-machine interfaces and machine-machine interfaces for computer
software; process monitoring for quality assurance; services related to computer-aided industrial analysis; provision of 
online information on industrial analysis and research; engineering-services for the analysis of machines; creation and 
design of homepages and websites; design and development of computer cluster configurations; hosting of software as a 
service; server hosting; hosting of websites; hosting of databases; hosting of platforms on the internet; services of an 
application service provider [ASP]; consulting services in connection with computer programming; analysis of large 
amounts of data with respect to the relationships between data, targeted data search; extracting information from large 
data collections [data mining]; software as a service [SaaS]; infrastructure as a service [laaS]; cloud computing; 
programming of operating software for the use of a cloud computing network and access thereto.

7711



Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 02/10/2017; Application No. : UK00003260653 ;United Kingdom 

3982706    14/03/2018
[International Registration No. : 1429552]
Onvu Learning Limited

Building 4 Chiswick Park, 566 Chiswick High Road London W4 5YE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer platforms for the remote management of security cameras, surveillance cameras, access control 
systems, security-related software, security-related hardware or security-related equipment; computer platforms 
integrated with security, CCTV or surveillance cameras, consisting of computer software for the controlling and 
management of security, CCTV or surveillance cameras, and also consisting of computer software for the analysis of 
video footage from security, CCTV or surveillance cameras and the consequent provision of security-, marketing-, 
operations- or management-related analytics and data, and also featuring integration with point of sale apparatus; 
computer platforms integrated with security, CCTV or surveillance cameras, consisting of computer software for the 
management and viewing of live or recorded images, video footage and audio feeds from security, CCTV or surveillance 
cameras, with such software including motion detection, target tracking, target identification, or facial recognition 
capabilities, and also consisting of recorders or remotely-located recorders of images, video footage and audio feeds 
from security, CCTV or surveillance cameras; computer platforms for the remote management and viewing of security, 
CCTV or surveillance cameras, via smartphones, tablet computers or portable computers; computer platforms for the 
remote-controlling of security, CCTV or surveillance cameras, via smartphones, tablet computers or portable computers; 
computer platforms for use in conjunction with security, CCTV or surveillance cameras, featuring imaging analytics, 
target acquisition, target tracking, target feature analysis, target feature interpretation, facial recognition, access control, 
command-and-control, biometric, and security capabilities; computer platforms for the management and viewing of live or 
recorded images, video footage and audio feeds from security, CCTV or surveillance cameras, with such software having 
motion detection, target tracking, target identification, or facial recognition capabilities; computer software for the 
integration of security systems with point of sale apparatus; computer software for the analysis of video footage and the 
consequent provision of security-, marketing-, operations-, or management-related analytics and data; computer software 
for the integration of footage from multiple security cameras or surveillance cameras to enable users to view a seamless 
and comprehensive image of buildings, commercial premises, offices, retail stores, laboratories, hotels, casinos, airports, 
shopping malls, hospitals, rail stations, vehicles, individual items of property or other assets, and also to enable the 
deconstruction of the seamless image to allow users to focus on particular sections thereof; cameras; CCTV cameras; 
360-degree CCTV cameras; 360-degree surveillance cameras; surveillance cameras; outdoor surveillance cameras; 
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explosion-resistant, weather-resistant, and vandalism-resistant outdoor surveillance cameras; indoor surveillance 
cameras; explosion-resistant, and vandalism-resistant indoor surveillance cameras; indoor surveillance cameras for 
mounting on or in walls, for mounting on or in ceilings, or for mounting on or in tables; concealed surveillance cameras; 
explosion-resistant, weather-resistant, and vandalism-resistant concealed surveillance cameras; concealed surveillance 
cameras for mounting on or in walls, for mounting on or in ceilings, or for mounting on or in tables; analogue and digital 
CCTV cameras; explosion-resistant CCTV cameras; internet protocol (IP) cameras; internet protocol (IP) surveillance 
cameras; explosion-resistant internet protocol (IP) cameras; analogue and digital video cameras; explosion-resistant 
digital video cameras; cameras with motion detection, target acquisition or image tracking capabilities; electronic 
recorders of images and video footage from analogue security, CCTV or surveillance cameras; cameras with motion 
detection or image tracking capabilities; network video recorders (NVRs); recorders and remotely-located recorders of 
images, video footage and audio feeds from security, CCTV or surveillance cameras; computer software; computer 
hardware; media-rich computer application processors; computer hardware platforms; computer middleware; automation 
systems comprising wireless and wired controllers, controlled devices, and software for security and other monitoring 
and control applications; facilities management software, namely, software to control building environment, access and 
security systems; software to control building environmental, access and security systems; control system for the remote 
observation, management and operation of security systems and surveillance cameras, comprising computers, software, 
cameras, access controls, and video display screens; computer software for use in managing electronic devices for use 
for tracking people, vehicles and objects and receiving reports and text messages related thereto; computer application 
software for mobile phones used for managing electronic devices used for tracking people, vehicles, and objects and 
receiving reports and text messages related thereto; computer software and applications for mobile computer systems 
(apps); camera hardware systems for IP (Internet protocol) video surveillance; digital video recording software for IP 
(Internet protocol) video surveillance; network video recording software for IP (Internet Protocol) video surveillance; 
computer hardware for IP (Internet protocol) video surveillance; automated self-contained electronic surveillance devices 
that can be deployed to gather evidence or intelligence in remote locations; electric and electronic video surveillance 
installations; IP (Internet protocol) video servers; servers for web hosting; remotely-controlled video camera containing a 
TV camera, transmitter, receiver and microphone; apparatus for use in audio-visual communications; electronic 
apparatus being computer equipment for use in connection with sound and image transmission; video transmitters; video 
players, recorders, transmitters, and receivers for streaming, transmitting, playing and receiving and recording data, 
image, audio, video and multimedia; portable handheld electronic digital video messengers for recording, storing, 
transmission or reproduction of visual, audio and data content; application software; computer software applications, 
downloadable; computer software, namely, software development tools for the creation of mobile internet applications 
and client interfaces; computer software all for business solutions offered via the Internet; downloadable computer 
software for business data integration, processing and analysis; cloud computing infrastructure software; computer 
software to enable software as a service (SaaS) and platform as a service (PaaS) capabilities; computer software for 
implementing scalable cloud computer application development, deployment and management infrastructure; computer 
software for use in customer relationship management (CRM); computer software that provides real-time, integrated 
business management intelligence by combining information from various databases and presenting it in an easy-to-
understand user interface; mobile computing and operating platforms consisting of data transceivers, wireless networks 
and gateways for collection and management of data; real-time data collection and communication equipment; electronic 
software updates, namely, downloadable computer software and associated data files for updating computer software in 
the fields of security, provided via computer and communication networks; automated billing machines and software for 
processing accounting information; computer software for processing digital images; computer hardware and computer 
software programs for the integration of text, audio, graphics, still images and moving pictures into an interactive delivery 
for multimedia applications; computer programs for editing images, sound and video; computer software for organizing 
and viewing digital images and photographs; computer software to enhance the audio-visual capabilities of multimedia 
applications, namely, for the integration of text, audio, graphics, still images and moving pictures; software for 
processing images, graphics and text; software for the continuous transmission of audio, data and video (streaming); 
telecommunication access software; computer hardware and computer software for controlling the operation of video and
audio devices for viewing, transmitting, playing, receiving and recording data, image, audio, video and multimedia files 
and content; computer telecommunications software for transmitting and reproducing voice, audio, video, images and 
data; video display equipment and software for video-on-demand; real-time video processing apparatus; apparatus for 
recording, transmission, processing and reproduction of sound, images or data; electrical access control devices; access 
control units; electrical access control apparatus; access control systems; access control cards (encoded or magnetic); 
access control and alarm monitoring systems; electronic sensors; electronic readers; electronic readers and controllers 
for controlling access to premises; entry-phones, video phones and electrical access control devices; smart cards; 
electronic card readers; proximity switches; electronic control devices; alarms, smoke alarms and gas alarms; anti-theft 
devices; intruder detection systems; security systems, alarm systems; detectors; remote presence management 
products, namely, switches, and console, alarm, sensor and power management devices; point of sale terminals; point of 
sale apparatus; data storage apparatus; data storage media; data storage devices; computer storage devices, namely, 
external hard drives, blank flash drives and high-speed storage subsystems for storage and back up of electronic and 
digital data locally and via a telecommunications network; downloadable newsletters, reports and publications in the 
fields of security and video surveillance; parts and fittings for all the aforesaid goods.

Cl.35;Business intelligence services; provision of business intelligence; data processing services; business 
intelligence analytics; providing business management information in connection with consulting and advisory services 
in the field of strategic planning; business consultancy and advisory services; business management advisory services; 
business process management and consulting; analysis of business information; analysis of business statistics; analysis 
of business management systems; analysis of market research data and statistics; business intelligence services to 
facilitate the management or operations of retail stores, offices, laboratories, hotels, casinos, airports, shopping malls, or 
other commercial premises; business information management, namely, electronic reporting of business information; 
business analytics, namely, business investigations, evaluations, expert appraisals, information and research, trade 
spend business management; providing business intelligence services in the fields of security, surveillance, 
entertainment, marketing, or the management and operation of retail stores, offices, laboratories, hotels, casinos, 
airports, shopping malls, or other commercial premises; outsource service provider in the field of business analytics; 
compilation of business data; the compilation of databases and commercial information for research and marketing 
purposes; provision of commercial information for research and marketing purposes; billing services; billing services in 
the fields of security, surveillance, or business information; providing marketing or business intelligence information 
from video and audio footage from security or surveillance cameras through the internet or mobile telephone 

7713



communication; providing marketing or business intelligence information via a website featuring non-downloadable 
videos, namely, video footage from security or surveillance cameras; providing business information via a website; 
providing marketing or business intelligence information from the electronic monitoring of people and of goods; 
computerised point-of-sale data collection services for retailers; data management services provided remotely for the 
purpose of wireless delivery of content to handheld computers, laptops and mobile electronic devices; electronic 
services, namely collating of images, video and audio sequences; information, advisory, support and consultancy 
services relating to all of the aforesaid.

Cl.38;Telecommunications services; telecommunications, namely electronic, digital or wireless transmission of sound, 
audio, images, video or data; electronic services namely forwarding or distribution (transfer) of data, information, images, 
video and audio sequences; computer supported transmission of messages and images; streaming of audio, visual and 
audio-visual material via a global computer network; streaming of audio material on the Internet; streaming of video 
material on the Internet; streaming of audio or video footage from security or surveillance cameras on the Internet; 
broadcasting services; telecommunications gateway services; telecommunications services relating to the Internet, email,
dedicated web servers, cloud servers; providing access to the Internet; providing telecommunications connections to the 
Internet; Internet portal services; telecommunications portal services; providing access to an Internet website portal in 
the fields of security, surveillance, or business information; providing access to computer databases via global computer 
networks; transfer of data by telecommunications; providing access to and leasing access time to computer databases 
and to on-line computer services; transmission and distribution of data via a global computer network or the Internet; 
transmission of sound, video and information from web cams, video cameras or mobile phones, all featuring live or 
recorded materials; electronic transmission services relating to security or surveillance camera footage; electronic 
transmission services relating to video, audio or data from security or surveillance cameras; communications services, 
namely, transmitting streamed sound and audio-visual recordings via the Internet; interactive telecommunication services 
for facilitating the recordal of video, audio or data from security or surveillance cameras; providing Internet chat rooms; 
chat room services; providing online chat rooms; providing on-line chat rooms for technical support services or help 
centres; providing on-line chat rooms for transmission of messages among computer users concerning technical support 
services or help centres; electronic, digital or wireless transmission services relating to the provision of non-
downloadable video and audio footage from security or surveillance cameras presented to mobile communication devices
via a global computer network or wireless networks; electronic, digital or wireless transmission services relating to the 
provision of video and audio footage from security or surveillance cameras through the internet or mobile telephone 
communication; providing access to a website featuring non-downloadable videos, namely, video footage from security 
or surveillance cameras; transmission of video, audio and data through the internet or mobile telephone communication; 
IP (internet protocol) video stream services; information, advisory, support and consultancy services relating to all of the 
aforesaid.

Cl.41;Providing of training; providing of training in the fields of security, surveillance, or business information; 
providing of training in relation to security or surveillance cameras; providing of training in relation to computer 
hardware, computer software, computer systems or computer platforms related to security, surveillance, or business 
information; providing pre-recorded non-downloadable video and audio via a global computer network; providing pre-
recorded non-downloadable video and audio via wireless networks; video entertainment services; provision of video 
entertainment via an interactive web site; entertainment services featuring video footage and audio feeds from security, 
CCTV or surveillance cameras via a website; providing non-downloadable video and audio footage from security or 
surveillance cameras presented to mobile communication devices via a global computer network or wireless networks, 
for entertainment or educational purposes; providing non-downloadable video and audio footage from security or 
surveillance cameras presented to mobile communication devices via a global computer network or wireless networks, 
for the purposes of providing educational information for use in relation to home or building automation systems; 
providing non downloadable video and audio footage from security or surveillance cameras presented to mobile 
communication devices via a global computer network or wireless networks, for the purposes of computerised home or 
building automation; providing non-downloadable video and audio footage from security or surveillance cameras 
presented to mobile communication devices via a global computer network or wireless networks, for marketing or 
business intelligence purposes; providing video and audio footage from security or surveillance cameras through the 
internet or mobile telephone communication, for marketing or business intelligence purposes; providing video and audio 
footage from security or surveillance cameras through the internet or mobile telephone communication, for entertainment 
or educational purposes; providing video and audio footage from security or surveillance cameras through the internet or 
mobile telephone communication, for the purposes of providing educational information for use in relation to home or 
building automation systems; providing video and audio footage from security or surveillance cameras through the 
internet or mobile telephone communication, for the purposes of computerised home or building automation; 
entertainment and educational services featuring non-downloadable videos, namely, video footage from security or 
surveillance cameras via a website; educational services, namely, providing educational information for use in relation to 
home or building automation systems featuring non-downloadable videos, namely, video footage from security or 
surveillance cameras via a website; providing educational information for use in relation to home or building automation 
systems through the electronic monitoring of people and goods; providing live images from security or surveillance 
cameras via a website; providing live images from security or surveillance cameras to facilitate the management and 
operation of retail stores, offices, laboratories, hotels, casinos, airports, shopping malls, or other commercial premises 
via a website; providing non-downloadable video and audio footage from security or surveillance cameras presented to 
mobile communication devices via a global computer network or wireless networks, for security or surveillance purposes;
providing non-downloadable video and audio footage from security or surveillance cameras presented to mobile 
communication devices via a global computer network or wireless networks, for the purposes of home or building 
environmental access control; providing video and audio footage from security or surveillance cameras through the 
internet or mobile telephone communication, for security or surveillance purposes; providing video and audio footage 
from security or surveillance cameras through the internet or mobile telephone communication, for the purposes of home 
or building environmental access control; information, advisory, support and consultancy services relating to all of the 
aforesaid.

Cl.42;Design and development of computer hardware and software; design and development of a computerised 
platform for the remote management of security cameras, surveillance cameras, access control systems and security-
related software, hardware or equipment, with notification of related events and alerts; development of computer software 
application solutions; computer software development in the field of mobile applications; installation and customisation 
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of computer applications software; design and development of web-based applications for video and device management;
application service provider (ASP), namely, hosting computer software applications of others; application service 
provider (ASP), namely, hosting, managing, developing, and maintaining applications, software, and web sites, in the 
fields of security, surveillance, or business information; Internet-based application service provider, namely, hosting, 
managing, developing, analysing, and maintaining the code, applications, and software for web sites of others; 
application service provider, namely, hosting, managing, developing, analysing, and maintaining applications, software 
and web sites of others in the fields of security, surveillance, or business information, with notification of related events 
and alerts; developing and managing application software for delivery of multi-media content provided via multiple types 
of wireless mobile devices in the fields of security, surveillance, or business information, with notification of related 
events and alerts; application service provider featuring application programming interface (API) software for the remote 
management of security and surveillance equipment, with notification of related events and alerts; software as a service 
(SaaS); consulting services in the field of software as a service (SaaS); software as a service (SaaS) services featuring 
software for the remote management of security and surveillance equipment; software as a service (SaaS) services, 
namely, hosting software for use by others as a pre-configured and integrated business technology service; software as a 
service (SaaS) services, namely, hosting software for use by others as pre-configured and integrated technology 
platforms to solve specific business problems; platform as a service (PaaS) featuring computer software platforms for the 
remote management of security and surveillance equipment; platform as a service (PaaS) services featuring computer 
software platforms for use by others as a pre-configured and integrated business technology service; platform as a 
service (PaaS) services featuring computer software platforms for use by others as pre-configured and integrated 
technology platforms to solve specific business problems; consulting services in the field of software as a service (SaaS), 
platform as a service (PaaS), application service provider (ASP) and infrastructure as a service (IaaS) systems; computer 
services, namely, remote management of security and surveillance equipment; providing on-line, non-downloadable, 
Internet-based software application for billing in the fields of security, surveillance, or business information; electronic 
storage of video, audio or data from security or surveillance cameras; electronic storage on computer servers of video, 
audio or data from security or surveillance cameras; electronic storage on cloud computer servers of video, audio or data 
from security or surveillance cameras; rental of storage space on the Internet; rental of web servers; providing of memory 
space on the Internet; cloud computing services; cloud computing infrastructure services; rental of web servers and 
rental of database servers; electronic data storage services; providing automatic updates to applications and software as 
a service (SaaS); maintaining and hosting websites of others; updating and maintenance of computer software; 
installation and repair of computer software; design, updating and rental of computer software; upgrading of computer 
software; maintenance and upgrading of computer software; computer program updating services; updating of computer 
software for others; updating and maintaining cloud-based computer software through on-line updates, enhancements 
and patches; providing technology information updates for security systems via the global computer network; technical 
information technology support services; technical customer support services in relation to information technology; 
technical support services, namely, remote and on-site infrastructure management services for monitoring, 
administration and management of public and private IT and application systems; technical support services, namely, 
24/7 monitoring of network systems, servers and web and database applications and notification of related events and 
alerts; the electronic monitoring of people and of goods, for the purposes of computerised home or building automation; 
providing use of non-downloadable software for business data integration, processing and analysis; electronic services, 
namely storage of images, video and audio sequences; information, advisory, support and consultancy services relating 
to all of the aforesaid.

Cl.45;Security services for the protection of property and individuals; security and safety services; remote monitoring 
of anti-intrusion alarm or security cameras or surveillance cameras; security services for commercial entities; security 
services for homes, consumers, individuals and domestic applications; control and monitoring of building access and 
security systems; alarm monitoring services, namely, monitoring of alert devices by remote monitoring centre or remote 
monitoring devices for the dispatch of security services and notification to third parties; computerized security services, 
namely, electronically monitoring, detecting and reporting on suspicious and abnormal patterns of point of sale activity 
indicating theft, fraud, or other criminal activity; monitoring of premises with digital video cameras for security or 
surveillance purposes; remote monitoring of premises with digital video cameras for security or surveillance purposes; 
computerised security services, namely, electronically monitoring, detecting and reporting on suspicious and abnormal 
patterns of activity indicating theft, fraud, or other criminal activity; identity verification services; identification verification 
services, namely, providing authentication of personal identification information; alarm response and verification 
services; security consultancy services; providing surveillance services through the use of video surveillance as a 
service (VSaaS) services; providing surveillance services through the use of video surveillance as a service (VSaaS) 
systems; providing surveillance services through the use of video surveillance as a service (VSaaS) systems featuring 
security cameras, surveillance cameras, access control systems, security-related software, security-related hardware or 
security-related equipment, and monitoring of the aforesaid; providing surveillance services through the use of video 
surveillance as a service (VSaaS) systems featuring a computer platform integrated with security, CCTV or surveillance 
cameras, consisting of software for the controlling and management of security, CCTV or surveillance cameras, and also 
consisting of recorders or remotely-located recorders of images, video footage and audio feeds from security, CCTV or 
surveillance cameras, and monitoring of the aforesaid; providing surveillance services through the use of video 
surveillance as a service (VSaaS) systems featuring a computer platform integrated with security, CCTV or surveillance 
cameras, consisting of software for the analysis of video footage from security, CCTV or surveillance cameras and the 
consequent provision of security-, marketing-, operations- or management-related analytics and data, and also featuring 
integration with point of sale apparatus, and monitoring of the aforesaid; providing surveillance services through the use 
of video surveillance as a service (VSaaS) systems featuring a computer platform integrated with security, CCTV or 
surveillance cameras, consisting of computer software for the management and viewing of live or recorded images, video 
footage and audio feeds from security, CCTV or surveillance cameras, with such software including motion detection, 
target tracking, target identification, or facial recognition capabilities, and monitoring of the aforesaid; security and 
surveillance consulting services in the field of video surveillance as a service (VSaaS); security and surveillance services, 
namely, security or surveillance information provided through the use of non-downloadable videos, namely, video footage
from security or surveillance cameras via a website; security and surveillance services, namely, providing home or 
building environmental access control services through the use of non-downloadable videos, namely, video footage from 
security or surveillance cameras via a website; security and surveillance services, namely, providing information on 
security, surveillance via a website; the electronic monitoring of people and of goods, for security or surveillance 
purposes; the electronic monitoring of people and of goods, for the purposes of home or building environmental access 
control; information, advisory, support and consultancy services relating to all of the aforesaid.
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Priority claimed from 23/04/2018; Application No. : 302018000014860 ;Italy 

3982709    17/05/2018
[International Registration No. : 1429457]
CONFEZIONI LERARIO S.R.L.

Via Mottola Km 2,200 zona ind. I-74015 Martina Franca (TA) Italy

Proposed to be Used
IR DIVISION
Cl.3;Soap; bath foam; foams for use in the shower; shampoos; cleansing milk for toilet purposes; mouth washes, not 
for medical purposes; fabric softeners for laundry use; eau de Cologne; lavender water; toilet water; talcum powder, for 
toilet use; perfumery; sachets for perfuming linen; air fragrancing preparations; perfumery and fragrances; deodorants 
and antiperspirants; essential oils and aromatic extracts; dentifrices; douching preparations for personal sanitary or 
deodorant purposes [toiletries]; adhesives for cosmetic purposes; cosmetics, cosmetic preparations for baths, cosmetic 
preparations for skin care, cleansing milk for toilet purposes, cosmetic creams, skin whitening creams, bleaching 
preparations [decolorants] for cosmetic purposes, bath creams, shaving cream, beauty creams, day creams, tissues 
impregnated with make-up removing preparations; cotton wool for cosmetic purposes; pumice stone; pomades for 
cosmetic purposes; make-up preparations, make-up removing preparations, cosmetic pencils, eyebrow pencils, eyeliner, 
mascara, face powder, lipsticks, lip glosses; balms, other than for medical purposes, creams for tanning the skin, shaving 
preparations, aftershave lotions, hair care lotions, lotions for cosmetic purposes; hair preparations and treatments, sun 
oils, hair dyes, hair spray; sun tan milk; cleansing milk for toilet purposes; henna; hair creams; hair spray; nail varnish; 
cosmetic kits; incenses; joss sticks; potpourris [fragrances]; bath salts, not for medical purposes.

Cl.9;Spectacles, sunglasses, lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and 
cords for glasses and spectacles, parts and fittings for all the aforesaid goods; covers for portable multimedia players; 
covers for mobile phones; covers for DVDs; covers for CDs; covers for computer cables; covers for audio reproduction 
devices; covers for palmtops; covers for electronic agendas; covers for photographic cameras and covers for film 
cameras; cellular phones; smartphones; wireless communication devices featuring telecommunication functionality to 
allow the transmission of text, data, audio, image and video files; electronic monitoring devices comprised of 
microprocessors and accelerometers, for identifying, storing, reporting, monitoring, uploading and downloading data and 
information for personal physical fitness and training purposes; downloadable applications and software for smart 
watches and mobile devices, for processing, reviewing and editing data, to enable users to control the presentation and 
information available from the devices; wearable sensors for personal physical fitness and training purposes to gather 
biometric data and also including monitors and displays sold as a unit; timepieces comprised primarily of wristwatches 
featuring software for sending and receiving data or to be used to monitor personal fitness activity, namely, 
smartwatches; bracelets, rings or necklaces featuring software for sending and receiving data or to be used to monitor 
personal fitness activity; timepieces comprised primarily of wristwatches featuring software for sending and receiving 
data or to be used to monitor personal fitness activity; wearable activity trackers; pedometers.

Cl.14;Earrings; rings [jewellery]; necklaces [jewellery]; bracelets; pins [jewellery]; decorative pins of precious metal; 
shoe jewellery; boxes of precious metal; jewel cases; tie clips; cuff links; boxes for cufflinks; jewellery; paste jewellery; 
clocks; chronographs [watches]; chronoscopes; watch straps; watch bands; jewelry; parts for clocks; clock cases; watch 
chains; clocks and parts therefor; floor and wall clocks; fittings for watches; watch clasps; buckles for watchstraps; 
watch bands; watches; clock and watch hands; clock dials; watch movements; cases for watches and clocks; cases for 
watches [presentation]; chains [jewellery]; chains (paste jewellery); chains for pants (paste jewellery); key rings and key 
chains, and charms therefor.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; 
handbags; travel baggage; card wallets; card wallets [leatherware]; credit card holders made of leather; pocket wallets; 
purses; portfolio cases made of leather [briefcases]; key cases made of leather; trunks and suitcases; suitcase handles; 
cosmetic bags sold empty; bags for sports included in this class; all-purpose athletic bags; evening handbags and ladies' 
cross-body bags; shopping bags made of skin; school book bags; travel garment covers; shoe bags for travel; beach 
bags; nappy bags; rucksacks; school bags; boston bags; travelling trunks; canvas bags; business cases; knitted bags, 
not of precious metals; haversacks; handbag frames; wheeled suitcases; vanity cases, not fitted; hides; cases and boxes 
made of leather; briefcases [leather goods]; leather luggage; umbrellas and parasols and walking staffs; walking stick 
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handles; umbrella covers; attaché cases.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs 
and sponges; brushes, except paintbrushes; brush-making materials; articles for cleaning purposes; unworked or semi-
worked glass, except building glass; glassware, porcelain and earthenware; shoe trees [stretchers]; shoe horns.

Cl.24;Fabrics, damask; labels of textile; linings [textile]; gauze [cloth]; jersey [fabric]; cheviots [cloth]; marabouts 
[cloth]; filtering materials of textile; plastic material [substitute for fabrics]; textile material; cloth; woollen cloth; fabrics 
for use in the manufacture of bags, purses, wallets, luggage, toiletry and cosmetic cases, umbrellas, bed and table linen; 
taffeta [cloth]; hemp cloth; printed calico cloth; hemp fabric; jute fabric; linen cloth; rayon fabric; ramie fabric; silk [cloth]; 
silk fabrics for printing patterns; elastic woven material; fabric of imitation animal skins; fibreglass fabrics for textile use; 
knitted fabric; non-woven fabrics; upholstery fabrics; fabric for footwear; lingerie fabric; fabrics for textile use; traced 
cloths for embroidery; chenille fabric; frieze [cloth]; tulle; velvet; calico; fustian; linens; bed clothes and blankets; table 
linen, not of paper; diapered linen; bath linen, except clothing; brocades; canvas for tapestry or embroidery; tablemats of 
textile; blankets; plaid; bed clothes; lap rugs; curtain holders of textile material; handkerchiefs of textile; pillowcases; 
mattress covers; coverings for furniture; covers for cushions; pillow shams; flags of textile or plastic; sheets [textile]; 
drugget; bed blankets; table covers; towels of textile; furniture coverings of textile; table runners of textile; tablecloths, 
not of paper; place mats, not of paper; table napkins of textile; bed covers; textile tissues; curtains; door curtains; 
curtains of textile or plastic.

Cl.25;Clothing namely blousons, dress shirts, shirts, coats, pants, pullovers, cardigans, waistcoats, jumpers, pants, 
sweat pants, bermuda shorts, jeans, T-shirts, suits, overcoats, anoraks, raincoats, sweatshirts, ties, albs; aprons 
[clothing]; ascots; trousers for children; bandanas [neckerchiefs]; robes; bathing caps; bathing suits / swimsuits; beach 
clothes; belts [clothing]; bibs, not of paper; boas [necklets]; boxer shorts; brassieres; breeches for wear; camisoles; 
clothing for gymnastics; clothing of imitations of leather namely blousons, dress shirts, shirts, coats, jackets, belts, 
boots, headwear, shoes, vests, dresses; clothing of leather in the nature of leather belts, leather boots, leather coats, 
leather headwear, leather jackets, leather pants, leather shoes, leather vests, blousons, shirts, waistcoats; collars 
[clothing]; wet suits for water-skiing and sub-aqua; bustiers; cuffs/wristbands [clothing]; cyclists' clothing; detachable 
collars; dressing gowns; robes; bonnets; fishermen's jackets; fur stoles; furs [clothing]; clothing in the nature of 
gabardines; garters; girdles; gloves [clothing]; headbands [clothing]; capes; jackets [clothing]; jerseys [clothing]; jumper 
dresses; knickers; hosiery; layettes [clothing]; leggings [leg warmers]; leggings [trousers]; liveries; maniples; mantillas; 
masquerade costumes; mitres [hats]; waist belts; motorists' clothing; muffs [clothing]; neck scarves [mufflers]; neckties; 
paper hats [clothing]; parkas; pelerines; pelisses; slips [underclothing]; pockets for clothing; ponchos; pyjamas; ready-
made clothing in the nature of leather belts, leather boots, leather coats, leather headwear, leather jackets, leather pants, 
leather shoes, leather vests, blousons, shirts, sweat pants, bermuda shorts, T-shirts, suits, overcoats, anoraks, raincoats, 
ties, dresses; ready-made linings [parts of clothing]; saris; coverups; sarongs; shawls; neckbands; shortsleeve shirts; 
shower caps; ski gloves; skirts; sleep masks; sock suspenders; stockings; spats; maillots; vest tops; dresses; 
suspenders; sweat-absorbent stockings; sweaters; undershirts; tights; togas; top hats; trousers; gym suits; shoes; bath 
sandals; slippers; beach shoes; footwear uppers; boots; gym boots; sandals; football shoes; footwear; footwear uppers; 
rubbers [footwear]; galoshes; half-boots; heels; non-slip socks; ski boots; wooden shoes; underwear; uniforms; valenki 
[felted boots]; veils [clothing]; gilets; waterproof clothing; wet suits for water-skiing; wimples; vests; headgear, namely 
bonnets, headscarves, beanies, berets, caps [headwear], hats, turbans, visors [headwear], chasubles.

Cl.35;Retail and wholesale services, including mail order retail services or online retail store services, namely featuring 
soap, bath foam, foams for use in the shower, shampoos, cleansing milk for toilet purposes, mouth washes, not for 
medical purposes, fabric softeners for laundry use, eau de Cologne, lavender water, toilet water, talcum powder, for toilet 
use, perfumery, sachets for perfuming linen, air fragrancing preparations, perfumery and fragrances, deodorants and 
antiperspirants, essential oils and aromatic extracts, dentifrices, douching preparations for personal sanitary or 
deodorant purposes [toiletries], adhesives for cosmetic purposes, cosmetics, cosmetic preparations for baths, cosmetic 
preparations for skin care, cleansing milk for toilet purposes, cosmetic creams, skin whitening creams, bleaching 
preparations [decolorants] for cosmetic purposes, bath creams, shaving cream, beauty creams, day creams, tissues 
impregnated with make-up removing preparations, cotton wool for cosmetic purposes, pumice stone, pomades for 
cosmetic purposes, make-up preparations, make-up removing preparations, cosmetic pencils, eyebrow pencils, eyeliner, 
mascara, face powder, lipsticks, lip glosses, balms, other than for medical purposes, creams for tanning the skin, shaving 
preparations, after-shave lotions, hair care lotions, lotions for cosmetic purposes, hair preparations and treatments, sun 
oils, hair dyes, hair spray, sun tan milk, cleansing milk for toilet purposes, henna, hair creams, hair spray, nail varnish, 
cosmetic kits, incenses, joss sticks, potpourris [fragrances], bath salts, not for medical purposes; retail and wholesale 
services, including mail order retail services or online retail store services, namely featuring spectacles, sunglasses, 
lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and cords for glasses and 
spectacles, parts and fittings for all the aforesaid goods, covers for portable multimedia players, covers for mobile 
phones, covers for DVDs, covers for CDs, covers for computer cables, covers for audio reproduction devices, covers for 
palmtops, covers for electronic agendas, covers for photographic cameras and covers for film cameras, cellular phones, 
smartphones, wireless communication devices featuring telecommunication functionality to allow the transmission of 
text, data, audio, image and video files, electronic monitoring devices comprised of microprocessors and accelerometers, 
for identifying, storing, reporting, monitoring, uploading and downloading data and information for personal physical 
fitness and training purposes, downloadable applications and software for smart watches and mobile devices, for 
processing, reviewing and editing data, to enable users to control the presentation and information available from the 
devices, wearable sensors for personal physical fitness and training purposes to gather biometric data and also including 
monitors and displays sold as a unit, smartwatches, wearable activity trackers, pedometers; retail and wholesale services,
including mail order retail services or online retail store services, namely featuring earrings, rings [jewellery], necklaces 
[jewellery], bracelets, pins [jewellery], decorative pins of precious metal, shoe jewellery, boxes of precious metal, jewel 
cases, tie clips, cuff links, boxes for cufflinks, jewellery, paste jewellery, bracelets, rings or necklaces featuring software 
for sending and receiving data or to be used to monitor personal fitness activity, clocks, chronographs [watches], 
chronoscopes, watch straps, watch bands, jewelry, timepieces comprised primarily of wristwatches featuring software for 
sending and receiving data or to be used to monitor personal fitness activity, parts for clocks, clock cases, watch chains, 
clocks and parts therefor, floor and wall clocks, fittings for watches, watch clasps, buckles for watchstraps, watch bands, 
watches, clock and watch hands, clock dials, watch movements, cases for watches and clocks, cases for watches 
[presentation], chains [jewellery], chains (paste jewellery), chains for pants (paste jewellery), key rings and key chains, 
and charms therefor; retail and wholesale services, including mail order retail services or online retail store services, 
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namely featuring leather and imitations of leather, and goods made of these materials and not included in other classes, 
handbags, travel baggage, card wallets, card wallets [leatherware], credit card holders made of leather, pocket wallets, 
purses, portfolio cases made of leather [briefcases], key cases made of leather, trunks and suitcases, suitcase handles, 
cosmetic bags sold empty, bags for sports, all-purpose athletic bags, evening handbags and ladies' cross-body bags, 
shopping bags made of skin, school book bags, travel garment covers, shoe bags for travel, beach bags, nappy bags, 
rucksacks, school bags, boston bags, travelling trunks, canvas bags, business cases, knitted bags, not of precious 
metals, haversacks, handbag frames, wheeled suitcases, vanity cases, not fitted, hides, cases and boxes made of leather, 
briefcases [leather goods], leather luggage, umbrellas and parasols and walking staffs, walking stick handles, umbrella 
covers, attaché cases; retail and wholesale services, including mail order retail services or online retail store services, 
namely featuring household or kitchen utensils and containers, cookware and tableware, except forks, knives and 
spoons, combs and sponges, brushes, except paintbrushes, brush-making materials, articles for cleaning purposes, 
unworked or semi-worked glass, except building glass, glassware, porcelain and earthenware, shoe trees [stretchers], 
shoe horns; retail and wholesale services, including mail order retail services or online retail store services, namely 
featuring fabrics, damask, labels of textile, linings [textile], gauze [cloth], jersey [fabric], cheviots [cloth], marabouts 
[cloth], filtering materials of textile, plastic material [substitute for fabrics], textile material, cloth, woollen cloth, fabrics for 
use in the manufacture of bags, purses, wallets, luggage, toiletry and cosmetic cases, umbrellas, bed and table linen, 
taffeta [cloth], hemp cloth, printed calico cloth, hemp fabric, jute fabric, linen cloth, rayon fabric, ramie fabric, silk [cloth], 
silk fabrics for printing patterns, elastic woven material, fabric of imitation animal skins, fibreglass fabrics for textile use, 
knitted fabric, nonwoven fabrics, upholstery fabrics, fabric for footwear, lingerie fabric, fabrics for textile use, traced 
cloths for embroidery, chenille fabric, frieze [cloth], tulle, velvet, calico, fustian, linens, bed clothes and blankets, table 
linen, not of paper, diapered linen, bath linen, except clothing, brocades, canvas for tapestry or embroidery, tablemats of 
textile, blankets, plaid, bed clothes, lap rugs, curtain holders of textile material, handkerchiefs of textile, pillowcases, 
mattress covers, coverings for furniture, covers for cushions, pillow shams, flags of textile or plastic, sheets [textile], 
drugget, bed blankets, table covers, towels of textile, furniture coverings of textile, table runners of textile, tablecloths, not
of paper, place mats, not of paper, table napkins of textile, bed covers, textile tissues, curtains, door curtains, curtains of 
textile or plastic; retail and wholesale services, including mail order retail services or online retail store services, namely 
featuring clothing namely blousons, dress shirts, shirts, coats, pants, pullovers, cardigans, waistcoats, jumpers, pants, 
sweat pants, bermuda shorts, jeans, T-shirts, suits, overcoats, anoraks, raincoats, sweatshirts, ties, albs, aprons 
[clothing], ascots, trousers for children, bandanas [neckerchiefs], robes, bathing caps, bathing suits / swimsuits, beach 
clothes, belts [clothing], bibs, not of paper, boas [necklets], boxer shorts, brassieres, breeches for wear, camisoles, 
clothing for gymnastics, clothing of imitations of leather namely blousons, dress shirts, shirts, coats, jackets, belts, 
boots, headwear, shoes, vests, dresses, clothing of leather in the nature of leather belts, leather boots, leather coats, 
leather headwear, leather jackets, leather pants, leather shoes, leather vests, blousons, shirts, waistcoats, collars 
[clothing], wet suits for water-skiing and sub-aqua, bustiers, cuffs/wristbands [clothing], cyclists' clothing, detachable 
collars, dressing gowns, robes, bonnets, fishermen's jackets, fur stoles, furs [clothing], clothing in the nature of 
gabardines, garters, girdles, gloves [clothing], headbands [clothing], capes, jackets [clothing], jerseys [clothing], jumper 
dresses, knickers, hosiery, layettes [clothing], leggings [leg warmers], leggings [trousers], liveries, maniples, mantillas, 
masquerade costumes, mitres [hats], waist belts, motorists' clothing, muffs [clothing], neck scarves [mufflers], neckties, 
paper hats [clothing], parkas, pelerines, pelisses, slips [underclothing], pockets for clothing, ponchos, pyjamas, ready-
made clothing in the nature of leather belts, leather boots, leather coats, leather headwear, leather jackets, leather pants, 
leather shoes, leather vests, blousons, shirts, sweat pants, bermuda shorts, T-shirts, suits, overcoats, anoraks, raincoats, 
ties, dresses, ready-made linings [parts of clothing], saris, coverups, sarongs, shawls, neckbands, short-sleeve shirts, 
shower caps, ski gloves, skirts, sleep masks, sock suspenders, stockings, spats, maillots, vest tops, dresses, 
suspenders, sweat-absorbent stockings, sweaters, undershirts, tights, togas, top hats, trousers, gym suits, shoes, bath 
sandals, slippers, beach shoes, footwear uppers, boots, gym boots, sandals, football shoes, footwear, footwear uppers, 
rubbers [footwear], galoshes, half-boots, heels, non-slip socks, ski boots, wooden shoes, underwear, uniforms, valenki 
[felted boots], veils [clothing], gilets, waterproof clothing, wet suits for water-skiing, wimples, vests, headgear, namely 
bonnets, headscarves, beanies, berets, caps [headwear], hats, turbans, visors [headwear], chasubles; business 
information; provision of an on-line marketplace for buyers and sellers of goods and services; presentation of goods on 
communication media, for retail purposes; sales promotion for others; on-line advertising on a computer network; 
advertising; providing business information via a web site; administration of consumer loyalty programs; modelling for 
advertising or sales promotion; exhibitions for commercial or advertising purposes; organization of exhibitions for 
commercial or advertising purposes; procurement services for others [purchasing goods and services for other 
businesses]; shop window dressing.

7718



Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

3982712    27/12/2017
[International Registration No. : 1428693]
Shanghai Youzu Information Technology Co., Ltd.

Room 406, No. 655 Yinxiang Road, Jiading District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; tablet computers; electronic publications, downloadable; projection apparatus; 
computer game software; computer game software for mobile telephones; portable media players; computer software, 
recorded; network communication equipment; animated cartoons.

Cl.41;Organization of competitions [education or entertainment]; providing on-line electronic publications, not 
downloadable; providing on-line videos, not downloadable; film production, other than advertising films; providing sports 
facilities; educational services; games equipment rental; game services provided on-line from a computer network; 
television entertainment; entertainment.
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3982717    12/02/2018
[International Registration No. : 1429391]
Alfred Kärcher GmbH & Co. KG

Alfred-Kärcher-Strasse 28 - 40 71364 Winnenden Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for industrial purposes, in particular for preservation, depreservation, phosphating and surface 
finishing, for waste water treatment and for preventing limescale deposits; chemical agents for sealing and hardening 
floor surfaces, in particular marble and stone floor surfaces; chemicals for the purification of water; chemical 
compositions for water treatment; chemicals for use in ponds; chemicals for decontamination.

Cl.3;Cleaning preparations; cleaning agents and care products for carpets and wall-to-wall carpets; chemical products 
for the cleaning and care of motor vehicles; blasting abrasives for mechanical surface treatment, in particular mineral 
blasting abrasives and sandblasting abrasives; shining preparations [polish]; laundry preparations; soaps.

Cl.5;Chemicals for disinfection.

Cl.6;Metal containers for fresh water and drinking water; couplings and connection pieces made of metal for water 
fittings and hoses; hose reels (not mechanical) made of metal.

Cl.7;Mechanical spraying, rinsing and cleaning apparatus, and installations consisting thereof, in particular high-
pressure cleaning apparatus, steam cleaning and steam jet apparatus, particle jet apparatus, spray extraction apparatus, 
brushing machines, vacuum cleaners, floor cleaning machines; vacuuming and wiping robots; floor polishing apparatus; 
carpet brushing vacuum cleaners; cleaning machines for hard surfaces; cleaning machines for hard floors; cleaning 
machines for textile covers; sweepers; apparatus for cleaning the inside of containers; cleaning machines for glass 
surfaces; mechanical window cleaning apparatus; automatic window cleaning apparatus (electric); mechanically operated 
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apparatus for cleaning motor vehicles; motor-powered tools for scraping off ice; cleaning machines for parts made of 
metal, plastic and/or glass; degreasing machines; cleaning robots; electric suction apparatus for industrial purposes; 
vehicle washing installations; mechanical apparatus for removing preservatives from vehicles; washing machines; 
dishwashers; hydraulic controls for machines; mechanical apparatus for producing dry-ice granulate; parts of the 
aforesaid goods, in particular brushes, hoses, hand-held spray guns, suction heads, spray nozzles, jet tubes, vacuum 
cleaner hoses, vacuum cleaner bags, vacuum cleaner filters; mechanical hose reels; motor-powered gardening 
implements; motor-powered forestry implements and machines; motor-powered agricultural implements and machines; 
weeding machines; motor-powered mowing implements and mowing machines; harvesting machines; power saws; 
chains for power saws; brush cutters (machines); scythes (machines); hedge trimmers (machines); lawn mowers 
(machines); automatic lawn mowers (electric); mowing robots; scarifiers (machines); horticultural machines; machines 
for cleaning streets; earth moving machines; shovels for earth moving machines; motor-powered spreading implements 
and spreading machines; accessories for motor-powered spreading implements and spreading machines (included in 
class 7); snow blowers; snow ploughs; snow removal machines; snow plough shovels; front loaders; shovels for front 
loaders; broaching machines; scraper blades; motor-powered soil cultivation implements and soil cultivation machines; 
working equipment mountable on vehicles for horticulture, agriculture, forestry and municipal purposes; working 
equipment drawn by vehicles for horticulture, agriculture, forestry and municipal purposes; pumps (included in class 7), 
in particular water pumps, pumps for ponds, submersible pumps, garden pumps, domestic water pumps, high-pressure 
pumps, metering pumps; leaf vacuums; leaf blowers; mechanical high-pressure water jet apparatus for cleaning, 
removing and treating surfaces and for cutting, drilling and deburring; high-pressure water tools, in particular high-
pressure lances and high-pressure spray guns; water jet nozzles (parts of machines); nozzle supports (parts of 
machines); valves (parts of machines); injectors (parts of machines); filter apparatus (machines); pneumatically, 
hydraulically, electrically or manually driven handling machines, automatic manipulators, positioning devices, feed 
mechanisms and robots for guiding high-pressure water tools; generators for power generation.

Cl.8;Agricultural implements (hand-operated); garden tools (hand-operated); pruning shears; gardeners' knives; tillers 
(hand-operated); hand-operated scythes; hand-operated hedge shears; hand-operated spraying apparatus (tools); cutlery; 
knives; scissors; electric irons; sprayers (hand-operated tools).

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity; wireless transmitters and receivers; data storage media; mobile data communications apparatus; electric 
controls, including coin-operated; electric controllers; radio remote controls; time switches; electric connection cables; 
extension cords; batteries (electric); rechargeable electric batteries; chargers for electric batteries; electric irrigation 
control apparatus; readers for the contactless reading of markings, in particular bar code readers and RFID (Radio 
Frequency Identification) readers; measuring apparatus; dosimeters; data processing equipment and computers; 
computer software (stored); computer software (downloadable); application software; protective clothing for protecting 
from fire, radioactive radiation, biological contamination and chemical contamination; protective and safety equipment; 
protective helmets; protective glasses; protective masks; protective boots; respiratory masks; filters for respiratory 
masks; protective work clothing.

Cl.10;Hearing protection devices.

Cl.11;Drying apparatus, in particular for motor vehicles; apparatus for cleaning the body, namely body showers; garden
showers; cooling apparatus; heating apparatus; heating installations; steam generating apparatus; hot air generating 
apparatus; water heaters (apparatus); sprinkler systems for irrigation; water dispensing apparatus; dispensers for 
dispensing mineral waters, carbonated waters, table waters, fruit beverages, fruit juices and/or lemonades (other than 
vending machines); water distribution installations; drop nozzles for irrigation installations; irrigation apparatus for 
agricultural and horticultural use; water filters; filters for drinking water; air filters; blowers for ventilation purposes; air 
purifiers; air dryers; air humidifiers; thermal oil heaters; electric cooking appliances and cooking installations; mobile 
field kitchens, namely transportable electric, fuel-powered or gas-powered cooking appliances; field laundries, namely 
transportable electric, fuel-powered or gas-powered laundry dryers; drinking water and waste water treatment apparatus 
and installations consisting thereof.

Cl.12;Vehicles; carrier vehicles for motor-powered working equipment mountable thereon or drawn thereby for 
horticultural, agricultural, forestry and municipal purposes; tractors; vehicle trailers; hose carts; transport trolleys, in 
particular for cleaning material and cleaning apparatus.

Cl.17;Hoses, not made of metal; couplings and connection pieces not made of metal for water fittings and hoses; high-
pressure hoses made of plastic with metallic reinforcement inserts, in particular with wire meshes.

Cl.20;Fresh water and drinking water tanks made of non-metallic materials and not of masonry; hose reels, not 
mechanical and not made of metal.

Cl.21;Hand-operated cleaning apparatus, in particular sweepers and non-electric polishers; hand-operated sprayers 
(flower syringes); lawn sprinklers; spray pipes for watering hoses; nozzles for hoses; broom and brush goods (except 
paint brushes); cleaning utensils; cleaning rags; cleaning cloths; wiping cloths; mops; non-electric cooking appliances; 
cooking utensils; gardening gloves.

Cl.22;Shelter tents.

Cl.35;Wholesale and retail services, including wholesale and retail services via the internet and mail order catalogues 
for cleaning agents, detergents, soaps, household goods, electric goods, electronic goods, data carriers, domestic 
technology, communications technology, cleaning technology, washing installations, material treatment and surface 
treatment technology, horticultural, agricultural, forestry and municipal apparatus, mechanical and hand-operated 
gardening implements, water treatment technology, cooling, heating and cooking technology; organizational and 
business management consultancy for companies, in particular with regard to optimizing processes; compiling data in 
computer databases; statistical evaluation of data; systematization of data in computer databases; recording and 
updating of data in computer databases for business purposes and for organization and optimization of the use of 
cleaning machines and cleaning apparatus for building, path and street cleaning; economic evaluation of data.

Cl.36;Financial services.
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Cl.37;Building construction; domestic maintenance, repair and cleaning services (caretaker services); assembling of 
machine plant (installation work); maintenance, upkeep and servicing of buildings; street cleaning; car park cleaning; 
cleaning of articles made of metal, plastic and glass; interior and exterior cleaning of buildings; window cleaning; carpet 
and upholstery cleaning; facade cleaning; maintenance and repair of cleaning, water treatment, cooling, heating and 
cooking apparatus and installations and of mechanical high-pressure water jet apparatus, high-pressure water tools, 
handling machines, automatic manipulators, positioning devices, feed mechanisms and robots for guiding high-pressure 
water tools; maintenance and repair of horticultural, agricultural, forestry and municipal apparatus; cleaning, servicing 
and maintenance of motor vehicles; servicing and cleaning of motor vehicles by provision of motor vehicle cleaning 
installations and motor vehicle servicing installations; servicing and cleaning of motor vehicles by making available self-
service vehicle washing installations in return for payment; rental of machines and mechanical apparatus for cleaning, in 
particular high-pressure cleaning apparatus, steam cleaning and steam jet apparatus, particle jet apparatus, spray 
extraction apparatus, brushing machines, vacuum cleaners, floor cleaning machines, vacuuming and wiping robots, floor 
polishing apparatus, carpet brushing vacuum cleaners, cleaning machines for hard surfaces, cleaning machines for hard 
floors, cleaning machines for textile covers, sweepers, apparatus for cleaning the inside of containers, cleaning machines 
for glass surfaces, mechanical window cleaning apparatus, automatic window cleaning apparatus (electric), mechanically 
operated apparatus for cleaning motor vehicles, motor-powered tools for scraping off ice, cleaning machines for parts 
made of metal, plastic and/or glass, degreasing machines, cleaning robots; rental of electric suction apparatus for 
industrial purposes; rental of vehicle washing installations; rental of laundry dryers; rental of steam generating apparatus 
and hot air generating apparatus for cleaning and washing purposes; rental of drying machines, namely air blowers and 
air dryers; rental of air humidifiers; rental of washing machines, dishwashers and laundry dryers; rental of earth moving 
machines, motor-powered spreading implements and spreading machines, snow blowers and snow ploughs, snow 
removal machines; rental of broaching machines and scraper blades; rental of pumps for drainage purposes and for 
irrigation purposes and for supplying service water and drinking water, in particular water pumps, submersible pumps, 
domestic water pumps, high-pressure pumps; rental of mechanical high-pressure water jet apparatus for cleaning 
surfaces; rental of high-pressure water tools, in particular high- pressure lances and high-pressure spray guns; rental of 
pneumatically, hydraulically, electrically or manually driven handling machines, automatic manipulators, positioning 
devices, feed mechanisms and robots for guiding high-pressure water tools; consultancy services relating to cleaning, in 
particular building, path and street cleaning, and relating to organization and optimization of the use of cleaning machines
and cleaning apparatus for building, path and street cleaning; rental of apparatus for producing dry-ice granulate; rental 
of pumps for ponds and garden pumps; rental of leaf vacuums and leaf blowers; leasing of machines and mechanical 
apparatus for cleaning, in particular high-pressure cleaning apparatus, steam cleaning and steam jet apparatus, particle 
jet apparatus, spray extraction apparatus, brushing machines, vacuum cleaners, floor cleaning machines, vacuuming and 
wiping robots, floor polishing apparatus, carpet brushing vacuum cleaners, cleaning machines for hard surfaces, 
cleaning machines for hard floors, cleaning machines for textile covers, sweepers, apparatus for cleaning the inside of 
containers, cleaning machines for glass surfaces, mechanical window cleaning apparatus, automatic window cleaning 
apparatus (electric), mechanically operated apparatus for cleaning motor vehicles, motor-powered tools for scraping off 
ice, cleaning machines for parts made of metal, plastic and/or glass, degreasing machines, cleaning robots; leasing of 
electric suction apparatus for industrial purposes; leasing of vehicle washing installations; leasing of machines and 
mechanical apparatus for cooling, heating, drying, for treatment of materials, for surface treatment and for soil cultivation;
leasing of steam generating apparatus, hot air generating apparatus, air blowers, air dryers and air humidifiers; leasing of 
washing machines, dishwashers and laundry dryers; leasing of apparatus for producing dry-ice granulate; leasing of 
earth moving machines, motor-powered spreading implements and spreading machines, snow blowers and snow 
ploughs, snow removal machines; leasing of broaching machines and scraper blades; leasing of pumps, in particular 
water pumps, pumps for ponds, submersible pumps, garden pumps, domestic pumps, high-pressure pumps, metering 
pumps; leasing of leaf vacuums and leaf blowers; leasing of mechanical high-pressure water jet apparatus for cleaning, 
removing and treating surfaces and for cutting, drilling and deburring; leasing of high- pressure water tools, in particular 
high-pressure lances and high-pressure spray guns; leasing of pneumatically, hydraulically, electrically or manually 
driven handling machines, automatic manipulators, positioning devices, feed mechanisms and robots for guiding high-
pressure water tools.

Cl.38;Providing access to computer, electronic and online databases; providing online discussion forums.

Cl.39;Rental of refrigerators; rental of vehicles, in particular carrier vehicles for horticultural, agricultural, forestry and 
municipal working equipment, and of tractors and front loaders; leasing of vehicles, in particular carrier vehicles for 
horticultural, agricultural, forestry and municipal working equipment, and of tractors and front loaders.

Cl.40;Rental of machines and mechanical apparatus for water treatment, in particular for drinking water and waste 
water treatment, for treatment of materials, for surface treatment and for soil cultivation (except for cleaning); rental of 
heating apparatus; rental of water heaters; rental of mechanical high-pressure water jet apparatus for removing and 
treating surfaces and for cutting, drilling and deburring (except for cleaning); leasing of air purifiers; leasing of machines 
and mechanical apparatus for water treatment, in particular for drinking water and waste water treatment; leasing of water 
heaters; rental of air purifiers.

Cl.41;Training courses, in particular with regard to optimizing processes.

Cl.42;Technical consultancy relating to data processing; technical design and planning of installations and machines 
for solving problems relating to cleaning, water treatment, cooling, heating and cooking technology; technical testing of 
cleaning, water treatment, cooling, heating and cooking apparatus and installations; technical testing of material 
treatment installations and machines and surface treatment installations and machines; technical testing of horticultural, 
agricultural, forestry and municipal apparatus; surveying; computer programming; quality assurance by carrying out 
quality checks; quality assurance by software-based data evaluation; rental of measuring apparatus, dosimeters, data 
processing equipment and computers; rental of readers for the contactless reading of markings, in particular bar code 
readers and RFID (Radio Frequency Identification) readers; leasing of measuring apparatus, dosimeters, data processing 
equipment and computers; leasing of readers for the contactless reading of markings, in particular bar code readers and 
RFID (Radio Frequency Identification) readers.

Cl.43;Rental of cooking apparatus; leasing of machines and mechanical apparatus for cooking; leasing of water 
dispensing apparatus; rental of water dispensing apparatus.
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Cl.44;Gardening; agriculture, horticulture and forestry services; rental of horticultural, agricultural and forestry 
machines and mechanical apparatus; rental of working equipment for horticulture, agriculture and forestry purposes; 
leasing of horticultural, agricultural, forestry machines and mechanical apparatus; leasing of working equipment for 
horticulture, agriculture and forestry purposes.

Cl.45;Granting of licences for industrial property rights, copyright and franchising concepts.
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Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 01/12/2017; Application No. : 30 2017 031 886 ;Germany 

3982718    12/05/2018
[International Registration No. : 1429543]
SEW-EURODRIVE GmbH & Co KG

Ernst-Blickle-Str. 42 76646 Bruchsal Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry.

Cl.4;Industrial oils; lubricating grease; lubricants; lubricating oils; gear oils; lubricants being gear oils.
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Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 25/07/2017; Application No. : UK00003246082 ;United Kingdom 

3982724    21/12/2017
[International Registration No. : 1428559]
Polyseam Limited

15 St Andrews Road Huddersfield HD1 6SB United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Means for protection against fire, namely fire protection compositions; fire prevention compositions; fire 
extinguishing compositions; fire retardants; acrylic (terms considered too vague by the International Bureau - Rule 13.2.b) 
of the Common Regulations); acrylic resins; silicon; fire resistant preparations; fireproof preparations; fire resistant 
compositions; fireproof compositions; fire resistant chemicals.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics and resins in extruded form for use in manufacture; acrylic resins; extruded plastic as semi finished 
products; packing, stopping and insulating materials; packing, stopping and insulating materials including plaster; 
electrical, thermal and acoustic insulating materials; electrical insulating materials; thermal insulating materials; acoustic 
insulating materials; insulating paint; rubber rings; non metal pipe connections; fire resistant seals; fire proof seals; fire 
resistant insulated panels; fire proof insulated panels; fire resistant and fire preventive articles and materials (terms 
considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); parts and fittings for the 
aforesaid; none of the aforesaid being flexible pipes, tubes and hoses, not of metal.
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Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 16/05/2018; Application No. : 201806509 ;Norway 

3982726    12/06/2018
[International Registration No. : 1429351]
BRUNVOLL HOLDING AS

EIKREMSVINGEN 2 C N-6422 MOLDE Norway

Proposed to be Used
IR DIVISION
Cl.7;Engines, other than for land vehicles; engines for ships; propulsion engines, other than for land vehicles; engines 
for marine vessels; engines for air cushion vehicles; driving motors, other than for land vehicles; alternating current 
motors; alternating current servo motors; direct current motors; diesel engines, other than for land vehicles; 
servomotors; hydraulic engines and motors; hydraulic turbines; hydraulic machines and apparatus; starter motors; speed
governors for machines and motors; control mechanisms for machines, engines or motors; hydraulic controls for motors 
and engines; pumps, electric; hydraulic pumps; refrigerant recovery pumps; pneumatic pumps; compressed air pumps; 
centrifugal pumps; vacuum pumps; fuel dispensing pumps; joysticks being parts of machines, other than for game 
machines; electric power generators for ships; generators of electricity; high-voltage generators; direct current 
generators; alternating current generators; emergency power generators; diesel generators; turbogenerators; portable 
electric power generators; gears other than for land vehicles; gear boxes, other than for land vehicles; clutches, other 
than for land vehicles; clutches and apparatus for power transmission, other than for land vehicles; axles for machines; 
transmission shafts, other than for land vehicles.

Cl.9;Scientific, optical, measuring, signalling and checking apparatus and instruments; access control and alarm 
monitoring systems; simulators for the steering and control of propulsion systems for boats and ships; simulators for the 
steering and control of vessels; apparatus for monitoring and recording the performance of machinery; automatic 
telegraph apparatus; electrical and electronic control apparatus and instruments; remote control apparatus; steering 
apparatus, automatic, for vessels; electronic navigation and positioning apparatus and instruments; touch sensitive 
display and control screens; navigational instruments; measuring and control apparatus and instruments; telegraphs 
[apparatus].

Cl.12;Propeller shafts for boats; thrusters for vehicles; propellers for boats; screws [propellers] for ships; screw-
propellers for boats; steering gears for ships; propeller blade protectors for boats; joysticks for vessel.

Cl.37;Construction, maintenance and repair of parts for water vehicles; maintenance and repair of control systems for 
radio systems and networks; maintenance and repair of control systems for access control and alarm monitoring 
systems; construction, maintenance and repair of watercrafts; maintenance and repair of boats; maintenance and repair 
of gears; repair and maintenance of ships; installation, maintenance and repair of automation systems; installation, 
maintenance and repair of regulating, monitoring and control apparatus; maintenance and repair of ships; installation, 
maintenance and repair of electronic control apparatus; installation, maintenance and repair of machinery; maintenance 
and repair of water vehicles; maintenance and repair of automatic control mechanisms for vessels; maintenance and 
repair of touch sensitive display and control screens; maintenance and repair of navigational instruments, maintenance 
and repair of measuring and control apparatus and instruments; maintenance and repair of telegraphs [apparatus]; 
maintenance and repair of engines for ships; maintenance and repair of pumps, electric, hydraulic pumps, refrigerant 
recovery pumps, pneumatic pumps, centrifugal pumps, vacuum pumps, fuel dispensing pumps; maintenance and repair 
of joysticks being parts of machines, other than for game machines; construction, maintenance and repair of electric 
power generators, high-voltage generators, direct current generators, alternate current generators, emergency power 
generators, diesel generators, turbogenerators, portable electric power generators; construction, maintenance and repair 
of gears, other than for land vehicles; construction, maintenance and repair of gear boxes; construction, maintenance and
repair of clutches, other than for land vehicles; construction, maintenance and repair of clutches and apparatus for power 
transmission, other than for land vehicles; construction, maintenance and repair of axles for machines; construction, 
maintenance and repair of transmission shafts, other than for land vehicles; construction, maintenance and repair of 
thrusters; construction, maintenance and repair of propeller shafts for boats; construction, maintenance and repair of 
propellers for boats; construction, maintenance and repair of screws [propellers] for ships; construction, maintenance 
and repair of screw-propellers for boats; construction, maintenance and repair of control mechanisms for ships; 
construction, maintenance and repair of propeller blades protectors for boats; construction, maintenance and repair of 
joysticks for vessel.

Cl.42;Design and development of navigation systems and software for route planning; testing, analysis and monitoring 
of telecommunication and navigation signals; testing services for computer hardware and software used with alarm and 
monitoring systems.
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Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

Priority claimed from 07/12/2017; Application No. : 017573163 ;European Union 

3982728    21/05/2018
[International Registration No. : 1429387]
Alfa Laval Corporate AB

Rudeboksvägen 1 SE-226 55 Lund Sweden

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); separators; centrifuge machines; decanters (horizontal separators for separation of particles in fluids and gas); 
filters and filter membranes (parts of machines or engines); pumps (machines); valves (parts of machines); heat 
exchangers (parts of machines); machines, namely food manufacturing machines; packaging machines for sterile and 
non-sterile packaging; filling machines for packaging; filling machines for bag-in-box and bag-in-drum containers; 
installation washing and cleaning machines for process systems; processing machines and pipes and tanks being parts 
of machines, as well as parts and fittings therefor for use in food, dairy, beverage and starch process industries, for use 
in chemical, petrochemical, biochemical and other process industries; machines for use in power distribution 
installations, on ships and in particular machine rooms; machines for use in breweries; machines for use in the 
pharmaceuticals industry; machines for use in the pulp and paper industries; machines for use in oil, gas and offshore 
installations; machines for use in refineries and sewage treatment plants; control mechanisms for machines; de-aerators 
for water; parts and components of the aforementioned goods.

Cl.9;Scientific, nautical, photographic, cinematographic and optical apparatus and instruments; inspection, weighing, 
measuring, signalling and checking (supervision) apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; data processing devices and computers; 
electric and electronic control, regulating and monitoring equipment, including thermal and hygrometric control 
apparatus; electric and electronic apparatus and sampling instruments; capacitors and flow control equipment, parts and 
fittings of the aforesaid goods.

Cl.11;Apparatus for heating, steam generating, cooking, cooling, refrigerating, drying, ventilating, water supply and 
sanitary purposes, including heat exchangers for chemical processing, heat exchangers [other than parts of machines]; 
distillation apparatus, heat exchangers, storage water heaters, sterilisers, pasteurisers, evaporators, desalination plants 
and equipment, water purification tanks, water purification and filtration apparatus, filters, water and oil-scrubbing 
apparatus and installations, parts and spare parts for all of the aforesaid apparatus.

Cl.14;Precious metals and alloys thereof and earrings, necklaces [jewellery], rings, jewel chains, brooches (jewellery) 
and bracelets of precious metal or coated therewith, not included in other classes; jewelry; gemstones; horological and 
chronometric instruments.

Cl.18;Leather and imitation leather, and bags, wallets and key cases made from the aforesaid materials and not 
included in other classes; animal skins and hides, bags, trunks and travelling bags; umbrellas, parasols and walking 
sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.
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Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

3982731    09/04/2018
[International Registration No. : 1428954]
M. Mathieu Wolniewicz

9 rue de l'Abbé Masure F-78480 Verneuil-sur-Seine France

Mme. Beatriz Mezzetti

9 rue de l'Abbé Masure F-78480 Verneuil-sur-Seine France

Proposed to be Used
IR DIVISION
Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; provision of recreational facilities; publication of books; videotape film production; rental of motion pictures; 
rental of sound recordings; videotape editing; organization of competitions (education or entertainment); organization 
and conducting of colloquiums, conferences or congresses; organization of exhibitions for cultural or educational 
purposes; booking of seats for shows; game services provided on-line from a computer network; electronic publication of 
books and journals online; electronic desktop publishing.

Cl.44;Agricultural, horticultural and forestry services; medical services; veterinary services; skin care services (beauty 
and sanitary care); medical assistance; plastic surgery; hospital services; nursing homes; rehabilitation clinic services; 
rest home services; opticians' services; alternative medicine services; beauty salon services; hairdressing salon 
services; animal grooming services; gardening; landscape gardening services.
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Priority claimed from 09/03/2018; Application No. : 4435651 ;France 

3982733    14/03/2018
[International Registration No. : 1429338]
NOUCHY Maxime

7 rue d’Aboukir F-75002 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission, reproduction or processing of sound or images; audio recording media; 
digital recording media; magnetic recording media, optical or sound recording disks; compact disks; audio disks; 
compact discs containing music; blank or prerecorded video discs, pre-recorded or blank compact discs; blank DVDs; 
prerecorded DVDs featuring music; interactive DVDs; floppy disks; magnetic tape cassettes, video cassettes, USB flash 
drives; integrated circuit cards [smart cards]; audio tapes featuring music; prerecorded video tapes featuring music; 
downloadable music and image files; downloadable digital music; digital music downloadable from computer databases 
or the Internet; pre-recorded videos featuring music; ring tones, graphics and music downloadable via a global computer 
network and wireless devices; equipment for data processing and computers; computer peripheral devices; software 
(recorded programs); interactive entertainment software; game software; music software; music composition software; 
computer software for creating and editing music and sounds; software for processing digital music files; application 
software featuring games; downloadable software applications; downloadable applications for mobile devices; 
downloadable publications; bags, covers and cases for mobile telephones and telephone equipment; hard covers for 
smartphones; covers with lateral flap for smartphones; flap cases for tablet computers; cases adapted for small portable 
computers; carrying cases for digital music players; carrying cases for computers; optical goods; spectacles; spectacles 
(optics); fashion spectacles; sunglasses; 3D spectacles; virtual reality glasses; spectacle cases; lateral protections for 
spectacles; headbands, cords, chains and ties for holding spectacles.

Cl.18;Leather and imitations of leather; handbags, satchels, saddlebags, shoulder bags, briefcases (leather goods), 
school bags, traveling bags, beach bags, rucksacks, sports bags, mountaineer bags, bags for campers, garment bags (for 
travel); small clutch purses (handbags); small bags; small handbags; small bags for men; clutch bags (evening 
handbags); purses other than of precious metals (handbags); hipsacks; belt bags and waist bags; clutch bags; purses; 
drawstring purses; chain mesh purses; leather pouches; wrist purses; luggage, cases and suitcases; traveling sets 
(leather goods), boxes intended for toiletry articles known as “vanity cases”; coin purses not of precious metals, wallets, 
card cases (wallets), document cases, key cases (leather goods); bags (envelopes, pouches) for packaging of leather; 
umbrella, parasols and walking sticks.

Cl.25;Clothing; clothing for babies; clothing for children; clothing for women; clothing for men; sports clothing; 
clothing of leather or imitation of leather; sweaters; sweatshirts with and without hoods; pullovers; tee-shirts; shirts; tank 
tops with long and short sleeves; shorts, beach shorts; trousers; jeans; skirts, dresses; clothing for gymnastics; 
tracksuits; coats, rain slickers, raincoats; jackets; parkas; blousons; bathing suits; beach trunks; underwear, lingerie, 
pants; stockings, tights, socks; belts (clothing); suspenders; sashes for wear; gloves; scarves; shawls and stoles; 
neckties; hosiery; headgear, caps, hats, caps, visors; footwear (other than orthopedic footwear), footwear for men, 
women and children, beach shoes, sports shoes, boots, sandals, slippers, socks.

Cl.41;Education; training; education and training in the field of music and entertainment; entertainment; radio and 
television entertainment services; entertainment in the nature of comedy shows, news, variety, music and live visual and 
audio performances; entertainment services provided by musical groups; live music services; providing entertainment 
services in the form of recorded music; provision of information relating to entertainment, music, live performances and 
entertainment events; provision of information, commentary and articles in the field of music via computer networks; 
organization, production, presentation and conducting of music concerts, festivals, tours and other musical and cultural 
performances, events and activities; organization of musical concerts; production of music concerts; production of 
television programs; production of talent competitions; production of shows and films; artistic management of musical 
shows; concert seat booking services; pre-booking and booking of tickets for music concerts; organization and provision 
of games and competitions via the Internet; publication of books; production of sound, music and video recordings; 
production of audio and video recordings on audio and video carriers; music recording studio services; production and 
publishing of music; music recording services; post-production publishing services in the field of music, videos and 
films; post-production editing services in the field of music, videos and films; music composition services for others; 
music transcription services for others; writing of lyrics; artistic management of performing artists; online provision of 
digital music that cannot be downloaded from the Internet; provision of digital music (non-downloadable) from the 
internet; providing online, non-downloadable video sequences; provision of non-downloadable electronic publications on 
line in the field of music; providing facilities for movies, shows, plays or music; rental of music instruments; rental of 
audio tapes with recorded music.
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Priority claimed from 12/01/2018; Application No. : 28661839 ;China 

3982787    08/04/2018
[International Registration No. : 1429693]
Century Star Lottery Enterprise Management Limited

1501, 15/F, No. 20 Jiuxianqiao Road, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; operating system programs; interactive multimedia computer game programs; 
downloadable mobile applications; downloadable computer software applications; computer peripheral devices; data 
processing apparatus; apparatus for transmission of communications; navigational instruments; GPS navigational 
instruments.

Cl.28;Games; apparatus for games; video game machines; parlour games; toys; body-training apparatus; machines for 
physical exercises; fishing tackle; playing cards; balls for games.

Cl.35;Advertising; provision of space on websites for advertising goods and services; displaying goods and services 
via electronic means for facilitating television shopping and home shopping; commercial and industrial management 
assistance; providing business information via a web site; business administration of consumer loyalty programs; 
provision of marketing report; sales promotion for others; provision of an on-line marketplace for buyers and sellers of 
goods and services; systemization of information into computer databases; web site traffic optimisation; search engine 
optimization for sales promotion; administrative processing of purchase orders.

Cl.36;Financial management; financial analysis; financial consultancy; financial information; capital investment; 
financing services; debt advisory services; insurance information; insurance consultancy; insurance underwriting; 
actuarial services; brokerage; fiduciary.

Cl.38;Communications by cellular phones; communications by computer terminals; message sending; computer aided 
transmission of messages and images; network broadcasting services; providing access to databases; providing Internet 
chatrooms; streaming of data; network transmission of sound, image, signals and data; radio communications.

Cl.41;Educational services; instruction services; entertainment services; entertainment information; recreation 
information; radio entertainment; providing amusement arcade services; game services provided on-line from a computer 
network; provision of sports information; organization of lotteries; organization of drawing a lottery or raffle.

Cl.42;Developing products for others; computer programming; updating of computer software; maintenance of 
computer software; installation of computer software; conversion of data or documents from physical to electronic 
media; monitoring of computer systems by remote access; information technology [IT] consultancy; electronic data 
storage; cloud computing; updating of mobile phone applications; updating of data processing software.
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Priority claimed from 04/10/2017; Application No. : 87632836 ;United States of America 

3982863    19/03/2018
[International Registration No. : 1429386]
EMBR Labs Inc.

288 Norfolk Street, Suite 4A Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable electronics, namely, wristbands and wearable electronic accessories, namely, headphones, glasses, 
goggles, namely snow goggles, augmented reality headsets, virtual reality headsets, helmets namely sports helmets, 
fitness activity trackers, earbuds, wearable audio speakers, all for heating and cooling of the body; wearable electronics, 
namely headphones for heating and cooling of the body; downloadable software for controlling wearable electronics in 
the field of wristbands and wearable electronic accessories; downloadable software for controlling wearable electronics 
for heating and cooling of the body.

Cl.42;Providing temporary use of non-downloadable software for controlling wearable electronics in the field of 
wristbands and wearable electronic accessories; providing temporary use of non-downloadable software for controlling 
wearable electronics, namely, headphones, necklaces, and clothing for heating and cooling of the body.
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Priority claimed from 01/11/2017; Application No. : UK00003267542 ;United Kingdom 

3982887    30/04/2018
[International Registration No. : 1429436]
Salts Healthcare Limited

Richard Street, Aston, Birmingham, West Midlands B7 4AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Materials for dressings, including sterile materials for dressings; surgical dressings; adhesive materials for 
medical purposes; adhesive patches for medical purposes; adhesives for use with ostomy appliances; adhesive plasters 
for use with ostomy appliances; adhesive tapes for medical purposes; adhesive removers adapted for medical use; 
surgical cloths; dressings, tissues and wipes for medical purposes; bandages for dressings; hygienic bandages; 
disinfectants; incontinence products, namely diapers, napkins, liners and pads; sanitary preparations; odour eliminating 
sprays, deodorants and powders all adapted for medical use; foot dressings, hydrocolloid foot dressings.

Cl.10;Ostomy apparatus and dressings; ostomy bags and pouches; colostomy, urostomy and ileostomy bags and 
pouches; ostomy seals, flanges and rings; flange extender; filters and clips for ostomy bags and pouches; stoma caps 
and collars; mouldable seals for medical purposes; support clothing adapted to wear with ostomy bags and pouches; 
support bandages and belts; trusses; medical products not included in other classes for the treatment of stomas; 
incontinence sheets; incontinence bed pads; incontinence mattress protectors; urinary incontinence devices; apparatus 
for use in the control of incontinence; orthopaedic articles; orthopaedic footwear; footwear for diabetics and rheumatics; 
orthotics; orthotic footwear; orthotics for use in footwear; orthopedic insoles; orthotic insoles for footwear; bespoke 
footwear for medical purposes; slippers for medical purposes; leg braces; callipers; neck braces; cast walkers; socks for 
medical purposes; diabetic socks; parts and fittings for the aforesaid goods.
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3982890    09/01/2018
[International Registration No. : 1429688]
NITORI HOLDINGS CO., LTD.

1-2-39, Shinkotoni 7-jo, Kita-ku, Sapporo-shi Hokkaido 001-0907 Japan

Proposed to be Used
IR DIVISION
Cl.16;Containers of paper, for packaging; bags [pouches] of plastics, for packaging; hygienic hand towels of paper; 
towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper; stationery; printed matter; 
paintings and calligraphic works; photographs; photograph stands.

Cl.20;Cushions [furniture]; Japanese floor cushions [Zabuton]; pillows; mattresses; hat hooks, not of metal; furniture; 
indoor window blinds [shade] [furniture]; blinds of reed, rattan or bamboo [Sudare]; bead curtains for decoration; window 
shades; oriental single panel standing partition [Tsuitate]; oriental folding partition screens [Byoubu]; benches; picture 
frames; kitchen worktops with integrated sinks; bathroom stools.

Cl.21;Kitchen utensils and containers, not including gas water heaters for household use, non-electric cooking heaters 
for household purposes, kitchen worktops and kitchen sinks; sugar tongs; nutcrackers; cleaning tools and washing 
utensils; polishing cloths; ironing boards; water sprayers [sold empty] for tailors; ironing boards [Kotedai]; marking 
boards for use with an impress blades [hera-dai] (terms too vague in the opinion of the International Bureau – Rule 13 (2) 
(b) of the Common Regulations); bathroom pails; boxes of metal for dispensing paper towels; soap dispensers; flower 
vases; flower bowls; portable cooking kits for outdoor use; stirring rods for hot bathtub water (terms too vague in the 
opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); cages for collecting insects.

Cl.24;Woven textile goods for personal use; mosquito nets; bedsheets; futon quilts; quilt covers for futon; futon ticks 
[unstuffed futon]; pillowcases [pillow slips]; blankets; table napkins of textile; dish towels for drying; shower curtains; 
toilet seat covers of textile; seat covers of textile; wall hangings of textile; curtains; table cloths, not of paper; draperies 
[thick drop curtains].

Cl.27;Bath mats for wash places; Tatami mats; floor coverings; wall hangings, not of textile; artificial turf; gymnastic 
mats; wallpaper.
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3982892    15/03/2018
[International Registration No. : 1428371]
Glencoe Software Inc.

800 5th Avenue 101-259 Seattle WA 98104-3102 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software downloadable from the Internet; software tools; data access tools; data 
management tools; downloadable electronic publications; all the aforesaid being for use in connection with the 
accessing, visualisation, analysis, management, publication, sharing, storage and manipulation of biological and 
biomedical data and images, all being for use in the field of healthcare, life science and biomedical science.

Cl.35;Business services; data processing services; all the aforesaid services relating to the accessing, visualisation, 
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all 
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy 
services in connection with the aforesaid services.

Cl.42;Design and development of computer software, software tools, data access tools and data management tools; 
computer programming; installation, maintenance and repair of computer software; design of computer websites and 
maintenance thereof; software as a service [SAAS]; all the aforesaid services relating to the accessing, visualisation, 
analysis, management, publication, sharing, storage and manipulation of biological and biomedical data and images, all 
being for use in the field of healthcare, life science and biomedical science; information, advisory and consultancy 
services in connection with the aforesaid services.

Cl.45;Licensing of computer software for use in connection with the accessing, visualisation, analysis, management, 
publication, sharing, storage and manipulation of biological and biomedical data and images, all being for use in the field 
of healthcare, life science and biomedical science; information, advisory and consultancy services in connection with the 
aforesaid services.

7734



Trade Marks Journal No: 1874 ,   05/11/2018           Class 99 
 

 

Priority claimed from 28/08/2017; Application No. : 1869242 ;Australia 

3982893    22/02/2018
[International Registration No. : 1427853]
KINEPHONICS IP PTY LIMITED

PO BOX 2083 CLOVELLY NSW 2031 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; application software; apparatus for speech inputting and outputting for 
voice recognition; voice recognisers; voice processing apparatus and instruments; interactive video apparatus and 
instruments; video processing apparatus and instruments; video and voice recorders; apparatus for recording, 
transmission or reproduction of sound or images; teaching apparatus and instruments; teaching apparatus for use as 
study aids; training aids (apparatus for teaching people); educational materials in the form of computer programmes for 
teaching languages; audiovisual teaching apparatus; interactive education software; education software; data processing 
equipment and software; software related to digital devices; voice recognition software; speech to text conversion 
software; voice-enabled software applications; artificial intelligence apparatus; data feeders for use with artificial 
intelligence; data feeders linked with artificial intelligence; software for use in the design, creation, editing, maintenance 
and publication of content displayed on websites downloadable via a global computer network, including the internet and 
wireless devices, and local computer networks; encoded data for use in translation; image data translation apparatus; 
translation apparatus; computer modelling language (term considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations); operating systems for personal robots; robots with artificial intelligence; computer 
software and hardware for speech synthesis, phonetic algorithms, phonetic matching and for use with sub-titles; 
electronic publications (downloadable); computer software applications (downloadable); downloadable image files; 
interactive computer software; communication apparatus and devices.

Cl.41;Provision of non-downloadable games on the internet; providing online electronic publications (not 
downloadable); providing online videos, not downloadable; education services; education consultancy services; 
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education research; education related conferences, workshops and exhibitions; publication of educational materials and 
texts including in electronic form; provision of educational services and materials via an online facility and interactive 
website.

Cl.42;Computer software consultancy; consultancy in the design and development of computer software; information 
technology (it) consultancy; advisory services relating to computer software; computer software design and 
development; information services in this class; cloud computing technology.
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Priority claimed from 10/08/2017; Application No. : 2017-105784 ;Japan 

3982936    05/10/2017
[International Registration No. : 1428980]
AWA PAPER & TECHNOLOGICAL COMPANY, Inc.

3-10-18 Minamiyaso-cho, Tokushima-shi Tokushima 770-0005 Japan

Proposed to be Used
IR DIVISION
Cl.16;Packaging containers of paper; food wrapping plastic film for household use; banners of paper; flags of paper; 
hygienic hand towels of paper, paper towels; table napkins of paper; hand towels of paper; handkerchiefs of paper; 
baggage tags of paper; paper, fiber paper, synthetic paper; stationery; synthetic paper made from polyester; inorganic 
fiber paper; resin-impregnated paper; resin-coated paper; specialty paper; natural fiber paper; organic fiber paper; 
synthetic fiber paper; paper containing powder; paper containing glass fiber; paper containing ceramic fiber; heat-
resistant paper; paper for use in the manufacture, namely, paper for use as material for application of mixed electric 
conductive materials (ingredients, components, fiber, powder) for electrode; paper for use in the manufacture, namely, 
paper for use as material for application of mixed electric conductive materials (ingredients, components, fiber, powder); 
paper having nanofiber; electrostatic elimination paper; non-combustible paper; flame retardant paper; dust-free paper; 
water-soluble paper; odor-adsorbent sheets of paper; sterile paper; paper containing carbon fiber; filter paper; acid-
resistant paper; alkali-resistant paper; fireproof paper; paper having non-woven textile fabrics.

Cl.24;Woven fabrics; non-woven fabrics and felts; oilcloth; vinyl coated cloth; rubberized cloth; textile for filter; woven 
textile goods for personal use; kitchen towels of textile; seat covers of textile; wall hangings of textile; curtains; table 
cloths, not of paper; drapery; shrouds; shrouds for dressing a corpse for funeral; non-woven textile fabrics for filter; non-
woven textile fabrics containing nanofiber; non-woven textile fabrics for separate membrane support; gummed 
waterproof cloth; felt and non-woven textile fabrics containing or coated with nanofiber; non-woven textile fabrics with 
mixed inorganic fiber; non-woven textile fabrics containing fiber; non-woven textile fabrics containing paper.
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Priority claimed from 14/09/2017; Application No. : 87608965 ;United States of America 

3982948    02/03/2018
[International Registration No. : 1428129]
Heron Therapeutics, Inc.

4242 Campus Point Court, Suite 200 San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business administration of patient and pharmacy reimbursement programs and services; business assistance in 
patient enrollment for patient and pharmaceutical reimbursement programs.

Cl.36;Financial administration of health reimbursement arrangements; financial administration of patient 
reimbursement programs; assistance in collecting from pharmaceutical reimbursement programs for patients, 
pharmacists and physicians (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations).
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